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REFERENCE BY THE SPEAKER 

Homage to martyrs on Martyrs’ Day 

माननीय अ�य� : माननीय सद�यगण, आज पूरा दशे शहीद िदवस पर शहीद भगत िसहं, राजग�ु 

और सखुदेव को अपनी कृत� ��ाजंिल दे रहा है । आज़ादी के 75व� वष� के इस �ेरणाकाल म� ये 

�ािंतकारी न केवल हमार ेिलए असीम �ेरणा के �ोत ह�, बि�क एक रा�� के �प म� हमार ेभिव�य 

के पथ�दश�क भी ह� ।  

 म� इन अमर शहीद� को सदन क� ओर से एवं पूर ेदेश क� ओर से ��ांजिल अिप�त करता 

ह� ं। 

माननीय सद�यगण, आज हम इन अमर शहीद� के साथ-साथ उन सभी �वतं�ता 

सेनािनय� को भी याद कर रहे ह�, िज�ह�ने हमार ेदेश क� �वतं�ता के िलए अपना सव��व �योछावर 

िकया और एक �वाधीन-सश� रा�� क� न�व रखी ।  

आज जब हम आज़ादी का अमतृ महो�सव मना रहे ह�, तब इन अमर शहीद� क� प�ुय �मिृत 

को नमन करते ह�ए �वयं के जीवन म� रा�� को सव�प�र रखने का सकं�प ल� । ��येक नाग�रक �ारा 

देश के �ित अपने क���य� का बोध और िनव�हन इस अमतृ काल म� हमारा सामूिहक च�र� बनना 

चािहए और इसम� बह�त बड़ी भूिमका इस सदन के ��येक सद�य क� है । हमारा �यवहार, हमार े

�ारा क���य� का पालन, दशे के ��येक नाग�रक को �ेरणा द,े हम एक ऐसा उदाहरण ��ततु कर� ।  

म� एक बार िफर इन अमर शहीद� के चरण� म� हमारा नमन अिप�त करता ह� ं। अब यह सभा 

हमार ेमहान �वतं�ता सेनािनय� के स�मान म� कुछ देर के िलए मौन रहेगी ।  

11.02 hrs 

The Members then stood in silence for a short while. 

______ 
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11.03 hrs 

ORAL ANSWERS TO QUESTIONS 

माननीय अ�य� : अब �� काल, �� स�ंया 281, �ी राम मोहन नायडू िकंजराप ु। 

… (�यवधान) 

11.05 hrs 

At this stage, Shri P.R. Natarajan, Sushri Mahua Moitra, Dr. 
Amar Singh, Shri M. Selvaraj and some other hon. Members 

came and stood on the floor near the Table. 

… (Interruptions) 

 (Q. 281) 

SHRI RAM MOHAN NAIDU KINJARAPU : Sir, first of all, I would like to start 

my question by saying that in the answer it has been mentioned that in 

principle approval for hundred per cent disinvestment of RINL, along with its 

subsidiaries, has been agreed.  I would like to say that we, on behalf of the 

people of Andhra Pradesh, totally oppose the hundred per cent disinvestment 

of this plant.… (Interruptions) 

The Central Government also needs to understand that 16,500 farmers 

donated 22,000 acres of land for establishment of this plant.  The Central 

Government did not come to Vizag to establish the plant.  The people of 

Andhra Pradesh, not just present Andhra Pradesh but also including 
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Telangana – all the Telugu people – fought to ensure that the plant comes to 

Andhra Pradesh, especially to Visakhapatnam, so that the youth will get jobs.   

सर, 16,500 फाम�स� म� से 8,200 लोग� को ही जॉब िमली है । इनम� से अभी 8,300 लोग 

बाक�   ह� । How will the Central Government ensure that these 8,300 people will 

get jobs?  Even right now, new notifications are not being released because of 

the disinvestment.  No promotions are being given.  How will the Central 

Government ensure that the people, who have donated land, will get jobs in 

the future?  This is not acceptable at all.  We totally oppose the hundred per 

cent privatisation of this plant.… (Interruptions) 

�ी राम च�� �साद िसंह : माननीय अ�य� महोदय, सरकार का जो िनण�य है, यह बह�त ही 

उिचत िनण�य है । जैसा वह बता रहे ह� िक 16 हजार से अिधक िकसान� क� जमीन ली गई थी और 

उसम� सहमित बनी थी िक पाचं हजार लोग� को नौकरी दी जाएगी । … (�यवधान) जैसा वह खदु 

बता रहे ह� िक आज क� तारीख म� आठ हजार से �यादा लोग जो िडस�ले�ड ह�ए ह�, उनको नौकरी 

दी जा चकु� है ।  

इसके अलावा िजतनी भी तरह क� जो अ�य सिुवधाए ंह�, उनको उसम� कंपेसेशन िदया गया 

था, उनको आवास क� सिुवधा दी गई थी । … (�यवधान) आरआईएनएल क� तरफ से हर फैिमली 

को 1,750 �पए िदए गए थे । इसिलए िजतनी भी सिुवधाए ंथ�, वह दी गई ह� । यह �लान आगे कैसे 

अ�छे से काम कर,े इसम� कैिपटल कैसे और लगे, कैसे एिफिशएसंी बढ़े, कैसे यह मॉडना�इज हो, 

इसके िलए ज�री है िक इसके िडसइ�वे�टम�ट का जो िनण�य िलया गया है, वह उिचत है । … 

(�यवधान) इसके साथ ही म� यह भी बताना चाहता ह� ंिक 1999 से 2002-03 म� हमार ेिजतने भी 

िडसइ�वे�टम�ट के केसेज ह�ए थे, उसम� 11 जो केसेज ह� और अभी आप वष� 2019-20 का 

इकॉनोिमक सव� देिखए, उसम� यह देखा गया िक हमारा जो �ी िडसइ�वे�टम�ट और पो�ट 
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िडसइ�वे�टम�ट था, उसम� बह�त अ�छी �गित ह�ई है । यह सबके िहत के िलए है, इसिलए इसम� 

िफर से कोई पनुिव�चार करने क� आव�यकता नह� है । … (�यवधान) 

SHRI RAM MOHAN NAIDU KINJARAPU:  Sir, I do not agree with the answer.  

Definitely, the Central Government has to rethink about the hundred per cent 

disinvestment… (Interruptions) 

ससंदीय काय� म�ंी; कोयला म�ंी तथा खान म�ंी (�ी �हलाद जोशी) : सर, म� िनवेदन करता ह� ं

िक जनता ने इनको अपना �थान िदखा िदया है, इनको पूरा नकार िदया है । … (�यवधान) पाचं 

�देश� म� इनको जहा ंबैठाना चािहए, वहा ंपर बैठा िदया है । यह �वे�न आवर है । यह मै�बस� का 

हक है ।  It is the right of the Members.  People have shown them their place.  

Let them understand the feelings of the people.  कृपया �वे�न आवर अलाऊ कर�, म� 

आपके �ू उन लोग� से ऐसी �ाथ�ना करता ह� ं। … (�यवधान) 

SHRI RAM MOHAN NAIDU KINJARAPU: Sir, once again I would like to 

request the Central Government to rethink about the disinvestment.  There is 

no clarity in the answer also.  It talks about hundred per cent disinvestment, 

and it also says that no decision has been taken yet on the mode of transfer of 

land.  We do not understand how exactly it is going to happen.… 

(Interruptions) 

 My second supplementary will be - because the Minister himself has 

been talking about the betterment of the plant, and making it more efficient -

why has the Central Government not accorded any captive mine to the 

Visakhapatnam Steel Plant, whereas, 14 non-captive mines and three iron ore 
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mines have also been allocated.  The Standing Committee has also, at one 

point of time, recommended that a captive mine has to be given to RINL also, 

but for so many years it has not been accorded.   

If the Central Government is really thinking about improving the 

efficiency of the plant, and improving the profitability of the plant, why has it not 

allocated any captive mine to Vishakhapatnam Steel Plant? … (Interruptions) 

�ी राम च�� �साद िसंह : अ�य� महोदय, आरआईएनएल क� �थापना वष� 1983 म� ह�ई थी 

और वष� 1992 से यह �लाटं काम कर रहा है । वष� 1971 से इस �लाटं क� जमीन के िलए 

एि�विजशन क� कार�वाई क� गई थी । उस समय यह सेल का िह�सा था । … (�यवधान) जब 

इसक� �थापना ह�ई और इसने काम करना श�ु िकया था तो यह 12 वष� तक �ॉिफट म� रहा । 

उनक� अपनी कैि�टव माइ�स नह� थ�, िफर भी यह �ॉिफट म� रहा । कैि�टव माइ�स के चलते िसफ�  

इनका लॉस नह� ह�आ, बि�क यह ह�आ िक पहले इनक� कैपेिसटी तीन िमिलयन टन क� थी, उसके 

बाद इसके माड�ना�इजेशन का ए�सप�शन ह�आ, उसम� 22 हजार करोड़ �पये क� इनक� 

लायिबिलटी हो गई । … (�यवधान) इसके चलते आज क� तारीख म� िपछले दस साल� म� 7 हजार 

करोड़ �पये से �यादा इनका लॉस ह�आ है । इनक� नेट वथ� भी काफ� कम गई है । यह सबके िलए 

ज�री है िक िफर से इस �लाटं को �रवाइव कर� । इसिलए यही एक ऑ�शन है िक इसका 

िडसइ�वे�टम�ट िकया जाए । यह िनण�य उिचत है । … (�यवधान) 

SHRI MARGANI BHARAT: Sir, we do not agree with the answer of the hon. 

Minister.… (Interruptions) The Minister is saying that this Company was 

running at a loss of around Rs.7,000 and odd crore. … (Interruptions) Why has 

the company become a loss-making company? It is just because you did not 

allot captive mines to RINL, Visakhapatnam. … (Interruptions)  
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 At the same time, the RINL has a debt of around Rs.20,000 and odd 

crore with the highest interest rate of 14 per cent. … (Interruptions) How can 

any company survive with this interest rate? … (Interruptions) Our hon. Chief 

Minister has also written a letter to the hon. Prime Minister not to privatise 

RINL. … (Interruptions) On this occasion, I would like to say that we have a 

saying in Telugu. … (Interruptions)  

 Vishakha Steel is Andhrites right. Under any circumstances, people of 

Andhra Pradesh will not agree to Privatisation of Vishakha Steel plant. 32 

persons sacrificed their lives for this Steel plant. Thousands of acres were 

voluntarily given by the people. I request Honourable Minister and Honourable 

Prime Minister to review this decision and uphold self respect of people of 

Andhra Pradesh. I also request to allocate captive mines for Vishakha Steel 

plant.* 

�ी राम च�� �साद िसंह : माननीय अ�य� महोदय, यह �लाटं लॉस म� गया, इसका िसफ�  यह 

एक कारण नह� है िक इसको कैि�टव माइ�स अलॉट नह� क� गई,ं बि�क इनक� �ोड�टिवटी कम 

रही, इनका कैिपिसटी यूिटलाइजेशन कम ह�आ । जैसे म�ने चचा�  क� िक ए�सप�शन का �ो�ाम िलया 

गया और इसम� जो लोन िदए गए तो इनक� डैट लायिबिलटी बढ़ गई । इस कारण से आज क� 

तारीख म� इसक� नेट वथ� भी तीन हजार करोड़ के आस-पास आ गई है । इसिलए यह ज�री है िक 

इसका िडसइ�वे�टम�ट िकया जाए । एक सोच है िक इस �लाटं से उस पूर ेइलाके का िवकास होगा, 

लोग� को फायदा होगा और देश का िवकास होगा, इसिलए इसका िडसइ�वे�टम�ट करना बह�त ही 

उिचत है ।  
                                                           
…* English translation of this part of the Speech was originally delivered in Telugu. 
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SHRI KESINENI SRINIVAS: Sir, the Steel Authority of India Limited (SAIL) is 

having so many plants – five integrated plants, three special plants, one ferro-

alloy plant and many other joint ventures.… (Interruptions) 

I want to know from the hon. Minister whether they are thinking of 

disinvestment of SAIL. … (Interruptions) If they are not thinking of 

disinvestment of SAIL, why are they thinking of disinvesting or privatising the 

Visakhapatnam Steel Plant which is a saga of struggle and sacrifices. … 

(Interruptions)  

 Nearly 32 people died in this struggle to build this Plant, five of whom 

were from my city, Vijayawada. … (Interruptions) I want to know from the hon. 

Minister whether they are privatising SAIL or not. … (Interruptions) If they are 

not privatising SAIL, why are they privatising RINL?… (Interruptions) You have 

a chance to make it a profit-making company by allotting captive mines. … 

(Interruptions) 

�ी राम च�� �साद िसहं : माननीय अ�य� महोदय, म�ने इस बात पर पहले भी बता िदया है िक 

यह जो �लाटं लगाया गया, वह िकस कारण से घाटे म� रहा, िकस कारण से इसक� नेट वथ� कम है । 

अभी आप देिखए िक एनआईएनएल का िडसइ�वे�टम�ट िकया गया, दो साल से उसके कम�चा�रय� 

को सैलरी नह� िमल रही थी । … (�यवधान) उसम� यह ह�आ है िक उनका जो रटे आया है, उनके 

पास जो �रजव� �ाइस था, उससे भी डबल आया है । म�ने पहले भी बताया है िक िजनका पहले 

िडसइ�वे�टम�ट िकया गया था, उनम� अ�छा काम ह�आ है और अभी हाल म� भी अ�छा काम ह�आ 

है । … (�यवधान) यह कहना िक इनको माइ�स नह� दी गई है, इसके चलते ये लॉस म� ह,ै ऐसी बात 
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नह� है । उसम� मैनेजम�ट च�ज होगा, लेिकन वह �लाटं तो रहेगा, उसका और ए�सप�शन होगा, लोग� 

को उससे और रोजगार िमलेगा, जो कम�चारी ह�, उनको और फायदा होगा ।… (�यवधान)  

आिखर जो �ाइवेट से�टर वाले आएगें, उनको भी मैनपावर क� ज�रत पड़ेगी, तो जो 

अनभुवी लोग ह�, वे सभी उनको िमल�गे । गवन�म�ट का िडिसजन है, वह सही है, इस पर सरकार 

कायम है ।  

माननीय अ�य� : �� सं�या 282, �ी सनुील द�ा�ेय तटकर े । 
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 (Q. 282) 

SHRI SUNIL DATTATRAY TATKARE: Mr. Speaker, Sir, during 

implementation of the Konkan Railway Project, Konkan Railway Corporation 

had acquired various lands from Aapta to Roha. But eventually, these railway 

stations were included in the Central Railway and the people, who were 

affected by this project, have not been given jobs by both the Konkan Railway 

and the Central Railway. So, I would like to know whether the Government has 

any plan to resolve this issue and give justice to the project affected people by 

providing jobs to them. 

 Then, I would like to inform that the cess amount collected on diesel is 

distributed to different zones of Railways, but no amount is allocated to the 

Konkan Railway. So, I would like to know whether the Government has any 

plan to allocate the share of the cess amount to the Konkan Railway for 

different infrastructure works like the new railway line projects from Veer to 

Mahad, Chiplun to Karad, and also whether any budgetary provision can be 

made for these projects. 

�ी दानवे रावसाहबे दादाराव : अ�य� महोदय, म� आपके मा�यम से माननीय सद�य से कहना 

चाहता ह� ं िक क�कण रले काप�रशेन का गठन वष� 1990 म� ह�आ है ।…(�यवधान) इसम� भारत 

सरकार का �टेक 51 �ितशत है, महारा�� सरकार का 22 �ितशत है, गोवा का छ: �ितशत है, 

कना�टक का 15 �ितशत है और केरल का 6 �ितशत है ।…(�यवधान)  ऐसा नह� है िक क�कण 

रलेवे को के�� सरकार ने कोई मदद नह� दी है ।…(�यवधान) 
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 अ�य� जी, वष� 2020-21 म� के�� सरकार ने क�कण रलेवे को 235 करोड़ �पए क� मदद 

क� है ।…(�यवधान)  इसके बाद आज तक के�� सरकार ने क�कण रलेवे को 380 करोड़ �पए क� 

मदद क� है ।…(�यवधान)  इसके बाद भी महारा�� सरकार उसे मदद कर सकती है, �य�िक यह 

क�कण रलेवे काप�रशेन है, यह हमारा जोन नह� है, लेिकन हमने उनको 380 करोड़ �पए क� मदद 

क� है ।…(�यवधान) 

SHRI SUNIL DATTATRAY TATKARE: Sir, I would like to ask the hon. 

Minister whether the Konkan Railway Corporation can be merged with the 

Indian Railways. 

 In addition to that, the Karad to Chiplun railway line project and the 

Vaibhavwadi-Kolhapur line are very important projects for the Konkan area to 

connect Western Ghats. So, I would like to know whether any budgetary 

provision can be made by the Central Government. 

�ी दानवे रावसाहबे दादाराव : अ�य� महोदय, माननीय सद�य ने सूिचत िकया है िक क�कण 

रलेवे को भारतीय रलेवे म� समायोिजत िकया जा सकता है, तो आज क� तारीख म� ऐसा कोई 

��ताव िवचाराधीन नह� है, लेिकन भारत सरकार हमेशा से क�कण रलेवे क� मदद करते आ रही  

है । …(�यवधान) 

माननीय अ�य� : �ी संजय जाधव । 

… (�यवधान) 

माननीय अ�य� : एस. डी. पािटल । 

… (�यवधान) 
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�ी �ीिनवास दादासाहबे पािटल: अ�य� महोदय, म� आपका आभारी ह� ं िक आपने मझेु �� न 

काल म� बोलने का मौका िदया है ।…(�यवधान) शायद, रलेवे �टेशसं पर लोग� को…(�यवधान) 

कुछ चीज� बेचने के िलए िमल रहे ह� ।…(�यवधान) िजनक� जमीन गई है, अगर उन लोग� को उन 

रलेवे �टेशसं पर दूध, फल, चावल या रलेवे क� क� टीन क� सिुवधा िमल जाए, तो उनको भी 

रोजगार िमल जाएगा । हर ब�चे, िजनके कुटु�ब क� जमीन गई है, उनको रलेवे म� नौकरी िमलेगी, तो 

उनक� िजतनी आमदनी कम ह�ई है, उतनी नई आमदनी होगी । �या सरकार इसके बार ेम� कुछ 

िवचार कर रही है?…(�यवधान) 

�ी दानवे रावसाहबे दादाराव : अ�य� महोदय, स�माननीय सद�य क� सूचना बह�त ही अ�छी है, 

लेिकन िजनक� जमीन गई है, उनको के�� सरकार ने मआुवजा िदया है । …(�यवधान) आज क� 

तारीख म� ऐसा कोई �ावधान नह� है ।…(�यवधान) उसक� एक प�ित है । उसका ट�डर िनकाला 

जाता है, अगर वे उस प�ित म� आते ह�, तो उनको उसका फायदा िमल सकता है ।…(�यवधान)

        

माननीय अ�य� : �वै�न न�बर, 283 – �ी ओम पवन राजेिनबंालकर । 

…(�यवधान) 

माननीय अ�य� : �ी अरिवंद सावंत । 

…(�यवधान) 

माननीय अ�य� : �ी शिश थ�र जी । 

…(�यवधान) 

माननीय अ�य� : �ी शिश थ�र जी, िचतंा क� म�ुा म� ह� ।  

…(�यवधान) 
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माननीय अ�य� : डॉ. िनिशकातं दबेु ।  

…(�यवधान) 

 (Q. 283) 

डॉ. िनिशकातं दुबे : माननीय अ�य� महोदय, माननीय �धानमं�ी जी ने सात मेगा �ल�टर 

एनाउंस िकए और उसके िलए पैसे िदए ।… (�यवधान) उसम� से एक मेगा ह�डलूम �ल�टर मेरी 

कािं�टट्यूएसंी गोड्डा म� है ।… (�यवधान) उसके िलए सौ करोड़ �पए भारत सरकार ने िदए ।… 

(�यवधान) इसम� 20 परस�ट रािश रा�य सरकार को लगानी थी, लेिकन झारख�ड सरकार िपछले 

दो साल से कोई पैसे नह� लगा रही है और वह 20 परस�ट रािश नह� दे रही है, िजसके कारण िजस 

�ोजे�ट के िलए भारत सरकार ने पैसे िदए, वह कूड़े के भाव म� चला गया और वह कर�शन क� भ�ट 

चढ़ गया ।… (�यवधान) 

 मेरा आपके मा�यम से भारत सरकार से मागं है िक �या इस �ोजे�ट के बार े म� भारत 

सरकार को जानकारी है? … (�यवधान) यिद जानकारी है, तो �या भारत सरकार इसक� 

सीबीआई जाचँ कराएगी? … (�यवधान) 

�ीमती दश�ना िव�म जरदोश : माननीय अ�य� महोदय, िजस �कार से माननीय सद�य ने 

बताया िक जो भी इ��लीम�टेशन करना होता है, वह �टेट को करना होता है ।… (�यवधान) के�� 

सरकार क� अपनी जो भी योजनाए ंहोती ह�, उनम� रा�य सरकार का भी योगदान होता है । उ�ह�ने 

�वयं कबूल िकया है िक रा�य सरकार ने अपना योगदान नह� िदया है ।… (�यवधान) यह इससे 

�रलेटेड भी नह� है, लेिकन कई नई योजनाए ंबन रही ह� । म� आपके मा�यम से सदन को बताना 

चाहती ह� ँिक ए�ीक�चर के बाद सबसे �यादा रोजगार देने वाला और लोग� से जड़ुने वाले से�टस� 

ह�डलूम, ह�डी�ा�ट और टे�सटाइल ह� ।… (�यवधान) इनके िलए माननीय �धानमं�ी जी के 

नेत�ृव म� हमने कई योजनाए ंबनाई ह�, िजनका उनको भिव�य म� लाभ िमलेगा ।… (�यवधान)  
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�ीमती हमेामािलनी: माननीय अ�य� महोदय, म� माननीय टे�सटाइल िमिन�टर से जानना 

चाहती ह� ँिक हमार ेदेश के िविभ�न �े�� म� बह�त ही �िस� कला और कलाकार ह� ।… (�यवधान) 

इनम� िबहार क� मधबुनी प�िटंग, आं� �देश क� कालंकारी, ओिडशा का पटिच� और महारा�� का 

वल� आट� है ।… (�यवधान) इन सब कलाओ ं को आपने टे�सटाइल �ोड�ट्स के मा�यम से 

बढ़ावा िदया है ।… (�यवधान) इससे बह�त सुदंर-सी साड़ी भी बनती है और वॉल ह�गस� आिद चीज� 

म� भी काम आते ह� । … (�यवधान) 

 म� आपके मा�यम से माननीय मं�ी जी से पूछना चाहती ह� ँ िक हमार े�ज �े� के अंतग�त 

मथरुा और व�ृदावन क� �िस� एवं �ाचीन कला ‘साचँी आट� ’ को भी टे�सटाइल �ोड�ट म� यूज 

करके उसको बढ़ावा देने का आपका िवचार है या नह�? … (�यवधान) यिद आपका िवचार नह� है, 

तो �या आप इसके िलए िवचार कर�गे? … (�यवधान) 

�ीमती दश�ना िव�म जरदोश : माननीय अ�य� महोदय, यह सवाल ह�डलूम और ह�डी�ा�ट से 

जड़ुा ह�आ है ।… (�यवधान) इसम� पूव�  टे�सटाइल मं�ी �ीमती �मिृत जी ने बह�त ही अ�छा काम 

भी िकया है ।… (�यवधान) आज उनका ज�मिदन है । म� हम सभी क� ओर से माननीय �मिृत जी 

को बधाई देती ह� ँ।  

माननीय हेमामािलनी जी ने बताया िक कई कलाओ ं को साथ म� लेकर उनको �दिश�त 

िकया है ।… (�यवधान) िजन �े�� म� वीवर से�टस� होते ह�, िडजाइन से�टर होते ह�, वहा ँके लोग� 

को �ेिनगं िमले और वे �लोबल माक� ट को कैच करने के िलए काम कर�, इससे सबंिंधत बह�त-सी 

स�ंथाए ंचलती ह� ।… (�यवधान) यिद माननीय हेमामािलनी जी क� तरफ से मथरुा के िलए कोई 

�पोजल आता है, तो हम उसके बार ेम� भी ज�र सोच�गे ।… (�यवधान) 

�ी हसनैन मसूदी: ज़नाब, ह�डलूम ज�मू-क�मीर के िलए बह�त ही इ�पॉट�स रखता है । कारपेट 

और कालीन से�टस� को ने� ले�ट िकया जा रहा है ।… (�यवधान)  
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वािण�य और उ�ोग म�ंी; उपभो�ा मामले, खा� और साव�जिनक िवतरण म�ंी तथा व� 

म�ंी (�ी पीयूष गोयल): माननीय अ�य� महोदय, ये लोग िजस तरह से कर रहे ह�, वह दशा�ता है 

िक ज�मू-क�मीर के �ित इनक� �या सवेंदना है ।… (�यवधान) माननीय सद�य ज�मू-क�मीर के 

ह�तिश�प� के बार ेम�, कलाकार� के बार ेम� बोलना चाहते ह�, वे उनके बार ेम� �� पूछना चाहते ह� 

और का�ेंस पाट� एवं उनके िम� दल ज�मू-क�मीर के साथ ऐसे ही अ�याय करते आए ह�, वष�-वष� 

तक अ�याय करते आए ह� और जनता ने उनको बार-बार सबक िसखाया है ।… (�यवधान) 

माननीय अ�य� : �ी च�ं शेखर साह� । 

… (�यवधान) 

माननीय अ�य� : �ी राह�ल रमेश शेवाले । 

… (�यवधान) 

माननीय अ�य� : �ी कु�वा गोरातंला माधव । 

… (�यवधान) 

(Q.284) 

SHRI KURUVA GORANTLA MADHAV : Thank you, Speaker, Sir, for giving 

me this opportunity.… (Interruptions) The PLI Scheme in the apparel sector 

establish a fact that there will be over 3 lakh skill-oriented jobs.  That will be 

added to the work economy given that India has a majority of unskilled 

population. … (Interruptions) What is the Government doing to improve and to 

increase specialisation and skilling in this sector in particular and the funding 

for the same? … (Interruptions) 
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�ीमती दश�ना िव�म जरदोश : माननीय अ�य� महोदय, यह सवाल ह�डलूम, ह�िड�ा�ट्स और 

उनके आिट�स�स से जड़ुा ह�आ है । … (�यवधान) यह जो �� है, यह पीएलआई �क�म और जो 

मेगा पाक�  बनने वाले ह�, उसको �लब करके पूछा गया है । … (�यवधान) म� िफर भी माननीय 

सद�य को बताना चाहती ह�,ं िजस तरह पहले भी बताया है, हमार े यहा ं बह�त सार े ह�डलूम के 

�ल�टस� खलेु ह�ए ह�, जहा ं आिट�स�स और वीवस� को इक�ा करके उ�ह� तालीम दी जाती है, 

�िश�ण िदया जाता है । … (�यवधान) उनको अ�छे से जो लाइिटंग क� �यव�था नह� है, उसके 

बार ेम� बताया जाता है । … (�यवधान) �ल�टर डेवलप करके कैसे माक� िटंग क� जाए, इसके िलए 

बार-बार उनक� चौपाल होती है, सेमीनास� होते ह�, छोटे-बड़े मेल� के मा�यम से उनको माक� िटंग क� 

भी यह सिुवधा दी जाती है । … (�यवधान)  अत: माननीय सद�य ने जो सवाल पूछा है, वह इससे 

�रलेटेड नह� है । 

HON. SPEAKER: Question No. 285 – Shri E.T. Mohammed Basheer. 

… (Interruptions) 

SHRI E.T. MOHAMMED BASHEER: Sir, the House is not in order.  I am 

protesting against this price hike of petrol and diesel. … (Interruptions) 

(Q. 285) 

THE MINISTER OF COMMERCE AND INDUSTRY; MINISTER OF 

CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION AND 

MINISTER OF TEXTILES (SHRI PIYUSH GOYAL): A statement is laid on the 

Table of the House. 
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माननीय अ�य� : �� सं�या 286 - �ी रजंीतिस�हा िहदूंराव नाईक िन�बालकर । 

… (�यवधान) 

माननीय अ�य� : माननीय मं�ी जी । 

… (�यवधान) 

(Q. 286) 

रले म�ंालय म� रा�य म�ंी; कोयला म�ंालय म� रा�य म�ंी तथा खान म�ंालय म� रा�य म�ंी 

(�ी दानवे रावसाहबे दादाराव) : माननीय अ�य� महोदय, उ�र सभा पटल पर रख िदया गया  

है । … (�यवधान) 

माननीय अ�य� : �� सं�या 287 - �ी टी. आर. बालू जी । 

… (�यवधान) 

माननीय अ�य� : माननीय कोयला मं�ी जी । 

… (�यवधान) 

(Q. 287) 

रले म�ंालय म� रा�य म�ंी; कोयला म�ंालय म� रा�य म�ंी तथा खान म�ंालय म� रा�य म�ंी 

(�ी दानवे रावसाहबे दादाराव) : माननीय अ�य� महोदय, उ�र सभा पटल पर रख िदया गया  

है । … (�यवधान) 

माननीय अ�य� : �� सं�या 288 - �ीमती किवता मलोथू । 

… (�यवधान) 
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माननीय अ�य� : माननीय मं�ी जी । 

… (�यवधान) 

माननीय अ�य� : डॉ. व�कटेश नेता बोरलाकंुता । 

… (�यवधान) 

 

(Q. 288) 

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 

PROGRAMME IMPLEMENTATION;  MINISTER OF STATE OF THE 

MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF 

CORPORATE AFFAIRS (RAO INDERJIT SINGH): A statement is laid on the 

Table of the House. 

माननीय अ�य� : �� सं�या 289 – �ीमती िचतंा अनरुाधा । 

(Q. 289) 

SHRIMATI CHINTA ANURADHA: Thank you, Speaker, Sir.  Although India is 

dependent on satellite data and computer models for weather forecasting, 

other advanced countries have moved ahead with integrated supercomputers 

into the forecasting that collect and visualise data from satellite.  These 

supercomputers can process huge data in seconds thereby speeding up the 

process and enhancing accuracy.  Has the Government taken any steps to 

integrate supercomputers into its forecasting models?  
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DR. JITENDRA SINGH: Hon. Speaker, Sir, through you, I would like to reply to 

the hon. Member about her concern for the meteorological forecast, 

particularly, in the context of the State of Andhra Pradesh.  I think, she would 

appreciate that in the last few years, under the guidance of Prime Minister 

Narendra Modi, we have a very integrated approach in forecast.  It is not only 

satellites but it is also radars.  It is also doppler weather forecast and automatic 

weather forecast machines.  As a result of which, our forecast is almost 100 

per cent accurate.  If you permit me, Sir, I would like to show over here, we 

have the forecast which was made on 1st June, proved to be 100 per accurate 

after the monsoon season was over.  I think, we should be rest assured about 

it.   

Now, as far as the Andhra Pradesh is concerned, there has been no 

visible climate change noted in the past although, overall, there has been an 

increase of 40 per cent in the rainfall across the country.  

SHRIMATI CHINTA ANURADHA: Sir, devices like the Agro-Meteorological 

Tower and Doppler Weather Radar systems augment the ground-based 

observations from the Automatic Weather Stations that measure temperature, 

sunshine, wind direction, speed and humidity. … (Interruptions) Can the hon. 

Minister provide details that how many AGROMET and DWR systems have 

been installed in the country? Also, I would like to ask whether the Government 

proposes to increase the number of such devices in the near future. … 

(Interruptions) 
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DR. JITENDRA SINGH: I would like to share this important information with 

the august House. In the last few years, we have made rapid strives in this 

field. … (Interruptions) As she has rightly pointed out, the Agro-Meteorological 

Field Units are particularly meant to address the concerns of the farmers.  

Now, to be very specific to her query, right now, we have 130 units in 

total across the country and of course, the number goes on increasing. … 

(Interruptions) As far as the State of Andhra Pradesh is concerned, we have 14 

units. If you permit me, I can also give you the State-wise breakup. We have 

three in Arunachal Pradesh, 14 in Assam, 16 in Bihar, 12 in Chhattisgarh, one 

in Goa, 17 in Gujarat, 15 in Haryana, seven in Himachal Pradesh, eight in 

Jammu and Kashmir, nine in Jharkhand, 22 in Karnataka, eight in Kerala, 23 in 

Madhya Pradesh, one in Lakshadweep, three in Meghalaya, two in Mizoram, 

two in Nagaland, two in Manipur, and two in New Delhi. … (Interruptions) I 

think, the hon. Member would be satisfied with this answer. … (Interruptions) 

KUMARI GODDETI MADHAVI: Sir, has the Government entered into any 

collaboration with domestic or international private players to improve the 

forecasting of rain and monsoon? … (Interruptions) 

DR. JITENDRA SINGH: Hon. Speaker Sir, we have one of the best forecast 

systems which is not only providing the service to the domestic regions but 

also to the neighbouring countries like Nepal, Bhutan, Afghanistan, and Sri 

Lanka. … (Interruptions) As the earlier Member had questioned whether the 

satellite facility is also being utilised, I would like to share this information in 
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response to this question. Under the guidance of the hon. Prime Minister, 

Modi, a few years back, we have launched the SAARC Satellite which also 

caters to the satellite information of the neighbouring countries through India. 

… (Interruptions) Most of the neighbouring countries barring Pakistan for its 

own reasons are part of this. … (Interruptions) 

 As far as forecast is concerned, as I told you, it is done in different parts. 

We have seasonal forecast for the next three to four months. … (Interruptions) 

We have extended rain forecast, which is done every Thursday, for the next 

four weeks. We have short to medium range forecast which is done for five 

days. … (Interruptions) In total, in India, we have more than 1085 towns and 

districts which have these stations. In fact, it is India which is collaborating for 

the benefit of the other countries. … (Interruptions) 

माननीय अ�य� : �� 290 के साथ 295 और 296 को �लब िकया जाता है । 

                        �ी भागीरथ चौधरी ।  

(Q. 290, 295 and 296) 

�ी भागीरथ चौधरी: अ�य� जी, आपके मा�यम से म� रले मं�ी जी से िनवेदन करना चाहता ह� ंिक 

वष� 2018-19 के रले बजट म� िकशनगढ़ रलेवे �टेशन प�रसर के िलए दो ए�केलेटर और एक 

िल�ट क� घोषणा क� थी ।… (�यवधान)  मझेु खशुी है िक मं�ी जी के िनद�शन म� 30 तारीख को 

जयपरु से डीआरएम साहब और अिधकारी आए थे । उ�ह�ने दो ए�केलेटर और एक िल�ट के िलए 

हा ँकह दी है । म� मं�ी जी का और सरकार का ध�यवाद करना चाहता ह� ं।… (�यवधान) 
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�ी दानवे रावसाहबे दादाराव: महोदय, यह बात सही है िक वष� 2018-19 म� वहा ंदो ए�केलेटर 

और एक िल�ट स��शडं थी, लेिकन �टेशन� पर ए�केलेटर के �ावधान क� नीित म� सशंोधन ह�आ 

िक जहा ं 25 हजार से �यादा लोग� क� आवाजाही ह,ै वहा ं इसका �ावधान है ।… (�यवधान) 

माननीय सद�य ने कहा है िक उनके यहा ं�वीकृित हो गई है, इसके िलए म� उ�ह� ध�यवाद देता ह� ं। 

… (�यवधान) 

�ी रामचरण बोहरा: अ�य� जी, म� आपके मा�यम से रले मं�ी जी से जानना चाहता ह� ं िक वष� 

2018 म� बजट म� जयपरु-सवाई माधोपरु के दोहरीकरण के बार ेम� घोषणा ह�ई थी और 950 करोड़ 

�पये का �ावधान िकया गया था ।… (�यवधान)  

जयपरु-सवाई माधोपरु लाइन के दोहरीकरण का काम श�ु करने क� घोषणा वष�-2018 म� 

क� गई थी, लेिकन यह काम अभी तक चालू नह� हो सका है । यह काम कब तक चालू होने क� 

सभंावना है? … (�यवधान)   

महोदय, इसके साथ ही म� माननीय मं�ी जी से यह भी जानना चाहता ह� ं िक रलेवे के 

अनसुधंान िवभाग ने एक ऐसी �णाली िवकिसत क� है, जो दघु�टनाओ ंको रोकने के िलए कारगर 

िस� होगी । … (�यवधान) म� माननीय मं�ी जी से यह जानना चाहता ह� ंिक यह �णाली कब तक 

पूण� �प से िवकिसत हो जाएगी और पूर ेदेश म� कब तक लागू होगी? … (�यवधान) 

�ी दानवे रावसाहबे दादाराव : अ�य� महोदय, माननीय सद�य ने जो �� लाइन के दोहरीकरण 

के बार ेम� पूछा है, वह अभी �लािनगं क� �टेज पर है । … (�यवधान) 

�ी िनहाल च�द चौहान : ध�यवाद अ�य� महोदय । म� आपके मा�यम से माननीय म�ंी जी से यह 

जानना चाहता ह� ं िक वष� 2018-19 म� रलेवे िवभाग �ारा मेर े ससंदीय �े� म� जोडिकया,  

िहरनावाली, बगुलावाली, दलपतिसहंपरु और मेर े ससंदीय आदश� गावं जोरावरपरुा, बिुधया, 
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मसिनवाला, फतेह िसहंवाला, मोहन नगर रलेवे �टेशन वष� 2018 म� अप�ेड िकए गए थे । … 

(�यवधान) इनको अभी तक चालू नह� िकया गया है । … (�यवधान)  

महोदय, इसके साथ ही साथ हनमुानगढ़ िजले म� ऐितहािसक कालीबगंा स�यता है । 

पीलीबगंा रलेवे �टेशन को अप�ेड करने के िलए म� माननीय मं�ी जी से यह आ�ह करना चाहता ह� ं

िक उसे कब तक अप�ेड करने का वह आ�ासन दे रहे ह�? … (�यवधान) 

�ी दानवे रावसाहबे दादाराव : महोदय, माननीय सद�य क� आवाज ठीक �कार से सनुाई नह� दे 

रही है, लेिकन म� माननीय सद� य स ेबाद म� िमलूंगा और उनसे जानकारी लूंगा ।  … (�यवधान) 

माननीय अ�य� : माननीय सद�यगण, आज शहीद िदवस है । मेरा आपसे आ�ह है िक हम सभी 

अपने दािय�व� और कत��य� को िनभाए ंतथा देशिहत म� काम कर� ।  

… (�यवधान) 

माननीय अ�य� : माननीय सद�यगण, म�ने आप सभी को सबुह सदंेश िदया था िक अमतृ 

महो�सव म� हम उन शहीद� क� कुबा� िनय� को याद करते ह�ए रा�� के �ित अपने-आप को समिप�त 

कर�गे । �� काल एक मह�वपूण� समय होता है । आप लोग कृपया अपनी-अपनी सीट्स पर जाकर 

बैठ� । म� आप सभी को शू�य काल म� अपनी बात रखने का मौका दूगंा ।  

… (�यवधान) 

माननीय अ�य� : माननीय सद�यगण, आप सभी कृपया अपनी-अपनी सीट्स पर जाकर बैठ� । 

��काल आप सभी का है । हम सभी को अपना दािय�व िनभाना चािहए ।  

… (�यवधान) 
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माननीय अ�य� : माननीय सद�यगण, आप सभी देर राि� बैठकर सदन क� काय�वाही म� िह�सा 

लेते ह� । िवभाग� क� िडमांड फॉर �ाट्ंस पर �यारह-�यारह घटें चचा� होती है ।  

… (�यवधान) 

माननीय अ�य� : माननीय सद�यगण, म� आप सभी को पया�� समय और अवसर दूगंा । यह 

सदन आपका है । आपको जनता ने चनुकर भेजा है । आप इन िवषय� पर भी बिुनयादी सवाल 

उठाना चाहते ह�, तो कृपया अपनी-अपनी सीट्स पर जाए ं।  

… (�यवधान) 

माननीय अ�य� : माननीय सद�यगण, म� इस बिुनयादी सवाल पर भी आपको मौका दूगंा, लेिकन 

सदन को िनयोिजत तरीके से �थिगत कराना, यह हमारी ससंदीय पर�पराओ ंके अनसुार नह� है । 

आप िनयोिजत तरीके से सदन को �थिगत करवाकर िजस तरह का �यवहार कर रहे ह�, वह उ�च 

सदन क� मया�दा नह� है ।  

… (�यवधान) 

माननीय अ�य� : माननीय सद�यगण, आप सभी कृपया अपनी-अपनी सीट्स पर जाए ं । म� 

आपको पया�� समय और अवसर दे रहा ह� ं।  

… (�यवधान) 

_______ 
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WRITTEN ANSWERS TO QUESTIONS 
   (Starred Question Nos. 291 to 294, 297 to 300 

Unstarred Question Nos. 3221 to 3450)  
 (Page No. 75 to 620) 

 

 

 

 

 

माननीय अ�य� : सभा क� काय�वाही 12 बजे तक के िलए �थिगत होती है । 

11.39 hrs 

The Lok Sabha then adjourned till Twelve of the Clock. 

_______ 

 

                                                           
 Available  in  Master copy of Debate, placed in Library. 
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12.00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 

(The hon. Speaker in the Chair) 

… (�यवधान) 

�ी अधीर रजंन चौधरी (बहरामपुर): महोदय, हम िफर से मागँ करते ह� ।… (�यवधान) 

माननीय अ�य� : नह� । म�ने ��काल म� कहा था िक आप अपनी-अपनी सीट� पर जाकर बैिठए, 

म� आपको बोलने का मौका दूगँा । 

… (�यवधान) 

माननीय अ�य� : आप अपनी सीट� पर नह� गए । म�ने आपसे आ�ह िकया था िक आप अपनी-

अपनी सीट� पर जाए,ं म� आपको पया�� मौका दूगँा । 

… (�यवधान) 

माननीय अ�य� : म�ने ऐसा बोला था या नह� बोला था । आप सदन क� काय�वाही देख लीिजए । 

म�ने ��काल म� कहा था िक आप अपनी-अपनी सीट� पर जाइए, म� आपको मौका दूगँा । 

… (�यवधान) 

�ी अधीर रजंन चौधरी: इस तरह से सदन नह� चलता है ।… (�यवधान) हम� बात करने नह� दी 

जा रही है ।… (�यवधान) इस तरह से सदन के अंदर नह� चलता है । हम यहा ँसे चले जाते ह� ।… 

(�यवधान) 
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12.02 hrs 

At this stage, Shri Adhir Ranjan Chowdhury, Dr. Farooq Abdullah, Shrimati 
Supriya Sadanand Sule and some other hon. Members left the House. 

 

______ 

… (�यवधान) 
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12.02½ hrs 

RESIGNATION BY MEMBERS 

माननीय अ�य� : माननीय सद�यगण, मझेु सभा को दो सद�य� के लोक सभा क� सद�यता से 

�यागप�  िदए जाने के बार ेम� सूिचत करना है । उ�र �देश के आजमगढ़ ससंदीय िनवा�चन �े� से 

िनवा�िचत सद�य �ी अिखलेश यादव ने लोक सभा क� सद�यता से �यागप� दे िदया है । म�ने 22 

माच�, 2022 से उनका �यागप� �वीकार कर िलया है । उ�र �देश के रामपरु ससंदीय िनवा�चन 

�े� से िनवा�िचत सद�य �ी मोह�मद आज़म खा ंने लोक सभा क� सद�यता से �यागप� दे िदया  

है । म�ने 22 माच�, 2022 से उनका �यागप� �वीकार कर िलया है ।  

_______ 
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माननीय अ�य�: माननीय सद�यगण, मझेु िविभ�न म�ु� पर �ी एन.के.�ेमच��न और अ�य 

माननीय सद�य� �ारा �थगन ��ताव क� सूचनाए ं�ा� ह�ई ह� । म�ने �थगन ��ताव क� िकसी भी 

सूचना क� अनमुित �दान नह� क� है । 

… (�यवधान) 
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12.03 hrs 

PAPERS LAID ON THE TABLE 

माननीय अ�य� : अब प� सभा पटल पर रखे जाएगें । 

 आइटम नबंर 2, डॉ. िजते�� िसहं जी । 

िव�ान और �ौ�ोिगक� म�ंालय के रा�य म�ंी; पृ�वी िव�ान म�ंालय के रा�य म�ंी; 

�धानम�ंी काया�लय म� रा�य म�ंी; कािम�क, लोक िशकायत और प�शन म�ंालय म� रा�य म�ंी; 

परमाणु ऊजा� िवभाग म� रा�य म�ंी तथा अतं�र� िवभाग म� रा�य म�ंी (डॉ. िजते�� िसहं): 

महोदय, म� िन�निलिखत प� सभा पटल पर रखता ह�:ं- 

(1) अिखल भारतीय सेवा अिधिनयम, 1951 क� धारा 3 क� उप-धारा (2) के अंतग�त 

िन� निलिखत अिधसूचनाओ ंक� एक-एक �ित (िह� दी तथा अं�ेजी स�ं करण):- 

 (एक) भारतीय �शासिनक सेवा (सवंग� सद�य-स�ं या का िनयतन) चौथा सशंोधन 

िविनयम, 2021 जो 31 िदस� बर, 2021 के भारत के राजप� म� अिधसूचना स.ं 

सा.का.िन. 927(अ) म� �कािशत ह�ए थे । 

 (दो) भारतीय �शासिनक सेवा (वेतन) चौथा सशंोधन िविनयम, 2021 जो 31 िदस� बर, 

2021 के भारत के राजप� म� अिधसूचना सं. सा.का.िन. 928(अ) म� �कािशत ह�ए 

थे । 

 (तीन) भारतीय पिुलस सेवा (सवंग� सद�य-स�ं या का िनयतन) सशंोधन िविनयम, 2022 

जो 21 जनवरी, 2022 के भारत के राजप� म� अिधसूचना स.ं सा.का.िन. 35(अ) 

म� �कािशत ह�ए थे । 
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 (चार) भारतीय पिुलस सेवा (वेतन) सशंोधन िनयम, 2022 जो 21 जनवरी, 2022 के 

भारत के राजप� म� अिधसूचना स.ं सा.का.िन. 36(अ) म� �कािशत ह�ए थे । 

 (पाचं) भारतीय पिुलस सेवा (सवंग� सद�य-स�ं या का िनयतन) दूसरा सशंोधन िविनयम, 

2022 जो 24 जनवरी, 2022 के भारत के राजप� म� अिधसूचना सं. सा.का.िन. 

40(अ) म� �कािशत ह�ए थे । 

 (छह) भारतीय पिुलस सेवा (वेतन) दूसरा सशंोधन िनयम, 2021 जो 24 जनवरी, 2022 

के भारत के राजप� म� अिधसूचना सं. सा.का.िन. 41(अ) म� �कािशत ह�ए थे । 

 (सात) भारतीय �शासिनक सेवा (वेतन) सशंोधन िनयम, 2021 जो 30 िदस�बर, 2021 

के भारत के राजप� म� अिधसूचना सं. सा.का.िन. 914(अ) म� �कािशत ह�ए थे । 

 (आठ) भारतीय पिुलस सेवा (वेतन) सशंोधन िनयम, 2021 जो 30 िदस�बर, 2021 के 

भारत के राजप� म� अिधसूचना स.ं सा.का.िन. 915(अ) म� �कािशत ह�ए थे । 

 (नौ) भारतीय वन सेवा (वेतन) सशंोधन िनयम, 2021 जो 30 िदस�बर, 2021 के भारत 

के राजप� म� अिधसूचना स.ं सा.का.िन. 916(अ) म� �कािशत ह�ए थे । 

[Placed in the Library, See No. LT 6620/17/22] 

(2) �ी िच�ा ित�नल आयिुव��ान और �ौ�ोिगक� स�ंथान, ि�वे��म अिधिनयम, 1980 क� 

धारा 33 के अंतग�त �ी िच�ा ित�नल आयिुव��ान और �ौ�ोिगक� स�ंथान, ि�वे��म (सशंोधन) 

िविनयम, 2020  जो 16 अग�त, 2021 के भारत के राजप� म� अिधसूचना सं. पीएडंए. । / 

रगेलेुशन/एएमडीटी/एससीटीआईएमएसटी/2020 म� �कािशत ह�ए थे, क� एक �ित (िह� दी तथा 

अं�ेजी स�ं करण) । 
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(3) 

 

उपयु�� (2) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवलंब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in the Library, See No. LT 6621/17/22] 

इ�पात म�ंालय म� रा�य म�ंी तथा �ामीण िवकास म�ंालय म� रा�य म�ंी (�ी फ�गन िसहं 

कुल�ते): महोदय, म� केआईओसीएल िलिमटेड तथा इ�पात मं�ालय के बीच वष� 2021-2022 के 

िलए ह�ए समझौता-�ापन क� एक �ित (िह�दी तथा अं�ेजी स�ंकरण) सभा पटल पर रखता ह� ँ। 

[Placed in the Library, See No. LT 6622/17/22] 

ससंदीय काय� म�ंालय म� रा�य म�ंी तथा स�ंकृित म�ंालय म� रा�य म�ंी (�ी अजु�न राम 

मेघवाल) : महोदय, �ी अि�नी कुमार चौबे क� ओर से, म� िन�निलिखत प� सभा पटल पर रखता 

ह�:ं- 

(1) भारतीय मानक � यूरो अिधिनयम, 2016 क� धारा 40 के अंतग�त भारतीय मानक �यूरो 

(हॉलमािक� ग) सशंोधन िविनयम, 2022, जो 4 माच�, 2022 के भारत के राजप� म� अिधसूचना 

स.ं एफ.स.ं बीएस/11/05/2018 म� �कािशत ह�ए थे, क� एक �ित (िह� दी तथा अं�ेजी स�ं करण)। 

[Placed in the Library, See No. LT 6623/17/22] 

(2) आधार (िव� तीय और अ� य सहाियिकय�, �सिुवधाओ ं और सेवाओ ं का लि�त प�रदान ) 

अिधिनयम, 2016 क� धारा 7 के अंतग�त अिधसूचना स.ं का.आ. 5314(अ) जो 20 िदस�बर, 

2021 के भारत के राजप� म� �कािशत ह�ई थी तथा िजसके �ारा 8 फरवरी, 2017 क� 

अिधसूचना सं. का.आ. 371(अ) म� कितपय सशंोधन िकए गए ह�, क� एक �ित (िह� दी तथा 

अं�ेजी स�ं करण) । 

[Placed in the Library, See No. LT 6624/17/22] 



23.03.2022  628 
 
रले म�ंालय म� रा�य म�ंी; कोयला म�ंालय म� रा�य म�ंी तथा खान म�ंालय म� रा�य म�ंी 

(�ी दानवे रावसाहबे दादाराव): महोदय, म� िन�निलिखत प� सभा पटल पर रखता ह�:ं- 

(1) 31 माच�, 2021 को समा� होने वाले वष� के िलए रलेवे म� भत� और पदो�नित �ेिणय� म� 

अनसूुिचत जाित और अनसूुिचत जनजाित के िलए आरि�त �रि�य� पर भत� म� ह�ई �गित संबधंी 

�ितवेदन क� एक �ित (िहदंी तथा अं�ेजी स�ंकरण) । 

(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवलंब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in the Library, See No. LT 6625/17/22] 

(3) कंपनी अिधिनयम, 2013 क� धारा 394 क� उप-धारा 1 (ख) के अंतग�त िन� निलिखत 

प�� क� एक-एक �ित (िह� दी तथा अं�ेजी स�ं करण):- 

 (एक) कोलकाता मे�ो रले कारपोरशेन िलिमटेड, कोलकाता के वष� 2020-2021 के 

काय�करण क� सरकार �ारा समी�ा ।   

 (दो)   कोलकाता मे�ो रले कारपोरशेन िलिमटेड, कोलकाता का वष� 2020-2021 

का वािष�क �ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-

महालेखापरी�क क� िट� पिणया ं। 

(4) उपयु�� (3) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवलंब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अं�ेजी स�ंकरण) । 

[Placed in the Library, See No. LT 6626/17/22] 

(5) िन� निलिखत प�� क� एक-एक �ित (िहदंी तथा अं�ेजी स�ंकरण) सभा पटल पर रख�गे :-  

 (एक)   राइट्स िलिमटेड तथा रेल मं�ालय के बीच वष� 2021-2022 के िलए ह�आ 
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समझौता-�ापन  । 

[Placed in the Library, See No. LT 6627/17/22] 

 (दो)    इंिडयन रलेवे फाइन�स कॉरपोरशेन िलिमटेड तथा रले मं�ालय के बीच वष� 

2021-2022 के िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6628/17/22] 

 (तीन) रले िवकास िनगम िलिमटेड तथा रले मं�ालय के बीच वष� 2021-2022 के 

िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6629/17/22] 

 (चार) इरकॉन इंटरनेशनल िलिमटेड तथा रले मं�ालय के बीच वष� 2021-2022 के 

िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6630/17/22] 

 (पाचं) क�कण रलेवे कॉरपोरशेन िलिमटेड तथा रले मं�ालय के बीच वष� 2021-

2022 के िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6631/17/22] 

 (छह) �ेथवेट एडं कंपनी िलिमटेड तथा रले मं�ालय के बीच वष� 2021-2022 के 

िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6632/17/22] 

 

 



23.03.2022  630 
 
 (सात) रलेटेल कॉरपोरशेन ऑफ इंिडया िलिमटेड तथा रेल मं�ालय के बीच वष� 

2021-2022 के िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6633/17/22] 

 (आठ) कंटेनर कॉरपोरशेन ऑफ इंिडया िलिमटेड तथा रले मं�ालय के बीच वष� 

2021-2022 के िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6634/17/22] 

 (नौ) इंिडयन रलेवे केट�रगं एडं टू�र�म कॉरपोरशेन िलिमटेड तथा रले मं�ालय के 

बीच वष� 2021-2022 के िलए ह�आ समझौता-�ापन  । 

[Placed in the Library, See No. LT 6635/17/22] 

(6) रले अिधिनयम, 1989 क� धारा 199 के अंतग�त भारतीय रले (खलुी लाइन�) सामा�य 

(पहला सशंोधन) िनयम, 2022, जो 14 माच�, 2022 के भारत के राजप� म� 

अिधसूचना स�ंया सा.का.िन.195(अ) म� �कािशत ह�ए थे, क� एक �ित (िहदंी तथा 

अं�ेजी स�ंकरण) । 

[Placed in the Library, See No. LT 6636/17/22] 
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRIMATI ANUPRIYA PATEL): Sir, I beg to lay on the Table:- 

1.  (i) A copy of the Annual Report (Hindi and English versions) of the   Export   

Promotion Council for EOUs & SEZs, New Delhi, for the year2020-2021, 

alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government     

of the working of the Export Promotion Council for EOUs & SEZs, New 

Delhi, for the year 2020-2021. 

2. Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in the Library, See No. LT 6637/17/22] 

3. (i) A copy of the Annual Report (Hindi and English versions) of the 

Tobacco Board, Guntur, for the year 2020-2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the Government of 

the working of the Tobacco Board, Guntur, for the  year 2020-2021. 

4. Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in the Library, See No. LT 6638/17/22] 

5. A copy each of the following Notifications (Hindi and English versions) 

under sub-section (3) of Section 19 of the Foreign Trade (Development and 

Regulation) Act, 1992:- 
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(i) S.O.624(E) published in Gazette of India dated 11th February, 

 2022, regarding import policy of Moong revised from ‘Free’ to 

 Restricted’. 

(ii) S.O.537(E) published in Gazette of India dated 9th 

February,2022,regarding ITC (HS), 2022- Schedule-1 (Import 

Policy). 

(iii) S.O.836(E) published in Gazette of India dated 24th February, 

 2022, regarding amendment in import policy of items under 

 ITC(HS) 8524 and 8525 of Chapter 85 of ITC(HS) 2022, 

 Schedule – I (Import Policy). 

(iv) S.O.344(E) published in Gazette of India dated 25th January, 

 2022,  regarding amendment in Export Policy of Human Hair. 

(v) S.O.400(E) published in Gazette of India dated 31st January, 

 2022,  regarding amendment in Export Policy of Syringes. 

(vi) S.O.846(E) published in Gazette of India dated 24th February, 

 2022, regarding amendment in Export Policy of Remdesivir 

Injection and API, Amphotericin-B Injections, Enoxaparin 

(Formulation and API) and Intra-Venous Immunoglobulin 

 (IVIG) (Formulation and API). 

(vii) S.O.1043(E) published in Gazette of India dated 9th March, 2022, 

regarding amendment in Policy condition of Sl. No. 55 &  57, 

Chapter   10 Schedule-2, ITC(HS) Export Policy, 2018. 

[Placed in the Library, See No. LT 6639/17/22] 
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THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT 

AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY 

OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI RAJEEV 

CHANDRASEKHAR): Sir, I beg to lay on the Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

 National Institute of Electronics and Information Technology, New 

 Delhi, for the year 2019-2020, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the  

Government of the working of the National Institute of Electronics 

and Information Technology, New Delhi, for the year 2019-2020. 

(2) Statement (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (1) above. 

[Placed in the Library, See No. LT 6640/17/22] 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 

  ERNET India, New Delhi, for the year 2020-2021, alongwith  

  Audited Accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the  

  Government of the working of the ERNET India, New Delhi, for the 

  year 2020-2021. 
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(4) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in the Library, See No. LT 6641/17/22] 

(5) (i) A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of 

the  Unique Identification Authority of India, New Delhi, for the 

year 2020-2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by 

theGovernment of the working of the Unique Identification 

Authority of India, New Delhi, for the year 2020-2021. 

(6) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (5) above. 

[Placed in the Library, See No. LT 6642/17/22] 

(7) A copy each of the following papers (Hindi and English versions) under 

sub-section 1(b) of Section 394 of the Companies Act, 2013:- 

(i) Review by the Government of the working of the National 

Informatics Centre Services Incorporated, New Delhi, for the years 

2017-2018 to 2019-2020. 

(ii) Annual Report of the National Informatics Centre Services 

Incorporated, New Delhi, for the years 2017-2018 to 2019-
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2020,alongwith Audited Accounts and comments of the 

Comptroller and  Auditor General thereon. 

(8) Three statements (Hindi and English versions) showing reasons for 

delay in laying the papers mentioned at (7) above. 

[Placed in the Library, See No. LT 6643/17/22] 

(9) A copy each of the following papers (Hindi and English versions) under 

sub-section 1(b) of Section 394 of the Companies Act, 2013:- 

(i) Review by the Government of the working of the National 

Informatics Centre Services Incorporated, New Delhi, for the year 

2020-2021. 

(ii) Annual Report of the National Informatics Centre Services 

Incorporated, New Delhi, for the year 2020-2021, alongwith  

Audited Accounts and comments of the Comptroller and Auditor 

General thereon. 

[Placed in the Library, See No. LT 6644/17/22] 

(10) A copy of the Unique Identification Authority of India (Appointment of 

Officers and Employees) (First Amendment) Regulations, 2021 (No. 3 of 

2021) (Hindi and English versions) published in Notification No. A-

12013/13/RR/2016-UIDAI (No. 3 of 2021) in Gazette of India dated 28th 
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December, 2021 under Section 55 of the Aadhaar (targeted Delivery of 

Financial and other Subsidies, Benefits and Services) Act, 2016. 

[Placed in the Library, See No. LT 6645/17/22] 

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND 

MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRIMATI 

DARSHANA VIKRAM JARDOSH): Sir, I beg to lay on the Table:- 

(1) A copy each of the following papers (Hindi and English versions) under 

sub-section 1(b) of Section 394 of the Companies Act, 2013:- 

(a) (i) Review by the Government of the working of the Central Cottage 

 Industries Corporation of India Limited, New Delhi, for the year 

 2020-2021. 

(ii) Annual Report of the Central Cottage Industries Corporation of 

India Limited, New Delhi, for the year 2020-2021, alongwith 

Audited Accounts and comments of the Comptroller and Auditor 

General thereon. 

[Placed in the Library, See No. LT 6646/17/22] 

(b) (i) Review by the Government of the working of the British 

India Corporation Limited, Kanpur, and its subsidiaries for the 

year  2018-2019. 
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(ii) Annual Report of the British India Corporation Limited, Kanpur, 

and its subsidiaries for the year 2018-2019, alongwith Audited 

Accounts and comments of the Comptroller and Auditor General 

thereon. 

[Placed in the Library, See No. LT 6647/17/22] 

(2) Two statements (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (1) above. 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the 

Sardar Vallabhbhai Patel International School of Textiles and 

Management, Coimbatore, for the year 2020-2021, alongwith 

Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Sardar Vallabhbhai Patel 

International School of Textiles and Management, Coimbatore, for 

the year 2020-2021. 

(4) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in the Library, See No. LT 6648/17/22] 
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(5) (i) A copy of the Annual Report (Hindi and English versions) of the 

  Handloom Export Promotion Council, Chennai, for the year 2020-

  2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Handloom Export Promotion 

Council,Chennai, for the year 2020-2021. 

(6) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (5) above. 

[Placed in the Library, See No. LT 6649/17/22] 

(7) (i) A copy of the Annual Report (Hindi and English versions) of the 

  National Jute Board, Kolkata, for the year 2019-2020, alongwith 

  Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Jute Board, Kolkata,for 

the year 2019-2020. 

(8) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (7) above. 

[Placed in the Library, See No. LT 6650/17/22] 
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(9) (i)  A copy of the Annual Report (Hindi and English versions) of the 

 Wool Research Association, Thane, for the year 2020-

 2021,alongwith Audited Accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

 Government of the working of the Wool Research Association,

 Thane, for the year 2020-2021. 

(10) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (9) above. 

[Placed in the Library, See No. LT 6651/17/22] 

(11) (i) A copy of the Annual Report (Hindi and English versions) of the 

  National Institute of Fashion Technology, New Delhi, for the year 

  2020-2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Institute of 

FashionTechnology, New Delhi, for the year 2020-2021. 

(12) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (11) above. 

[Placed in the Library, See No. LT 6652/17/22] 
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(13) (i) A copy of the Annual Report (Hindi and English versions) of the 

  Northern India Textile Research Association, Ghaziabad, for the 

  year 2020-2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Northern India Textile Research 

Association, Ghaziabad, for the year 2020-2021. 

[Placed in the Library, See No. LT 6653/17/22] 

(14) (i)  A copy of the Annual Report (Hindi and English versions) of the 

  Bombay Textile Research Association, Mumbai, for the year 2020-

  2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Bombay Textile Research 

Association, Mumbai, for the year 2020-2021. 

[Placed in the Library, See No. LT 6654/17/22] 

(15)    (i) A copy of the Annual Report (Hindi and English versions) of the 

Man-Made Textiles Research Association, Surat, for the year 

 2020-2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Man-Made Textiles Research 

Association, Surat, for the year 2020-2021. 

[Placed in the Library, See No. LT 6655/17/22] 
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(16) (i) A copy of the Annual Report (Hindi and English versions) of the 

  Synthetic and Art Silk Mills’ Research Association, Mumbai, for 

  the year 2020-2021, alongwith Audited Accounts. 

(ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Synthetic and Art Silk Mills’ 

Research Association, Mumbai, for the year 2020-2021. 

[Placed in the Library, See No. LT 6656/17/22] 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRI SOM PRAKASH): Sir, I beg to lay on the Table:- 

(1) A copy each of the following papers (Hindi and English versions) under 

sub-section 1(b) of Section 394 of the Companies Act, 2013:- 

(a) (i) Statement regarding Review by the Government of the working of 

  the India International Convention and Exhibition Centre Limited, 

  New Delhi, for the year 2020-2021. 

(ii) Annual Report of the India International Convention and Exhibition 

Centre Limited, New Delhi, for the year 2020-2021, alongwith 

Audited Accounts and comments of the Comptroller and Auditor 

General thereon. 

[Placed in the Library, See No. LT 6657/17/22] 
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 (b) (i) Statement regarding Review by the Government of the working of 

  the National Industrial Corridor Development Corporation Limited, 

  New Delhi, for the year 2020-2021. 

(ii) Annual Report of the National Industrial Corridor Development 

Corporation Limited, New Delhi, for the year 2020-2021, 

alongwithAudited Accounts and comments of the Comptroller and 

Auditor General thereon. 

[Placed in the Library, See No. LT 6658/17/22] 

(2) A copy of the First Statutes of the Footwear Design and Development 

Institute (Amendment) Statutes, 2021 (Hindi and English versions) 

published in Notification No.G.S.R.726(E) in Gazette of India dated 11th 

October, 2021 under sub-section (2) of Section 38 of the Footwear 

Design and Development Institute Act, 2017. 

(3) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (2) above. 

[Placed in the Library, See No. LT 6659/17/22] 

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS 

(SHRI DEVUSINH CHAUHAN): Sir, I beg to lay on the Table:- 

(1) A copy of the Indian Post Office (Amendment) Rules, 2022 (Hindi and 

English versions) published in Notification No. G.S.R.97(E) in Gazette of 
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India dated 2nd February, 2022 under Section 74 of the Indian Post 

Office Act, 1898. 

[Placed in the Library, See No. LT 6660/17/22] 

(2) A copy of the Memorandum of Understanding (Hindi and English 

versions) between the ITI Limited and the Department of 

Telecommunications, Ministry of Communications for the year 2021-

2022. 

[Placed in the Library, See No. LT 6661/17/22] 

 

______ 
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12.04 hrs 

 COMMITTEE ON GOVERNMENT ASSURANCES 

59th to 61st  Reports 

 

�ी राजे�� अ�वाल (मेरठ): अ�य� महोदय, म� सरकारी आ�ासन� सबंधंी सिमित के 

िन�निलिखत �ितवेदन (िह�दी तथा अं�ेजी स�ंकरण) ��ततु करता ह�:ं 

(1) ‘रसायन और उव�रक मं�ालय (उव�रक िवभाग) से सबंिंधत लंिबत आ�ासन� क� समी�ा’ 

के बार ेम� 59वा ं�ितवेदन (17व� लोक सभा) । 

(2) ‘आ�ासन� को छोड़े जाने के अनरुोध (�वीकृत िकए गए)’ के बार ेम� 60वा ं�ितवेदन (17व� 

लोक सभा) । 

(3) ‘आ�ासन� को छोड़े जाने के अनरुोध (�वीकृत नह� िकए गए)’ के बार ेम� 61वा ं�ितवेदन 

(17व� लोक सभा) । 

_______ 
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12.04 ½ hrs 

STANDING COMMITTEE ON EXTERNAL AFFAIRS 

12th Report 

SHRI P. P. CHAUDHARY (PALI):  Sir, I rise to present the Twelfth Report 

(Hindi and English versions) of the Committee on External Affairs on Demands 

for Grants of the Ministry of External Affairs for the year 2022-23. 

_______ 

 

 

12.05 hrs 

STANDING COMMITTEE ON FINANCE 

45th Report 

 

SHRI JAYANT SINHA (HAZARIBAGH): Sir, I rise to present the Forty-fifth 

Report (Hindi and English versions) of the Standing Committee on Finance on 

'The Chartered Accountants, the Cost and Works Accountants and the 

Company Secretaries (Amendment) Bill, 2021'. 

_______ 
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12.05 ½  hrs 

STANDING COMMITTEE ON WATER RESOURCES 

15th and 16th Reports 

SHRI S.C. UDASI (HAVERI): Sir, I rise to present the following Reports (Hindi 

and English versions) of the Standing Committee on Water Resources (2021-

22):- 

(1) Fifteenth Report on Demands for Grants (2022-23) of Ministry of Jal 

Shakti (Department of Water Resources, River Development & Ganga 

Rejuvenation). 

(2) Sixteenth Report on Demands for Grants (2022-23) of Ministry of Jal 

Shakti (Department of Drinking Water & Sanitation). 

_______ 
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12.06 hrs 

STANDING COMMITTEE ON EDUCATION, WOMEN, CHILDREN, YOUTH 
AND SPORTS 

340th Report  

डॉ. ढालिसहं िबसेन (बालाघाट): अ�य� महोदय, म� ‘रा��ीय डोिपगं रोधी िवधेयक, 2021’ के 

बार ेम� िश�ा, मिहला, बाल, यवुा और खेल सबंधंी �थायी सिमित का 340वा ं�ितवेदन (िह�दी 

तथा अं�ेजी स�ंकरण) सभा पटल पर रखता ह� ं। 

_______ 
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12.06 ½  hrs 

BUSINESS ADVISORY COMMITTEE 

31st Report 

 

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 

AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF CULTURE 

(SHRI ARJUN RAM MEGHWAL):  Sir, I rise to present the 31st Report of the 

Business Advisory Committee. 

_______ 
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12.07 hrs 

STATEMENTS BY MINISTERS 

 

(i) Status of implementation of the recommendations 
contained in the 8th  Report of the Standing Committee on Railways on 
'Passenger Reservation System of Indian Railways' pertaining to the 

Ministry of Railways 

 

रले म�ंालय म� रा�य म�ंी; कोयला म�ंालय म� रा�य म�ंी तथा खान म�ंालय म� रा�य म�ंी 

(�ी दानवे रावसाहबे दादाराव): अ�य� महोदय, म� रले मं�ालय से सबंिंधत ‘भारतीय रले क� 

या�ी आर�ण �णाली’ के बार े म� रले सबंधंी �थायी सिमित के आठव� �ितवेदन म� अंतिव�� 

िसफा�रश� के काया��वयन क� ि�थित के बार ेम� व��य सभा पटल पर रखता ह� ं। 

 

_______ 

 

 

 

 

 

                                                           
 Laid on the Table and also placed in Library, See No. LT 6616/17/22 
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12.07 ½  hrs 

(ii) (a) Status of implementation of the recommendations contained in 
the 12th Report of the Standing Committee on Food, Consumer 
Affairs and Public Distribution on "Strengthening of Public 
Distribution System - Augmenting use of Technological Means and 
Implementation of 'One Nation One Ration Card' Scheme" 
pertaining to the Department of Food and Public Distribution, 

Ministry of Consumer Affairs, Food and Public Distribution 

 

उपभो�ा मामले, खा� और साव�जिनक िवतरण म�ंालय म� रा�य म�ंी तथा �ामीण िवकास 

म�ंालय म� रा�य म�ंी (सा�वी िनरजंन �योित): अ�य� महोदय, म� िन�निलिखत के बार े म� 

व��य सभा पटल पर रखती ह�:ं 

खा� और साव�जिनक िवतरण िवभाग, उपभो�ा मामले, खा� और साव�जिनक िवतरण 

मं�ालय से सबंिंधत ‘साव�जिनक िवतरण �णाली का स�ुढीकरण - �ौ�ोिगक�य साधन� के उपयोग 

म� विृ� करना और ‘वन नेशन वन राशन काड� ’ योजना का काया��वयन’ के बार ेम� खा� उपभो�ा 

मामले और साव�जिनक िवतरण सबंधंी �थायी सिमित के 12व� �ितवेदन म� अतंिव�� िसफा�रश� के 

काया��वयन क� ि�थित । 

  

                                                           
 Laid on the Table and also placed in Library, See No. LT 6617/17/22.  
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 (b) Status of implementation of the recommendations contained in the 
13th  Report of the Standing Committee on Food, Consumer Affairs and 
Public Distribution on 'Procurement, Storage and Distribution of 
Foodgrains by Food Corporation of India' pertaining to the Department of 
Food and Public Distribution, Ministry of Consumer Affairs, Food and 

Public Distribution 

उपभो�ा मामले, खा� और साव�जिनक िवतरण म�ंालय म� रा�य म�ंी तथा �ामीण िवकास 

म�ंालय म� रा�य म�ंी (सा�वी िनरजंन �योित): अ�य� महोदय, म� िन�निलिखत के बार े म� 

व��य सभा पटल पर रखती ह�:ं 

खा� और साव�जिनक िवतरण िवभाग, उपभो�ा मामले, खा� और साव�जिनक िवतरण मं�ालय से 

सबंिंधत ‘भारतीय खा� िनगम �ारा खा�ा�न क� खरीद, भडंारण और िवतरण’ के बार ेम� खा� 

उपभो�ा मामले और साव�जिनक िवतरण सबंधंी �थायी सिमित के 13व� �ितवेदन म� अंतिव�� 

िसफा�रश� के काया��वयन क� ि�थित । 

_______ 

                                                           
 Laid on the Table and also placed in Library, See Nos. LT 6618/17/22. 
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12.08 hrs 

(iii) Status of implementation of the recommendations 
contained in the 138th Report of the Department-related Parliamentary 
Standing Committee on Commerce on 'Activities and Functioning of 

Spices Board' pertaining to the Ministry of Commerce and Industry 

 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRIMATI ANUPRIYA PATEL): Sir, I rise to lay a statement 

regarding the status of implementation of the recommendations contained in 

the 138th Report of the Department-related Parliamentary Standing Committee 

on Commerce on 'Activities and Functioning of Spices Board' pertaining to the 

Ministry of Commerce and Industry. 

_______ 

                                                           
 Laid on the Table and also placed in Library, See No. LT 6619/17/22 
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12.09 hours 

ELECTIONS TO COMMITTEES 
(i) Rubber Board 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRIMATI ANUPRIYA PATEL): Sir, I rise  to move the 

following:- 

“That in pursuance of clause(e) of sub-section (3) of section 4 of the 

Rubber Act, 1947, read with Rule 4(1) of the Rubber Rules, 1955, the 

members of this House do proceed to elect, in such manner as the 

Speaker may direct, one member from amongst themselves to serve 

as member of the Rubber Board vice Km. Shobha Karandlaje 

appointed as Minister, subject to the other provisions of the said Act 

and rules made thereunder.” 

माननीय अ�य� : �� यह है: 

“िक रबड़ िनयम, 1955 के िनयम 4(1) के साथ पिठत रबड़ अिधिनयम, 1947 क� 

धारा 4 क� उप-धारा (3) के खंड (ङ) के अनसुरण म�, इस सभा के सद�य, ऐसी 

रीित से, जैसा िक अ�य� िनदेश द�, उ� अिधिनयम के अ�य उपबधं� तथा उसके 

अधीन बनाये गये िनयम� के अ�यधीन, कुमारी शोभा कारा�दलाजे, जो मं�ी के �प 

म� िनय�ु हो गई ह�, के �थान पर रबड़ बोड�  के सद�य के �प म� काय� करने के िलए 

अपने म� से एक सद�य िनवा�िचत कर� ।” 

��ताव �वीकृत ह�आ । 

__________ 
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12.10 hrs 

(ii) Coffee Board 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND 

INDUSTRY (SHRIMATI ANUPRIYA PATEL): Sir, I rise to move the following: 

“That in pursuance of clause (b) of sub-section (2) of section 4 of 

the Coffee Act, 1942, read with rules 3 and 4 of the Coffee Rules, 

1955, the members of this House do proceed to elect, in such 

manner as the Speaker may direct, two members from amongst 

themselves to serve as members of the Coffee Board, subject to 

the other provisions of the said Act and rules made 

thereunder.” 

माननीय अ�य� : �� यह ह:ै 

“िक कॉफ� िनयम, 1955 के िनयम 3 और 4 के साथ पिठत कॉफ� अिधिनयम, 

1942 क� धारा 4 क� उप-धारा (2) के खंड (ख) के अनसुरण म�, इस सभा के 

सद�य, ऐसी रीित से, जैसा िक अ�य� िनदेश द�, उ� अिधिनयम के अ�य उपबधं� 

तथा उसके अधीन बनाये गये िनयम� के अ�यधीन कॉफ� बोड�  के सद�य के �प म� 

काय� करने के िलए अपने म� से दो सद�य िनवा�िचत कर� ।” 

��ताव �वीकृत ह�आ 

__________ 
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12.11 hrs 

MATTERS UNDER RULE 377 

माननीय अ�य� : माननीय सद�यगण, िनयम 377 के अधीन मामल� को सभा पटल पर रखा 

जाए । िजन सद�य� को िनयम 377 के अधीन मामल� को आज उठाने क� अनमुित दी गई है, वे 

अपना व��य सभा पटल पर रख सकते ह� । 

 

(i) Need to accord the status of 'Rashtriya Bhasha' to Hindi and Sanskrit 

 

कँुवर पु�पे�� िसहं च�देल (हमीरपुर): भारत श�द का िनमा�ण “भा” भाषा धात ुसे ह�आ है िजसका 

अथ� है �ान का �काश  अथा�त जो भूिम �ान क� भूिम है और िजसके िनवासी सदा �ान क� खोज 

म� लगे रहते ह� ।  हम सभी लोग हमार ेपूव�ज� �ारा िनरतंर सदुीघ� िकए गए �य�न� से �ा� स�ंकृित 

के वाहक ह� पर�त ुम�यकाल और औपिनवेिशक काल म� इस जन�चिलत स�ंकृित के �ित िवचलन 

पैदा ह�आ और इसके प�रणाम भी आज हमार ेसामने ह� ।  पर�त ुआज के समय म� भारतीय चेतना 

अपने मूल सा�ंकृितक पहचान क� �ाि� के िलए �याकुल है । �व �थान पर िविभ�न सामािजक 

और सा�ंकृितक सघंटन� �ारा िनज �यास िकए जा रहे है और यिद गौर िकया जाए तो यह ससंद 

भवन और हम और आप सभी स�ंकृत का �योग कर रहे ह� । ससंद भवन म� दीवार� पर िलखे 

सभुािषत और हमार ेआपके और सभी के नाम स�ंकृत भाषा के श�द� के ही नाम है ।  अत: इस 

स�दभ� म� क� � सरकार िकए जाने वाले �यास� से भी इस सा�ंकृितक पनुजा�गरण को वत�मान समय 

म� बल िमलेगा । भारत देश म� िसफ�  स�य का अ�वेषण नह� ह�आ जोिक बह�त तािक� क हो, 

स�ुयवि�थत आकार िलए हो अिपत ुइसक� अ�यंत िविश�ता स�य के चैत�य प� से है । चेतना 

                                                           
 Treated as laid on the Table. 
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य�ु स�य क� खोज भारत क� ही देन है और यह अभी भी िव� के िलए अबूझ पहेली है । भारत न 

िसफ�  सव��कृ� स�य क� खोज क� अिपत ुउसको �य� करने के िलए िजन साधन� का �योग िकया 

वे भी स��ेषण क� तकनीक और मानक� क� कठोरतम कसौटी म� सव��म ह� । िजसके प�रणाम 

�व�प स�ंकृत भाषा का अलौिकक �व�प �कट ह�आ  । आज से लगभग पाच हज़ार वष� पूव�  जब 

भारत देश म� वेद �ािंत ह�ई और महिष� वेद�यास ने वेद� ,परुाण� सिहत स�पूण� स�ंकृत वा�ंमय का 

सपंादन िकया तो उनके �ारा भी स�ंकृत भाषा के प�  म� िलखना पड़ा –  

“अनािद िनधना िन�या वाग�ुस�ृा �वय�भवुा ।  

 आदौ वेदमयी िद�या यत:सवा�: �व�ृय ||” 

कहने का ता�पय� है िक स�ंकृत भाषा क� उ�पित को खोजा नह� जा सकता है और यह 

िव� क� स�पूण� भाषाओ ँ क� जननी है पर�त ु आज के समय म� इसके �योग को जन जन तक 

पह�चने क�  आव�यकता है और इसके िलए सवैंधािनक �यास भी ज�री है  । उ�राखंड और 

िहमाचल रा�य� ने स�ंकृत को राजभाषा का दजा� �दान कर िदया पर देश के �तर पर भी यह 

�यास िकए जाने क� आव�यकता है   । 

 वत�मान म� भारत क� कोई रा��ीय भाषा नह� है |  हालािंक, भारतीय सिंवधान के अन�ुछेद 

343(1) म� िवशेष �प से उ�लेख िकया गया है िक ”सघं क� आिधका�रक भाषा देवनागरी िलिप म� 

िहदंी होगी । ”आिधका�रक भाषाओ ंके अलावा संिवधान 22 �े�ीय भाषाओ ंको मा�यता देता है, 

िजनम� अनसूुिचत भाषाओ ंके �प म� िहदंी शािमल है लेिकन अं�ेजी नह� । भारतीय स�ंकृित से 

स�ंकृत के जडुाव और �योग को देखते ह�ए मै आपके मा�यम से सरकार से मागं करता ह� ँ िक 

”िहदंी राजभाषा “के साथ स�ंकृत को रा��ीय भाषा घोिषत िकया जाए और इसके जन जन तक  

�सार और �यवहा�रक �योग को बढ़ावा देने के िलए हर सभंव �यास िकए जाए ँ । 
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(ii) Need to start flight services between Prayagraj and Delhi 

 

�ीमती केशरी देवी पटेल (फूलपुर): म� सरकार का �यान जनपद �यागराज, उ0�0 क� ओर 

आकृ�  कराना चाहती हूॅ । �यागराज िजले क� आबादी लगभग 60 लाख है । �यागराज एअरपोट�  

के नये टिम�नल भवन का शभुार�भ 16 िदस�बर 2018 को माननीय �धानमं�ी �ी नर�े� मोदी जी 

के करकमल� �ारा ह�आ था । वत�मान समय म� �यागराज एअरपोट�  से  �लाईट मूवमे�ट हो रहे ह�, 

इसे और बढ़ाने क� आव�यकता है । 

 मेरा आ�ह है िक �यागराज से िद�ली एवं िद�ली से �यागराज हेत ुसबुह 7-9 बजे एवं शाम 

को 7-9 बजे के आसपास सेवा श�ु क� जाये । �यागराज म� उ�र �देश सरकार के कई म�ुयालय, 

उ�च �यायालय तथा कई िव��तरीय िश�ण स�ंथान ि�थत ह� तथा यह शहर �ितयोगी परी�ाओ ं

क� तैयारी करने का �मखु के�� है । �यागराज म� हर 12 वष� म� महाकु�भ, 6 वष� म� कु�भ एवं हर 

वष� माघ मेला सगंम तट पर लगता है, िजसम� करोड़ो ��ालओु ंका आवागमन होता है । सगंम म� 

�नान करने के िलए वष�भर हजार� लोगो का �ितिदन आवागमन होता रहता है ।  

 �यागराज एअरपोट�  पर आवक काग� क� अ�थायी सिुवधा दी गई है परतं ुकाग� भेजने और 

�टोर करने क� सिुवधा उपल�ध नह� है, जबिक एअरपोट�  क� भिव�य क� िव�तार योजना म� काग� 

का��ले�स का �ावधान है । काग� सिुवधा होने पर यहॉ के िकसान� व छोटे �यवसाियओ ं �ारा 

अपने उ�पाद� जैसे अम�द, आम, ह�तिश�प के साम�ी तथा खा�ा�न आिद को त�काल बडे़ 

बाजार� को भेजा जा सकता है । काग� सिुवधा हो जाने पर इस �े� के आिथ�क िवकास और 

रोजगार म� अभूतपूव� विृ� हो सकती है । �यागराज एअरपोट� , भारतीय वायसेुना के साथ एक 

�वाईट एअर फ��ड है िजसके कारण राि� के समय �लाईट के सचंालन एवं एअरपोट�  के िवकास 

म� भी बाधा उ�प�न हो रही है, इस हेत ुसरकार के �तर से िवशेष �यास िकये जाने क� आव�यकता 

है । 
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 म� माननीय उड्डयन मं�ी जी से मागं करती हूॅ िक �यागराज से िद�ली एवं िद�ली से 

�यागराज हेत ुसबुह 7-9 बजे एवं शाम को 7-9 बजे के आसपास उड़ान सेवा श�ु क� जाये एवं 

�यागराज एअरपोट�  से काग� सेवा और अंतरा���ीय उड़ाने भी श�ु क� जाए । 
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(iii) Need to re-start operation of NTC Mill in Nanded  
Parliamentary Constituency, Maharashtra 

 

�ी �तापराव पािटल िचखलीकर (नादंेड़): मेर ेससंदीय �े� नादंेड़ (महारा��) म� कई वष� से 

NTC िमल बदं पड़ी ह�ई है, इसके बदं होने के बाद यहा ंके कम�चा�रय�, मजदूर� को रोजगार के िलए 

दर दर भटकना पड़ा, और आज भी स�कड़� कम�चारी अपने वेतन और भ�� को �ा� करने से 

वंिचत ह� । यह बह�त ही दखुद है । इस िमल को चालू करने के अब तक कोई �यास भी नह� िलए 

गए । म� क� � सरकार को इस िमल को  शी�ाितशी� नए िसर ेसे श�ु िकए जाने क� मागं करता ह� ं। 

नादंेड़ महारा�� म� मराठवाड़ा का एक म�ुय शहर है और यहा ं�ी ग�ुगोिवंद िसहं जी क� ग�ुता 

ग�ी िव� �िस� धािम�क �थल है, यहा ंकोई नया उधोग खोलने के िलए म� श�ु से मागं करता 

आया ह� ं। उसी �म म� सरकार से म� मागं करता ह� ंिक नादंेड़ क�  NTC िमल को िफर से अिवलंब 

चालू िकया जाए, तािक िशि�त बेरोजगार यवुाओ ंऔर मजदूर� को रोजगार महुैया हो सक�  । 
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(iv) Need to fix remunerative price of agricultural produce 

 

�ी छतर िसहं दरबार (धार): म�य �देश म� मेर ेधार ससंदीय �े� क� अिधकांश आबादी जीिवका 

हेत ुकृिष एवं पशपुालन पर िनभ�र करती है । आज िकसान का खेती से मोहभगं होता जा रहा है । 

इसका �मखु कारण खेती का लगातार घाटे का सौदा सािबत होना है । िकसान �ारा उपजाई जा 

रही फसल� पर िनरतंर उ�पादन लागत बढ़ रही है ।  

इस सबंधं म� सरकार से मेरा आ�ह है िक सरकार इस तरह से समथ�न िनधा��रत करे 

िजससे िकसान को उ�पादन लागत के साथ-साथ लाभ �ा� हो सके । 
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(v) Regarding organisation of workshops for training people  
in digital banking system 

 

�ी रतन लाल कटा�रया (अ�बाला): आज भारत िडिजटल �ािंत क� ओर बढ़ रहा है  देश म� इस 

समय 120 करोड़ से अिधक मोबाइल फोन है l एक अनमुान के अनसुार 60 करोड़ लोग� के पास 

�माट�फोन है परतं ु60 करोड़ लोग� के पास साधारण फोन है l इसिलए साधारण फोन रखने वाले 

अिधकतर लोग आधिुनक टे�नोलॉजी का फायदा नह� उठा सकते l आज िडिजटल ब�िकंग देश म� 

मह�वपूण� भूिमका िनभा रही है l लेिकन अिधकतर मिहला समाज, अनसूुिचत जाित व अनसूुिचत 

जनजाित समाज के लोग िडिजटल ब�िकंग का भरपूर लाभ नह� उठा पा रहे ह� l  आज ज�रत है िक 

मिहलाओ ंको, अनसूुिचत जाित व् अनसूुिचत जनजाित समाज के लोग� को िडिजटल ब�िकंग क� 

�ेिनगं दी जाए l िजससे उनक� िजदंगी आसान हो जाए l िडिजटल �ाजैं�शन से बड़ी से बड़ी 

�ाजैं�शन िमनट� म� हो जाती है l िजससे व� भी बह�त कम लगता है l िडिजटल ब�िकंग म� मोबाइल, 

एटीएम भी शािमल ह� l िडिजटल ब�िकंग म� �ेिनगं िमलने के प�ात ये सब  लोग घर बैठे �यादा 

कॉि�फड�स के साथ ब�िकंग कर पाएगें और गावं-गावं तक इसक� पह�चं भी हो जाएगी l अत: म� मागं 

करता ह� ंिक आई-टी मं�ालय इन वग� के िलए िडिजटल ब�िकंग िस�टम सीखने के िलए गावं-गावं म� 

वक� शॉप लगाई जाए l  
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(vi) Regarding construction of Bhuj-Ajmer-Tharad railway line 

 

�ी परबतभाई सवाभाई पटेल (बनासकाठंा): मेर े ससंदीय �े� बनासकांठा के अंतग�त भजु-

अजमेर से थराद होते ह�ए एक नई रले लाइन का िनमा�ण िकया जाना है और इसका सव��ण ह�आ है 

और पूव� वाले बजट म� िलया गया है पर�त ुअभी तक इस रले लाइन का काय� श�ु नह� हो सका   

है I इस रले लाइन के िनमा�ण होने से थराद, बाव, सईुगाम, लाखनी तहसील के याि�य� को, 

िकसान� एवं �यापा�रय� को रलेवे का लाभ िमल सकेगा I �ात हो िक भजु के पास काडंला पोट�  एवं 

मुं�ा पोट�  होने के कारण यह �यापा�रक �ि� से लाभ�द िस� होगा I यहा ँआजादी से अबतक रलेवे 

से इस �े� को जोड़ा नह� जा सका है, यहा ँरहने वाले िनवासी म�ुयतः िकसान वग� के ह� और इस 

रले लाइन के प�रचालन से इन �े�ो के िकसान� को अिधक लाभ िमलेगा और वे अपना कृिष 

उ�पाद एक शहर से दूसर ेशहर तक आसानी से ले जा सक� गे और आिथ�क लाभ �ा� कर सक� गे 

इससे उनक� आय भी बढ़ेगी I  

 अतः मेरा माननीय मं�ी जी से  िनवेदन है क� उपरो� रले लाइन को पनुः �गित म� लाने 

क� कृपा कर� तािक इस �े� को रले लाइन से जोड़ा जा सके और जनता क� वष� परुानी मागं को 

पूरा िकया जा सके I 
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(vii) Need to provide necessary funds for villages selected under Sansad 

Adarsh Gram Yojana 
 

�ी मोहन मडंावी (काकेंर): सासंद आदश� �ाम योजना माननीय �धानमं�ी नर�� मोदी जी क� 

आका�ंी काय��म� म� से एक है । इस काय��म मा�यम से �ाम पचंायत के सवा�गीण िवकास पर 

�यान िदया जाता  है । �ाम पचंायत� के सि�य भागीदारी के साथ �ाम िवकास योजनाए उिचत 

�प से तैयार क� जाती है I क� � सरकार के �ामीण िवकास एवं पचंायती िवभाग के िदशा-िनद�श� के 

अन�ुम म� एस.ए.जी.वाई. योजनातंग�त मेर े ससंदीय �े� काकेंर म� 5 गाव�  का चयन मेर े �ारा 

सिुनि�त िकया जा चकुा है । इन �ाम पचंायत� के सवा�गीण िवकास के िलए िवभाग �ारा 40 िबदंओु ं

का पैरामीटर तैयार िकया गया है, िजसम� कई ऐसे पैरामीटर ह� िजसके िलए रािश आवंटन क� 

िनतातं आव�यकता होती है । वत�मान म� चयिनत आदश� �ाम म� जाग�कता के �ारा तथा िवकास 

के कुछ काय� िजला �शासन से सम�वय �थािपत कर क�वज�स के मा�यम से पूण� िकए जाते ह�, 

लेिकन अिधकाशं िवकास सबंधंी काय� िजसके िलए रािश आवंटन क� आव�यकता होती है आवंटन 

के अभाव म� आदश� �ाम क� अवधारणा अधूरा रह जाती  है । 

  अतः अनरुोध है िक चयिनत आदश� �ाम� के िलए आव�यक रािश उपल�ध कराई जाए । 

िजसमे �मखु योजनाओ ं काय��म� व अधोसरंचनाओ ं को िवकिसत िकया जा सके, तािक 

एस.ए.जी.वाइ के िवजन व अवधारणा को �ा� कर सक�  ।  
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(viii) Need to construct a by-pass road in Morbi district, Gujarat 

 

�ी मोहनभाई कंुडा�रया (राजकोट):  म� माननीय सड़क प�रवहन एवं राजमाग� मं�ी जी का �यान 

मोरबी िजले के वाकंानेर शहर से होकर गजुरनेवाला रा��ीय राजमाग� �माकं 27 क� ओर आकिष�त 

करना चाह�गंा । 

वाकंानेर एक तहसील म�ुयालय म�ुयालय ह ैिजसक� आबादी लगभग 70,000 है । 

माननीय सड़क प�रवहन एवं राजमाग� मं�ी जी क� जानकारी होगा िक वाकंानेर शहर म� 

यातायात म� िदन-�ितिदन बढ़ोतरी हो रही ह�, िजससे शहर के राजमाग� चौराहे पर �मखु अवरोध हो 

रहे ह� । इसके चलते भारी हाईवे वाहन� के िसटी �ैिफक से टकराने क� खतरनाक ि�थित बन गई  

है ।  िपछले 6 महीन� म� 15 बड़े हादसे ह�ए ह�, िजनम� 8 लोग� क� मौत हो चकु� है । तकनीक� और 

भौगोिलक किठनाइय� के कारण, इस चौराहे पर एक �लाईओवर का िनमा�ण करना सभंव नह� है, 

�य�िक एक रलेवे लाइन और एक नदी भी इस �ित�छेदन के करीब से गजुरती है | एकमा� 

िवक�प शहर के पूव�  म� एक बाई पास का िनमा�ण करना है । यह बाईपास संभवतः लालपार, केरल, 

धमालपार और हसनपार गावं� के �े�� से होकर गजुरगेा ।  

 इस आशय का एक सव��ण कई साल पहले ह�आ है लेिकन कोई काय� �वीकृत नह� िकया 

गया है ।  
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(ix) Need to increase the Kendriya Vidyalaya admission quota for 
Members of Parliament 

 

�ी सुधाकर तुकाराम �गंार े (लातूर):  सबसे पहले म� हमार े��ये �धान मं�ी जी के नेत�ृव म� 

हमारी सरकार के िश�ा मं�ालय �ारा लागू क� गई नयी िश�ा नीित के िलए ध�यवाद ्  करता ह�ं 

िजसके तहत न केवल पाचंवी  तक के िव�ािथ�य� को मात ृभाषा  म� िश�ा दी जाएगी वह� छठी 

क�ा से ही ब�च� को �यवसाियक पाठ्य�म� क� िश�ा भी �दान क� जाएगी तािक वे आज के यगु 

म� �ितयोगी परी�ाओ ंके िलए बेहतर ढंग से तैयार हो सक�  । सरकार जानती ही है िक आजकल 

िनजी �कूल� म� िश�ा िकतनी मंहगी होती जा रही है । एक िनध�न अथवा म�यम वग� प�रवार के िलए 

अपने ब�च� को िनजी �कूल म� िश�ा िदलवाना �व�न जैसा है । केवल के��ीय िव�ालय ही एक 

ऐसा �थान है जहा ं ब�च� को एनसीईआरटी पाठ्य�म क� सव�तम  िश�ा �यूनतम खच� पर 

उपल�ध हो सकती है तथा अिधकाशं  माता-िपता अपने ब�च� को के��ीय िव�ालय म� िश�ा 

िदलवाना चाहते ह� ।  

 लोक सभा िनवा�चन �े� क� औसत जनसं�या आजकल लगभग 20-25 लाख से भी 

अिधक हो गई है तथा ऐसी ि�थित म� एक ससंद सद�य के िलए के��ीय िव�ालय म� 10 सीट� के 

दािखले का कोटा ऊंट के मुंह म� जीरा के समान है तथा उसके िलए अपने कोटे से के��ीय 

िव�ालय म� दािखले के आका�ंी अिधकांश माता-िपता क� इ�छा पूरा कर पाना असभंव है िजससे 

सासंद� को लाभ के �थान पर अिधकाशं माता-िपता के असतंोष  का सामना करना पड़ता है ।   

अतः मेरा सरकार से अनरुोध है िक के��ीय िव�ालय म� दािखले का ससंद सद�य� का 

कोटा 10 सीट� से बढ़ाकर कम से कम 25 सीट िकया जाए तथा साथ ही साथ मंि�य� का दािखला 

कोटा भी आरभं िकया जाए तािक ससंद सद�य अपने िनवा�चन �े� के के��ीय िव�ालय म� दािखले 

के इ�छुक अिधकाशं  छा�� को दािखला िदलवाना सिुनि�त कर सक�  ।  
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(x) Regarding widening of level crossings in Amreli 
Parliamentary Constituency, Gujarat 

 

�ी नारणभाई काछिड़या (अमरलेी):  मेर े ससंदीय �े� अमरलेी िजले के सावरकंुडला 

नगरपािलका �े� मे ढसा-राजलुा से�शन के बीच फाटक न॰ं 61, 62 और 64 क� चौड़ाई बढ़ाने 

हेत ुनगरपािलका, सावरकंुडला ने DRM वे�टन� रलेवे, भावनगर परा को �पोज़ल भेजा था | िजस 

सदंभ� मे रलेवे िवभाग ने इन तीन� फाटक� क� चौड़ाई बढ़ाने का अनमुािनत ए�टीमेट तैयार िकया 

है, िजनके िववरण िन�निलिखत है | 

1. LC No. 61 – Rs. 1,02,37,959/- 

2. LC No. 62 – Rs. 1,00,31,591/- 

3. LC No. 64 – Rs. 99,30,684 

इन तीन� फाटक�  मे से फाटक न॰ं 62 पर �ितिदन करीबन 50,000 और फाटक न॰ं 61 

एवं 64 पर �ितिदन करीबन 30,000 वाहनो का आवागमन हो रहा है और फाटक न. 61 के दोन� 

तरफ क� आबादी एक लाख से �यादा क� है । साथ मे सावरकंुडला शहर मे �ितिदन 20 गड्ुस �ेन 

पोट�  से एवं अ��ाटेक सीम�ट से आवागमन होती है िजसके कारण वहा ंलोगो को काफ� परशेानी का 

सामना करना पड़ रहा है | उ� भगुतान नगरपािलका सवारकंुडला के �ारा िकया जाना था पर�तु 

नगरपािलका, सावरकंुडला क� आिथ�क ि�थित कमजोर होने के कारण रलेवे �ारा िदया गया 

एि�टम�ट वह भर नह� सकते | इसिलए मेरा मं�ी जी से अनरुोध है िक �पेशल केस मे इन तीन� 

फाटक�  क� चौड़ाई बढ़ाने का काम रलेवे बोड�  के मा�यम से करने क� कृपा कर� | 
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(xi) Need to set up a Research and Development Centre in Guna 
Parliamentary Constituency, Madhya Pradesh for research 

on medicinal plants 
 

�ी कृ�णपालिसहं यादव (गनुा):  मेर ेससंदीय �े� गनुा को भारत सरकार �ारा आका�ंी िजल� 

क� सूची म� शािमल िकया गया है और यहा ँ �वा��य सेवाओ ं का अभाव है  । म�य �देश एक 

आिदवासी बाह��य रा�य है और हमारा वन �े�फल 77,493 sq km है जहा ँपर िविभ�न �कार 

क� आयषु औषिधया ंजैसे अ�गंधा और िगलोय क� खेती होती है । मेर ेलोक सभा �े� म� �थानीय 

लोग िजनमे आिदवासी समदुाय भी शािमल है अनेक वष� से इन औषिधय� का �योग िविवध 

बीमा�रय� के उपचार मे परपंरागत तरीके से िकया जाता रहा ह�  और इस �े� मे िवकिसत �ान 

�णािलया ँ ह� िजन के �योग से कई रोग� क� रोकथाम, िनवारण और इलाज िकया जाता रहा 

है.इनक� गणुव�ा एवं उपल�धता को देखते ह�ए मेरा सरकार से िवन� िनवेदन है िक मेर ेलोक सभा 

�े�  मे आयवु�िदक तथा वन�पित क� उपल�धता होने के कारण आयषु मं�ालय के मा�यम से इन 

वन�पितय� पर  शोध हेतु एक Research and Development centre �थािपत िकया जाए 

िजससे इन औषिधय� क� manufacturing को बढ़ावा िमले िजससे इनका �यापक इ�तेमाल हो 

सके एवं रोज़गार के अवसर �ा� हो । पूर े िव� म� िजस �कार से आयवु�दा क� demand ह,ै हम 

इन औषिधय� को िनया�त करके देश क� अथ��यव�था और आ�म िनभ�र भारत के सकं�प को 

मज़बूती दे सक� गे । 
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(xii) Regarding implementation of labour reforms through Labour Codes 

SHRI RAJU BISTA (DARJEELING): Under the leadership of Hon’ble Prime 

Minister, our Government has enacted historic labour reforms through the four 

Labour Codes. 

 • Yet, justice eludes the Tea Garden and Cinchona Garden workers due to the 

delay in the implementation of these new acts by the WB Govt. 

 • The ‘Code on Wages’ was passed by this Parliament in 2019 itself. The code 

would ensure fair salary for the workers, but it has not been applied till now. • 

Today, the tea an cinchona garden workers from Darjeeling hills, Terai and 

Dooars are some of the lowest paid workers in India. 

 • WB Government has not implemented the Minimum Wages Act in the tea 

gardens. Even 74-years after our Independence, the tea and cinchona garden 

workers of Darjeeling hills, Terai and Dooars have been denied their right to 

Parja Patta of their ancestral land 

 • The only way to ensure justice for them is through the direct intervention of 

the Union Government. 

 • I am therefore requesting the Union Government  to enact Plantations Rights 

Act which will guarantee Parja Patta rights for our tea and cinchona garden 

workers, and ensure early implementation of the Four Labour Codes. 
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(xiii) Regarding functioning of Rural non-Farm Development Agency in 
Dausa Parliamentary Constituency, Rajasthan 

�ीमती जसकौर मीना (दौसा):  भारत गावं� म� बसा है । िजन �ामवािसय� के पास कृिष भूिम का 

�वािम�व नह� है, वे अपनी आजीिवका चलाने म� किठनाई का सामना करते रहे ह� । गावं� से 

पलायन करना उनक� मजबूरी है । राज�थान म� गैर कृिष िवकास अिभकरण (�डा) क� �थापना 

नव�बर 1995 म� इसी उ�े�य को लेकर क� गई थी । िजसके मा�यम से �ामीण द�तकार, 

िश�पकार एवं मिहलाए ं�डा स�ंथा के सहयोग से �िशि�त होकर आधिुनक आव�यकताओ ंके 

अन�ुप लघ ुउ�ोग� म� द�ता �ा� कर सक�  । लेिकन आज तक राज�थान के दौसा, जयपरु �ामीण 

िजल� म� जो मेर ेससंदीय �े� के िजले ह�, िकसी भी �कार का �िश�ण िश�पकार� या द�तकार� 

को नह� िमला । वष� 2021-2022 क� �डा क� �गित �रपोट�  से लगता है िक बजट �ावधान क� 

किथत �प से लीपा पोती काया�लय� म� बैठकर क� जा रही है । म� जानना चाहती ह� ं िक दौसा 

ससंदीय �े� म� लाभाथ� कहा ंकहा ंिकतने ह� । यह अिभकरण िकस �कार �िश�ण दे रहा है । 

 



23.03.2022  670 
 

(xiv) Need to develop Anjan Dham in Gumla district, Jharkhand 

 

�ी सुदश�न भगत (लोहरदगा):  मेर ेससंदीय �े� के गमुला शहर से लगभग 22 िक०मी० क� दूरी 

पर ि�थत भगवान हनमुान जी का अित �ाचीनतम मंिदर,आंजन �ाम म� है I मा�यताओ ंके अनसुार 

भगवान हनमुान जी का ज�म आंजन �ाम म� ही ह�आ था I अतः माता अंजनी के नाम पर ही इस 

�ाम का नाम आंजन �ाम पड़ा I िह�दू धािम�क मा�यताओ ंके आधार पर हनमुान ज�म�थली के 

�प म� यह एक िव� �िस� �ाचीन धािम�क �थल है I रामनवमी के िदन �ितवष� यहा ँिवशाल मेले 

का आयोजन होता है I �ाकृितक गफुा म� माता अजंनी क� गोद म� बैठे बाल हनमुान क� एकमा� 

�ाचीनतम मूित� के िद�य दश�न करने हेत ु यहा ँ �ितिदन हजार� क� स�ंया म� ��ाल ु आते ह� I 

माननीय महोदय, इस ऐितहािसक मंिदर के �ागंण एवं आसपास जन सिुवधाओ ंका अ�यंत आभाव 

है, आवागमन के साधन� भी आभाव है, जनजाित बह�ल इस �े� म� इस ऐितहािसक �थल को यिद 

क� � सरकार िवकिसत करने क� िज�मेवारी ले और इसे योजना ब� तरीके से िवकिसत कर ेएवं 

इसका सौ�दय�करण िकया जाये तो यहा ँआने वाले लाख� ��ालओु ंको भी सिुवधा िमलेगी एवं 

जन आ�था के क� � इस आंजन धाम के िवकिसत होने से हमारी ऐितहािसक धरोहर� के सरं�ण का 

काय� भी हो सकेगा I म� सरकार से िनवेदन करता ह� ँ िक गमुला ि�थत आजंन धाम को स�पूण� 

िवकिसत करने हेत ु िदशािनद�श जारी करने का क� कर� I िनकट ही राम रखेा धाम आिद अनेक 

�थल भगवान �ी राम क� पावन �मिृतय� से हम� जोड़ने वाले ह�, बाबा टागंीनाथ का ऐितहािसक 

मंिदर भी गमुला िजले म� ही है, अतः यह पूरा �े� धािम�क नगरी के �प िवकिसत िकया जाए, तो 

यहा ँ के जनजाित �े� का िवकास भी हो सकेगा और हमार े धािम�क �थल� का सरं�ण और 

स�दय�करण भी सकेगा l इसिलए मेरी सरकार से िवन� �ाथ�ना है िक एक बड़ी योजना लेकर 

आंजन धाम सिहत स�पूण� �े� को िवकिसत िकया जाए l ध�यवाद सिहत । 
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(xv) Need to extend Ranchi - Tori train upto Balumath-Shivpur 

 

�ी सुनील कुमार िसहं (चतरा):  म� सरकार का �यान इस ओर िदलाना चाहता ह� ंिक 09 माच� 

2018 को रले भवन से वीिडयो कॉ��ेिसगं �ारा टोरी - बालूमाथ नयी रले लाइन का लोकाप�ण 

करते समय त�कालीन माननीय रले रा�य मं�ी �ी मनोज िस�ंहा जी ने टोरी से बालूमाथ - िशवपरु 

तक सवारी गाडी चालू करने क� घोषणा क� थी । वत�मान म� टोरी - िशवपरु रले लाईन पर 

मालगािड़या ंचलाई जा रही है िजससे कोयले का ढुलाई के काम हो रहा है । पर�त ुइस �ट पर 

सवारी गाड़ी  आज तक चालू नह� ह�ई है, केवल मालगाडी चल रही ह� । इस �ट पर सवारी गाडी 

चालू िकया जाना अ�य�त आव�यक  ह� । �ात�य है िक टोरी-बालमुाथ-िशवपरु रले लाइन से��ल 

कोलफ��डस ् िलिमटेड़ (सी0सी0एल0) के सहयोग से िनिम�त है । महा�बंधक, पूव�  म�य रले, 

हाजीपरु को सवारी गाड़ी चलाने के िलए सी0सी0एल0 क� ओर से “No Objection" का ��ताव 

भी भेजा िदया गया है । रले िवभाग का कहना है िक सरं�ा आय�ु का सािंविधक अनमुोदन �ा� 

नह� है । तो इसका अनमुोदन िकया जाय�, यह तो रलेवे को ही करना है । धनबाद रले म�डल रलेवे 

के सवा�िधक राज�व देने वाला म�डल� मे से एक है । िजसम� से मेर ेलोक सभा �े� के चतरा एवं 

लातेहार िजला से धनबाद रले म�डल को �ितवष� 13590 करोड़ �पय� से अिधक क� आय होती 

है । रले रा�य मं�ी �ारा प�कार� के सामने व साव�जिनक मंच पर घोषणा के 04 साल बाद भी, 

ससंद सद�य �ारा बार - बार ससंद म� तथा रले मं�ालय म� मामला उठाने के बाद, साथ ही लगभग 

13600 करोड़ �पये का राज�व �ितवष� देने वाले �े� को एक सवारी गाड़ी रलेवे चालू नह� कर 

रहा ह�, यह अ�य�त खेद क� बात है । अतः मेरा रले मं�ी जी से आ�ह है िक राचंी से टोरी तक 

चलने वाली सवारी गाडी को बालूमाथ व िशवपरु तक सचंािलत िकया जाय� ।   
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(xvi) Regarding raising of pension amount of EPS-95 pensioners 

SHRI SU. THIRUNAVUKKARASAR (TIRUCHIRAPPALLI): There has been a 

long pending demand to raise the pension amount to EPS 95 pensioners from 

Rs.1,000/- to Rs.5,000/- p.m. The abnormal delay results in great financial 

hardship to the  beneficiaries. In 2012, Koshiyari Committee recommended Rs. 

3,000 minimum pension to be linked with price index. Recently also, the 

Parliamentary Standing Committee on Labour in its report stated the minimum 

pension announced in 2014 and applicable till date is being grossly 

inadequate. In some cases, pension is not disbursed to them owing to various 

reasons and as is low as Rs. 460. Besides, they should be covered under 

Ayushman Bharat medical scheme as these old age pensioners with low 

pension are unable to get treatment at super-speciality hospitals.  

Therefore, I urge upon Hon’ble Minister of Labour and Employment to 

kindly take immediate necessary action to raise the pension of EPS 95 

pensioners to at least  Rs.5,000/- p.m. 
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(xvii) Regarding completion of construction of Munnar-Kodaikanal  
linking road 

 

SHRI ANTO ANTONY (PATHANAMTHITTA): I take this opportunity to 

request the Government to kindly take up immediate steps for the completion 

of the construction works of the proposed Munnar-Kodaikanal road, which 

connects the States of Kerala and Tamil Nadu and is pending since long.  The 

construction works of the aforementioned road has already been completed 

from both the ends of the inter-State border. However, the linking of the road 

on the part of the inter-State border is pending. If the Government could 

complete the construction works of this road, it would significantly scale up 

inter-State road connectivity. Moreover, it will also connect two of the tourism 

destinations located on both the ends of the road, Munnar in Kerala and 

Kodaikanal in Tamil Nadu.  It will also provide direct access to agricultural 

producers in both states so that the middle men could be avoided and would 

help in increasing economic activities related to tourism in the backward/hilly 

areas of both the states.  Therefore, I request the Government to take urgent 

steps to complete the construction of Munnar and Kodaikanal  linking road and 

declare this road as a National Highway as it connects two major important  

world famous tourist destinations in South India. 
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(xviii) Regarding welfare measures for most  
backward Hindu communities 

 

SHRI KODIKUNNIL SURESH (MAVELIKKARA): The most backward Hindu 

communities suffer a double jeopardy of being deprived of reservation and 

other benefits even when their socio-economic condition is extremely poor.  

About 81 most backward hindu communities in Kerala alone number 

about fifty lakhs whose traditional occupations are under threat. Since their 

representation in legislative and bureaucratic divisions remain nearly absent, 

their rights are further reduced. I request that all benefits of reservation are 

granted to the most backward hindu communities and a national corporation 

for welfare of most backward Hindu communities be established for addressing 

their long standing issues 
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(xix) Regarding construction of a level crossing at Baneshwarpur in 
Jaynagar Parliamentary Constituency 

 

SHRIMATI PRATIMA MONDAL (JAYNAGAR): I would like to take the 

opportunity to express the pain of the people of Baneshwarpur which falls 

under my Parliamentary Constituency area. The said region is in urgent need 

of either a level crossing or an underpass road. This is so because the only 

mode of crossing the railway line is literally  by foot. This is the major cause of 

concern for people of all age group specially children, pregnant women and 

senior citizens. Due to the absence of a proper means of crossing the railway 

line,  numerous accidents have taken place. These have resulted in severe 

outcome and unfortunately deaths in some cases.Thus, I would sincerely 

request the Hon’ble Minister of Railways to build a level crossing at 

Baneshwarpur which is located between Hoglaahaat and Dakshin Bararal 

Railway station at Sealdah south to Namkhana line. 
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(xx) Regarding establishment of a National Institute of Electronics  
and Information Technology (NIELIT) Centre in  

Tirupati Parliamentary Constituency 
 
SHRI MADDILA GURUMOORTHY (TIRUPATI): National Institute of 

Electronics and Information Technology (NIELIT) has acquired very good 

expertise in IT training. Tirupati with efficient Educational institutions such as 

Indian Institute of Science Education and Research (IISER), IIT and 7 

universities, have high knowledge potential and young enthusiastic students 

who are the key resources to build the future of the country. Besides, high end 

courses are offered by NIELIT Centres at Post-Graduate level (M.Tech) in 

Electronics Design & Technology, Embedded Systems etc. which are not 

normally offered by Universities/Institutions in the formal sector. NIELIT 

generates quality man-power and develops skilled professionals in the area of 

Information, Electronics and Communications Technology (IECT) and allied 

sectors  establishes standards in the areas of IECT to develop markets in the 

emerging areas. The objectives of NIELIT Centres are to enhance the 

knowledge and help the industry with the development of skilled professionals. 

I, therefore, request the Hon'ble Minister for Electronics and Information 

Technology to take necessary steps for establishing a National Institute of 

Electronics and Information Technology(NIELIT) centre at in Tirupati 

Parliamentary Constituency. 
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(xxi) Regarding celebration of 2550th anniversary of attainment of 

Nirvana by Jain Tirthankar Lord Mahavir 
 

�ी कौशले�� कुमार (नालदंा):  भारतीय समाज म� शासक�य �ि� से सभी धम� के देवी-देवता 

और भगवान क� जय�ती एवं क�याणक� का अ�छे से रा��ीय �तर पर उ�सव मनाने क� पर�परा 

रही है । इसी �ृखंला म� हमार ेस�ंान म� आया है िक भगवान महावीर का 2550वा ंजय�ती वष� 

दीपावली, 2023 से दीपावली, 2024 तक रहेगा । िव� �िस� भगवान महावीर �वामी ने अिहसंा, 

अ�या�म और �ािणय� क� र�ा तथा पया�वरण क� सरु�ा पर िवशेष उपदेश व उसके आचरण क� 

िश�ा दी । ऐसे करोड़� भारतीय के �ेरणा-�ोत तीथ�कर महावीर �वामी के िनवा�ण जयंती के 2550 

साल शभुार�भ होने जा रहा है । मेर ेससंदीय �े� ि�थत पावापरुी से महावीर �वामी को िनवा�ण क� 

�ाि� ह�ई । जैन धम� के अनयुाियय� �ारा कई बार �ाथ�ना क� गई है िक भगवान महावीर का 

2550वा ंिनवा�ण जय�ती वष� पूण� ग�रमा एवं भ�यता के अन�ुप आचाय� �� सागर जी के माग�दश�न 

म� मनाया जाए । 

इसिलए म� सरकार से मांग करता ह� ं िक अिहसंा �वत�क, तीथ�कर भगवान महावीर �वामी 

का 2550वा ंजय�ती वष� ग�रमा एवं भ�यता के साथ मनाया जाये और इसके िलए बजट क� घोषणा 

क� जाये । साथ ही साथ आगामी 26 जनवरी, 2023 क� परडे म� पावापरुी क� भ�य झाकं� भी 

िनकालने क� मागं सरकार से करता ह� ं। 
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(xxii) Regarding revision of pension of BSNL retirees 

SHRI K. SUBBARAYAN (TIRUPPUR): Around 2,50,000 absorbed BSNL 

pensioners have been demanding revision of Pension due from 1.1.2017. The 

DOT is reportedly taking an incongruous position of linking the 3rd pay revision 

of the BSNL employees with the revision of pension and declines to address 

the justified demand. The stand of DOT is grossly inappropriate because the 

liability of paying pension to the absorbed BSNL pensioners lies with the 

Government of India while the pay revision of BSNL employees is subject to 

the financial viability of BSNL. Rule 37-A in the Central Civil Services (Pension) 

rules stipulates conditions for payment of pension. The order of the DOT 

issued on 20.7.2016 states in clear terms that the liability of payment of 

pension to the BSNL retirees lies squarely with the Government of India. 

 The Central Government pensioners got their pension revision from 

1.1.2016 on the basis of the recommendations of the 7th Central Pay 

Commission. Demand for revision of Pension of the BSNL retirees may be 

conceded. 
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(xxiii) Need to provide required loan to farmers on easy terms  
under PM Kusum scheme 

 

�ी हनुमान बेनीवाल (नागौर): म� सरकार का �यान पी.एम.कुसमु योजना के सबंधं म� आकिष�त 

करते ह�ए यह बताना चाहता ह� ंिक राज�थान सरकार �ारा रा�य म� राज�थान रा�य अ�य ऊजा� 

िनगम के मा�यम से पी.एम.कुसमु घटक - ए का ि�या�वयन िदनाकं 30.11.2019 को �ारभं िकया 

था िजसके तहत चयिनत 623 सौर ऊजा� उ�पादक� को कुल 722 मेगावाट �मता का आबटंन 

िकया गया । योजना म� चयिनत 95 �ितशत सौर ऊजा� उ�पादक िकसान ह� िजनके पास िव�ीय 

ससंाधन अ�यंत सीिमत ह� । एक मेगावाट �मता के सौर ऊजा� सयंं� क� �थापना पर लगभग 4 

करोड़ �पये से अिधक लागत आती है जो िक चयिनत िकसान� क� िव�ीय साम�य� से कह� 

अिधक है । ब�क� तथा िव�ीय स�ंथान� �ारा िकसान� से अिधक �याज दर, कम लोन रािश व 

म�िचगं कोलेटरल िस�यो�रटी क� मागं िकये जाने तथा िव� िवभाग �ारा िदनाकं 30.9.2021 को 

जारी नोिटिफकेशन के �ारा अ�य ऊजा� उपकरण� पर जीएसटी क� दर 5 �ितशत से बढ़ाकर 12 

�ितशत िकये जाने से सोलर �ोजे�ट क� लागत म� विृ� के कारण अभी तक कुल 220 िकसान� ने 

ही िव�तु �य अनबुधं िकये ह� तथा अब तक केवल 11 �ोजे�ट से ही िव�तु उ�पादन �ारभं हो 

पाया है इसिलए के�� सरकार से मागं है िक योजना के तहत अ�य ऊजा� उ�पादक� को कम �याज 

पर अिधक लोन िबना कोलेटरल िस�यो�रटी के उपल�ध करवाया जाये तथा सौर ऊजा� सयंं�� 

िजनक� टे�रफ 30 िसत�बर 2021 को जारी नोिटिफकेशन से पूव� घोिषत िकये जा चकेु ह� उ�ह� 

विृ� क� गई जीएसटी क� दर म� छूट दी जाये तािक इस �े� म� बढ़ावा िमल सके व िकसान� को भी 

लाभ िमल सके । उ� सबंंध म� राज�थान सरकार भारत सरकार से प�ाचार भी कर चकु� है । 
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(xxiv) Need to supply water from Bisalpur dam situated in Tonk district, 

Rajasthan to other parts of the State 

�ी सुखबीर िसहं जौनापु�रया (ट�क-सवाई माधोपुर):  म� सरकार से मांग करता ह� ं िक मेर े

ससंदीय �े� के िजला ट�क म� िबसलपरु बाधं �थािपत है । िजसक� �मता 37.70 टीएमसी है । वष� 

2016-17 म� वषा� के समय बाधं क� टीएमसी 165.67 तक पह�चं गई थी । उस समय बाधं क� 

ि�थित को देखते ह�ए सबंंिधत अिधका�रय� के िनद�शानसुार बाधं के 17 गेट खोले गए । िजसके 

कारण बाधं म� 31.44 टीएमसी क� �टोरजे बाक� बची और 134.23 टीएमसी पानी बेकार ह�आ  ।  

िबसलपरु बाधं म� करीब 27,726 वग� िक.मी. ए�रया से पानी आता है िजसम� छोटे-बड़े कुल 

लगभग 1100 बाधं है । अ�य�, इस बाधं के मा�यम से 24 टीएमसी पानी �योग म� लाया जाता है, 

िजसम� से 16 टीएमसी पेयजल व 8 टीएमसी िसचंाई के िलए �योग िकया जाता है । िबसलपरु बाधं 

के िनमा�ण के समय इसक� लागत करीब 786 करोड़ �पये आई थी, जबिक इसके पानी के �ारा 

1000 करोड़ �पये क� �ितवष� फसल तैयार क� जाती है और 70 लाख लोग� को इसका पानी 

िमलता है । वष� 1994 म� इस बाधं के मा�यम से अजमेर-जयपरु को भी पानी महुैया कराया गया  

था । 

मेरी सरकार से मागं है िक माननीय �धानमं�ी जी क� सोच अनसुार िक "हर खेत को पानी 

िमले" इस बाधं के पानी को �देश के अ�य िजल� म� स�लाई िकया जाए तािक पानी को खराब होने 

से बचाया जा सके । 
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12.11 ½ hrs 

UNION BUDGET (2022-2023) – DEMANDS FOR GRANTS 

     Ministry of Civil Aviation …Contd. 

माननीय अ�य� : आइटम न�बर-22. 

DR. T. R. PAARIVENDHAR (PERAMBALUR): I would like to express my 

views on discussion and voting on demands for Grants under the Ministry of 

Civil Aviation for 2022-23. In this union Budget 2022 documents show that Rs 

10,667 crore has allocated for the civil aviation ministry for 2022-23. 

First of all, I would like to thank our Hon'ble Prime Minister and ministry 

of civil aviation for evacuating more than 25000 Indian nationals from Ukraine 

war. 

The private airlines charging erratically without any uniformity particularly 

in festival seasons. Many Indians working aboard particularly in GULF 

COUNTRIES with minimum salary it is difficult for them to bear such huge 

amount as flight fare. This should be regularized.  

The maintenance of airports should be handled by the Government itself 

as it provides more job opportunities in future.  The airports will power the 

economic growth as a part of the PM Gati Shakti programme. 
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The Government also did not come out with any measures such as a cut 

in the excise duty charged on aviation turbine fuel, to help airlines grappling 

with high operating costs. 

While most airlines and airport operators in India have hailed the 

government's call to develop infrastructure and increased capital expenditure 

allocation, most of them were also disappointed with no support from the 

government for the sector. 

The airline industries are expecting tax concession for the aviation 

industry in the forms of a cut in ATF excise duty and allocation of concessional 

finance to airlines to help them come out of the pandemic. Kindly consider the 

above demands. I conclude my speech. Thank you. 
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�ी राजेश नारणभाई चुड़ासमा (जूनागढ़): म� सबसे पहले माननीय �धानमं�ी जी और नाग�रक 

उड्डयन मं�ी जी को बह�त बह�त ध�यवाद देना चाहता ह� ँ। ऑपरशेन गंगा के तहत जो यू�ेन म� य�ु 

के दौरान फंसे न केवल भारतीय एवं अ�य देश� के छा�� को भी अपने देश म� वापस लाने का काम 

िकया है । इसी के साथ साथ ऑपरशेन गंगा के साथ जड़ेु भारत सरकार के व�र� मं�ीगण और 

अिधका�रय� को भी तहेिदल से ध�यवाद करता ह� ँ। 

आज के यगु म� नाग�रक िवमानन �े� का बह�त बड़ा मह�व है । जब वष� 2014 म� आदरणीय 

�धानमं�ी जी के नेत�ृव म� सरकार बनी तो उस समय देश म� मा� 75 हवाई प��या ँऐसी थ� िजन 

पर हवाई जहाज उतर े थे, लेिकन आज लगभग सात वष� के प�ात यह स�ंया 130 हो गई है । 

इससे यह पता चलता है िक िपछले सात वष� के दौरान हमार ेदेश म� नाग�रक उड्डयन के �े� म� 

िकतनी �गित क� है । 

माननीय �धानमं�ी जी का एक सपना था िक इस देश का आम नाग�रक भी हवाई सेवा का 

लाभ ले सक�  और इसी सकं�प को िस� करने हेत ु देश म� उड़ान योजना लागू क� गई है । जो 

सपना आज साकार हो रहा है । 

मेरा िनवा�चन �े� जूनागढ़ िगर – सोमनाथ पय�टन �भ�ुव वाला �े� है । िजसम� सबसे पहले 

मह�वपूण� �थम �योितिल�ग सोमनाथ और रा��ीय िगर उ�ान एवं ऐितहािसक शहर जूनागढ़ का 

भारतीय पय�टन �े� म� अपना एक अिभ�न योगदान है । 

मेर ेससंदीय �े� म� केशोध (Keshod) हवाई अड्डा जो पूरी तरह से ऑपरशेन के िलए 

तैयार है । मेरा आप से अनरुोध है िक इस हवाई अड्डे को ज�द से ज�द चालू िकया जाए तािक 

इसका सीधा फायदा यहा ँके पय�टन एवं औ�ोिगक �े� को िमल पाए । इस हवाई अड्डे के चालू 
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होने से �े�ीय पय�टक� के साथ-साथ इस �े� के �थानीय नाग�रक एवं रा�य सरकार को भी 

फायदा होगा । 
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SHRI UNMESH BHAIYYASAHEB PATIL (JALGAON): I would like to 

express my views on discussion concerning Ministry of Civil Aviation. The 

World Economic Forum's Global Competitiveness Report 2018 ranks India as 

53rd out of 140 countries in air transport infrastructure. India is also catching 

up with other leading aviation markets in terms of market penetration. In 

addition, transportation of cargo is also set to grow at a fast pace in the next 

few years to keep pace with the expected growth in economy of the country. 

India's domestic air cargo handled grew by 8% Compound Annual Growth 

Rate (CAGR) between FY 2013-14 and FY 2019-20, while international air 

cargo grew by 6% per annum. From more than 700 registered aircraft, the 

figure is likely to reach 1,200 in next few years and the freighter aircrafts 

deployed by Indian airlines have increased from 7 (2018) to 28 during the last 

three years (2021). It has been forecasted India will cross over into the top 10 

air freight markets in the near future. 

 The NITI Aayog has recognized the significant contribution of the Civil 

Aviation Sector to economic development and GDP. In its policy document 

titled 'Strategy for New India @ 75' has envisaged the following strategies/ 

objectives for the sector: - 

- Enhance the affordability of flying to enable an increase in domestic 

ticket sales from 103.75 million in 2016-17 to 300 million by 2022. 
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- Double air cargo handled from about 3.3 million tonnes in 2017-18 to 

about 6.5 million tonnes. 

- Expand the maintenance, repair and overhaul (MRO) industry from USD 

1.8 billion in 2017 to USD 2.3 billion. 

- Expand airport capacity more than five times to handle on billion trips a 

year. 

- Enhance availability and affordability of regional air connectivity and 

revive/upgrade 56 unserved airports and 31 unserved helipads through 

the Regional Connectivity Scheme- UDe Desh Ka Aam Naagrik (RCS-

UDAN). 

- Ensure that airport tariffs, taxes on fuel, landing charges, passenger 

services, cargo and other charges are determined in an efficient, fair and 

transparent manner. 

I will like to place some demands regarding my constituency of 

Jalgaon: 

Demand for setting up a Helipad at Ajanta and Ellora caves which 

is a world heritage site. Speeding up process of granting AAI Cargo 

Logistics and allied services company limited at Jalgaon Airport. TruJet 

Airways stopped operation. TruJet Airways stopped operation at all 

airports including Jalgaon for 2 months and staff also not available at the 

airport. Hence, allotted RCS Slot to TruJet Airways shall be cancelled 

and has to be given to other Airlines on immediate basis. 
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I demand for starting other routes from Jalgaon Airport including Pune, 

Mumbai, Indore, Ahmedabad. More than 35000 passengers travelled on 

Mumbai  and Ahmedabad routes since September 2019 by TruJet Airways 

from Jalgaon Airport. 

I demand that flights from Jalgaon to Pune and Jalgaon to Mumbai 

should also be started under Non-RCS routes and Jalgaon Airport 

Infrastructure development. 

There is an urgent need to extend runway towards Runway 27 as per 

master plan for landing of Boeing and Airbus. Also, there is an urgent need for 

expansion of Apron as Airport having only two no. of bays and out of that, one 

is dependent. There is a need to expand departure lounge as it is very small 

and can accommodate only 8 to 10 passengers. 

With these demands, I support the Demand for Grants for Ministry of 

Civil Aviation. 
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SHRI DHANUSH M. KUMAR (TENKASI): I would like to request the Civil 

Aviation Minister to take necessary action to improve Madurai Airport, to 

provide more facility and also more flights, access to all major cities in our 

country, and at the same time, introduce new flights directing to new Delhi from 

Madurai.  

 Thank you. 
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डॉ. भारतीबेन डी. �याल (भावनगर): िवगत आठ वष� म� जो नाग�रक उड्डयन मं�ालय के 

अधीन काय� ह�ए वह काफ� �शसंनीय है, म� जब सोलहव� लोकसभा के िलए सद�य चनु कर आई 

थी तब िद�ली के एयरपोट�  का प�र��य देखा था और आज का ��य देखने से लगता है िक हम 

कह� िवदेश म� आ गए है  । यह एक िवकासशील सोच का प�रणाम है  । हमार े गजुरात म� भी 

एयरपोट� के िव�तारीकरण और नवीनीकरण का काय� चल रहा है  । यह हमार ेिलए गव� क� बात है 

िक भारत के एयरपोट�  ससंार के िवशालतम एयरपोट�  म� िगने जाते है  । 

म� माननीय  िवत मं�ी जी को ध�यवाद देती ह� ँिक उ�ह�ने �ोन शि� के िलए �टाट�अप को 

�मोट िकया है  । म� माननीय नागर िवमानन मं�ी जी से अनरुोध करती ह� ँ िक मेर ेससंदीय �े� 

भावनगर से िद�ली के िलए एक सीधी फलाइट �पाईसजेट ने श�ु क� थी िजसको अब बदं कर 

िदया है । उड़ान योजना म� भावनगर-पणेु का चयन ह�आ ह,ै जबिक यहा ँसे पणेु के िलए या�ी ही नही 

िमलेग�, लेिकन िद�ली के िलए या�ी आसानी से िमल जाएगें । इसिलए उ� �पाईसजेट क� 

फलाइट उड़ान योजना अ�तग�त भावनगर-िद�ली चलाई जाने का अनरुोध करती  ह� ँ । 

म� बजट 2022-23 के िलए माननीय �धानमं�ी जी, माननीय िवत मं�ी जी तथा माननीय 

नागर िवमानन मं�ी जी को एयरपोट� को अ�याधिुनक व िव�स�ुदर बनाने के िलए ध�यवाद देती   

ह� ँ । 
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SHRI G. SELVAM (KANCHEEPURAM): We are against the privatization of 

the national carrier Air India. 

 Air India has proved as a national pride and useful in times of dire crisis 

and in evacuation during difficult times. 

 Chennai Airport has to be expanded and Greenfield airport should be 

expedited. 

 In Kanchipuram, there is enough land and facilities to construct the new 

Greenfield airport at Parandur. I request the Minister to consider this. 

 Thank you. 
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�ी अ�ण कुमार सागर (शाहजहापँुर): म� ऋिषतु�य �धानमं�ी आदरणीय नर�े� मोदी जी के 

के��ीय नेत�ृव म� �ीमती िनम�ला सीतारमन, माननीय िव� मं�ी �ारा सदन म� ��ततु नागर 

िवमानन मं�ालय के बजट का परुजोर समथ�न करता ह� ँ। 

 माननीय िव� मं�ी जी ने वष� 2022-23 के िलए नाग�रक उड्डयन मं�ालय के बजट हेतु 

10,667 करोड़ �पये आवंिटत िकए ह� । इस कुल आवंटन म� से, 600.7 करोड़ �पये �े�ीय 

कनेि�टिवटी योजना उड़ान के िलए िनधा��रत िकए गए ह�, जबिक 9,259 करोड़ �पये एआई एसेट 

होि�डं�स िलिमटेड को िवशेष �योजन वाहन एसपीवी को ह�तातं�रत ऋण� क� सेवा के िलए िदए 

गए ह� । 

 यह �स�नता क� बात है िक वष� 2022-23 के नागर िवमानन मं�ालय के बजट म� देश म� 

�ोन का उपयोग आम लोग� तक िकये जाने हेत ु �ावधान िकया गया है । सरकार क� योजना 

मोबाइल, कं�यूटर और इंटरनेट क� तरह अब �ोन को भी ज�री बनाना है, िजसका उ�लेख 

माननीय िव� मं�ी जी �ीमती िनम�ला सीतारमण ने वष� 2022-23 के िव�ीय बजट म� िकया है । 

 इस �कार से अब �ोन का इ�तेमाल सीिमत नह� रहेगा । रोजमरा� के जीवन म� हर जगह 

इसका इ�तेमाल िकया जा सकेगा । नाग�रक उड्डयन मं�ालय के अनसुार �ोन को िमशन क� 

तरह बढ़ावा िदया जाएगा । जैसे जल शि� िमशन के तहत घर-घर पानी पह�चँाने का ल�य रखा 

गया है, वैसे ही �ोन शि� िमशन बनाया जाएगा । इसका इ�तेमाल जवान से लेकर िकसान कर�गे । 

यानी सीमाओ ंक� सरु�ा से लेकर खेत� म� फसल� क� सरु�ा तक के िलए �ोन इ�तेमाल िकया जा 

सकेगा । 

 वा�तव म� �ोन अब लोग� क� ज�रत क� चीज बन जाएगा । इंड��ी से लेकर आपदा 

�बधंन म� इसका इ�तेमाल िकया जा सकेगा । अभी ऑनलाइन रिज��ेशन �ि�या आसान बनाई 
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गई है । अब िफिजकल �ि�या को भी आसान बनाया जाएगा । �ोन को बढ़ावा देने के िलए अलग 

ऑिफस बनाया जाएगा, िजसक� तैयारी नाग�रक उड्डयन मं�ालय ने कर ली हे और िसतंबर 

2022 तक मं�ालय के तहत नया ऑिफस काम श�ु कर देगा और िमशन क� तरह बढ़ावा िदया 

जाएगा । 

 यह िकसी से िछपा नह� है िक अभी हाल ही म� गणतं� िदवस क� बीिटंग �र�ीट म� �ोन ने 

�दश�न कर अपनी तकनीक का लोहा मनवाया था । सरकार क� इस योजना से भिव�य म� लाख� 

लोग� को रोजगार भी सलुभ होगा और इससे करोड़� �पये क� इंड��ीज भी बनेगी अभी िपछले 

िदन� �ोन मै�यफैु�च�रगं के िलए 120 करोड़ �पये क� �ोड�शन िलं�ड इंस�िटव �क�म पीएलआई 

योजना श�ु क� गई है । इस तरह �ोन इंड��ी को बढ़ावा िदया जा रहा है । 

 माननीय िव� मं�ी जी ने हवाई अड्डे पीएम गित शि� काय��म के एक िह�से के �प म� 

आिथ�क िवकास को बढ़ावा देने का उ�लेख िकया है, जो �वागत यो�य है । यह हमार ेिलए �स�नता 

क� बात है िक भारत म� अिधकाशं एयरलाइन� और हवाई अड्डा ऑपरटेर� ने बिुनयादी ढाचें को 

िवकिसत करने और पूजँीगत �यय आवंटन म� विृ� के िलए सरकार के आ�ान क� सराहना क� है, 

जबिक इनम� से अिधकांश इस �े� के िलए सहयोग न िमलने क� वजह से सतं�ु नह� थे ।  

 देश क� एक �मखु एयरलाइंस क�पनी के सीईओ का बजट के बाद िदया गया यह बयान 

िक "हम एटीएफ उ�पाद श�ुक म� कटौती और एयरलाइंस को �रयायती िव� के आवंटन के �प म� 

िवमानन उ�ोग के िलए कर �रयायत क� उ�मीद कर रह ेथे । इस बात का �ोतक है िक सरकार ने 

एयरलाइंस क�पिनय� को नागर िवमानन मं�ालय के बजट म� काफ� राहत देकर उनक� नाराजगी 

को दूर िकया है  । 

म� माननीय �धानमं�ी �ी नर�े� मोदी जी के के��ीय नेत�ृव म� सचंािलत नागर िवमानन 

मं�ालय का आभार �कट करता ह� ंिक िवशेषतः उ�र �देश के �मखु शहर� को जोड़ने वाली हवाई 
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कनेि�टिवटी का जाल िबछाने हेत ुकारगर कदम उठाए जा रहे ह� और रा�य के माननीय म�ुयमं�ी 

योगी आिद�यनाथ के नेत�ृव वाली �देश सरकार ठोस नागर िवमानन नीित के ज�रए इस �यास को 

अमली जामा पहनाने म� त�परता से जटुी ह�ई है  । लेिकन, इसम� शाहजहापंरु शहर शािमल नह� है । 

मेरा सरकार से िनवेदन है िक उ0�0 रा�य के शाहजहापंरु शहर को भी रा�य के अ�य 

शहर� क� भांित हवाई माग� से जोड़ने क� िदशा म� काय�  �ारभं िकया जाए  । 

अंत म�, म� पनुः माननीय �धानमं�ी �ी नर�े� मोदी जी, माननीय िव� मं�ी �ीमती िनम�ला 

सीतारमन जी और माननीय नागर िवमानन मं�ी �ी �योितरािद�य िसिंधया जी का �दय से आभार 

�कट करते ह�ए नागर िवमानन मं�ालय क� अनदुान मागं� का परुजोर समथ�न करते ह�ए िनवेदन 

करता ह� ं िक उ0�0 रा�य के शाहजहापंरु शहर को भी िवमान कनेि�टिवटी से जोड़ने हेतु 

सकारा�मक कदम उठाए जाए ं । 

नागर िवमानन म�ंी (�ी �योितरािद�य एम. िसिंधया): अ�य� महोदय, आपने इस सदन म� 

नागर िवमानन �े� क� अनदुान मागं� पर चचा� क� �वीकृित �दान क�, इसिलए म� तहेिदल से 

आपको ध�यवाद अिप�त करना चाहता हूॅ ं । उसी के साथ कल हमारी करीब 8 घटें क� चचा� ह�ई, 

िजसम� हमार े 57 माननीय सासंद� ने अपने िवचार रखे, अपने �� रखे, अपने सझुाव रखे । म� 

तहेिदल से उनको भी ध�यवाद अिप�त करना चाहता हूॅ ं । म� अपना सौभा�य समझता हूॅ ं िक एक 

इतनी सकारा�मक चचा� क� भागीदारी म� म� उपि�थत था । इसी मंथन के आधार पर हम अपने 

नागर िवमानन �े� को, इस देश को आगे ले जाने म� सफल हो पाएगें, यह मेरी मंशा है ।  

 अ�य� महोदय, नागर िवमानन �े� आज एक नई धारणा और एक नई मह�वपूण�ता पूर े

िव� म� रखता है । इस �े� से देश� को जोड़ा जाता है । इस �े� से लोग� को जोड़ा जाता है । इस 

�े� से िदल� को जोड़ा जाता है । इसिलए यह व� क� पकुार है िक �े�ीय सपंक�  क� आशा-

अिभलाषा देश के हर वासी क� है । यह आज व� क� पकुार बन चकु� है । भारत का एक बह�त लंबा 
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और गौरवशाली इितहास नागर िवमानन �े� का रहा है । बह�त अरसे से हम लोग इस �े� म� व�ड� 

लीडस� रहे ह� । पहली एिवएशन कंपनी क� हम बात कर�, हमार ेपहले पायलट्स क� बात कर�, पहले 

ए���े�योस� क� बात कर�, और खास कर के जैसे मह�आ जी ने जब कहा िक मिहलाओ ंका भी एक 

बह�त मह�वपूण� योगदान रहा है । यह अित�योि� नह� होगी, अगर म� कह� ंिक योगदान नह�, लेिकन 

मिहलाओ ंका एक नेत�ृव इस �े� म� सदैव सिदय� से रहा है । वत�मान म� भी मझेु सदन को सूिचत 

करते ह�ए खशुी हो रही है िक जहा ंिव� भर म� हर देश म� केवल पाचं �ितशत पायलट्स मिहलाए ंह�, 

वह� केवल भारतवष� है, जहा ंहमार ेदेश के पायलट्स म� से 15 �ितशत हमारी मिहला पायलट्स   

ह� । यह मिहला सशि�करण का एक बेहतरीन उदाहरण है । मिहला नेत�ृव का एक बेहतरीन 

उदाहरण है ।  

 अ�य� महोदय, िपछले 20-25 साल� म� नागर िवमानन के प�र��य म� बह�त प�रवत�न ह�ए  

ह� । परुाने ज़माने म� दो दशक पूव� यह देखा जाता था िक जो बड़े-बड़े शहर ह�, वह� से मागं उठती थी 

िक हम� एयरपोट�  चािहए, हम� कनेि�टिवटी चािहए, हम� स�पक�  चािहए । लेिकन, आज वह पैराडाइम, 

वह िवचारधारा, वह सोच िब�कुल प�रवित�त हो गई है और वह इस तरीके से प�रवित�त ह�ई है िक 

जहा ंएयरपोट�  बनता है, जहा ंहवाई जहाज पह�चंता है, उस �े� का िवकास और �गित सिुनि�त हो 

जाती है । कनेि�टिवटी के आधार पर, �े�ीय स�पक�  के आधार पर िवकास और �गित का सम�ु 

उस �े� म� बहने लगता है । यही वज़ह है िक नागर िवमानन �े� आज भारत म� हमार ेआिथ�क पिहए 

का एक बह�त मह�वपूण� अगं बन चकुा है । 

महोदय, अगर हम नागर िवमानन �े� का इकोनॉिमक म�टी�लायर इफे�ट देख� तो जो 

100 �पये का िनवेश नागर िवमानन �े� म� िकया जाता है, उसका आिथ�क लाभ घरलूे उ�पादन के 

िलए 310 �पये होता है । इसका मतलब िसिवल एिवएशन का इकोनॉिमक म�टी�लायर इफे�ट 

3.1 है । जहा ं हम लोग� का इकोनॉिमक म�टी�लायर इफे�ट 3.1 है, वह� हमारा ए� �लॉयम�ट 

म�टी�लायर इफे�ट, रोजगर सजृन करने क� �मता भी है । जहा ंनागर िवमानन �े� म� एक ��य� 
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रोजगार का अवसर उ�प�न होता है, वह� 6.1 अ��य� रोजगार के अवसर उ�प�न होते ह� । इसका 

मतलब िक इस �े� का ए��लॉयम�ट म�टी�लायर इफे�ट करीब-करीब 1:6 है ।  

 अ�य� महोदय, आज भारत िव� का सातवा ंसबसे बड़ा देश है । आबादी क� �मता म� दखे� 

तो हमारी आबादी 135 करोड़ क� है । �धान मं�ी नरे�� मोदी जी के नेतृ�व म� भारत सबसे फुत� से 

बढ़ती ह�ई एक आिथ�क शि� के �प म� उभर रहा है । वष� 2025 तक भारत िव� क� पाचँवी सबसे 

बड़ी आिथ�क शि� के �प म� प�रवित�त होकर िव� पटल पर उभरगेा ।  

इस प�र��य म�, जैसा िक हमार ेकई माननीय सासंद� ने कल कहा िक India is the third 

largest aviation market in the world today. कोिवड आने के पहले सबसे तेज र�तार से 

यह �े� बढ़ रहा है । इसके पीछे पाचँ कारण है । एक, आिथ�क �प से तेज र�तार से बढ़ता ह�आ 

देश, दूसरा, �े�ीय स�पक�  म� तेजी से बढ़ोतरी, तीसरा, इ�टे�स क�पीटीशन, सपुर नॉम�ल �ॉिफट्स 

नह� है । टेिलकॉम के �े� म�, एक ज़माना था, वष� 1993 म�, जब ये ड�बे हमार ेपास नह� होते थे । 

एक लाख �पये का एक ड�बा आता था और 16 �पये �ित िमनट उसका दाम होता था । आज 

ड�बा पाचँ हजार �पये म� आता है और वॉयस तो पूरी तरह से िन:श�ुक हो चकु� है । इ�टे�स 

क�पीटीशन के आधार पर यही प�रवत�न धीर-ेधीर े नागर िवमानन �े� म� भी आया है । जो 

अथ�शा� म� कहा जाता है िक ‘लो वॉ�यूम, हाई मािज�न’ माक� ट के बजाए ‘हाई वॉ�यूम, लो मािज�न’ 

के माक� ट के �प म� यह �े� भी प�रवित�त हो चकुा है । इसका कारण है - एक, �ोइंग इकोनॉमी, दो, 

�े�ीय स�पक�  म� बढ़ोतरी, तीसरा, इ�टे�स क�पीटीशन, चौथा क�पीिटिटव एयरफेयस� और पाचँवा, 

�े�ीय स�पक�  के िलए और �ैवल के िलए एक बढ़ती ह�ई िडमाडं, एक मागं । 

 अ�य� महोदय, यहा ँपर म� थोड़ा �कना चाहता ह�,ँ �य�िक हम लोग� का दािय�व केवल 

जहाज और एयरपोट�  तक सीिमत नह� है । म� अपने सभी सािथय� एवं बजुगु� का ध�यवाद अिप�त 

करना चाहता ह� ँ। देश म� जब भी सकंट का समय आया, �वासी भारतीय� और देश के वािसय� को 

िव� के िकसी भी कोने म� ऑपरशेन लगाकर सरुि�त वापस लाने का काम �धानमं�ी जी के नेतृ�व 
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म� िकया गया । इसक� एक लंबी कड़ी है । नेपाल म� जब भूकंप आया था तो वष� 2015 म� ऑपरशेन 

मै�ी चलायी गई थी । जब यमन म� लड़ाई उ�प�न हो चकु� थी तो ऑपरशेन राहत के तहत माच�-

अ�ैल 2015 म� 6710 अपने नाग�रक� को, िजनम� केवल 4800 भारतीय नाग�रक थे और 1962 

िवदेशी नाग�रक थे, उनको भी हम वापस लेकर आए । वष� 2016 म� ऑपरशेन सकंटमोचन चलाया 

गया,  जब साउथ सूडान म� य�ु का माहौल तैनात ह�आ था ।  

उस समय हमने वहा ँ से 153 भारतीय नाग�रक� और अपने पड़ोसी देश नेपाल के 2 

नाग�रक� को सरुि�त वापस घर लाये । अभी वष� 2021 म� ऑपरशेन दैवी-शि� ह�आ, हमने 

अफगािन�तान से अपने 670 िनवािसय� को सरुि�त वापस लाये । यह एक िसलिसला �धानमं�ी 

जी के नेत�ृव म� कई साल� से चल रहा है । लेिकन, जो ि�थित इस बार यू�ेन के अंदर िनिम�त ह�ई, 

वहा ँय�ु का माहौल था और हमार े22-23 हजार ब�चे  फँसे ह�ए थे । गोली-बा�द का वातावरण 

था । यह अित� योि� नह� होगी, अगर म� इस सदन म� कह� ँिक केवल हमार े�धानमं�ी जी के नेतृ�व 

क� �मता और सकं�प के आधार पर, उ�ह� हम वापस सरुि�त लेकर आ पाए ं। यह म� समझाना 

चाहता ह�,ँ �य�िक यह केवल एक देश का िवषय नह� था । जो सदंभ� म�ने आपको पहले िदया, वह 

एक देश के सदंभ� म� था । हमार े�ले�स, िवमान, एयरफोस� यू�ेन नह� जा पा रहे थे, �य�िक वहा ँ

य�ु का वातावरण था । �धानमं�ी जी ने आस-पास के पाचँ पड़ोसी देश� के साथ सपंक�  साधा । 

मोलडोवा, �मेिनया, �लोवािकया, पोल�ड, हगंरी, इन पाचँ देश� के मिुखयाओ,ं �धानमं�ी और 

रा��पित के साथ सपंक�  साधा गया और उनक� सहायता मागँी गई । य�ु के वातावरण म� यू�ेन 

और �स के रा��पितय� के साथ सपंक�  साधा गया िक एक कॉ�रडोर बनाओ, तािक हम अपने 

ब�च� को सफलतापूव�क सरुि�त वापस लेकर आए ं।  

अ�य� महोदय, यही कारण है िक देश के इितहास म� पहली बार 90 िवमान� को एक देश म� 

नह�, बि�क चार देश� तक पह�चँाया गया । पाचँ-पाचँ एयरपोट्�स पर 90 �लाइट्स पह�चँायी गयी । 

हम लोग अपने 22 हजार ब�च� को सरुि�त वापस लेकर आए । इस िवषय पर म� अपने भारतीय 
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वायसेुना को भी ध�यवाद अिप�त करना चाहता ह�,ँ �य�िक उसने चार सी-17 �लोबमा�टस� और 14 

सॉिट�ज़ लगाई । उसी के साथ इंिडगो क� 35 �लाइट्स, एयर इंिडया क� 14 �लाइट्स, गो-फ�ट�  

क� 6 �लाइट्स, एयर एिशया क� 3 �लाइट्स, एयर इंिडया ए�स�ेस क� 9 �लाइट्स, �पाइसजेट 

क� 9 �लाइट्स, इस �कार हर िवमान कंपनी ने िदल खोल कर कहा िक रा�� क� आपित है, हम 

आकर आपक� सहायता कर�गे । 

अ�य� महोदय, इस सकंट के वातारण म� केवल भारतीय नाग�रक ही नह�, बि�क नेपाल 

के नाग�रक, बा�ंलादेश के नाग�रक और अ��का के कई नाग�रक� को हम लोग सरुि�त वापस 

लेकर आए । इस िच� के बीच कई ऐसे अंजान चेहर ेह� और इस सदन के सम� म� ��ततु करना 

चाहता ह� ँ। हमार ेराजदूत, हमार ेिमशन और कई ऐसे हमार ेसरकारी कम�चारी ह�, िजनको पासपोट�  

ऑिफस से लेकर इन देश� म� मदद करने के िलए भेजा गया । 

वे एक-एक बस को कंपनी करने के िलए रात-िदन सड़क पर खड़े रह,े तािक हमार ेब�च� 

को हम लोग सरुि�त वापस ले आए ं। यह आसान वातावरण नह� था । आज इस सभा और इस 

सदन से म� ध�यवाद अिप�त करना चाहता ह�ं, हमारी एयरलाइंस को, हमार ेपॉयलट्स को, हमार े�ू 

को, हमार ेराजदूत के िमशन के लोग� को, हमार े�वासी भारतीय� को । एक-एक �वासी भारतीय ने 

वहा ंआकर कहा िक आप जो चाहो हम कर�गे, हम खाना बनाय�गे, हम आपके िलए बस अर�ज कर�गे, 

जो भी सभंव हो पाएगा, उसे कर�गे । यही भारत क� शि� है ।  

िकसी और देश म� ऐसा क� पेन शायद मेर ेबीस साल क� जन-सेवा के इितहास म� म�ने कभी 

नह� देखा, जो भारत ने िकया । जब हम वहा ंथे, तो दूसर ेदेश के नाग�रक हमसे पूछ रहे थे िक यह 

कैसे सभंव हो पाया?  

अ�य� महोदय, जन-सेवा और सेवा क� िवचारधारा इस �े� के साथ भी जड़ुी है । यह 

सकंट का िवषय है िक यह �े� हर बार कई साल तक एक किठनाई क� ि�थित से गजुरता है । 
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अं�ेजी म� एक कहावत है, black swan event. जब नाइन-इलेवन के आतंक� हमले अमे�रका म� 

ह�ए थे, तब 6 साल यह �े� भगुता था । 6 साल किठन प�रि�थितय� म� िव� भर म� यह �े� अपना 

माग� �श�त करने क� कोिशश कर रहा था । वही ि�थित इस बार कोिवड के साथ ह�ई । दो साल 

यह �े� बड़े सकंट से िनकला ह,ै केवल भारत म� नह�, बि�क िव� भर म� । 370 िबिलयन डॉलस� के 

लॉसेज़ िव� क� एयरलाइंस भगुत रही थ� । भारत क� एयरलाइंस को करीब-करीब 3 िबिलयन 

डॉलस� के लॉसेज़ िपछले वष� म� ह�ए । जैसा हमार े�धान मं�ी जी ने सदैव कहा है, चनुौती म� भी 

अवसर ढंूढो और वह अवसर हमने ढंूढने क� कोिशश क� । हम लोग� का नागर िवमानन �े� का जो 

ढाचंा है, उसम� एक पैराडाइम िश�ट, एक ���चरल च�ज लाने क� कोिशश हमने इन दो वष� म� क� 

है, आ�मिनभ�र भारत क� सोच-िवचारधारा �चिलत करने क� कोिशश क� । गित शि� क� योजना, 

क�वज��स, हाईवेज़ के बीच म�, रोड्स के बीच म�, पोट्�स के बीच म�, िसिवल एिवएशन के बीच म�, 

यह नई सोच-िवचारधारा इस चनुौतीपूण� वातावरण म� तैनात करने क� हमने कोिशश क� । इसी का 

फल है िक हमारी �ोथ बह�त मजबूती क� �ोथ थी । वष� 2013-14 से वष� 2018-19 तक 15 

�ितशत का हमारा कैगर था, कंपाउंडेड एनअुल �ोथ रटे �ित वष� । वष� 2013-14 म� हमार ेदेश म� 

करीब 6 करोड़ 70 लाख या�ी थे, वष� 2018-19 म� हमने उसको डबल करके साढ़े 14 करोड़ कर 

िदया । वष� 2013-14 म� हमार ेदेश म� केवल 400 �ले�स होते थे । वष� 2018-19 म� बढ़कर वे 710 

तक पह�चं चकेु ह�, लेिकन हमारा सफर यहा ं�कना नह� है ।  

अ�य� महोदय, कोिवड ने इस �े� पर बह�त बड़ा घाव िकया है । हमारी जो पैस�जर �ूपटु 

थी, वह कोिवड के पहले वष� 2018-19 म� साढ़े 35 करोड़ थी, कोिवड के वष� म� वह 66 �ितशत 

िगरकर केवल साढ़े 11 करोड़ तक सीिमत हो चकु� थी । लेिकन कहते ह� न िक जहा ं एक 

आ�मिव�ास हो, वह सै�टर रीबाउंड करगेा और हमारा एयरलाइंस सै�टर वैसा ही सै�टर है । 

सेकंड वेव के बाद, नव�बर के माह म� 3 लाख 90 हजार या�ी �ितिदन तक हम लोग पह�चं चकेु थे ।  



23.03.2022  699 
 

�ी-कोिवड फ�गर 4 लाख 15 हजार �ित िदन था । हमने मेक-अप कर िलया था, केवल 5 

�ितशत का अंतर था । इस से�टर म� िफर से आ�मिव�ास का वातावरण तैयार हो गया था, लेिकन 

िफर ओिम�ोन आ गया, िफर दोबारा िगरावट आ गई । 3 लाख 90 हजार से दोबारा 1 लाख 60 

हजार तक हम लोग चले गए ।  

आज मझेु सदन को �रपोट�  करते ह�ए खशुी हो रही है िक िपछले सात िदन� म� वापस 3 

लाख 82 हजार �ित िदन तक वापस आ गए ह� । एक �रवाइवल क� आशा है, उस �रवाइवल क� 

आशा के आधार पर हमारी भी अिभलाषा है, इस से�टर क� अिभलाषा है । हमारा अनमुान है िक 

वष� 2023-24 तक साढ़े 34 करोड़ या�ी, 2018-19 म� कोिवड के समय यह साढ़े 11 करोड़ तक 

िगर चकुा था । वष� 2023-24 तक 40 करोड़ या�ी तक हम देश म� पह�चंा कर रह�गे ।  

इसे कम से कम तीन गुना बढ़ाएगें । अगर हम� यह क�ित�मान �थािपत करना है, यह सेवा 

करनी है तो िफर एक नई आशा, एक नई उमंग, एक नई � फूित� और एक नये जोश के साथ हम� 

काय� करना है । िडमाड्ंस साइड पर तीन फै�टरस� पर हम लोग� को अपना �यान आकिष�त करना 

होगा, इन�लूजन, ए�सेस, एफोड�बिलटी । इन तीन� पर हम� अपना �यान आकिष�त करना होगा 

तािक हम लोग आम आदमी तक सिुवधाए ंपह�चंा सक�  ।  

महोदय, म� एक आंकड़ा आपको देना चाहता ह� ं । हमारी �ित�पधा� रले के �े� म� सेकंड 

एसी और फ�ट� एसी के याि�य� के साथ तलुना�मक �ि�कोण से क�पेयर कर सकते ह� । िपछले 

वष� रलेवे से साढ़े 18 करोड़ याि�य� ने फ�ट� एसी और स�कड एसी म� सफर िकया, म� यह� तक 

सीिमत कर रहा ह� ं । नागर िवमानन �े� म� साढ़े 14 करोड़ याि�य� ने सफर िकया । लेिकन रलेवे 

का क�पाउ�डेड एनअुल �ोथ रटे 5.6 �ितशत है और नागर िवमानन �े� का क�पाउ�डेड एनअुल 

�ोथ रटे करीब 11 �ितशत है । आज यह उपलि�ध आम जन क� मागं बन चकु� है । हमारी 

िवचारधारा है िक इसे हम� स�म करना होगा । हम लोग� को अधोसरंचना एयरपोट�  और सेवा, 

एयरलाइ�स के �ित �झान रखना होगा ।  
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महोदय, म� आपके सम� यह बात रखना चाहता ह� ंिक व�तिु�थित �या है? वष� 2014 तक 

हमार ेदेश म� 74 एयरपोट्�स बने थे और िपछले 7 साल� म� 66 नए एयरपोट�  बने ह� यानी 74 अब 

140 बन चकेु ह� । करीब-करीब हमने उस कैिपिसटी को डबल िकया है । उसी के साथ हमारा 

सकं�प है, वष� 2025 तक 140 का आंकड़ा 220 तक आपके सम� रख�गे, यह हमारा िव�ास है । 

एयरपोट�  के �े� म� व�तिु�थित सदन के सम� कुछ रा�य� क� रखना चाहता ह� ं। उदाहरण के तौर 

पर उ�राखंड म� वष� 2014 से पहले एक ही एयरपोट�  था, आज उ�राखंड म�, सात साल� मे, 

एयरपोट्�स और हैिलपेड कुल िमलाकर 9 एयरपोट्�स और 7 हैिलपेड्स ह� ।   

       महोदय, वष� 2014 से पहले महारा�� म� चार िवमानतल थे, आज उसी महारा�� म� 14 

िवमानतल ह� । हमार ेिलए उ�र-पूव� रा�य ��ेटिजक और �े�ीय स�पक�  के �प म� बह�त मह�वपूण� 

ह� । यहा ंवष� 2014 से पहले नौ िवमानतल थे, आज उ�र-पूव� रा�य� को िमलाकर 15 िवमानतल 

ह� । कना�टक म� पाचं िवमानतल थे, आज आठ िवमानतल ह� । राज�थान के बह�त सासंद� ने सझुाव 

िदए । यहा ंवष� 2014 से पहले तीन िवमानतल थे, आज सात िवमानतल ह� । उ�र �देश म� वष� 

2014 से पहले छ: िवमानतल थे, आज उ�र �देश म� 13 िवमानतल �थािपत हो चकेु ह� और इनम� 

से पाचं अंतरा���ीय िवमानतल ह� । िबहार म� पटना बीहटा का मामला है । म� माननीय सद�य के 

साथ 100 नह� 300 �ितशत सहमत ह� ं । हम� िबहार म� अंतरा���ीय �तर का बनाना है, म� उससे 

कम के िलए तैयार नह� ह� ं। आप तय क�िजए जहा ंबनाना है । हम अंतरा���ीय �तर का बनाएगें ।  

 महोदय, हमने िपछले एक साल म� तीन नए एयरपोट�  देश म� ऑपरशेनलाइज िकए । कनू�ल 

एयरपोट� , िसधंदुगु�  एयरपोट� , क�कण का एक बह�त मह�वपूण� भाग है । मेर ेपूव�ज महारा�� से आते  

थे । यह िशवाजी महाराज के �े� का अिभ�न अंग है । कुशीनगर एयरपोट�  उ�र �देश का नह�, 

भारत का ही नह� बि�क िव� का एयरपोट�  बनेगा, �य�िक ब�ु सिक� ट के सार े��ाल ुकुशीनगर म� 

आएगें । हम कनैि�टिवटी यानी सपंक�  भी कुशीनगर से िदलवाएगें, एक �लाइट श�ु हो गई है और 

ज�द से ज�द दूसरी �लाइट कुशीनगर से श�ु कर�गे । 
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 महोदय, कई सासंद� ने �ाउन फ��ड �ोजे�ट क� बात उठाई है । िब��  जी ने भी �ाउन और 

�ीन फ��ड के बार े म� कहा है । �ाउन फ��ड �ोजे�ट यानी जो �थानीय एयरपोट्�स ह�, उनका 

िव�तारीकरण । देहरादून क� नई टिम�नल िबि�डंग 325 करोड़ �पये म� तैयार हो चकु� है । 

अगरतला, ि�परुा म� नई टिम�नल िबि�डंग 450 करोड़ �पये क� तैयार हो चकु� है । नए एयरपोट्�स 

दगुा�परु, िशरडी, पा�य�ग, कनू�ल और कलकुग� तैयार हो चकेु ह� । हमारी िवचारधारा है िक 13 नए 

�ीन फ��ड एयरपोट्�स क� श�ुआत कर� । �ीन फ��ड और �ाउन फ��ड म� अंतर यह है िक �ीन 

फ��ड म� �लेट िब�कुल खाली होता है । अगर जमीन उपल�ध हो जाए तो दखेा जाता है िक िकस 

तरह के रनवेज़ बनाने ह�, िकस तरह के टिम�नल बनाने ह� । इसम� कई बार बह�त समय लग जाता है । 

जमीन अिध�हण म� समय लग जाता है । �ाउन फ��ड म� यथावत ज�दी एयरपोट�  बन जाता है, 

लेिकन कई बार यह सीिमत रह जाता है �य�िक जमीन सीिमत होती है । �ाउन फ��ड और �ीन 

फ��ड म� हमारी ��ेटजी दोन� प�� म� है । यही हम लोग� क� ��ेटजी आने वाले िदन� म� भी होगी ।  

महोदय, �ीन फ��ड म� मोपा, गोवा म� एयरपोट�  3000 करोड़ �पये का बन रहा है । यह इस 

वष� तैयार हो जाएगा । नवी म�ुबई का एयरपोट�  20 हजार करोड़ �पये का है । बीजापरु, हसन, 

िशमोगा, धौलेरा गजुरात म�, भोगापरुम, िहरासर, नोएडा, इंटरनेशनल एयरपोट�  जेवर बह�त 

मह�वाका�ंी योजनाए ंह� । इनम� पहले चरण म� 12 िमिलयन पैस�जस� क� �मता होगी और आिखरी 

चरण तक 70 िमिलयन पैस�जस�, यानी आज जो िद�ली क� �मता है, आने वाले वष� म� जेवर म� 

तैयार हो जाएगी । 

 वहा ंकेवल उ�र भारत का ही नह�, बि�क वहा ंिव� का अंतरा���ीय एयरपोट�  पाचं रनवेज 

के साथ �थािपत होगा । हो�ल�गी एयरपोट�  अ�णाचल �देश म� 650 करोड़ �पये क� लागत से 

इसी वष� तैयार करके हम लोग जनता को समिप�त कर�गे । 

 अ�य� महोदय, कल यहा ं कई म�ेु उठाये गए थे । … (�यवधान) आप म�य �देश मेर े

ऊपर छोड़ दीिजए । यहा ंकई म�ेु उठाये गए थे िक एयरपोट्�स का िविनवेश िकया जा रहा है । यह 
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सरकार एयरपोट्�स को बेच रही है । कहा गया िक आप बनाने के बजाय बेच रहे ह� । म� सभी 

माननीय सद�य� को समझाना चाहता ह� ं िक हमारी पॉिलसी िविनवेश क� नह� है । आप िजन छ: 

एयरपोट्�स का सदंभ� दे रहे ह�, वे छ: एयरपोट्�स िविनवेश या �ाइवेटाइजेशन के आधार पर िनजी 

कंपिनय� को नह� दी गई ह� । वे  एयरपोट्�स केवल लीज ���चर के आधार पर 50 साल के िलए दी 

गई ह� । … (�यवधान)  

DR. K. JAYAKUMAR (TIRUVALLUR): What a great achievement! … 

(Interruptions) 

SHRI JYOTIRADITYA M. SCINDIA:  Da, you are senior to me.  Give me five 

minutes. आप मझेु पाचं िमनट दे दीिजए । … (�यवधान) 

DR. K. JAYAKUMAR:  It is fantastic.  The world will appreciate your 

explanation.… (Interruptions) 

SHRI JYOTIRADITYA M. SCINDIA: Thank you.  

िविनवेश और लीिजगं म� �या अंतर ह?ै इनम� चार अंतर है । पहला अंतर यह है िक िविनवेश 

म� आप अपने �थायी ससंाधन� को बेच देते ह� । वह वापस कभी नह� आता है । लीिजगं ���चर म�, 

जैसे आप अपने घर को या अपने ऑिफस �लेस को लीज करते ह�, तो आप उसको िकराये पर कुछ 

वष� के िलए देते ह� । … (�यवधान) 

 दूसरा अंतर यह है िक िविनवेश म� आपको केवल एक �प म� रािश िमलती है । आपका जो 

�थायी ससंाधन है, उसका दाम �या है? वह हम आपको द�गे, उसके बाद टाटा, बॉय-बॉय! लीिजगं 

���चर म� आपको अपने �थायी ससंाधन के िलए रािश भी िमलती है और उसके साथ हर वष� 

िकराया भी पर-पस�न सरकार को िदया जाएगा ।  
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 तीसरा अंतर यह है िक िविनवेश म� िब�ड ऑपरटे एडं ओवन मॉडल चलाया जाता है । 

लीिजगं ���चर म� िब�ड ऑपरटे ओवन एडं �ासंफर बैक का मॉडल चलता है ।  

 अ�य� महोदय, चौथा अंतर यह है िक �ाइवेटाइजेशन म� वह �थायी संसाधन भारत 

सरकार के पास कभी वापस नह� आएगा । लीिजगं ���चर म� 50 साल के बाद वे एयरपोट्�स, 

�ाइवेट पाट� उस पर जो भी इ��ूवम�ट करगेी, वह िन:श�ुक वापस भारत सरकार क� बपौती बन 

जाएगी । 

 यह �� भी उठाया गया था िक यह करने क� ज�रत �या थी? यह त�य भी म� आपके 

सम� रखना चाहता ह� ं । वत�मान एयरपोट्�स अथॉ�रटी ऑफ इंिडया के अंतग�त अगर हम लोग 

अगले दो साल तक इस �ॉिफिटिबिलटी का अंदाज लगाते ह� तो हर वष� एयरपोट्�स अथॉ�रटी ऑफ 

इंिडया क� कमाई इन छ: एयरपोट्�स से �ितवष� करीब-करीब 550 करोड़ �पये होती । हमने इन 

एयरपोट्�स को िजस रटे पर लीज आउट िकया ह,ै उसके आधार पर एयरपोट्�स अथॉ�रटी ऑफ 

इिडया को 904 करोड़ �पये �ितवष� िमल�गे । इसका मतलब �ितवष� अित�र� 354 करोड़ �पये, 

यानी 64 �ितशत �यादा िमल�गे । … (�यवधान) 

DR. K. JAYAKUMAR: The Government is not there to make profit only.  It 

should give service also. … (Interruptions) 

�ी �योितरािद�य एम. िसिंधया: इसके अित�र� म�ने आपसे िनवेदन िकया था िक आज इन छ: 

एयरपोट्�स के िलए भारत सरकार एवं एयरपोट्�स अथॉ�रटी ऑफ इंिडया �ारा जो 2300 करोड़ 

�पये क� रािश लगाई गई थी, उस 2300 करोड़ �पये क� बजाय आज 2322 करोड़ �पये भारत 

सरकार के ब�क अकाउंट म� ऑलरडेी पह�चं चकेु ह� ।  

�ी अधीर रजंन चौधरी (बहरामपुर) : इसका मतलब है िक यह आपके द�तर क� नाकामी है । 

…(�यवधान) 
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�ी �योितरािद�य एम. िसिंधया : अ�य� महोदय, हमारी िवचारधारा है िक अगर हम लोग नागर 

िवमानन �े� म� तेजी से वृि� चाहते ह�, िजसक� सभी सासंदगण ने कल मागं भी रखी थी, हमारी 

िवचारधारा है िक जो रािश इस लीिजगं आउट ���चर के आधार पर िमलेगी, उसी रािश का िनवेश 

हर एक रा�य के एयरपोट्�स म� एयरपोट�  अथॉ�रटी के �ारा िकया जाएगा ।…(�यवधान) 

�ी सुदीप ब�दोपा�याय (कोलकाता उ�र) : टाटा से िकतना िमला है, आप यह तो 

बताइए?…(�यवधान) 

�ी �योितरािद�य एम. िसिंधया : म�ने अभी बताया है । सदुीप दा, मझेु अपनी बात समा� कर लेने 

दीिजए, उसके बाद आपके जो भी �� ह�, म� उनका जवाब ज�र दूगंा ।…(�यवधान) 

 अ�य� महोदय, िविनवेश के आधार पर कई म�ेु उठाए गए थे िक ये सरकार िविनवेश क� 

��ेटजी पर चल रही है । म� थोड़ा आ�य�चिकत था, म� बड़ी ही िवन�तापूव�क आपके सम� कुछ 

आंकड़े पेश करना चाहता ह� ं । जो लोग िविनवेश क� ��ेटजी पर अटैक कर रहे थे, जबिक ये 

िविनवेश नह� है, ये लीज ���चर है, तब भी बाक� िवभाग� म� जो िविनवेश चल रहा है, म� उसके 

बार ेम� चचा� करना चाहता ह� ं । वष� 1991 से 1993 म� भारत म� जो सरकार थी, उस सरकार ने 

3,000 करोड़ �पये के िविनवेश का �ो�ाम चलाया था ।…(�यवधान)  

�ी अधीर रजंन चौधरी : नॉन ��ेटिजक और ��ेटिजक म� फ़क�  है ।…(�यवधान) 

�ी �योितरािद�य एम. िसिंधया : अ�य� महोदय, चट भी मेरी और पट भी मेरी! ये तो नह� चलने 

वाला है । इंिडयन ऑयल कॉप�रशेन िलिमटेड, भारत पे�ोिलयम कॉप�रशेन िलिमटेड, एचपीसीएल, 

गेल, �या ये सार ेनॉन ��ेटिजक ह�? ये वष� 1991 से 1992 के बीच का �रकॉड�  है । वष� 2004 से 

2009 म� िविनवेश का �रकॉड�  8,500 करोड़ �पये है । एनटीपीसी, पावर फाइन�स कॉप�रशेन, पावर 

ि�ड कॉप�रशेन, आरईसी, िह�द�ुतान पे�ोिलयम, भारत पे�ोिलयम और वष� 2009 से 2014 म� 

िविनवेश का �रकॉड�  1,05,000 करोड़ �पये तक पह�चंा है ।  
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 कोल इंिडया िलिमटेड, एनएमडीसी, ऑयल इंिडया िलिमटेड, रा��ीय केिमक�स एवं 

फिट�लाइजस� िलिमटेड, ने�को, सेल, आईटीडीसी, एमएमटीसी, एनएफएल, एसटीसी, इंजीिनयस� 

इंिडया िलिमटेड, इंिडयन ऑयल कॉप�रशेन िलिमटेड, नेशनल हाइ�ोइलेि��क पावर कॉप�रशेन 

िलिमटेड, पावर ि�ड, बीएचईएल, एनएचपीसी, म� तो बड़ी िवन�तापूव�क इतना ही िनवेदन करना 

चाहता ह�ं, मेर ेसाथी डॉ. शिश थ�र जी ने कहा था, शायद उ�ह�ने ठीक कहा था और म� भी उनसे 

सहमत ह�,ं and I quote: “Hope wisdom prevails.” 

 अ�य� महोदय, हमारी िवचारधारा है िक हम लोग� को एक अि�म पिं� के आधार पर देश 

म� एयरपोट्�स के �े� म� अधोसरंचना भी िनिम�त करनी होगी । म� सदन के पटल पर समिप�त भाव से 

पेश करना चाहता ह� ंिक हमने वष� 2025 तक �ॉउन फ��ड और �ीन फ��ड के िलए कुछ टारगेट्स 

िनधा� �रत िकए ह� । एयरपोट�  अथॉ�रटी ऑफ इंिडया के �ारा भारत सरकार क� जो कंपनी नागर 

िवमानन मं�ालय के अंतग�त आती है, हम लोग �ॉउन फ��ड �ोजे�ट्स म� 25,620 करोड़ �पये से 

42 नए एयरपोट्�स �थािपत कर�गे । वष� 2025 तक �ीन फ��ड एयरपोट्�स म� 3,500 करोड़ �पये 

से तीन नए एयरपोट्�स बनाएगें, होल�गी, िहरासर और धोलेरा । एयरपोट�  अथॉ�रटी ऑफ इंिडया 

अकेले नागर िवमानन �े� के एयरपोट्�स के अधीन 28,980 करोड़ �पये का िनवेश करगेी ।  

 इसी के साथ, म� मानता ह� ंिक आज देश म� सरकार केवल अपने आप आगे नह� बढ़ सकती 

है, हम� िनजी �े� को भी साथ म� लेना होगा । हमने िनजी �े� से भी एक �लान बनवाया है । 

 �ीनफ��ड के �े� म� िनजी �े� के चार एयरपोट्�स मोपा, नवी म�ुबई, जेवर और भोगापरु म� 

बन�गे । िनजी �े� के �ारा �ीन फ��ड �े� म� 30,664 करोड़ �पये का िनवेश िकया जाएगा । �ाउन 

फ��ड के �े� म� 7 नए एयरपोट्�स का िव�तारीकरण िकया जाएगा, िजसम� िद�ली, ब�गलोर, 

हैदराबाद, लखनऊ, म�गलोर, गवुाहाटी और अहमदाबाद है । कुल िमलाकर 34 हजार करोड़ �पये 

का िनवेश �ाउन फ��ड एयरपोट्�स म� िकया जाएगा ।  
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अ�य� महोदय, एयरपोट्�स अथॉ�रटी और िनजी �े� को िमलाकर भारत म� अगले दो-तीन 

साल� म� 1 लाख करोड़ �पये का िनवेश करने का �ो�ाम है । हमारी िवचारधारा है िक एयरलाइ�स 

और एयरपोट्�स को साथ िमलाकर सबसे मह�वपूण� ला�ट माइल तक क� कनेि�टिवटी हो । इंटर 

�टेट �ैवल और इं�ा �टेट �ैवल इंपोट�ट है । इस �े� म� �धान मं�ी जी क� सोच और िवचारधारा, 

उनका सकं�प बह�त बड़ा है । अगर िपछले सात साल� म� एक भी प�रवत�न इस नागर िवमानन �े� 

म� आया है तो असली �प म� इस नागर िवमानन �े� का लोकतांि�करण �धान मं�ी जी के �ारा 

िकया गया है । The democratization of civil aviation has taken place in the last 

seven years. पहले यह �े� आवागमन क� सिुवधा के िलए कुछ चनेु ह�ए लोग� तक सीिमत होता 

था । आज ‘उड़ान योजना’ के तहत पूर ेदेश के आम नाग�रक� के िलए इसके दरवाजे खोले गए ह� । 

हजार� लोग� क�, लाख� लोग� क� आशा और अिभलाषा है, चूिँक कल हमार ेबह�त से सासंद� ने भी 

कहा िक पहले जब ऊपर आसमान म� कोई �लेन िदखता था, तो लगता था िक वह ऊपर च��मा 

क� तरफ जा रहा है और जब म� अभी एक काय��म म� झारसगुड़ुा भी गया था तो वहा ंहमार ेबजुगु� 

लोग, हमार ेब�चे, िज�ह�ने कभी भी �लेन म� कदम नह� रखा था, उस समय उनक� आंख� म� एक 

उमंग िदख रही थी । यही ‘उड़ान योजना’ का नतीजा है िक आज इस �े� के �ारा आम आदमी को 

इसम� पह�चंाने का काम िकया गया है ।  

हमने िपछले चार-पाचं साल� म� 409 �ट्स को �चिलत िकया है । 66 नए एयरपोट्�स को 

ऑपरशेनलाइज िकया है, िजसम� 8 हैलीपोड्स ह� और 2 वाटर �ो�ज ह� । 1 लाख 70 हजार 

�लाइट्स ‘उड़ान योजना’ के ज�रए िपछले पाचं साल म� इस देश म� सभंव हो पाई ह� । करीब-करीब 

91 लाख लोग ‘उड़ान योजना’ के तहत एक नई आशा और उमंग से अपना जीवन आगे बढ़ा रह े  

ह� ।  

अ�य� महोदय, नॉन मे�ो एयरपोट्�स म� ‘उड़ान योजना’ से 5 �ितशत �ोथ सभंव हो पाई है 

और 11 नई एयरलाइ�स केवल ‘उड़ान योजना’ के आधार पर, िजसम� 3 �टाट�अ�स भी ह�, वे 
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इससे सभंव हो पाए ह� । हमारी योजना म� 124 एयरपोट्�स के िलए 4.5 हजार करोड़ �पये के िनवेश 

क� िवचारधारा है, िजसम� से करीब-करीब 2.5 हजार करोड़ �पये खच� हो चकेु ह� । हमारा टारगेट है 

िक वष� 2024 तक हम 100 नए एयरपोट्�स को ‘उड़ान योजना’ के तहत �थािपत कर�, िजसम� से 

आज 66 एयरपोट्�स �थािपत हो चकेु ह� ।  

 कल बजट क� चचा� म� ‘उड़ान योजना’ पर मेर ेकई सासंद� ने बजट के आवंटन पर बह�त 

सार े�� िकए ह� । अ�य� महोदय, म� आपके  सम� आकँड़े रखना चाहता ह� ँ। वष� 2020-21 के 

बीई म� बजट का आवंटन ‘उड़ान योजना’ के िलए 485 करोड़ �पये का था, िजसे वष� 2021-22 के 

बजट एि�टमेट म� 600 करोड़ �पये तक बढ़ा िदया गया था । इस 600 करोड़ म� बह�त बड़ा भाग 

अधोसरंचना के िलए है, िनवेश के िलए है, 470 करोड़ �पये िनवेश का भाग है और जब हमने िव� 

मं�ालय को िदखाया िक खच� करने के िलए हमारी �मता �यादा है तो उ�ह�ने �रवाइज एि�टमेट म� 

600 करोड़ �पये को बढ़ाकर 994 करोड़ �पये कर िदया, मतलब 66 �ितशत विृ� क� गई । अब 

कल आपि� लगाई गई थी िक इस साल केवल 600 करोड़ �पये का आवंटन िकया गया है ।  

म� आपसे हाथ जोड़कर िनवेदन करना चाहता ह� ं िक यह केवल बजट ए�टीमेट है । म� 

आपको िव�ास िदलाता ह� ं िक हमारी खच� करने क� �मता के आधार पर, िव� मं�ालय ने हम� 

आ�ासन िदया है िक फ�ड्स क� कोई कमी नह� रखी जाएगी और उड़ान योजना के िलए िजतना 

भी पैसा खच� होगा, वह िदया जाएगा ।  

अ�य� जी, उड़ान योजना के साथ जड़ुी ह�ई कई मािम�क कहािनयां ह�, िजनम� से एक-दो 

का म� यहा ंिववरण देना चाहता ह� ं। दरभगंा हमारा एक ऐितहािसक शहर है और मैिथली स�ंकृित के 

साथ जड़ुा ह�आ है । यहा ंक� हवाई प�ी आज़ादी के पूव�  बनाई गई थी और एक �ाइवेट एयरलाइन 

– दरभगंा एिवएशन, वहा ंवष� 1950 और 1962 के बीच �लाइट्स सचंािलत करती थी । उसके 

बाद यह शहर नागर िवमानन के न�शे से गायब हो गया । यह केवल माननीय �धानमं�ी जी का 

सकं�प था िक 9 नव�बर, 2020 को पहला �लेन िद�ली से दरभगंा म� लै�ड ह�आ ।  आज वही 
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दरभगंा िबहार के उ�री भाग के 14 िजल� को जोड़ता है । आज दरभगंा िद�ली, मुंबई, ब�गलू�, 

हैदराबाद और कोलकाता के साथ जड़ु चकुा है । अ�ैल से फरवरी तक, नौ-दस महीन� म�, जब 

कोिवड का �कोप था, दरभगंा से पौने छ: लाख लोग� ने सफल या�ाए ंक� ह� । यह �मता है उड़ान 

योजना क� । कुछ लोग ‘उड़ान’ क� आलोचना कर रहे थे । कोिवड के वातावरण म� भी, बह�त मेहनत 

और मश�कत के आधार पर, लोग� क� आशाओ ंऔर अिभलाषाओ ंपर हमने उतरने क� कोिशश 

क� है ।  

अ�य� महोदय, यही कहानी झारसगुड़ुा, ओिडशा क� है । वहा ं ि�तीय िव�य�ु क� एक 

एयरि��प थी । झारसगुड़ुा छ�ीसगढ़ क� बाउ��ी पर है । यह भवुने�र से 350 िकलोमीटर दूर है 

और उसी रा�य म� भवुने�र से झारसगुड़ुा पह�चंने म� सात घ�टे लगते ह� । माच�, 2019 म� वीर सरु�े� 

साय एयरपोट�  श�ु ह�आ । जब म� झारसगुड़ुा गया था, वहा ं के लोग मझेु कह रहे थे िक आपका 

�वागत है वीएसएस एयरपोट�  पर  । तब म�ने हाथ जोड़कर िनवेदन िकया िक इसे आप वीएसएस 

एयरपोट�  मत किहए, यह हमार े�वतं�ता स�ंाम सेनानी के नाम पर रखा गया है, इसिलए इसे वीर 

सरु�े� साय एयरपोट�  के �प म� �चिलत होना चािहए । आज झारसगुड़ुा देश के छ: शहर� से जड़ुा 

ह�आ है । िद�ली, ब�गलू�, कोलकाता, हैदराबाद, रायपरु और उसी रा�य म� भवुने�र के साथ जड़ुा 

ह�आ है । िपछले 11 महीन� म�, कोिवड के वातावरण म�,  ढाई लाख लोग झारसगुड़ुा से देश के कोने-

कोने म� पह�चें ह� ।  

यह कमाल है ‘उड़ान’ का । एक आिखरी उदाहरण म� आपको देना चाहता ह� ं ��सी 

एयरपोट� , असम का  । 8 मई, 2021 को गआुहाटी और कोलकाता से ��सी को जोड़ा गया था । 

यह केवल असम के िलए िजल� के िलए गेटवे नह� है, यह कोकराझार, धबुरी, बोगाईगावं, गोलपारा 

िजल� के साथ-साथ, आस-पास के रा�य�, पि�म बगंाल, मेघालय और भूटान के कुछ �े�� के 

साथ भी जड़ुाव रखता है । यह असम म� सातवा ंऔर नॉथ� ई�ट म� चौदहवा ंऑपरशेनल एयरपोट�    

है । अकेले ��सी एयरपोट�  से 25 हजार लोग 11 महीन� म� देश के कोने-कोने म� गए ह� । यही कहानी 
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िकशनगढ़, अजमेर क� है, जहा ंसे करीब डेढ़ लाख लोग� का आवागमन हो चकुा है । यही कहानी 

पासीघाट क� है । यह अ�णाचल �देश का पहला एयरपोट�  है, जो हमार ेिलए ��ैट्िजक रा�य है । 

यह उस रा�य म� पहला एयरपोट�  है । उड़ान योजना केवल हवाई जहाज तक सीिमत नह� है । 

उड़ान योजना को हम हेिलकॉ�टर तक भी ले गए ह�, �य�िक हमार े जो पहाड़ी �देश ह�, वहा ं

आवागमन क� सिुवधा म� बह�त किठनाई है । मझेु खशुी है, म� इसे ससंद के सम� रख रहा ह� ं िक 

िहमाचल �देश म� उड़ान योजना के तहत च�डीगढ़ एयरपोट�  से िशमला, कु�लू, मंडी, धम�शाला 

और रामपरु के हेिलपोट्�स के िलए आवागमन क� सिुवधा श�ु हो चकु� है । इसी तरह से 

उ�राख�ड म� देहरादून से ह��ानी, पतंनगर, िपथौरागढ़, िटहरी, �ीनगर और गौचर, इन छ: शहर� 

के िलए भी आवागमन क� सिुवधा श�ु हो चकु� है ।  

13.00 hrs  

अ�य� महोदय, इसी के साथ उड़ान का एक और पहलू है, वह कृिष उड़ान का पहलू है । 

कृिष उड़ान म� हम लोग� का मकसद है िक जो हमारी पे�रशेबल फूड कमोिडटीज ह�, उनको हम 

लोग देश-िवदेश म� पह�चंाए ं । … (�यवधान) हमने 25 एयरपोट्�स के साथ नॉथ�-ई�ट म� और 28 

एयरपोट्�स देश म� इसे जड़ुवाया है । हमने 7 फोकस �ट्स िनधा��रत िकए ह� । अमतृसर से दबुई 

म�के के िलए, दरभगंा से पूर ेदेश म� लीची के िलए, िसि�कम से पूर ेदेश म� जैिवक उपज के िलए, 

चै�नई िवजाग से कोलकाता और फार ई�ट सी फूड के िलए, अगरतला से िद�ली और दबुई पाइन 

ऐ�पल के िलए, िड�ूगढ़ से िद�ली और दबुई सतंर ेके िलए, गवुाहाटी से हागंकागं दाल, फल और 

भाजी के िलए है । िपछले एक वष� म� जहा ं84 हजार मीि�क टन वष� 2020-21 म� है�डल िकया 

गया था, इस वष� 1 लाख 10 हजार मीि�क टन हम लोग� ने पे�रशेबल फूड को है�डल िकया है । 

इसम� करीब 30 �ितशत क� विृ� ह�ई है । हमारी िवचारधारा है िक आने वाले समर शैड्यूल म� 

�लाइट्स क� भी विृ� होगी । आने वाला समर शैड्यूल, जो एक-दो िदन म� श�ु होगा, उसम� 135 
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नई �लाइट्स क� हम लोग देश के अंदर श�ुआत कर रहे ह� और 15 नई �लाइट्स क� पूर ेिव� के 

िलए इस नए समर शैड्यूल म� श�ुआत कर रहे ह� ।  

 अ�य� महोदय, जहा ंहम लोग एयरलाइंस, एयरपोट्�स और हैलीकॉ�टस� क� बात कर रह े

ह�, वह� मह�वपूण� है िक एक द�ता हम अपने सिव�स �टै�डड� के आधार पर अपनी स�ंथाओ ंम� भी 

लाए ं। मेर ेकई सहभािगय� ने डीजीसीए के बार ेम� चचा� क� थी । �धान मं�ी जी क� िवचारधारा है 

िक द�ता को बढ़ाने के िलए हम� टे�नोलॉजी का इ�तेमाल ज�र करना चािहए । हमने डीजीसीए 

को ईजीसीए म� प�रवित�त िकया है । डीजीसीए क� 298 सेवाए,ं जो है�ड �रिटन होती थ�, वह अब 

इलै��ोिनक फॉम�ट म� हो चकु� ह� । म� आपको एक-दो उदाहरण देना चाहता ह� ं । पायलट्स, 

एएमईज़ और एटीसीओज़ के िलए, यहा ंपर कल एटीसीओज़ क� भी चचा� क� गई थी, पहले उनके 

लाइस�स कागज पर बनाए गए, लेिकन अब �यू �माट� काड�  लाइस�स बन�गे, जो �यू आर कोड और 

�कैिनगं के आधार पर ईजीसीए पोट�ल के �ारा िकया जाएगा । पायलट के मेिडकल ए�जािमनेशन म� 

�रकॉड�  िलखने के िलए डॉ�टर के पास जाने म� करीब-करीब 20 से 30 िदन लगते थे । अब ई-

फॉम�ट के अंदर दो या चार िदन म� पायलट का मेिडकल ए�जािमनेशन सभंव हो पाएगा । उसी तरह 

से अनेक िवषय� म� भी इसके आधार पर हम लोग विृ� ला रहे ह� ।  

 अ�य� महोदय, म� एक और नई सोच सदन के पटल पर रखना चाहता ह� ंऔर वह िडजी 

या�ा है । वत�मान म� कई बार एयरपोट्�स पर लंबी लाइन� होती ह� । पहले बाहर सीआरपीएफ चैक 

करती है, िफर अंदर बैगेज काउंटर पर चैिकंग होती है और उसके बाद िस�यो�रटी ���िनंग होती 

है । हमने िडजी या�ा एक नई योजना िनकाली है, जहा ंफोन िड�बे के आधार पर आपका आधार 

काड�  और आपके चेहर े के साथ मैिचगं िकया जाएगा तथा बायोमैि�क के आधार पर वह बोिड�ग 

पास के साथ सीमले�ली िस�ंोनाइज िकया जाएगा । िवमान तल पर आपका अनभुव एक सीमलैस 

अनभुव होगा । खाली काउंटस� लगाए जाएगें, आप िटकट को �कैन कर�गे, काउंटर खोलकर 

आपको आवागमन के िलए सिुवधा दी जाएगी । हम लोग� ने इसके पहले फेज म� सात एयरपोट्�स 
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िनधा� �रत िकए ह� और हम इनको एक-एक करके कर�गे । एयरपोट्�स अथॉ�रटी ऑफ इि�डया के 

अंतग�त पणेु, कोलकाता, िवजयवाड़ा, वाराणसी और िनजी एयरपोट्�स के अंतग�त िद�ली, ब�गल�ु 

तथा हैदराबाद का एयरपोट�  है । यह कई देश� म� सचंािलत िकया गया है, उनम� चाहे दबुई हो, 

अटलाटंा हो, टो�यो हो, लंदन हो, िसगंापरु हो या ए�सटड�म हो । इससे करीब 30 से 40 �ितशत 

वेट टाइम म� कमी पाई गई है, िजससे याि�य� को सह�िलयत िमली है । कल हमार ेनागर िवमानन 

�े� के िव�ीय सकंट के बार ेम� बह�त चचा� क� गई है ।  

 यह ज�र स�य है िक किठन प�रि�थित से यह �े� जड़ुा है । कई माननीय सांसद� ने बह�त 

सार ेसझुाव भी िदए ह� । म� आपको �प� �प से कहना चाहता ह� ंिक �धान मं�ी जी के आशीवा�द से 

िजस िदन म� म�ने इस िवभाग का �भार सभंाला है, मेरी िवचाराधारा यही थी िक इस �े� के जो िपन 

�वाइंट्स है, हम� िपन पॉइंट्स को �रजॉ�व करना है । म� मानता ह� ं िक अगर यह िवचार-िवमश� के 

आधार पर होगा, तो �यादा एक �रच डायलॉग होगा । उसी के आधार पर एक य�ु �तर पर जो 

�देश� के �ारा एयर टबा�इन �यूल पर वैट महुयैा िकया जाता है, यह कई रा�य� म� एक से पाचं 

�ितशत तक सीिमत है । जलुाई, िपछले वष� िजस िदन म�ने �भार सभंाला, हमार ेदेश के 36 रा�य� 

और यूिनयन टे�रटरीज के बीच म� 12 रा�य ऐसे थे, जो एक आधिुनक दूर-�ि�कोण क� िवचारधारा 

रखते थे, िज�ह�ने अपना वैट एक �ितशत से पाचं �ितशत तक सीिमित कर िदया । पर, 24 रा�य 

ऐसे थे, जहा ंएटीफ पर 20 �ितशत से 30 �ितशत तक वैट था, अब आप यह समिझए िक िजस 

इंड��ी क� कॉ�ट ���चर एयर टबा�इन �यूल 40 �ितशत ह,ै अगर उस पर 20 से 30 �ितशत का 

भार हो, तो वह इंड��ी िकस तरह से सवा�इव कर पाएगी । म�ने एक-एक रा�य के माननीय म�ुय 

मं�ी से िनवेदन िकया है और म� इस सदन के पटल पर उन रा�य� के माननीय म�ुय मंि�य� को 

ध�यवाद अिप�त करना चाहता ह�,ं िज�ह�ने शी� कैिबनेट मीिटंग क�, कैिबनेट ऑड�र पास िकया, 

गजट नोिटिफकेशन िकया । म� उ�लेख भी करना चाहता ह� ंिक यूिनयन टे�रटरीज और रा�य� को 
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िमला कर 12 रा�य� ने अपनी वैट क� लेवल को 20-30 �ितशत से घटा कर एक से चार �ितशत 

तक सीिमत कर िदया । म� उन रा�य� का उ�लेख करना चाहता ह� ं।…(�यवधान) 

�ी अधीर रजंन चौधरी : आप ए�साइज के बार ेम� बताइए । 

�ी �योितरािद�य एम. िसिंधया : अ�य� महोदय, कई अनभुव� म� यही िवचारधारा होती है िक 

अ�छा भी है तो िवरोध करो और बरुा भी है, तो िवरोध करो और हम उसे छाती पर लेने के िलए 

तैयार ह� ।  

 अंडमान और िनकोबार, यूिनयन टे�रटरी म� 10 �ितशत वैट लगता था, वहा ंके सचंालक ने 

एक �ितशत तक सीिमत कर िदया । ि�परुा रा�य म� 15 �ितशत वैट लगता था, ि�परुा  ने वैट एक 

�ितशत तक सीिमत कर िदया । ह�रयाणा म� 20 �ितशत वैट लगता था, उसने वैट एक �ितशत 

तक सीिमत िकया । उ�र �देश म� 21 �ितशत वैट लगता था, लेिकन आज वहा ंएक �ितशत वैट 

है । ल�ाख म� 26 �ितशत वैट लगता था, आज वहा ं एक �ितशत वैट है । ज�मू-क�मीर म� 26 

�ितशत वैट लगता था, आज वहा ंएक �ितशत वैट है । उ�राखंड म� 20 �ितशत वैट लगता था, 

आज वहा ं वैट दो �ितशत है । िहमाचल �देश म� 25 �ितशत वैट लगता था, आज वहा ं वैट दो 

�ितशत है । म�य �देश म� 25 �ितशत वैट लगता था, आज वहा ंवैट चार �ितशत है । गजुरात म� 

30 �ितशत वैट लगता था, आज वहा ं वैट चार �ितशत है । कना�टक, जहा ं ब�गल�ु एयरपोट�  

�थािपत ह,ै सबसे बड़ा मे�ो एयरपोट�  �थािपत है, वहा ं28 �ितशत वैट लगता था, आज वहा ंवैट 

केवल 18 �ितशत है । म� इन 12 रा�य� के माननीय म�ुय मंि�य� और सचंालक� को तहे िदल से 

ध�यवाद अिप�त करना चाहता ह� ं। म� इसका लाभ भी समझा दू,ं �य�िक कोई भी कदम अगर कोई 

उठाए तो उसका लाभ भी िमलना चािहए । आं��देश और केरल के म�ुयमंि�य� ने 10-12 साल 

पहले इस वैट को घटा कर रखा था, तीन महीने के अंदर आं� �देश और केरल रा�य म� 15 

�ितशत �लाइट कनेि�टिवटी बढ़ गई और उसी के साथ-साथ ज�मू और क�मीर ने अभी एक 

�ितशत वैट लगाया, दो ह�ते के अदंर ज�मू-क�मीर म� �र�यूिलंग म� 360 �ितशत विृ� ह�ई है, 
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�य�िक �ले� स वह� �र�यूल कर�गे, जहा ंईधंन स�ता हो । म� यही समझाना चाहता ह� ंऔर िनवेदन 

करना चाहता ह�ं, खास कर तिमलनाडु और पि�म बगंाल रा�य, जहा ं वैट 25 �ितशत और 29 

�ितशत है, कृपा करके आप इस योजना से जड़ु� तािक हम लोग आपके रा�य म� भी �यादा 

एयरपोट्�स और आवागमन क� सिुवधा बढ़ा पाए ं।  

  म� सासंद� से िनवेदन क�ँगा िक जो 12 रा�य बचे ह�, जो 12 और 24 का रिेशयो था, वह 

अब 24 और 12 हो गया है । इसिलए जो 12 रा�य बचे ह�, आप मेरी मदद क�िजए तािक आपके 

रा�य म� भी हम आवागमन क� सिुवधा बढ़ा पाए ं।  

 वैट के साथ-साथ, हमारी िवचारधारा है िक िसिवल एिवएशन केवल एयरपोट्�स और �ले�स 

तक ही सीिमत नह� है । हम� एक पूरा इको-िस�टम िनधा��रत करना होगा । िसिवल क� इको-िस�टम 

म� काग� मह�वपूण� है, एमआरओ मह�वपूण� है और एफटीओज यानी �लाइंग �ेिनगं ऑग�नाइजेशसं 

मह�वपूण� ह� । कल क� चचा� म� इनका कई बार उ�लेख ह�आ था । म� सिं�� म� यही कहना चाहता ह� ँ

िक काग� के �े� म� हमारी बह�त �मताए ंह� । लेिकन भारत म� हम� उन �मताओ ंको खोलना होगा । 

िपछले एक वष� म�, सदन के पटल पर यह रखते ह�ए मझेु खशुी है िक इंटरनैशनल �ेट के �े� म�  

भारतीय कंपिनय� का माक� ट शेयर, जो केवल दो �ितशत तक सीिमत था, कोिवड के वातावरण म�, 

आज 19 �ितशत हो गया है । काग� का रवेे�यू, जो केवल 15 सौ करोड़ �पए था, वह आज 23 सौ 

करोड़ �पए हो चकुा है और 150 नए पैस�जर �ले�स भी काग� म� प�रवित�त हो चकेु ह� । 

 इसम� सरकार क� �या भूिमका है? इसम� हमारी यही भूिमका है िक हम लोग काग� 

टिम�न�स बनाए ं। कल माननीय हेमामािलनी जी ने भी िनवेदन िकया था िक हम� एयर �ेट �टेशसं 

को भी िवकिसत करना होगा । म� सदन को सूिचत करना चाहता ह� ँ िक भारत सरकार क� जो ए-

�लास क�पिनया ँह�, उनके आधार पर हमार े21 इंटरनैशनल काग� टिम�न�स ह�, 33 डोमेि�टक 

काग� टिम�न�स ह�, दो कु�रयर के काग� टिम�न�स ह� । िपछले दो वष� म�, कोिवड के वातावरण म�, 

हमने 16 अित�र� पैस�जर टिम�न�स काग� के िलए िवकिसत िकए ह� और आने वाले तीन वष� म� 
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हम 33 नए डोमेि�टक काग� टिम�न�स बनाने जा रहे ह� तािक इस �े� को भी हम लोग िवकिसत 

कर पाए ं। 

 काग� के साथ-साथ, �लाइंग �ेिनगं ऑग�नाइजेशसं म� भी हम� एक नई ऊजा� लानी होगी । 

वत�मान म� देश म� 34 एफटीओज ह�, �लाइंग �ेिनगं के िलए 229 एयर-�ा�ट्स ह� । म� आपको 

बताना चाहता ह� ँ िक िपछले एक वष� म�, कोिवड काल म� भी लगभग 862 नए कमिश�यल पायलट 

लाइस�स इ�यू िकए गए ह�, िजनम� से 504 भारतीय एफटीओज के �ारा िकए गए ह�, जो अपने आप 

म� एक रकेॉड�  है । आने वाले एक वष� म� नौ नए एफटीओज �थािपत होने जा रहे ह� । ये एफटीओज 

बेलगावी, जलगावं, कलबगु�, खजरुाहो और लीलाबाड़ी (असम) म� ह�गे । दूसर े फेज के �प म�, 

हमने 15 नए एफटीओज और 10 नए एयरपोट्�स के िलए ट�डर �ॉसेस क� श�ुआत क� है । इसम� 

कूचिबहार, तेजू, झारसगुड़ा, देवघर, मेरठ, िकशनगढ़, ह�बली, कड�पा, भावनगर और सेलम 

शािमल ह� । इन सभी �थान� म� एक-एक नया एफटीओ देने के िलए हम लोग �यासरत ह� ।  

 हमारी िवचारधारा है िक नई तकनीक के आधार पर हम लोग नई टे�नोलॉजी भी लेकर 

आए ं। �धानमं�ी क� िवचारधारा है िक हम� ऐसे �े�� म� अपना �यान आकिष�त करना होगा, जहा ँ

भारत एक फॉलोअर न हो, बि�क एक �लोबल लीडर हो । �ोन �े�, िजसका उ�लेख कल �ी 

गडकरी साहब अपने उ�ोधन म� कर रहे थे, यह एक ऐसा ही �े� है, िजसम� भारत एक नया 

क�ित�मान �थािपत कर सकता है ।  

हमने एक वष� म� नए ��स �थािपत िकए, 120 करोड़ �पए क� एक नई �क�म लेकर आए 

ह�, एक नया एयर �पेस मैप लेकर आए ह� । हमारा िव�ास है िक अनेक मं�ालय� के साथ िमलकर 

�ोन को पूर े देश के कोने-कोने और गावं-गावं तक हम �चिलत कर� । �ोन टे�नोलॉजी क� यह 

�मता है िक लगभग 10 हजार डायर�ेट जॉ�स मै�यफैु�च�रगं म� और लगभग पाचँ लाख रोजगार 

के अवसर हम लोग �ोन सिव�स इंड��ी म� अिप�त कर पाएगें । इसी िवचारधारा के साथ इस �ोन 

टे�नोलॉजी को हम आगे ले जा रहे ह� । 
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 नागर िवमानन �े� भारत क� अथ��यव�था का एक बह�त मह�वपूण� �े� ज�र है । मझेु 

िव�ास है िक म�ने जो िववरण देने क� कोिशश क� है, उससे इस �े� का मह�व, इस �े� का भारत 

के �ित योगदान, िजसका उ�लेख म�ने करने क� कोिशश क� है, उसक� जो िवचारधारा थी िक 

मं�ालय �या करता है, शायद इसके बार े म� िजतनी भी किठनाइया ँ ह� या मि�त�क म� 

गलतफहिमया ँह�, मझेु िव�ास है िक इस चचा� के आधार पर वे दोबारा नह� उभर�गी । हमारा कत��य 

है िक �धान सेवक के नेतृ�व म� जन-सेवक के �प म� हम लोग काय� कर� और वही िवचार इस नागर 

िवमानन �े� म� हम लोग रख रहे ह� ।  

अ�य� महोदय, आपक� अनमुित से म� कुछ ��� का जवाब देना चाहता ह�ं, जो �� सासंद� 

ने उठाए थे । पहला �� शिम��ा सेठी जी का था, बाक� ��� के उ�र म� जवाब के आधार पर ज�र 

भेजूगंा । उनका �� था िक डीजीसीए और बीसीएएस के बजट म� कटौती क� गई है । म� उनसे 

िनवेदन करना चाहता ह� ंिक बजट एि�टमेट के आधार पर रवेे�यू के हेड पर डीजीसीए के िलए 16 

�ितशत क� विृ� इस साल के बजट म� क� गई है, जो 180 करोड़ �पये से 208 करोड़ �पये क� 

गई है । बीसीएएस का 44 करोड़ �पये से करीब-करीब 70 करोड़ �पये िकया गया है, 55 �ितशत 

बढ़ोतरी क� गई है । कई माननीय सद�य� ने एटीसीओज क� शॉट�ज का म�ुा उठाया था । रवनीत 

जी, मह�आ जी, �डी साहब, �ीकंदन जी, हनमुान बेनीवाल जी और अधीर दा ने यह म�ुा उठाया 

था । इस �े� म� बह�त विृ� ह�ई है । िपछले साल 67 नए एयरपोट्�स बने ह� । उसके आधार पर 

स�कश�ड पो�ट्स 3,871 ह�, वत�मान म� 3,163 पो�ट्स भरी ह�ई ह� और 708 पो�ट्स खाली ह� । म� 

सदन के पटल पर िव�ास िदलाना चाहता ह� ं िक करीब-करीब 350 पो�ट्स अगले छ: से दस 

महीन� के अंदर भरी जाएगंी ।  

इसी के साथ-साथ जो 361 पो�ट्स ह�, वे अगले तीन महीन� के अंदर भरी जाएगंी । इसके 

अित�र� हमने यह ��ताव मूव िकया है िक 340 अित�र� एटीसीओज का स��शन हम� िव� 

मं�ालय से िमले, तािक हम लोग इसका सचंालन अ�छे से कर पाए ं। अनेक एयरपोट्�स क� चचा�  
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क� गई थी । िब��  साहब और अमर िसहं जी ने कहा था िक हलवारा एयरपोट�  ज�द से ज�द श�ु 

होना चािहए । यह Airports Authority of India और पजंाब सरकार के बीच का 51:49 का 

जॉइंट व�चर है । म� आपको िव�ास िदलाता ह� ं िक माच�, 2023 तक यह एयरपोट�  तैयार होकर 

जनता को समिप�त कर िदया जाएगा । इसी के साथ िब��  जी ने कहा था िक िवमान तल पर लोकल 

स�ंकृित और कला का एक ��तिुतकरण होना चािहए ।  

यही हमने अगरतला, देहरादून और कुशीनगर के एयरपोट�  पर िदखाया है । हम नह� चाहते 

िक हमार ेएयरपोट्�स िवदशे के एयरपोट्�स के साथ बन�, ये भारत के एयरपोट्�स ह�, इसिलए भारतीय 

स�ंकृित, भारतीय प�ित, भारतीय इितहास का सचंालन और �े�ीय इितहास का सचंालन होना 

चािहए । यह िनयम म�ने पहले ही िदन बना िदया था ।  

इसी के साथ मह�आ जी ने बागडोगरा और �ीनगर एयरपोट�  के िव�तारीकरण का �� 

उठाया था । बागडोगरा एयरपोट�  म� �टेट गवन�म�ट ने अभी जमीन एआईआई को दी है । हम ज� द स े

ज�द इसके काय� क� श�ुआत कर�गे । �ीनगर के िलए एक हजार करोड़ �पये क� नई टिम�नल 

िबि�डंग बन रही है । इसका डीपीआर भी पास हो चकुा है और ज�द से ज�द काय� श�ु होगा । 

इसी के साथ आपने लेह एयरपोट�  क� भी बात क� थी, वहा ंकेपैिसटी ए�सप�शन चल रहा है और 

अग�त, 2023 तक यह �े� क� जनता को समिप�त हो जाएगा ।  

सतंोष कुमार जी ने पूिण�या एयरपोट�  का िवषय उठाया था । नई टिम�नल िबि�डंग के िलए 

जब भारतीय वाय ुसेना हम� जमीन देगी, म� आपको िव�ास िदलाता ह� ंिक दो साल� के अंदर पूिण�या 

एयरपोट�  म� नई टिम�नल िबि�डंग तैयार करके हम आपको समिप�त कर�गे । चे�नई के िलए ि�तीय 

एयरपोट�  का म�ुा उठाया गया था । वहा ंतिमलनाडु सरकार के �ारा चार साइट्स सजे�ट क� गई 

थ� । हमने दो साइट्स �वीकृत क� ह�, उनक� �वीकृित का प� भी हमने आपक� सरकार को भेजा  

है । ज�द से ज�द जवाब आए िक कौन सी साइट वे चूज़ करना चाहते ह�, िजसके बाद हम लोग 

चे�नई म� सेक� ड एयरपोट�  क� श�ुआत करने के िलए तैयार ह� ।  
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शिम��ा जी ने परुी के एयरपोट�  के बार े म� �� उठाया था । परुी एयरपोट�  के िलए हमने 

िफिजिबलेटी �रपोट�  ओिडशा सरकार को दे दी है । उनके िनण�य का हम लोग इंतजार कर रह ेह� । 

हमार े पास उनका िनण�य आने के बाद हम लोग ती� गित से उसको तैयार कर�गे । डकोटा क� 

िशि�टंग के बार ेम� कहा था, बीजू पटनायक साहब का िवषय था । कोई भी परिमशन अगर एयरपोट� 

एथॉ�रटी ऑफ इंिडया के �ारा दी जानी है, तो उसे हम लोग ज�द से िदलवाएगें, म� आपको यह 

िव�ास िदलाता ह� ं। �ाव�ती एयरपोट�  के बार ेम� �� उठाया गया था । यह कोड-बी एयरपोट�  भी 19 

सीटर एयर�ा�ट के िलए तैयार है । इसक� लाइस�िसगं क� �िकया जारी है और इसक� श�ुआत 

भी हम ज�द से ज�द कर�गे । 

 माननीय अ�य� महोदय के �े� म� कोटा एयरपोट�  के िलए भी लोग बह�त िदन� से इंतजार 

कर रहे ह� । रा�य सरकार �ारा जमीन िमलते ही उसका काय� भी श�ु हो जाएगा, इसका िव�ास म� 

अ�य� जी को िदलाता ह� ं । कलबरुिग एयरपोट�  के िलए नाइट ल�िडंग क� फैिसिलटी का उमेश 

जाधव जी ने �� उठाया था ।… (�यवधान) झालावाड़ के एयरपोट�  को उड़ान योजना के तहत हम 

सि�मिलत कर�गे, यह म� आपको िव�ास िदलाता ह� ं। नाइट ल�िडंग क� फैिसिलटी कलबरुिग म� है । 

कोलकाता के एयरपोट�  के बार ेम� अधीर दा ने �� उठाया था और सदुीप दा ने भी िपछले �� काल 

म� मझेु िनवेदन िकया था । म� आप दोन� से िनवेदन करना चाहता ह� ंिक इस िवषय पर कम से कम 

आप दोन� एक हो जाए ं। सदुीप जी का ��ताव आया है िक हम दगुा�परु म� एयरपोट�  बनाए ं।  

दगुा�परु 150 िकलोमीटर दूर है । �या आप कोलकाता के वािसय� को 150 िकलोमीटर दूर 

िवमान तल म� पह�चंने के िलए भेजना चाहते ह�? आप दोन� कृपया एक साइट तय कर लीिजए, हम 

वहा ंआप दोन� के साथ काम करने के िलए तैयार ह�गे । एक मह�वपूण� �� कालीकट एयरपोट�  के 

बार ेम� है । आप सभी को मालूम है िक वहा ंबह�त ही दभुा� �यपूण� घटना ह�ई थी, िजसम� बह�त लोग� 

क� जान गई थी । हमार ेम�ंालय क� िज�मेदारी है िक सरु�ा सव��थम होनी चािहए और सरु�ा के 

साथ हम कोई शाट�कट नह� कर सकते ह� । पूव�  वाय ु सेना अ�य� फली नरीमन जी क� 
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चेयरमैनिशप म� एक कमेटी गिठत क� गई । वह �रपोट�  आ चकु� है । उ�ह�ने �प� �प से कहा है िक 

इस रन वे को हम� ए�सट�ड करना होगा, वाइट बॉडी एयर�ा�ट �चिलत करना होगा और कोडसी 

एयर�ा�ट क� सरु�ा के िलए भी यह ज�री है । म� सभी सासंद� से िनवेदन क�ंगा िक आप मेरी 

मदद कर� । सरकार से हम� साढ़े 18 एकड़ लैवलाइ�ड जमीन क� ज�रत है, �य�िक वहा ंखाई है । 

वह जमीन िमलते ही उस एयरपोट�  का ती� गित से हम रन वे का ए�सप�शन कर�गे और िफर वाइट 

बॉडी एयर�ा�ट क� श�ुआत कर�गे । नवनीत जी ने पूछा था िक अमरावती एयरपोट�  के िलए 75 

करोड़ �पये हमने स��शन िकए ह� और यूटीलाइजेशन सिट� िफकेट िमलते ही िजतनी भी रािश क� 

ज�रत है, हम द�गे तािक अमरावती एयरपोट�  क� श�ुआत हम कर पाए ं । पडुुचेरी के िलए 

वैिथिलंगम जी ने ब�गलु� और हैदराबाद क� कनेि�टिवटी के िलए �� उठाया था । मझेु बताते ह�ए 

खशुी है िक 27 तारीख को दोन� शहर� से कनेि�टिवटी यथावत श�ु क� जाएगी, यह िव�ास म� 

आपको िदलाता ह� ं । मेर े भाई �ीकृ�णा देवरायालू जी ने आं� �देश क� कनेि�टिवटी का �� 

उठाया था । समर शेड्यूल म� हम िवजयवाड़ा को कड़�पा के साथ जोड़ रहे ह� और ित�पित को 

िशरडी और ि�ची के साथ जोड़ रहे ह� । मरुादाबाद के बार ेम� हसन साहब ने �� पूछा था । म� इ�ह� 

िव�ास िदलाता ह� ंिक 23 करोड़ �पये हमने उस एयरपोट�  के िलए आबिंटत िकए ह� । वह डेवलप 

हो चकुा है और लाइस�िसगं क� �ि�या श�ु है । वह ख�म होते ही कानपरु-मरुादाबाद और 

लखनऊ-मरुादाबाद दोन� क� कनेि�टिवटी हम श�ु कर�गे । इसी के साथ पाइंट ऑफ काल और 

जॉब लासेस क� भी चचा� ह�ई थी । हमारी कोिशश होगी िक हम ज�द से ज�द दोन� िवषय� पर काय� 

कर� । 

 अ�य� जी, म� एक बात अंत म� कहना चाहता ह� ं िक नागर िवमानन मं�ालय ती� गित से 

आगे बढ़ रहा है । दो नई एयरलाइ�स क� श�ुआत आने वाले वष� म� इस �े� म�… (�यवधान) म� 

आपको समय दे दूगंा, आप पहले मेरी बात सनु लीिजए । 
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माननीय अ�य� : मं�ी जी, आप िकसी भी सद�य को आ�ासन मत द ेिदया क�िजए िक म� समय 

दे दूगंा । समय तो मझेु देना है िक िकस-िकस सद�य को बोलने का मौका देना है । 

�ी �योितरािद�य एम. िसिंधया : महोदय, आप मझेु �मा क�िजए । म�ने कहा िक ‘मझेु समय द े

दीिजए ।’ दो नई एयरलाइ�स जेट और अकासा क� श�ुआत हो रही है, जो िपछले बीस साल� से 

सारी एयरलाइ�स बदं हो गई थ� । हमारी आशा अिभलाषा बह�त ऊंची है । सफर आसान नह�   

होगा । म� इतना ही कहना चाहता ह� ंिक हमारा फोकस ल�य पर है, ि�या�वयन �मता पर है और 

म� यही मानता ह� ं िक सबका साथ, सबका िवकास, सबका �यास और सबका िव�ास तथा आप 

सभी के आशीवा�द से हम इस �े� को आगे ले जाएगें । ध�यवाद ।… (�यवधान)  

माननीय अ�य� : माननीय सद�यगण, कृपया बैठ जाए ं। नागर िवमानन मं�ालय सबंिंधत अनदुान 

मागं पर 4 घटें चचा� के �थान पर 8 घटें 10 िमनट तक चचा� ह�ई है । 59 माननीय सद�य� ने इस 

पर बोला है और 36 माननीय सद�य� ने अपने भाषण को ‘लेड’ िकया है । मझेु लगता है िक इस पर 

लगभग 200 �ितशत चचा� हो चकु� है । �ी सदुीप बदंोपा�याय जी, आपको मं�ी जी ने आ�ासन 

िदया था । आप एक व�र� सासंद ह�, अत: आप कृपया अपनी बात रख� ।  

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Sir, I feel that Shri 

Jyotiraditya Scindia is very articulate. I appreciate his performance and his 

style of reply. But I am surprised to see that the Tata Group has taken lease 

against Rs. 18000 crore, which has not been mentioned in the Budget Speech. 

Why has it not been mentioned? 

 Sir, when we board the aircraft, Shri Ratan Tata’s voice message of 25 

seconds is floated amongst the passengers in which he asks for the 

cooperation of all the persons. I would like to tell one thing. There may be a 
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feeling that I am talking against Shri Ratan Tata. It is not so. We are in favour. 

Air India has been leased out to Shri Ratan Tata. I support it. Shrimati Mamata 

Banerjee has supported it but with one or two conditions. Please see that 

nobody loses his job. िकसी को नौकरी से मत हटाइए । हमार ेबगंाल म� नेताजी सभुाष च�� 

बोस इंटरनेशनल एयरपोट�  के नाम पर आप रा�य सरकार को, मझुको और अधीर रजंन चौधरी जी 

को हाथ जोड़कर अपनी ड्यूटी छोड़ देने का काम मत क�रए । नेताजी सभुाष च�� बोस जी को 

आपक� बीजेपी पाट� ने भी बह�त ऊपर उठाने का काम िकया है, इसिलए हम बह�त खशु ह�, �य�िक 

वह हमार ेबगंाल से ह� । नेताजी सभुाष च�� बोस के नाम पर आप कुछ तो क�रए । सार ेदेशवासी 

आपका अिभवादन कर�गे । हमार ेबगंाल म� छोटे-छोटे एयरपोट्�स- चाहे मालदा हो, चाहे कूच िबहार 

आिद ह�, इनके िलए भी आप थोड़ा अलॉटम�ट क�िजए ।  

Sir, according to my long experience of 50 years in politics, my feeling is 

that the eastern region of India is the worst sufferer of regional imbalances 

after Independence. चाहे बगंाल हो, िबहार, असम, ओिडशा या ि�परुा हो, देश के इतने रा�य� 

के बार ेम� यहा ंचचा� हो गई, लेिकन बगंाल के बार ेम� चचा� यह ह�ई िक म� और अधीर एक साथ हो 

जाए ंऔर उनके िलए कुछ जमीन िनकाल दी जाए ।   

I was not waiting for this Budget. I want to hear from Shri Jyotiraditya 

Scindia what the settlement was, and how Shri Ratan Tata agreed to take on 

the lease. How much money did this Government have to pay to clear their 

dues? After clearances of dues of more than Rs. 91,000 crore, Shri Ratan Tata 

agreed to take it up. I appreciate Shri Ratan Tata’s attitude. Let him carry on 

the airways in a bigger way. We are in support. But the Government must not 

hide the truth. This is my request to Shri Jyotiraditya Scindia. 
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माननीय अ�य� : �ी एनके �ेमचन�न जी, कृपया एक िमनट बोल� । इस पर दोबारा चचा� नह� 

होगी ।  

SHRI N.K. PREMACHANDRAN (KOLLAM): Sir, the Demands for Grants 

under the control of the Ministry of Civil Aviation are being discussed here after 

privatising Air India. I fully appreciate the articulation of our learned friend, Shri 

Jyotiraditya Scindia. But the focal point to be discussed and responded was 

regarding the privatisation of Air India. Nothing is mentioned about it. It is quite 

unfortunate.  

Sir, I have raised so many issues regarding the Air India employees. The 

employees who are entitled to be in service up to the age of 58 years, have to 

retire as soon as the Tata took over. So, what is the fate of those retired 

employees of Air India.  

As far as the medical benefits are concerned, they are entitled to avail 

these benefits even after retirement. So, I would like to ask whether these 

medical benefits and all other welfare schemes will be applicable to the Air 

India employees. These are the pertinent questions which we have put. 

Unfortunately, nothing has been answered. So kindly respond to these 

questions also.  

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Sir, yesterday I had raised 

the issue of airfares concerning the Middle-East passengers. In the peak 

season, the airline companies are raising the airfares in a big way. So, the 
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common passengers are not able to afford it, especially, the Middle-East 

passengers. The hon. Minister did not reply to this issue.  

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Sir, I thank the 

Minister for clarifying that the airports are only being leased out, and not 

disinvested. The State Governments have given land to the Airports Authority 

for free. So, when you are leasing it out, what happens to the share of the 

State Government? I just want a clarification on this.… (�यवधान) 

माननीय अ�य� : माननीय मं�ी जी । 

… (�यवधान) 

माननीय अ�य� : ऐसा है िक एक िवषय पर 8 घटें चचा� ह�ई है । अगर आपको कोई �ले�रिफकेशन 

लेना है तो आप मं�ी जी से बाद म� ले लेना । 

… (�यवधान) 

�ी �योितरािद�य एम. िसिंधया : महोदय, हमार ेसासंद� ने और हमार ेव�र� सासंद� ने ज�र एक 

मह�वपूण� म�ुा उठाया है और वह एयर इंिडया का म�ुा है ।… (�यवधान) 

�ी कौशले�� कुमार (नालदंा): सर, िजन माननीय सद�य� का भाषण ले ह�आ है, कृपया उनका 

भी जवाब दे दीिजएगा ।… (�यवधान) 

�ी �योितरािद�य एम. िसिंधया : जो अभी म�ेु उठे ह�, उनका म� जवाब देने क� कोिशश कर रहा  

ह� ँ। यह एक बह�त मह�वपूण� म�ुा है, जैसे सदुीप दा ने कहा, �ेमच��न जी ने कहा और इसे सदन के 

पटल पर भी म� रखना चाहता था । म� घड़ी देख रहा था िक लंबा समय हो रहा है, लेिकन ज�र इस 
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पर िव�ततृ तरीके से म� अपने पॉइंट्स को आपके सम� रखना चाहता ह� ँ।… (�यवधान) म� अपनी 

बात समा� क�ँ । 

 महोदय, एयर इंिडया देश का नवर�न था । िनजी �े� से इसक� श�ुआत ह�ई, इसका 

रा��ीयकरण िकया गया और रा��ीयकरण करने के बाद कई साल इसे सफलतापूव�क चलाया गया 

था । जो आज एयर इंिडया क� ि�थित ह�ई है, जो सदुीप दा ने वण�न िकया और �ेमच��न जी ने बड़े 

िव�ततृ तरीके से अपनी चचा� म� और कट मोशसं म� िचतंा भी जताई । यह ि�थित उ�प�न �य� ह�ई 

है, यह हम� समझने क� ज�रत है ।  

 महोदय, अब म� थोड़ा समय लूगँा । वष� 2005-06 म� िजस एयर इंिडया क� कैपेिबिलटी 

केवल 14 करोड़ �पये मनुाफे क� थी, उस एयर इंिडया के �ारा 68 एयर�ा�ट बोइंग के खरीदवाने 

के मसौदे पर ह�ता�र िकया गया और 43 एयर�ा�ट, एयरबस । िजस कंपनी क� �मता 15 

करोड़ �पये मनुाफे क� हो, उस कंपनी के �ारा, एयर इंिडया और एयर इंिडया ए�स�ेस के �ारा 

111 एयर�ा�ट खरीद ेजा रहे ह� । �या कारण हो सकता है, इस पर म� िव�ेषण नह� करना चाहता 

ह� ँ।… (�यवधान) यह आप समिझए िक वष� 2005 के पहले… (�यवधान) 

�ी गौरव गोगोई (किलयाबोर): आपने उस समय आवाज उठाई ।… (�यवधान) �रकॉड�  पर 

आपका कोई �टेटम�ट है ।… (�यवधान) 

�ी �योितरािद�य एम. िसिंधया : अब सनुने क� �मता रिखए गौरव जी ।… (�यवधान) म� 8 घटें 

कल सनु रहा था । कृपा करके सनुने क� �मता रिखए । 

 वष� 2005 के पहले, महोदय, देिखए जो एयर इंिडया 15 करोड़ �पये का �ॉिफट बनाती है, 

जो इंिडयन एयरलाइ�स 50 करोड़ �पये का �ॉिफट बनाती है, 50 हजार-55 हजार करोड़ �पये 

का डेट बड�न िलया जाता है, 111 एयर�ा�ट्स खरीदे जाते ह�, भाग एक ‘क’ और भाग ‘क’ क� 

उस 111 एयर�ा�ट्स म� से 15-20, 777-300ईआर, जो ज�रत है, उससे �यादा खरीदे जाते ह� 
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और 5 एयर�ा�ट बी300-200ईके, यह वष� 2013-14 म� बेचे जाते ह� । 111 एयर�ा�ट आप 

खरीद�, 55 हजार करोड़ �पये का िजस कंपनी का डेट टू इि�वटी र�ेयो हो और इंड��ी म� लीवरजे 

देखा जाता है, एक सीमा से �यादा िकसी कंपनी म� नह� िलया जाता है, नह� तो कंपनी डूबेगी । 

  िजस कंपनी का लेवरजे ऑलरडेी 5:1 है, मतलब डेट 5 और इि�वटी 1 है । उसम� आप 

55 हजार करोड़ �पये का ऋण लेते हो और आप दोन� क�पनीज़ का मज�र करते हो । दोन� 

क�पिनय� का क�चर अलग, उनक� िवचारधारा अलग और उनके ए��लॉइज का �रट�शन �ो�ाम 

अलग है, उन दोन� क�पनीज को आप मज� करते हो, तो जो दो क�पनीज़ वष� 2005 म� �ॉिफट 

मेिकंग क�पनीज़ थ�, िजस साल मज�र िकया गया, उस साल से 3300 करोड़ �पये का लॉस बनाने 

क� श�ुआत क� गई । वष� 2007-08 से… (�यवधान) अ�य� महोदय, दा ने मझुसे पूछा है तो मझेु 

जवाब देने का मौका िदया जाए ।… (�यवधान) वष� 2007-08 से 2020-21 तक हर साल 3 हजार 

से साढ़े सात हजार करोड़ �पये का लॉस और 85 हजार करोड़ �पये का एयर इंिडया का 

क�बाइंड लॉस ह�आ । The result of acquisition of 111 aircraft; sale of five B-300 

200EK aircraft; buying of 15 B-777 300ER aircraft; merger of two companies 

with totally two different cultures, two different visions, two different employees 

retention programmes is a loss of Rs.20 crore per day. साढ़े सात हजार करोड़ का 

लॉस… (�यवधान) अ�य� महोदय, इसके आगे सिुनए । इसके साथ-साथ जो िलबरलाइजेशन 

िकया गया… (�यवधान) आपने पूछा है, तो म� जवाब दे रहा ह�,ं नह� तो म� चपु था । आपने ही पूछा 

है और आपने ही मेरा मुंह खलुवाया है, म� तो कुछ नह� कह रहा था । आपने ही मेरा मुंह खलुवाया 

है । म� तो बैठ गया था ।… (�यवधान) इसके बाद िलबरलाइजेशन ऑफ बायलेटर�स… (�यवधान) 

आप सिुनए, वष� 2004-05 म� बायलेटरल क� िलबरलाइजेशन क� गई । भारत के जो कै�रयस� थे, 

51 िमिलयन क� बायलेटर�स थ�, उनको बढ़ा कर 51 िमिलयन बायलेटर�स मतलब िजतनी 

�मता सीट्स क� िवदेशी एयरलाइंस को यहा ंआने के िलए और हमारी एयरलाइंस को वहा ंजाने के 
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िलए दी जाती है, उसको बढ़ा कर 180 िमिलयन िकया गया ।… (�यवधान) खाड़ी देश� म� 100 से 

200 �ितशत बढ़ाया गया, साउथ ई�ट नेशसं को 200 �ितशत बढ़ाया गया और यूरोिपयन नेशसं 

को 400 �ितशत बढ़ाया गया ।… (�यवधान) जबिक भारत के कै�रयर के पास वह �मता नह� थी । 

इसके आधार पर एयरलाइंस क� �या पोजीशन ह�ई? जब यह ि�थित ह�ई, जो मझुसे दादा पूछ रहे 

थे… (�यवधान) 14 साल के लॉसेस 85 हजार करोड़ �पये, भारत सरकार क� इि�वटी इन�यूजन 

54 हजार करोड़ �पये, गवन�म�ट �ाट्ंस 50 हजार करोड़ �पये, 190 हजार करोड़ तो यह हो गया 

और वत�मान का नेट डेट 66 हजार करोड़ �पये था तो 2 लाख 50 हजार करोड़ क� खाई एयर 

इंिडया म� उ�प�न हो गई थी । यह पैसा भारत सरकार का नह� है । यह पैसा भारत क� 135 करोड़ 

जनता का है । हमार े�धान मं�ी जी ने िनण�य िलया, हमार े�धान मं�ी जी ने यह सकं�प िकया िक 

इस घाटे को बदं करना ही होगा और इसका िविनवेश करना ही होगा ता िक भारत सरकार और 

भारत क� जनता के पैसे का सरं�ण िकया जाए ।… (�यवधान) उ��वला के िलए, राशन के िलए, 

सड़क� के िलए, जल जीवन िमशन के िलए और आम जन के िलए उसका सदपुयोग िकया जाए, 

इसिलए इस क�पनी का िविनवेश िकया गया ।  

�ेमच��न जी और दादा ने बह�त मह�वपूण� म�ुा उठाया था िक जो हमार े कम�चारी ह�, 

उनक� ि�थित �या है? हमार ेशेयरहो�डस� ए�ीम�ट म� िव�ततृ �प से पहली कंडीशन यह िलखी गई 

है िक एक साल के िलए कोई भी कम�चारी को फायर नह� िकया जाएगा । 

उनको एक साल के िलए रीटेन िकया जाएगा । एक साल के बाद अगर िकसी को �रट�शन से 

हम� हटाना है तो केवल वीआरएस �क�म के आधार पर िकया जाएगा, उसके अलावा नह� िकया 

जाएगा । जहा ंतक मेिडकल क� बात �ेमचं�न जी ने कही, �रटाय�रगं और �रटायड� ए�पलॉइज़ क� 

मेिडकल फैिसिलटीज़ के िलए जो भारत सरकार का �यय होता था, वही सीजीएचएस और नेशनल 

हे�थ अथॉ�रटी के आधार पर िकया जाएगा ।  यह हम लोग� का सकं�प है । इसी के साथ हमारी 

िवचारधारा है िक कम�चा�रय� म� सरु�ा भी उ�प�न हो तािक आने वाले समय म� इस �े� को और 
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इस एयरलाइन को भी दोबारा �थािपत िकया जाए तथा भारत सरकार और भारत क� जनता के 

पैसे और उनक� आमदनी क� र�ा क� जाए । … (�यवधान) सदुीप दा, कोलकाता एयरपोट�  के बार े

म� बताना चाहता हूॅ ं िक ि�तीय एयरपोट�  एक अलग म�ुा है । कोलकाता एयरपोट�  म� भी हम लोग 

िव�तारीकरण कर रहे ह� । हजार करोड़ �पये का िनवेश िकया जा रहा है । नयी टिम�नल िबि�डंग 

बनायी जा रही है, सब कुछ बनाया जा रहा है । … (�यवधान) पि�म बगंाल म� हम बह�त एयरपोट�  

बनाना चाहते ह� । उसके िलए कृपा कर के आप मुझे मदद कर� । जहा ंहमको जमीन िमलेगी, वहा ं

हम लोग ज�र कर�गे, यह िव�ास म� आपको िदलाना चाहता हूॅ ं। … (�यवधान) 

माननीय अ�य�: �ी कोिडकु�नील सरुशे, �ी एन. के. �ेमच��न, �ी हनमुान बेनीवाल एवं �ीमती 

अप�पा पो�ार �ारा ��ततु िकए गए कटौती ��ताव� को सभा के सम� मतदान के िलए रखता   

हूॅ ं। 

कटौती ��ताव मतदान के िलए रखे गए तथा अ�वीकृत ह�ए । 

माननीय अ�य� : अब म� नागर िवमानन मं�ालय से सबंिंधत अनदुान क� मागं सभा के मतदान के 

िलए रखता हूॅ ं। 

 �� यह है:  

िक अनदुान� क� मागं� क� सूची के �त�भ 2 म� नागर िवमानन मं�ालय से सबंिंधत 

मागं स�ंया 8 के सामने दशा�ये गए मागं शीष� के सबंंध म� 31 माच�, 2023 को समा� 

होने वाले वष� म� सदंाय के दौरान होने वाले खच� क� अदायगी करने हेत ुअनदुान� 

क� मागं� क� सूची के �त�भ 3 म� दशा�यी गई राज�व लेखा तथा पूजंी लेखा सबंधंी 

रािशय� से अनिधक सबंिंधत रािशया ंभारत क� सिंचत िनिध म� से रा��पित को दी 

जाए ं। ” 
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Demand for Grants for 2022-2023 submitted to the vote of Lok Sabha  

   No. of Demand   Name of Demand                 Amount of Demand for Grant submitted to  
              the Vote of the House 

 1    2      3 

                              Revenue Rs.                         Capital Rs. 

8   Ministry of Civil Aviation    10590,54,00,000     76,46,00,000 

 

 

��ताव �वीकृत ह�आ 

_______ 

… (�यवधान) 
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माननीय अ�य� : शू�य काल  । 

… (�यवधान) 

13.43 hrs    (Shri Rajendra Agrawal in the Chair) 

माननीय सभापित: �ीमती सोिनया गांधी जी । 

… (�यवधान) 

माननीय सभापित : �लीज़ बैठ जाइए, आपको मौका िदया जाएगा । आपको बोलने का अवसर 

िदया जाएगा, आप बैठ जाइए । 

… (�यवधान) 

माननीय सभापित : �लीज़ बैठ जाइए, आपको बोलने का अवसर िदया जाएगा । Please let the 

House be in order. 

… (�यवधान) 

�ीमती सोिनया गाधंी (रायबरलेी): सभापित महोदय, आपक� अनमुित से म� एक ज़�री मामले 

पर बोलना चाहती हूॅं जो हमार ेदेश के सामूिहक भिव�य को �भािवत करता है । महामारी श�ु होने 

के बाद से हमार ेब�च� को, जो हमारा भिव�य है, उ�ह� सबसे �यादा नकुसान ह�आ है । देश क� 

सभी स�ंथाओ ंम� से �कूल ही सबसे पहले बदं ह�ए थे और सबसे आिखर म� खलेु ह� ।  

 जब �कूल बदं ह�ए थे, तब िमड-डे मील क� �यव�था भी �क गई थी । यह तो रा��ीय फुड 

िस�यो�रटी ए�ट और स�ुीम कोट�  के आदेश थे, िजनके कारण लोग� को सूखा राशन िदया गया । 

लेिकन ब�च� के िलए सूखा राशन, पके ह�ए पौि�क भोजन का कोई िवक�प नह� है । यह सच है िक 

हमार ेब�च� के प�रवार� क� आजीिवका को बह�त बरु ेसकंट का सामना करना पड़ा है । ऐसा सकंट, 
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िजसका सामना बीते वष� म� कभी नह� ह�आ था, लेिकन अब जैसे-जैसे ब�चे �कूल� म� वापस आ 

रहे ह�, उ�ह� और भी बेहतर पोषण क� आव�यकता है । यही नह�, िमड-डे मील से उन ब�च� को 

वापस �कूल लाने म� भी मदद िमलेगी, जो इस महामारी के दौरान �कूल छोड़ चकेु ह� । 

 सभापित जी, नेशनल फैिमली हे�थ सव�, 2019-21 के अनसुार हाल के वष� म� पाचँ वष� से 

कम आय ुके वे ब�चे, जो बेहद कमजोर ह�, उनका �ितशत वष� 2015-16 क� तलुना म� बढ़ा है । 

यह िचतंाजनक है और इसे रोकने के िलए सरकार को हर सभंव �यास करना चािहए ।  

सभापित जी, इसीिलए, म� आपके मा�यम से के�� सरकार से आ�ह करती ह� ं िक 

आई.सी.डी.एस. काय��म के तहत गम� और पका ह�आ भोजन िफर से श�ु िकया जाए और िमड-डे 

मील को भी तरु�त श�ु िकया जाना चािहए । पौि�क भोजन सिुनि�त करने के िलए बजट म� 

�ावधान िकए जाने चािहए । साथ ही, आंगनबाड़ी के मा�यम से गम�, पका ह�आ भोजन तीन साल से 

कम उ� के ब�च� को, गभ�वती और �तनपान कराने वाली मिहलाओ ंके िलए भी उपल�ध होना 

चािहए । इसके िलए क�यिुनटी िकचन श�ु करने का �ावधान करना चािहए । 

 सभापित जी, म� उ�मीद करती ह� ंिक इसे ज�दी से ज�दी लागू िकया जाएगा । ध�यवाद । 

डॉ. सुका�त मजूमदार (बालूरघाट): सभापित जी, 21 तारीख को बगंाल म� मानवता को शम�शार 

करने वाली घटना घटी ।… (�यवधान) उस िदन से कुछ िदन पहले टी.एम.सी. के एक िड�टी 

पचंायत �धान का मड�र हो गया था । उसका बदला लेने के िलए पाचँ घर� को जला िदया गया । 

िसफ�  इतना ही नह�, लोग उस जलते ह�ए घर से बाहर न आ पाए,ं इसिलए बाहर से घर के दरवाजे 

को ताला-चाभी से बदं कर िदया गया ।… (�यवधान) उन 10-12 लोग� म� ब�चे भी थे और सभी 

माइनॉ�रटी क�यिुनटी से िबल�ग करते ह� । सबको जलाकर राख कर िदया गया और पूरी मानवता 

वहा ंरोती रही ।… (�यवधान) िसफ�  यही नह�, वहा ंके गावं वाले बोल रहे ह� िक 20 लोग लापता ह� । 

… (�यवधान) पिुलस के सामने यह काडं िकया गया ।… (�यवधान) 
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 सर, आपके मा�यम से म� पूर ेदेश को यह बताना चाहता ह� ंिक अगर इन 13 लोग� क� मौत 

को इसम� जोड़ ल� तो िपछले एक ह�ते म� पि�म बगंाल म� 26 पॉिलिटकल मड�स� ह�ए ह� । पूर ेपि�म 

बगंाल म� लॉ ए�ड ऑड�र िसचएुशन पूरी तरह से �व�त हो चकुा है । हमार ेसासंद जग�नाथ सरकार 

क� गाड़ी के ऊपर बम से हमला िकया गया । 2 मई के बाद से वहा ंके िवरोिधय� के ऊपर कंटी�यू 

पो�ट-पॉल वॉयल�स चल रहा है ।… (�यवधान) 

 माननीय सभापित जी, हम चाहते ह� िक पि�म बगंाल म� के��ीय ह�त�ेप हो और के�� 

सरकार को जो अिधकार सिंवधान म� िदया गया है, उस अिधकार का के�� सरकार �योग करके 

हमार ेसिंवधान म� जो उपय�ु धारा दी गई है, उस धारा का �योग करके पि�म बगंाल के लोग� को 

बचाए ।… (�यवधान) 

माननीय सभापित : �ी एम. ग�ुमूित� - उपि�थत नह� । 

… (�यवधान) 

SHRIMATI CHINTA ANURADHA (AMALAPURAM): The prices of LPG 

cylinders have increased in the last few months. … (Interruptions).  Currently, 

LPG cylinders, both subsidised and non-subsidised, are available for around 

Rs. 900 as on 1st March, 2022 in major metros. … (Interruptions).  Such high 

cost of domestic LPG cylinders has badly affected poor and middleclass 

households. … (Interruptions). The prices have increased by 50 per cent and 

prices will further increase with rising international oil and gas prices due to the 

ongoing Ukraine-Russia conflict. … (Interruptions) 

HON. CHAIRPERSON: Please sit down.  

… (Interruptions) 
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माननीय सभापित : आपक� बात रखी जा चकु� है । आप बैठ जाइए । 

… (�यवधान) 

माननीय सभापित: आप अपनी बात रख चकेु ह� । आपको पूरा अवसर िदया गया है । आप बैठ 

जाइए । 

… (�यवधान) 

माननीय सभापित: आप बैठ जाइए । 

… (�यवधान) 

SHRIMATI CHINTA ANURADHA: It has been seen that the LPG subsidy is 

not provided nowadays for majority of domestic users and even if it is provided, 

the amount is too less. … (Interruptions). There is also a need to link the 

subsidy provided as per percentage of the price of the LPG cylinder, so that as 

price increases, the subsidy provided also increases. The increasing price of 

LPG cylinders is affecting household finances much more as we come out of 

COVID-19, and when inflation is showing an upward trend. … (Interruptions). 

Thus, I request, through you, to the hon. Minister of Petroleum and Natural 

Gas to take these suggestions into consideration and provide LPG cylinders at 

subsidized rates for domestic users according to the inflation. 

DR. A. CHELLAKUMAR (KRISHNAGIRI): Sir, artefacts of rich heritage and 

culture of old civilization were discovered in Keezhadi, Tamil Nadu. Similar 
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Tamil, Sind and associated civilizations artefacts were discovered in 

Krishnagiri district. … (Interruptions) 

  It has been registered in history books of the pre-British, British and 

post-British era.  Pre-historic rock paintings, cave paintings are found 

enormously in Krishnagiri district of Tamil Nadu. … (Interruptions). The exact 

date of the painting has not been ascertained, but as per the Archaeological 

Department of Tamil Nadu, it may belong to the Neolithic period around 5000 

BC to 10000 BC. … (Interruptions).  This is one of the earliest murals of Tamil 

Nadu. Many Archaeologists have found Megalithic culture in many places in 

the Krishnagiri region.  … (Interruptions). Different types of burials were 

noticed like cairn-circle with sarcophagus, cairn- circle with cist, dolmens. … 

(Interruptions) 

माननीय  सभापित: आप बैठ जाइए । 

… (�यवधान) 

DR. A. CHELLAKUMAR: Myladumparai, Mallasamudram, Thalapalli, 

Maharaja Kadai, Mallappadi, Aandimalai, Bayanapalli, Krishnadevaraya 

Hillock, Syed Basha Hillock are some of the important places. … (Interruptions) 

माननीय सभापित: आप इनको बैठाइए । 

… (�यवधान) 



23.03.2022  733 
 
DR. A. CHELLAKUMAR: Several early rock paintings and epigraphy have 

been destroyed by indiscriminate quarrying. … (Interruptions) I urge upon the 

Government,  through you, to declare the area as a Centrally- protected area 

and explore the history through ASI. … (Interruptions) 

�ी सुदीप ब�दोपा�याय (कोलकाता उ�र): आप एक िमनट के िलए �िकए । म� थोड़ा बोलना 

चाहता ह� ँ।… (�यवधान).   

Sir, in Birbhum district, one murder took place and the name of the 

person who was killed was Bhadu Sheikh. He was the Deputy Chairman of a 

municipality town and he belongs to our Party. He was killed and murdered. … 

(Interruptions). He was an Up-Pradhan. This is not a fight between two political 

parties. It is not that our fight is with BJP or our fight is with Congress or CPM. 

It was an internal fight amongst the families itself. … (Interruptions). The matter 

has been reviewed by the hon. Chief Minister with high level officials. … 

(Interruptions). 20 persons have been arrested till now. … (Interruptions). I 

have asked for an appointment with Amit Shah Ji also. … (Interruptions). We 

want to meet him. We will tell him in detail. … (Interruptions). It is expected that 

anytime we may be called for. … (Interruptions). I will say that let the culprits 

be arrested. … (Interruptions). All punishments be given. … (Interruptions). 

The Chief Minister has fully assured … (Interruptions). It is not a political fight 

between any two political parties … (Interruptions). आप सभी सासंद� से मेरा अनरुोध 

है िक इसको लेकर आप राजनीित मत क�िजए । 
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SHRI P. VELUSAMY (DINDIGUL): Hon. Chairman Sir, Vanakkam. In my 

Dindigul parliamentary constituency, around the surrounding areas of Natham, 

mango is cultivated in large scale. I request the Union Government to set up a 

factory for producing mango juice in order to improve the livelihood of farmers 

of this area. In Nilakkottai area of my constituency, fragrant flowers are 

cultivated in large scale by the farmers. I urge upon the Union Minister to take 

necessary steps to help in export of fragrant flowers produced from this area. 

Dindigul Municipal Corporation has been declared as smart city. But it remains 

as a mere announcement. I urge upon the Hon. Minister to implement the 

schemes relating to smart city in Dindigul. Dindigul district is fully dependant on 

agriculture. Keeping in view the future of the youth of this district and to create 

employment opportunities for them, I request the Hon. Railway Minister to set 

up a factory to manufacture railway equipments in Dindigul. The subway at 

Aranmanai Pudur between Dindigul and Pollachi remains in a pathetic 

condition where it cannot be utilitized during rainy season. I urge upon the 

Union Minister for Railways to convert this Railway Gate (across L.C. No. 25) 

once again as a manually operated Level Crossing so that this road can be 

utilized by the people of this area during rainy season. Thank you. 

                                                           
 English translation of the Speech originally delivered in Tamil. 
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SHRIMATI SATABDI ROY (BANERJEE) (BIRBHUM): Respected Sir, I 

would like to raise certain issues regarding MGNREGA in my Birbhum 

constituency. About 50 odd staffs are not getting any salary for the last 2 

months and not only in Birbhum, but this number is very high in other parts of 

West Bengal as well. Even those who have received salary, their P-tax and 

EPF have not been deposited so far. Secondly, the unskilled labourer, 

belonging to the general category who do hundred days work are also not 

getting their wages for last 6 months. So they will be compelled to stop work, 

there is no other option. There are about 4.5 lakh job card holders in Birbhum 

who are working, but out of the 1.5 crore man-days earmarked in the budget, 

not more than 33.33 days of work are being allocated per family.  

Though there is a demand of 50 days of work on an average in the 

district. Sir, we come to Parliament as the representatives of the common 

people who come to us with their demands and aspirations. They hope that we 

will solve all their problems. Thus my request to Honourable Minister is that 

these problems may be solved as early as possible.  

If the issues are addressed, then the difficulties of the people of West 

Bengal, particularly those of my Birbhum constituency may be done away with. 

                                                           

 English translation of the Speech originally delivered in Bengali. 
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And it may also help the representatives like us to redress their grievances 

easily and effectively. Thank you Sir. 

माननीय सभापित : आप अपनी बात कह चकेु ह� । Now please sit down. 

… (Interruptions) 

HON. CHAIRPERSON: Shri Rodmal Nagar -- not present. 

… (Interruptions) 

ADV. DEAN KURIAKOSE (IDUKKI): Sir, human animal conflict is the main 

issue being faced in Kerala. … (Interruptions) Sir, let the House be in order. … 

(Interruptions) 

Human animal conflict is the main issue being faced in Kerala. … 

(Interruptions) In my Constituency more than 350 kms. of border is being 

shared with forest land. … (Interruptions) As per the Kerala Government’s 

latest statistics more than 1,233 people have lost their lives in the last 10 years 

and more than 6,803 people have been injured. … (Interruptions) In my 

Constituency alone 40 people have lost their lives in recent years. … 

(Interruptions) The death compensation due is Rs. 101 crore. … (Interruptions) 

A total of 34,875 animal attacks had taken place. … (Interruptions) This data 

has been officially published by the Government. … (Interruptions) So, our 

farmers are facing a serious situation. … (Interruptions)  
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I believe that precautionary measures should be taken to prevent this for 

which enough funds are required. … (Interruptions) So, I am demanding 

special allocation for Kerala to take-up the work of precautionary measures like 

crash guard fencing, rail fencing, etc. … (Interruptions) 

14.00 hrs 

�ी नर�े� कुमार (झु�झुनू) : सभापित महोदय, म� आपके मा�यम से आदरणीय मं�ी जी के सामने 

राज�थान, िजला झ�ुझनूु म� सेना भत� करवाने और उ� म� छूट िदलवाने के सबंधं म� अपनी बात 

रखना चाहता ह� ं। राज�थान, िजला झ�ुझनूु एक सैिनक बाह��य �े� है, िजसने देश म� सबसे �यादा 

सैिनक िदए ह� । िजले म� सेना भत� करती थी िजससे िजले से देश को बह�त सैिनक िमलते थे । दो 

साल से अिधक का समय हो गया है । यवुा िनरतंर सेना भत� क� तैयारी करते ह� और सेना भत� क� 

�ती�ा कर रहे ह� । दो साल से कोरोना महामारी के कारण बह�त से यवुा सेना �ारा िनधा��रत उ� से 

अिधक हो गए ह�, िजससे वे सेना भत� से वंिचत हो गए ह� । मेरा िनवेदन है िक राज�थान, िजला 

झ�ुझनूु म� सेना भत� करवाई जाए तथा यवुाओ ं को सेना म� दो साल क� उ� छूट दी जाए ।  

ध�यवाद ।   

माननीय सभापित : �ी एम. के. राघवन जी ।  

SHRI M. K. RAGHAVAN (KOZHIKODE): Sir, the word ASHA means hope 

The ASHA workers have provided hope to lakhs of Indians over the years. 

They provided hope to mothers, children, and elderly. They helped us achieve 

our health goals. But sadly, today, these workers are left hopeless. They are 

hopeless because Government don't take care of them. They are hopeless 

because their contributions are not recognised. They are hopeless because 
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they receive a paltry sum as remuneration. I plead before you for the following 

for our ASHA and Anganwadi workers:  

 The honorariums received by these workers is Rs.6000 from the  

government of Kerala and Rs.2000 from the Government of India. I request to 

increase the same to at least Rs.15000 per month. The existing rigorous terms 

and conditions for this honorarium have to be modified and made simpler. 

These workers are provided with only insurance like Asha Kiran by the 

Government of Kerala. It is to be noted that there are no insurance schemes 

for these frontline warriors by the Government of India. I request the Central 

Government to provide them with health, accidental, and life insurance 

packages. The costs of this hase to be borne by the Central Government 

through budgetary provisions.  

Apart from this those ASHA workers above 60 should be provided with 

pension benefits. The incentives given to the ASHA and Anganwadi workers 

should also be increased. … (Interruptions) Hence, I request the  hon. Prime 

Minister to urgently note this issue and do all the needful so that their 

contributions are acknowledged and respected.  

They needed to be provided with social security measures and also 

minimum assured wages and allowances. If we do not equip our frontline 

workers against the future challenges, our entire healthcare sector will 
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collapse. ASHA and Anganwadi workers are our frontline defence staffs. … 

(Interruptions) 

14.03 hrs            (Shrimati Rama Devi in the Chair) 

माननीय सभापित: �ी िववेक नारायण शेजवलकर जी । 

�ी िववेक नारायण शेजवलकर (�वािलयर): सभापित महोदया, म� मनरगेा के सबंधं म� आपके    

सम� अपनी बात रखना चाह रहा ह� ं । �ामीण �े� म� रोजगार क� गारटंी देने हेत ुचलाई जा रही 

योजनाओ ंसे �ामीण रोजगार के साथ-साथ �ामीण �े� के इ��ा���चर िवकास म� भी काफ� काम 

हो रहा है ।  

मेर ेलोक सभा �े� के अनेक िवकास खंड� म� जल सरं�ण हेत ुपरुाने तलाब� का जीण��ार, 

मर�मत, नदी-नाल� पर चेक-डैम, �टॉप डैम, सड़क आिद का िनमा�ण काय� मनरगेा से िकए जा रहे 

ह� । इन काय� म� साम�ी एवं 60-40 का अनपुात होने से सम�या होती है ।  

 मेरी आपके मा�यम से �ामीण िवकास मं�ी जी से अनरुोध है िक इसे बढ़ाने पर िवचार कर�, 

िजससे मनरगेा के अंतग�त अिधक से अिधक काय� िकए जा सक�  । यह योजना िडमाडं ि�वन होने के 

कारण इस हेत ुपया�� रािश उपल�ध हो सकती है । साम�ी एवं �ितशत बढ़ाने से �ामीण �े� म� 

अिधक से अिधक िवकास काय� ह�गे और अिधक से अिधक रोजगार भी उपल�ध कराए जा सक� गे । 

इस हेत ु�ामीण िवकास मं�ालय से सबं� �थायी सिमित क� िसफा�रश� पर भी अमल िकया जाए । 

यह मेरा िनवेदन है । ध�यवाद ।  

 माननीय सभापित : �ी अ�दलु खालेक जी ।  

�ी अ�दुल खालेक (बारपेटा) : सभापित महोदया, पय�टन मं�ालय म� प��ह schematic skills 

ह�, िजसको सिक� ट कहते ह� । उसम� एक कृ�णा सिक� ट है, कृ�णा सिक� ट म� गजुरात, राज�थान, 
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उ�र �देश और ओिडशा आता है, गोकुल भी आता है, मथरुा भी आता है, वृंदावन भी आता है, 

�ारका भी आता है ।  

 महोदया, असम के लोग मानते ह� िक भगवान कृ�ण असम के दामाद ह� और कंुिडल क� बेटी 

�कमणी जी भगवान कृ�ण क� प�नी ह� । यह बह�त दखु क� बात है िक कंुिडल को कृ�ण सिक� ट म� 

शािमल नह� िकया । असम के महाप�ुष �ीमंत शंकरदेव ने धम� �चार िकया था, िजसे एक शरण 

दान भी कहते ह� और महाप�ुष दान भी कहते ह� । इसका मेन आधार कृ�ण भि� था । इसका मूल 

आधार था - कृ�ण नाम या होरी नाम । स� स�ंकृित को भी कृ�ण सिक� ट म� शािमल नह� िकया  

गया । 

 महोदया, असम क� स� स�ंकृित, चाहे महाप�ुष �ीमंत शकंरदेव के बथ� �लेस बोरदआु म� 

नामघर हो, बरपेटा क�त�न घर हो या कूचिबहार का मधपुरु स� हो । म� आपके मा�यम से गजुा�रश 

करता ह� ंिक िजतने स� ह�, इनके िलए एक सैपरटे सिक� ट बनाया जाए नह� तो इ�ह� कृ�ण सिक� ट म� 

शािमल िकया जाए ।  

 म� �वोट करना चाहता ह� ं – कृ�णाय वासदुेवाय, देवक�-न�दनाय च  । 

नदं गोप कुमाराय, गोिव�दाय नमो नमः ॥  

महोदया, असम म� िजतने स� ह�, सार ेस�� को कृ�ण सिक� ट म� शािमल करना चािहए । मेर े

बरपेटा िजले म� गोरिखया गोसाईं का मंिदर है, गोपाल और कृ�ण का मंिदर है, इसे भी कृ�ण सिक� ट 

म� आना चािहए । गवुाहाटी म� डौल गोिवंद मंिदर और िजतने कृ�ण जी के परुाने मंिदर ह�, सार ेमंिदर 

कृ�ण सिक� ट म� आने चािहए । ध�यवाद । 

�ी नायब िसहं सैनी (कु��े�): माननीय सभापित जी, म� आपके मा�यम से सरकार का �यान 

व�फ ए�ट, 1995 के व�फ सशंोधन ए�ट, 2013 क� तरफ आकिष�त करना चाहता ह� ं।  
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 महोदया, इस सशंोधन के बाद से व�फ बोड�  क� �ापट� म� अिव�सनीय विृ� दज� ह�ई है । 

जलुाई 2020 तक व�फ बोड�  के पास 6 लाख 59 हजार 877 पजंीकृत �ापट� हो गई है, िजसम� 

आठ लाख एकड़ जमीन भी है । इसका �यौरा क� �ीय व�फ बोड�  क� वैबसाइट पर आज तक 

उपल�ध नह� कराया गया है ।  

 महोदया, आपको जानकर हैरानी होगी िक सेना और रलेवे िवभाग के बाद आज व�फ बोड� 

�ापट� के मामले म� तीसर े�थान पर है । जैसा िक �ात है िक व�फ बोड�  िसफ�  उस जमीन व �ापट� 

पर अपना हक जता सकता है िजसका मािलकाना हक मिु�लम रहा हो, जो अब मािलक िवहीन है 

या िकसी मिु�लम �ारा दान म� दी गई है । व�फ बोड� िसफ�  इन कारण� से तो इतनी �ापट� अिज�त 

नह� कर सकता है ।  

 महोदया, व�फ बोड�  ए�ट, 1995 के तहत उस समय एक सोची समझी योजना के अंतग�त 

का�ेंस सरकार ने त�ुीकरण क� राजनीित से वशीभूत होकर वष� 2013 म� ऐसे सशंोधन िकए 

िजनक� मदद से िकसी भी लावा�रस �ापट� को बड़ी आसानी से हड़पा जा सके । अन�ुछेद 36, 

40, 83, 107 व 108ए ऐसे कुछ उदाहरण ह� । ये सशंोधन देश क� धम�िनरपे� भावना के िव�� ह� । 

ह�रयाणा म� तो इस सशंोधन के बाद व�फ बोड�  ने 40-50 वष� से रह रहे िकराएदार� के अनबुंध� 

को र� करके �ापट� का िकराया 250 �ितशत तक बढ़ा िदया । 

 महोदया, म� आपके मा�यम से भारत सरकार से मागं करता ह� ं िक सरकार �यौरा 

साव�जिनक कर ेिक जब व�फ बोड�  क� �थापना िदसबंर 1964 म� क� गई थी, तब इसके पास कुल 

िकतनी �ापट� व जमीन थी व आज िकतनी है? इसे पजंीकृत करते समय राज�व �रकॉड�  अनसुार 

उसका मािलकाना हक िकसके नाम था? मेरा अनरुोध है िक अगर इसका �ोत मिु�लम न पाया 

जाए, उस �ापट� व जमीन को उसके असली मािलक को वापस िदया जाए और इस सार े�यौर ेको 

क� �ीय व�फ बोड�  क� वैबसाइट पर भी उपल�ध कराया जाए । 
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 म� आपको ध�यवाद करता ह� ं िक आपने मुझे इस िवषय पर अपनी बात रखने का मौका 

िदया । 

�ी अजु�न लाल मीणा (उदयपुर): सभापित महोदया, आज आपने मझेु शू�य काल म� देश के सभी 

आिदवािसय� के आर�ण से जड़ेु ह�ए मह�वपूण� म�ेु को उठाने का अवसर िदया, इसके िलए आपका 

बह�त-बह�त ध�यवाद । 

 सिंवधान म� अन�ुछेद-342 के अनसुार एस.टी. को आर�ण और सरं�ण �ा� है । इसके 

िलए वष� 1950 म� त�कालीन रा��पित जी ने सवैंधािनक आदेश जारी िकया था । जनजाितय� को 

आर�ण उनक� स�ंकृित के सरं�ण के साथ िवकास और िश�ा �ाि� के िलए िदया गया था । 

लेिकन, एस.टी. म� क�वट�ड ि��यन, जो 18 �ितशत ह�, वे लगभग 75 परस�ट नौक�रय� और अ�य 

चीज का लाभ ले रहे ह� । 82 �ितशत मूल आिदवािसय� को कम लाभ िमल पा रहा है ।  

 मेरा यह िनवेदन है िक अनसूुिचत जाित क� तज� पर एस.टी. म� क�वट�ड ि��यन और 

मिु�लम को बाहर िकया जाए, �य�िक ये दोन� समदुाय, क�वट�ड मिु�लम और क�वट�ड ईसाई 

दोहरा लाभ ले रहे ह� ।  

 म� आपके मा�यम से मागं करता ह� ंिक ऐसे क�वट�ड ईसाई और मिु�लम लोग� को एस.टी. 

सूची से बाहर िकया जाए । यह मेरी मागं है । ध�यवाद ।  

माननीय सभापित : �ी कुलदीप राय शमा� – उपि�थत नह� ।  

 �ी एन. रड़ेड�पा जी । 

SHRI N. REDDEPPA (CHITTOOR): Madam Chairperson, the Department of 

Social Justice and Empowerment recently released guidelines of the National 

Overseas Scholarship Scheme for the year 2022-23. One of the mandatory 
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conditions mentioned therein reads, “Topics concerning Indian 

culture/heritage/history/social studies on India-based research topic shall not 

be covered under NOS." This implies that students whose research work 

relates to the above-mentioned areas of study stand summarily excluded from 

the purview of this Scholarship Scheme. It says that the final decision as to 

which topic can be covered under such category will rest with the Selection-

cum-Screening Committee of NOS. The issue needs immediate attention of 

the Government as a scholarship meant specifically for students of 

marginalized castes to pursue higher education abroad cannot unreasonably 

introduce a criterion whereby such researchers are prevented from 

researching about their own marginalized status in Indian history and culture at 

an institution of their choice. The moral horizon of universities is by default 

universal; it cannot be truncated with the idea of national borders and taboo 

subjects. Hence, the Department of Social Justice and Empowerment must 

remove the restriction from the notification to encourage and promote research 

work on topics concerning the culture and history of marginalized students. 

Therefore, I request the Union Government to amend the new guidelines on 

the National Overseas Scholarship 2022-23. Thank you. 

SHRIMATI PRATIMA MONDAL (JAYNAGAR): Madam, there are more than 

40,000 women in India who have been abandoned by their non-resident Indian 

husbands. In more than 50 per cent of the cases, women are also harassed by 

their husbands’ families. The National Commission for Women received 2,846 
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complaints from women who had been abandoned between 2017 and 2021. 

The Standing Committee also noted that there are 5,298 complaints related to 

NRI marital grievances. According to the provisions of the Registration of 

Marriage of Non-Resident Indians Bill, 2019, every NRI who marries an Indian 

or another NRI will have to register the marriage within 30 days. In case the 

person fails to do so, the passport authority may seize his passport. 

 Thus, I would request the Minister of External Affairs, through you, 

Madam, to make sure that the Bill is brought in the Upper House at the 

earliest, and turned into a full-fledged law. 

SHRIMATI VANGA GEETHA VISWANATH (KAKINADA): Madam, LIC 

employees and agents have been staging demonstrations across the country 

against the Government’s move to disinvest a five per cent stake in the 

company and come out with an Initial Public Offer.  The Government claims 

that it is not going to privatise LIC and will continue to hold a controlling stake 

in it. 

 The IPO comes at a time of tightening of markets globally, with many 

IPOs of Indian companies underperforming in the market.  Moreover, this 

month, Foreign Portfolio Investors have pulled out Rs.38,000 crore from India.  

This is the highest sell-off in 22 months. 
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 In the light of this situation, I would request the Central Government to 

immediately put off the IPO and allow the markets to recalibrate to the new 

geopolitical pressures so as to protect the LIC employees and agents. 

�ी िगरीश च�� (नगीना) : आदरणीय सभापित महोदया जी, आपने मझेु मेर ेससंदीय �े� नगीना 

म� एक के��ीय िव�ालय क� �थापना के बार े म� बोलने का मौका िदया, उसके िलए म� आपको 

बह�त-बह�त ध�यवाद देता ह� ं। 

 सभापित महोदया, म� आपके मा�यम से सरकार का �यान मेर ेलोक सभा ससंदीय �े� 

नगीना, जनपद िबजनौर (उ�र �देश) क� तरफ आकिष�त कराना चाह�गंा । बगैर िश�ा के िकसी भी 

�े� का चतमुु�खी िवकास होना सभंव नह� है ।  

यह हम सभी सासंद� को पता है िक के��ीय िव�ालय� म� हमारी अनशुसंा से होने वाले 

�वेश उन गरीब, मजदूर और िपछड़े समाज के ब�च� के िलए ह�, िजनके माता-िपता धन के अभाव 

के कारण अपने ब�च� क� िश�ा �ाइवेट िव�ालय� म� कराने से वंिचत रह जाते ह� ।  

 मझेु बह�त ही खेद के साथ यह कहना पड़ रहा है िक आजादी के इतने साल� के बाद भी 

आज तक िबजनौर जनपद म� अभी तक कोई के��ीय िव�ालय नह� खलुा है । अतः मझेु ससंदीय 

�े� नगीना के िजन ब�च� के �वेश हेत ुअनशुसंा करनी होती है, वे गरीब ब�चे दूसर ेजनपद� म� 

जाकर िकराए का मकान व अ�य खच� के चलते बीच म� ही अपनी आधी-अधूरी िश�ा छोड़ने के 

िलए मजबूर हो जाते ह� । सभापित महोदया, अतः मेरी आपके मा�यम से सरकार से यह मागं है िक 

मेर ेससंदीय �े� नगीना, जनपद िबजनौर म� एक के��ीय िव�ालय खोलने क� पहल क� जाए । इसी 

स� म� िकराए के मकान से अ�य के��ीय िव�ालय� क� �थापना आरभं कराने क� कृपा कर� । यिद 

जमीन क� आव�यकता हो, तो मेर ेससंदीय �े� नगीना म� जमीन क� भी उपल�धता हो जाएगी । 
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�ी रतन लाल कटा�रया (अ�बाला) : माननीय सभापित महोदया, म� आपके मा�यम से माननीय 

रले मं�ी और भारत सरकार का �यान िशमला एवं कालका रलेवे �टेशन� म� याि�य� को फेस करने 

वाली सम�याओ ंक� तरफ आकिष�त कराना चाहता ह� ं। 

 महोदया, पहाड़� क� सबसे ि�य कालका-िशमला है�रटेज से�शन 124 साल परुानी 

कालका-िशमला टॉय �ेन का इितहास बह�त ही रोमांचक और रलेवे इंजीिनय�रगं क� अ�तु िमसाल 

है । िशमला टू�र�म क� �ि� से यह बह�त ही सुदंर �थान है । अिधकतर लोग� को टॉय �ेन से ही 

िशमला जाना पसदं है । 

 माननीय सभापित जी, कुछ समय पहले रलेवे �ारा लोग� के आरामदायक सफर हेत ुकुछ 

टॉय �ेन� म� एक से दो िव�टाडोम कोच जोड़े गए थे, िजससे लोग� को या�ा के दौरान काफ� आनदं 

महसूस होता था । परतं ुसभी टॉय �ेन� म� िव�टाडोम कोच नह� लगाए गए ह� और कोच� क� स�ंया 

भी बह�त कम है ।  

 िदसबंर माह म� बफ� बारी के दौरान कई �ेन� अपने समय से लंिबत या र� हो जाती ह�, 

िजससे याि�य� को कई �कार क� मसुीबत� का सामना करना पड़ता है । राि� के समय म� याि�य� 

के िलए कालका तथा िशमला �टेशन� पर राि� ठहराव के िलए कोई भी सिुवधा उपल�ध नह� है, 

िजससे लोग� को लूटपाट, जान का खतरा, �टेशन पर खान-पान के िलए क� टीन क� अ�यव�था 

आिद को लेकर भी कई मुसीबत� उठानी पड़ती ह� । 

 माननीय सभापित महोदया, म� आपके मा�यम से माननीय रले मं�ी जी से िनवेदन करना 

चाहता ह� ँ िक कालका से िशमला तक चलने वाली टॉय �ेन म� िव�टाडोम कोच क� स�ंया म� 

बढ़ोतरी क� जाए । �टेशन� पर याि�य� के िलए ठहराव क� �यव�था क� जाए, साथ ही सद� के 

मौसम म� पड़ने वाली बफ�  के कारण र� होने वाली �ेन� से याि�य� को िजन सम�याओ ंका सामना 
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करना पड़ता है, उससे िनजात िदलाने हेत ु�यव�था क� जाए, तािक टू�र�म और आय के �ोत को 

अिधक बढ़ावा िमल सके ।  

�ी जनाद�न िम� (रीवा) : सभापित महोदया, आपने मझेु आंगनवाड़ी एवं आशाकिम�य� क� 

सम�याओ ंपर बोलने के िलए अवसर िदया, इसके िलए ध�यवाद । महोदया, आंगनवाड़ी के��� एवं 

आशा काय�कता�ओ ंके �ारा देश के छोटे ब�च� क� िश�ा एवं �वा��य के साथ गभ�वती माताओ ंके 

�सव के प�ात उनके ज�चा-ब�चा के �वा��य के �े� म� काफ� मह�वपूण� भूिमका अदा क� जा 

रही है । िवशेष �प से कोिवड के महािवकराल समय म� आंगनवाड़ी के��� म� काय�रत आंगनवाड़ी 

काय�कता�ओ,ं सहाियकाओ ंतथा आशाकिम�य� ने अपनी जान जोिखम म� डालकर कोिवड से बचाव 

के �ित जाग�कता फैलाने, कोिवड �भािवत रोिगय� के घर� तक दवाइया ं बाटंने तथा उ�ह� 

अ�पताल तक पह�चंाने म� सहायता करने एवं वै�सीनेशन म� अतलुनीय काय� िकया है । इन काय� के 

दौरान इनम� से कई कोिवड के �भाव म� आकर काल कविलत भी ह�ई थ� । इनके काय� को देखते 

ह�ए इनको �दान िकए जाने वाला मानदेय भी काफ� कम है साथ ही इनक� सेवाओ ं क� कोई 

सिुनि�तता दूसर ेशासक�य कम�चा�रय� जैसी नह� है । अत: मेरा भारत सरकार से आ�ह है िक 

इनका मानदेय बढ़ाया जाए तथा दूसर े सरकारी सेवक� जैसी िमलने वाली सिुवधाए ं �दान क�   

जाए ं।  

SHRI MADDILA GURUMOORTHY (TIRUPATI): Thank you, hon. Chairperson, 

Madam. 

 The Atal Innovation Mission has been promoting a culture of innovation 

and entrepreneurship in the country. Atal Incubation Centres are one of the six 

major initiatives of AIM for promoting an ecosystem for start-ups and 

entrepreneurs in universities, institutions, and industries. Most of the AICs 
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established would be sector-specific in areas such as energy, health, 

education, agriculture, cyber security, etc.  

 Tirupati is an educational hub having seven universities, an IISER, and 

IIT-Tirupati. It has a high knowledge resource for building a futuristic India. The 

relevant components required in Tirupati include capital equipment and 

operating facilities, sectoral experts, business planning support, access to 

seed capital, industry partnerships, training, and such other relevant 

components.  

 Madam Chairperson, through you, I would like to request the NITI Aayog 

to take necessary steps to establish world-class incubation centres in specific 

subjects and sectors in the universities, IISER, and IIT-Tirupati to promote 

innovation and to revolutionize entrepreneurial ecosystem in the country. 

Thank you.   

�ी अधीर रजंन चौधरी (बहरामपुर): मैडम, हम लोग लगातार मागं करते आ रहे ह� िक आज के 

िह�द�ुतान म� पे�ोल, डीजल, केरोसीन और खासकर रसोई गैस के दाम� म� िजस तरह से बेतहाशा 

बढ़ोतरी हो रही है, उसक� वजह से आम लोग� को काफ� परशेािनया ंझेलनी पड़ती ह� । म� चाहता ह� ँ

िक इन सभी के दाम� क� बढ़ोतरी को रोका जाए और इनके बढ़ाए ह�ए दाम वापस िलए जाए ं । 

िपछले 8 साल� म� सरकार ने सिुनयोिजत तरीके से पे�ोल, डीजल और रसोई गैस पर ए�साइज 

ड्यूटी क� बढ़ोतरी करके 26 लाख करोड़ �पये कमाए ह� । यह बहाना देते ह� िक अंतरा���ीय बाजार 

म� तेल के दाम� म� बढ़ोतरी ह�ई है । यह िब�कुल गलत एवं अस�य त�य ह� ।  
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जब यूपीए सरकार म� तेल का दाम 108 डॉलर �ित बैरल था, उस समय भी हमारी सरकार 

ने िह�द�ुतान के आम लोग� को 71 �पये 41 पैसे �ित लीटर पे�ोल एवं 55 �पये 49 पैसे �ित 

लीटर डीजल िदया था । आज इस हालत म� इस सरकार ने एक दाम रहते ह�ए भी पे�ोल पर 26 

�पये और डीजल पर 21 �पये के दाम� क� बढ़ोतरी क� है । आपने सनुा भी होगा िक कल रसोई 

गैस पर 50 �पये क� विृ� क� गई है । पे�ोल पर 80 पैसे बढ़ा िदए गए ह� । ऐसी हालत म� म� सरकार 

से यह गजुा�रश करता ह� ँ िक आप इस तरह से आम लोग� क� जेब पर डाका मत डाला क�िजए, 

�य�िक जब आम लोग बाजार म� जाते ह� तो उनक� जेब खाली हो जाती है । आज लोग� क� रोजमरा� 

क� चीज� के दाम आसमान छू रहे ह� ।  

इस समय, जब सरकार क� तरफ से आम लोग� को राहत देने क� ज�रत है, सरकार यह 

िफजूल दहुाई देकर आम लोग� क� जेब काट रही है । इसिलए म� दोबारा सरकार से यह गजुा�रश 

क�ंगा, मागं रखूंगा िक िजस तरह से धड़�ले से पे�ोल, डीजल, �ोसरी और केरोसीन के दाम� का 

इजाफा हो रहा है, उसे यह सरकार वापस ले और िह�द�ुतान क� आम जनता को राहत दे । 

डॉ. िनिशकातं दुबे (गोड्डा): ध�यवाद, सभापित महोदया  । आज का�ेंस क� आदत हो गई है – 

‘पर उपदेश कुशल बह�तेर े ।’ अभी का�ेंस क� अ�य�ा बोल रही थ�, बह�त अ�छी बात� बोल रही थ� 

िक िमड डे मील �क�म म� �यिु�शन होना चािहए, मिहलाओ ंको खाने-पीने का ऐसा सामान देना 

चािहए, िजससे वे एिनिमक न रह� और ब�चे तंद�ु�त ह� । भारतीय जनता पाट� क� सरकार भी 

यही चाहती है और माननीय �धानमं�ी जी भी यही चाहते ह� । म� आपके मा�यम से का�ेंस पाट� को 

बताना चाहता ह� ंऔर दशे को भी बताना चाहता ह� ं िक म� िजस रा�य से आता ह� ं – झारख� ड 

रा�य, मेर ेसाथ सनुील िसंह साहब बैठे ह�ए ह�, वहा ंजब रा�य म� रघवुर दास जी के नेतृ�व म� हमारी 

सरकार थी, हमने माननीय सोिनया जी के पदिच�ह� पर ही चलकर आंगनवाड़ी म� यह �यव�था क� 

थी िक वहा ंखाना पकाया जाएगा और �यूि�िशयस फूड मिहलाओ ंऔर ब�च� को िदया जाएगा । 

जब से वहा ं का�ेंस क� सरकार बनी, जो से�फ हे�प ��ुस क� मिहलाए ं काम करती थ�, जो 
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�यूि�िशयस फूड्स और वेिजटेब�स आती थ�, का�ेंस सरकार ने उसके �थान पर मािफया और 

दलाल� को, मेर ेश�द� को गौर क�रएगा – मािफया और दलाल� को उ�ह�ने कु�ड फूड दे िदया । … 

(�यवधान) जब झारख�ड म� का�ेंस यह काम कर रही है तो यिद पूर ेदेश को सोिनया जी ने यह 

बात कही है तो उनको पूर ेदेश से माफ� मागंनी चािहए । … (�यवधान) आपके मा�यम से भारत 

सरकार से मेरा आ�ह है, म� माननीय मं�ी �ीमती �मिृत इरानी जी से िमल चकुा ह�ं, म�ने �र�ज�टेशन 

भी िदया है, ‘िदशा’ कमेटी म� भी म�ने बोला है िक झारख�ड सरकार और का�ेंस क� सरकार जो 

दूसरा कोड़ा मामला दोहराना चाहती है और आंगनवाड़ी के��� क� ऐसी ददु�शा करके ब�च� एवं 

मिहलाओ ंके साथ जो अ�याय कर रही है, उसक� सीबीआई इन�वायरी कराकर, इस सरकार को 

बखा��त करना चािहए और उन सभी को जेल म� डालना चािहए । 

माननीय सभापित : अब म� 22 माच� का शू�य काल ले रही ह� ं। 

�ी अिसत कुमार मल  । 

SHRI ASIT KUMAR MAL (BOLPUR): Madam, I want to say that more than 

one crore bidi workers make bidi for their livelihood in West Bengal, including 

Birbhum District.  Most of them are women and old men.  

 These bidi workers need no educational qualification. They are very poor 

and needy.   They have to work in unhygienic condition.  

 I want that the Central Government should stand by them with all kinds 

of help such as making home for them, accidental death benefit, pensions for 

the unorganized sector workers, etc. 
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 Through you, I appeal to the hon. Union Labour Minister to fulfil the 

crying needs of the bidi workers which they can have as benefits and facilities 

from the Central Government.  

Thank you, Madam.  

डॉ. अमर िसहं (फतेहगढ़ सािहब) : ध�यवाद, सभापित महोदया । भारत सरकार ने 23 फरवरी 

को भाखड़ा �यास मैनेजम�ट बोड�  का एक ऑड�र जारी िकया है, िजसम� चेयरमैन और मे�बस� क� 

सेले�शन का �ाइटे�रया च�ज कर िदया है । म� यह कहना चाहता ह� ंिक भाखड़ा वष� 1955-56 म� 

अनिडवाडेड पजंाब म�, जब हमार े चीफ िमिन�टर सरकार �ताप िसहं कैरो थे और �धानमं�ी 

जवाहर लाल नेह� थे, उन लोग� ने भाखड़ा डैम बनाने क� न�व रखी थी । यह अनिडवाइडेड 

पजंाब क� सारी �ॉपट� है, सारा पैसा पजंाब ने लगाया और तब से आज तक चेयरमैन गवन�म�ट 

ऑफ इंिडया का बनता है, मे�बर, पावर पजंाब का होता है और मे�बर, इ�रगेशन ह�रयाणा का होता 

है ।  

 अब उस �ाइटे�रया को च�ज करने क� कोिशश क� जा रही है । पजंाब बह�त स�सेिटव �टेट 

है । वहा ंपानी बह�त बड़ा म�ुा है । इससे वहा ंपर माहौल िबगड़ न जाए । … (�यवधान) 

�ी भागीरथ चौधरी (अजमेर) : राज�थान का पानी रोक रखा है । 

डॉ. अमर िसहं : हम राज�थान को पानी दे रहे ह� । राइपे�रयन �टेट हम ह�, िफर भी द ेरह ेह� । अब 

यह बात हो रही है िक �ॉपट� हमारी, पैसा हमने लगाया और आज भी 1,200 से 1,250 करोड़ 

�पये का बजट रहता है । इसम� पजंाब और ह�रयाणा बाटंते ह� । इसम� थोड़ा राज�थान से भी आता 

है । इसके बावजूद उसम� उनके मै�बर �य� नह� रह�गे? पजंाब म� पानी के िलए िपछली बार भी बह�त 

माहौल खराब ह�आ था । म� भारत सरकार से िनवेदन करना चाहता ह� ंिक पंजाब के िलए पानी का 
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म�ुा बह�त मह�वपूण� और स�सेिटव है । यह बॉड�र �टेट है । इस ऑड�र को इमीिडएट्ली वापस िलया 

जाए । पजंाब और ह�रयाणा के मै�बर जैसे जाते ह�, वैसे ही री�टोर िकए जाए ं। 

�ी सुनील कुमार िसहं (चतरा) : आदरणीय सभापित जी, म� आपका अ�यंत आभारी ह� ंिक आपने 

मझेु झारख�ड क� बह�स�ंयक जनता क� पीड़ा को �य� करने का अवसर िदया है । म� आपका 

�यान आकिष�त करना चाह�गंा िक �ी महारामनवमी का पव� , झारख�ड म� लोक आ�था का महा पव�  

है । यह पव� होली के तरुतं बाद ��येक मंगलवार को मंगला शोभा या�ा से श�ु हो जाता है । लेिकन 

अ�यंत खेद और दभुा� �यजनक ि�थित है िक महा रामनवमी क� शोभा या�ा और मंगला शोभा या�ा 

को लेकर झारख�ड सरकार क� जो नीित है, �य�िक वहा ंका�ेंस और जेएमएम के गठबधंन क� 

सरकार चल रही है, उसने बह�स�ंयक जनता क� आवाज को दबाने का काम िकया है । वहा ंपर 

आज तक कह� भी अनमुित नह� िमल रही है । कल म�ने खदु भी मंगला शोभा या�ा क� अनमुित के 

िलए प� भेजा था, लेिकन उस पर कार�वाई नह� ह�ई । नतीजा यह हो रहा है िक िबना िकसी आदेश 

के लोग कह�-कह� �वय ं िनकाल रहे ह� । यह इसिलए दभुा� �यजनक है, �य�िक झारख�ड क� 

सरकार ने बह�स�ंयक जनता के धािम�क अिधकार पर, जो हम� पूजा-पाठ और अपने पव� को मनाने 

का अिधकार है, उस पर रोक लगा रखी है, जबिक कोरोना के नाम पर पूर ेदशे म� कह� भी अपनी 

आ�था के पव� को मनाने पर रोक नह� है । इसिलए म� आपके मा�यम से भारत सरकार को यह 

आ�ह क�ंगा िक झारख�ड सरकार को सचेत कर� । 

 सभापित महोदया, म� साथ ही साथ यह भी कहना चाहता ह� ं िक यह सिदय� से चली आ 

रही पर�परा है । झारख�ड म� सैकड़� साल से हजारीबाग, चतरा, रामगढ़, लातेहार, राचंी, 

जमशेदपरु, कोडरमा यानी जन-जन तक गावं-गावं म� यह पव� मनाया जाता है । यह सरकार �भू �ी 

राम के इस पव� को और बजरगं बली के इस पव� को समा� करने क� सािजश कर रही है । यह 

सािजश सफल नह� होने दी जाएगी ।  
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म� आपके मा�यम से भारत सरकार से आ�ह करता ह� ं िक इसम� ह�त�ेप कर� । ‘जय �ी 

राम’ पर पाबदंी लगाने का �यास झारख�ड सरकार कर रही ह ैतो म� आपके मा�यम से बताना 

चाहता ह� ं िक ‘जय �ी राम’ कोई सा��दाियक उद ्घोष नह� है, यह भारत के िवराट िच� क� 

अिभ�यि� है और यह महामं� है । झारख�ड क� सरकार का जो रवैया है, इस पर रोक लगाने के 

िलए म� आपके मा�यम से भारत सरकार से चाहता ह� ं िक ह�त�ेप कर े । आपका बह�त-बह�त 

ध�यवाद ।  

�ीमती वीणा देवी (वैशाली) : माननीय सभापित महोदया, म� आपके मा�यम से माननीय जल 

शि� मं�ी जी के स�ंान म� लाना चाहती ह� िक वैशाली ससंदीय �े� के अंतग�त पा� �खंड के 

िविभ�न पचंायत �े��, िजसम� कटा�, जाफरपरु, �यासपरु, िचतंामनपरु एवं कमलपरुा पचंायत ह� । 

इनम� जल िनकासी क� बड़ी सम�या है, जो काफ� वष� से लंिबत है । इन पचंायत �े�� क� लगभग 

आधी से �यादा भूिम कृिष उपयोग के �प म� है । इस कृिष उपयोग भूिम क� जल िनकासी का 

एकमा� �ोत एक नाला है, जो िक इन कृिष भूिम के भूखंड� को जोड़ते ह�ए 8 िकलोमीटर दूर गंडक 

नदी म� िमलता है । 

पर�त ुकाफ� वष� से उसक� उड़ाही नह� होने के कारण जल िनकासी क� सम�या बढ़ती जा 

रही है, िजससे स�कड़� िकसान� को आिथ�क �ित पह�ंच रही है । वहा ंबाढ़ जैसी हालात बने रहते ह� ।  

म� आपके मा�यम से सरकार से मागं करती ह� ं िक पा� �खंड के अंतग�त आने वाली इस 

जल िनकासी क� सम�या का समाधान का शी�ाितशी� कर� तािक िकसान� को आिथ�क �ित से 

बचाया जाए सके । लगभग 10 हजार एकड़ भूिम इससे �भािवत होने के कारण वत�मान म� खेती 

यो�य नह� है, इसिलए उसक� उड़ाही कर उसे खेती यो�य बनाया जाए ।  
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SHRI N. K. PREMACHANDRAN (KOLLAM): Madam Chairperson, my Zero 

Hour submission is in respect of pollution of a particular village in my 

constituency, that is, Panmana Village and the place is Chittoor area.   

 Chittoor and the surrounding places in Panmana village are facing 

critical environmental issues due to the pollution from KMML Chavara, Kollam, 

an industrial establishment.  The State Government authorities have visited the 

places and found that 183 acres of the land around KMML is not fit for human 

habitation due to pollution. After the discussion with the concerned, the 

Government has decided to take over the land.  The land was categorised and 

land value was also fixed by the District Collector and the concerned 

authorities.  Consent was given by the land owners also.  But unfortunately, 

the process is still being delayed.    

The families residing in Chittoor and surrounding places are facing crisis 

and they are undergoing treatment for diseases due to air, water and soil 

pollution. The only remedy is to take over the land and rehabilitate the people 

in that locality. 

Therefore, I urge upon the Government to initiate immediate action to 

take over the land in Chittoor and surrounding places of KMML Chavara so as 

to save the people from the hazards of environmental pollution.  The 

concerned Minister has visited the place and assured that the land will be 

taken over within three months.  One year has elapsed but nothing has been 

done.  



23.03.2022  755 
 

Therefore, I once again urge upon the Government to take over the land 

and protect the people who are living there in a bitter way.  The environmental 

hazards are there.  So, the life and property of these people have to be 

protected by rehabilitating them from that place. Thank you, Madam.  

 

�ी वीर�े� िसहं (बिलया) : सभापित महोदया जी, म� बह�त ही मह�वपूण� िवषय इस ससंद को 

बताना चाहता ह� ं। म� समझता ह� ंिक उस बात से पूरी ससंद सहमत होगी । यह देश कृिष �धान देश 

है, िकसान� का देश है । आजादी क� लड़ाई के िदन� म� बापू, मोहनदास करमचदं गाधंी कहते थे िक 

िह�द�ुतान क� आ�मा गावं� म� बसती है और िकसान� म� बसती है । हमार ेदेश के �धान मं�ी मोदी 

जी कहते ह� िक हमारी आ�मा िकसान� क� समिृ� के िलए हमेशा िचिंतत रहती है और उसी के िलए 

काम करती है । 

 सभापित महोदया, सब नीित बन गई, उ�ोग नीित बन गई, पय�टन नीित बन गई, अभी 

नागर िवमानन मं�ी जी उड्डयन नीित कह रहे थे । ससंद के सबसे व�र� माननीय सासंद, मेर े

�ातवृत् िम� मलुायम िसहं जी बैठे ह� । अभी कृिष नीित नह� बनी है । इस देश क� कृिष 

अथ��यव�था और �ामीण अथ��यव�था इतनी शि�शाली है िक देश को शि�शाली बनाया है । 

कोरोना महामारी के समय म� सार ेउ�पादन बदं हो गए थे, लेिकन िकसान� क� तप�या के बल पर 

खेती का उ�पादन 37 फ�सदी बढ़ गया । तभी इस देश के �धान मं�ी मोदी जी ने िकसी को भी 

भखुमरी से नह� मरने क� �यव�था क� । िकसान� क� समिृ� को बढ़ाने के िलए एक कृिष नीित 

बनाई गई थी, उससे कुछ लोग असहमत थे । यह �धान मं�ी जी क� महानता है िक उ�ह�ने कहा 

िक म� समझा नह� पाया और इस नीित को वापस लेता ह� ं । यह ससंद, देश और साढ़े छ: लाख 

गावं� म� रहने वाले िकसान इस बात के िलए सहमत ह� िक िकसान� क� समिृ� के िलए कोई कृिष 

नीित बननी चािहए, िजस तरह से उ�ोग नीित बनी है, पय�टन नीित बनी है, तो िकसान� क� समिृ� 
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के िलए एक कृिष नीित बननी चािहए । तािक िकसान� को सरकार से, शासन से यह भरोसा हो 

सके, पहली बार भरोसा पैदा ह�आ ह,ै छ: हजार �पए सालाना उनको िमलता है । म� समझता ह� ंिक 

उधर के लोग सहमत ह�गे या असहमत ह�गे, लेिकन इस बात से सब लोग सहमत रहते ह� िक 

िजनका खसरा-खतौनी म� नाम है, उनको छ: हजार �पए सालाना िमलता है, िजससे रबी और 

खरीफ क� फसल� के समय म� हो रही किठनाइय� का समाधान करने म� उनको मदद िमलती है । 

यह माननीय �धानमं�ी जी का फैसला था ।  

 पशधुन मामले म�, माननीय मलुायम िसहं जी कहते ह�, वे अभी परस� हम से कह रहे थे िक 

म�ने तो पाचँ भ�स और चार गाए ंरखी थ� और इनसे ही िकसानी श�ु क� थी ।  

 हमारी ससंद ने �ाकृितक खेती के बार ेम� बजट म� �ावधान िकया है और गंगा के िकनारे 

पाचँ िकलोमीटर के दायर ेम� �ाकृितक खेती करने क� बात कही है । इसे कृिष नीित म� शािमल 

िकया जाए । 

माननीय सभापित : आप शू�यकाल म� के�� सरकार से �या चाहते ह�, वह बता दीिजए । 

�ी वीर�े� िसहं: म� आपके मा�यम से सरकार से िवन�ता से कहना चाहता ह� ँिक कृिष नीित बनाने 

के िलए कदम उठाया जाए । म� समझता ह� ँिक इस सदन के सभी लोग इस बात से सहमत ह�गे िक 

िकसान� क� समिृ� के िलए कृिष नीित बननी चािहए । 

SHRI M. SELVARAJ (NAGAPATTINAM): Madam, handloom and handicraft 

products have a significant contribution in our economy.  They are not only 

sold in the domestic market, but are most of the products also exported 

abroad. Handloom sector is known for providing employment in rural areas. It 

is next only to the agriculture sector.  
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 Most of the weavers belong to the Other Backward Class, SC/ST and 

minority communities. They are all worst hit during the pandemic period as 

they have not been getting any work since 2020. However, the demand for 

handloom products has been increased by 12.66 per cent compared to the 

previous year. Thus, there is an urgent need for the support of the Government 

to protect both the weavers and also the traditional economic enterprises.  

 The Government has launched various schemes for the benefit of 

handloom weavers like Mudra Scheme, Pradhan Mantri Jeevan Jyoti Bima 

Yojana, Pradhan Mantri Suraksha Bima Yojana, Mahatma Gandhi Bunkar 

Bima Yojana etc. But the livelihood of the weavers is at stake during the 

pandemic period. Hence, the Government should extend some monthly 

financial assistance to the families of the handloom weavers immediately. 

Thank you. 

�ीमती सुि�या सदानदं सुले (बारामती) : माननीय सभापित जी, महारा�� के अमरावती म� डॉ. 

आरती िसहं नाम क� किम�र ऑफ पिुलस ह� । म� पेपर पढ़ रही थी और उस पेपर म� आया था िक 

िकसी कमेटी ने उनको िद�ली बलुाया था, जो एक पिुलस ऑिफसर ह� । जब उनको बलुाया गया 

था, तो उनक� फोटो िखंचवाई थी और उसे अमरावती म� वायरल िकया गया था । वह सब पेपर म� 

आया था । पेपर म� पढ़ने के बाद मझेु आ�य� ह�आ िक एक मिहला को या कोई भी मिहला ऑिफसर 

को रा�य से यहा ँपेशी के िलए बलुाया गया हो और इस �कार से उसक� फोटो उछाली जाए, तो 

यह अ�छी बात नह� है ।  

 म�ने आज उनको फोन िकया और उनसे कहा िक आरती, म� आपके इ�यू को समझना 

चाहती ह� ँ। म� इसके बार ेम� ज�र �पीकर साहब को बता दूगँी िक ऐसा नह� होना चािहए । उ�ह�ने 
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कहा िक नह� ताई, म� तो रा�ते म� फंसी ह� ँ। म�ने पूछा �या हो गया, तो उ�ह�ने कहा िक आ�दोलन 

चल रहा है । म�ने पूछा, िकस बात का आ�दोलन हो रहा ह,ै तो वह बोली िक िसल�डर लेकर बह�त-

सी मिहलाए ंरा�ते पर बैठी ह� ।  

 म� तो आरती के बार ेम� बोलना चाहती थी, लेिकन म� भारत क� दो और मिहलाओ ंके िलए 

भी बोलना चाहती ह� ँिक िजस गहृल�मी के हाथ म� इस सरकार ने उ��वला योजना दी और जब 

यह योजना दी, तब खदु क� पीठ थपथपाई क� स�ते दाम� म� हमने मिहलाओ ंक� िकतनी बड़ी सेवा 

क� है । हम सबको अ�छा लगा िक यह अ�छी बात है, देश क� मिहलाओ ंक� मदद हो रही है । आप 

भी एक मिहला ह� और म� भी एक मिहला ह� ँ।  

 हम सबको पता है िक पे�ोल, डीजल और िसल�डर के भाव आज बह�त ऊंचाई पर ह� । 

हमार ेमराठी म� इसे कहते ह� िक ‘गगन पर पह�चें ह�’ मतलब आसमान छू चकेु ह� । म� सोच रही थी िक 

इसके िलए �या कर सकते ह�? म�ने ऐसा ही सोचा, आप भी मेरी वेदना समझ पाएगंी िक इस पर 

कैसे अमल िकया जा सकता है? आज जो यह सरकार क� � म� है, इसको भारत के लोग� ने लाइन� 

म� खड़े होकर एक नह� बि�क पाचं रा�य� म� िजताया है ।  

इस महगंाई पर अगर कोई लगाम लगा सकता है, तो शायद मझेु लगता है, भगवान मझेु इस 

पर गाइड कर�, िसफ�  इले�शन ही लगा सकता है, दूसरा कोई यह काम नह� कर सकता । जब 

इले�शन होता है, तो महगंाई कम रहती है । इले�शन अगर दो िदन म� ख�म हो जाए, तो पे�ोल 

और डीजल के दाम तरुतं बढ़ जाते ह�, हर महीने महगंाई होती है ।  

 अत: मेरी क� � सरकार से िवनती है िक आप हर महीने एक इले�शन करवाइए । इससे आप 

भी बड़े �य�त रह�गे और पे�ोल-डीजल का दाम भी ठीक रहेगा । इसके कारण आज गरीब िकसान 

से लेकर िमिडल �लासेस तक सभी को िद�कत आ रही है । ऐसा करने से इस पीड़ा से सबको 

मिु� िमलेगी । थ�क-यू । 
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�ी गौरव गोगोई (किलयाबोर) : सभा-ने�ी महोदया ध�यवाद ।  

 महोदया, असम म� िपछले कुछ साल� से बह�त से यवुा अपने घर, अपने प�रवार को छोड़कर 

ULFA, जो िक एक िमिलट�ट ऑग�नाइजेशन है, उसम� भत� हो रहे ह� । यह बह�त अफसोसजनक 

और िचतंाजनक बात है, �य�िक हम चाहते ह� िक हमार ेयवुा सकारा�मक काम� म� लग� । असम और 

उ�र-पूवा�चल म� उ�पिंथय� के कारण हमने दशक� का िवकास खोया है । बह�त मेहनत और 

मश�कत से अमन, शािंत और िवकास का माहौल बना है ।  

 आज क� तारीख म� इस �कार का भत�करण �य� हो रहा है, इसको लेकर हम सभी को 

सतक�  रहना है । िवदेश म�ंालय को सतक�  रहना है और गहृ मं�ालय को सतक�  रहना है, �य�िक 

असम एक बॉड�र �टेट है । कह� न कह� पड़ोसी देश� क� नजर भी हमार ेइस �देश पर है, जो कभी 

भी अशािंत का वातावरण फैला सकते ह� । मझेु लगता है िक इंटेिलज�स एज�सीज और होम एज�सीज 

क� एक टीम को असम जाकर वहा ं क� �टेट गवन�म�ट से बातचीत कर के कोई हल िनकालना 

चािहए ।   

यह जो मेन म�ुा है, जो यवुाओ ं को ULFA के पास भेज रहा है, वह बेरोजगारी है । 

बेरोजगारी के कारण यवुाओ ंम� हताशा हो गई है, उ�ह� समझ नह� आ रहा है िक वे अपने घर को 

कैसे सभंाल� । वे ULFA म� जाकर कुछ ऐसे काम कर�गे, िजससे उनको कुछ ईजी-मनी, चदं पैसे 

िमल जाएगें, लेिकन इस पैसे के कारण उनका भिव�य न� हो जाएगा, उनका घर उजड़ जाएगा । 

इसके बार ेम� वे िचतंा नह� कर रहे ह� । यह सरकार ए�ट-ई�ट क� बात करती है । यही समय ह,ै यही 

म�ुा है, िजस पर सरकार कोई ए�शन ले ।  

ध�यवाद । 
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�ी हसनैन मसूदी (अन�तनाग) : चेयरपस�न सािहबा, आपका बह�त-बह�त शिुकया ।  

 म� आपक� वसातत से एक सगंीन मसला उठाना चाहता ह�,ं िजसका सार ेम�ुक म� सामना है 

और ज�मू क�मीर म� भी इस मामले का सामना है । हमारी आबादी का करीब 33 परस�ट ब�चे ह� । 

इस 33 परस�ट म� से तीन परस�ट �पेिशली एिब�ड ब�चे ह� या िडफर�टली एिब�ड ब�चे ह�, जो िक 

एक-ितहाई ह� । जब से कोिवड का मामला आया, तब से उनक� मिु�कलात बढ़ गई ।  

 इन तीन परस�ट िडफर�टली एिब�ड ब�च� म� से एक परस�ट ब�च� को severe visual 

impairment है, यानी ये ब�चे िबनाई से मह�म ह� या इनक� कम िबनाई है । तीन परस�ट म� से जो 

यह एक परस�ट है, जो एक-ितहाई है, उसक� तालीम के िलए पूर ेम�ुक म� कोई �यव�था नह� है, 

कोई एिड�वेट अर�जम�ट नह� है ।  

 अगर कोई locomotor disability से िडफर�टली एिब�ड हो, तो भी वह �कूल जा सकता 

है और �कूल के साथ इंिट�ेट हो सकता है, लेकन िबनाई का जो मामला है, जो िक देखने का 

मामला है, इस severe visual impairment के िलए सार ेम�ुक म� जो �यव�थाए ंहोनी चािहए, वे 

नह� ह� ।  

 दूसरी बात यह है िक कोिवड का सामना ह�आ, कोिवड क� वजह से उनका जो �ेिडशनल 

तालीम का तरीका था, वह मतुािसर ह�आ । इस सेगम�ट के िलए जो सीिवयर िवजअुल इ�पेयरम�ट से 

मह�म ह� या उनक� �ि� कम है, उनके िलए ऑनलाइन एजकेुशन का कोई इंतजाम होना चािहए । 

जो भी इि�वपम�ट्स सार ेिव� म� इ�तेमाल िकए जा रहे ह�, उनका यहा ंभी उपयोग होना चािहए । 

इनके िलए खास पािलसी बनाई जाए, तािक इ�ह� तालीम से मह�म न होना पड़े । ज�मू-क�मीर म� 

तो हालात िबलकुल अलग ह� । �ीनगर म� अरिवदं होम के नाम से एक �कूल इनक� सिुवधा के िलए 

था । जो सोसायटी उसे चलाती थी, उससे लेकर इसे सरकार को िदया गया । ज�मू-क�मीर के हर 

िडिवजन म� इनके िलए ऑनलाइन एजकेुशन का इंतजाम िकया जाए । 
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�ी हनुमान बनेीवाल (नागौर) : महोदया, यह राज�थान का अ�यंत गंभीर मामला है । हमार ेदेश 

क� ससंद ने शासन �शासन क� जवाबदारी और पारदिश�ता को सिुनि�त करने के िलए और आम 

जन को जानकारी सलुभ कराने के िलए सूचना का अिधकार अिधिनयम, 2005 लागू िकया । आज 

देश म� आरटीआई काय�कताओ ंपर लगातार जो हमले हो रह ेह�, वह िचतंा का िवषय है । राज�थान 

के बाड़मेर िजले के िगड़ा थाना म� 22 िदस�बर, 2021 को दज� एफआईआर 270/21 क� तरफ 

सरकार का �यान आकिष�त करते ह�ए बताना चाहता ह� ंिक आरटीआई काय�कता� अमराराम गोदारा  

का अप�ण करके उस पर जानलेवा हमला िकया । 21 िदस�बर, 2021 को अमराराम का अप�ण 

करके उसक� बेरहमी से िपटाई क� गई । उसके पैर� म� क�ल� गाड़ दी गई ं और जगह-जगह से उसक� 

हड् िडय� को तोड़ िदया गया । ि�ल मशीन से उसके शरीर म� ि�ल िकया गया । उसके साथ यह सब 

इसिलए िकया गया �य�िक उसने पचंायत� से जड़ुी जानकारी सूचना के अिधकार के तहत मागंी  

थी । 

 महोदया, �करण क� गंभीरता को देखते ह�ए वहा ं क� पिुलस को त�काल हमले के 

सािजशकता�ओ ं के सभी आरोिपय� को िगर�तार करने क� ज�रत थी, लेिकन आज तक 

सािजशकता� और म�ुय हमलावर पिुलस क� िगर�त से दूर ह� । �थम ��या से जब घटना घटी, तब 

वहा ं के पिुलस थाने के अिधका�रय� क� भूिमका भी सिंद�ध थी �य�िक हमलावर और 

सािजशकता�ओ ं क� थाना अिधकारी से धिन�ता तथा िनकटता जािहर थी और पिुलस ने कोई 

कदम नह� उठाया । केवल बाड़मेर िजले क� बात क�ं तो दस आरटीआई काय�कता�ओ ं को 

धमिकया ंदेने, उन पर हमले सिहत अ�य मामले भी वहा ंके थान� म� दज� ह� । यह इंिगत करता है िक 

पिुलस आरटीआई काय�कता�ओ ंक� सरु�ा को लेकर गंभीर नह� है । अमराराम गोदारा अपने बजुगु�   

िपता, प�नी तथा छोटे ब�च� के साथ जयपरु म� �याय क� गहुार लेकर एक स�ाह से भी अिधक 

समय से पिुलस किमशनेरटे, जयपरु के सामने धरने पर बैठा है । उसके बावजूद सरकार पूरी गंभीर 

नह� है । इस घटना म� चार हमलावर� को िगर�तार िकया गया था । एक अपराधी को जमानत िमल 
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गई और चार हमलावर अभी फरार ह� और पीिड़त अमराराम के अनसुार म�ुय सािजशकता� 

नगाराम उफ�  नगराज पूव�  सरपचं, प�ुिलया जो गेड़ा थाने का िह��ीशीटर है, बाकंाराम सरपचं, 

मानाराम जो इन पचंायत� म� का�ें�टर है । वह भी अभी पिुलस क� िगर�त से दूर है तथा त�कालीन 

गेड़ा थाना जयराम क� भूिमका भी सिंद�ध थी । आरटीआई काय�कता� अमराराम बाड़मेर िजले के 

प�ुिलया क� ढाणी पचंायत� म� सरकार क� योजनाओ ंसे �ा� रािश के काय� के िववरण आिद को 

लेकर सूचना के अिधकार से भौितक स�यापन करवाना चाहते थे । वे काय� म� अिनयिमतता, 

��ाचार से जड़ु़े कागज� क� �ितया ं लेना चाहते थे । इसके िलए उ�ह�ने सूचना के अिधकार के 

तहत आवेदन िदया । इसी कारण अमराराम पर जानलेवा हमला ह�आ ।  

महोदया, म� सरकार से मांग क�ंगा िक देश क� संसद ने सूचना के अिधकार अिधिनयम 

बनाया और इसिलए इसके सरं�ण के िलए क� � को भी इसम� ह�त�ेप करने क� ज�रत है अ�यथा 

दबगं� �ारा इस तरह हमले होते रह�गे और खौफ के साये म� इस कानून का कोई उपयोग नह�   

करगेा । सरकार अमराराम गोदार पर जानलेवा हमले म� राज�थान सरकार को िनद�िशत कर� िक 

सभी अपराधी िगर�तार ह� और जो सािजशकता� ह� चाहे वह पिुलस के अिधकारी भी �य� न ह�, 

उनके िखलाफ काय�वाही क� जाए । देश म� आरटीआई काय�कताओ ंक� जान क� सरु�ा पर सदन 

को गंभीरता से िवचार करने क� ज�रत है । क� � सरकार �ारा पा�रत सूचना �द�ा सरं�ण 

अिधिनयम, 2011 म� अभी तक क� � ने िनयम बनाकर अनसूुिचत नह� िकया है । इस कारण भी 

आरटीआई काय�कता�ओ ंपर लगातार हमले और अ�याचार हो रहे ह� । इ�ह� रोकने का मैकेिन�म 

िवकिसत िकया जाए और इस पर सरकार �यान दे तथा राज�थान सरकार को िनद�िशत कर ेिक 

अमराराम गोदारा के प�रवार को �याय िमल सके । 

SHRI RAGHU RAMA KRISHNA RAJU (NARSAPURAM): Hon. Chairperson, I 

would like to make a mention with regard to certain rights of a Member of 

Parliament. As a Member of Committee on Personal and Public Grievances, I 
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keep getting several grievances from the public; and recently, I had come 

across one public grievance wherein some public spirited people got some 

testing done on some liquor samples.   

I only submitted the reports to the hon. Prime Minister saying that “xyz 

substances were there. This is for your kind information; and to suggest 

suitable steps to be taken by the State.” 

 Naturally, the Office of the hon. Prime Minister would have forwarded it.  

But that was taken as a criminal offence by the State.  Even the officers who 

are not supposed to talk, they were telling that cases of criminal defamation 

would be initiated.  If the rights of the Member of Parliament in submitting the 

facts to the Prime Minister would be questioned by the States, then, how would 

the Parliamentarians or the public representatives be able to raise their 

voices? … (Interruptions) It is a relevant matter.  Let me complete. … 

(Interruptions) Madam, this is the problem with regard to the States and that is 

why they are not allowing even the public representatives to represent the fact.  

There is also a Supreme Court order where if any public representative is 

bringing the grievances of the public, even if it is against the governance, no 

action shall be taken against him. … (Interruptions) Even after that, sedition 

cases are being filed. … (Interruptions) Madam, can you imagine the nature of 
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the people who use the words … and other things in Parliament.  They should 

be sent out of the House.   

माननीय सभापित : कोई भी अनपािल�याम��ी श�द �रकॉड�  म� नह� जाना चािहए । इसे िनकाल 

दीिजए । गलत श�द� का इ�तेमाल नह� करना चािहए ।  

SHRI RAGHU RAMA KRISHNA RAJU: Yes, Madam.  Let them be under 

control. … (Interruptions) I am fighting for the rights of the Parliamentarians 

who approach the hon. Prime Minister for bringing the public grievances for his 

consideration.  The public representatives shall be given the freedom to freely 

talk.  Even in Parliament, they are not allowing me to go there and talk.  I 

request the hon Prime Minister to, once again, look into this matter.  It is my 

request through you, hon. Chairman, to address the concerns of the public 

representatives.  

 Thank you.  

�ी रामिशरोमिण वमा� (�ाव�ती) : सभापित महोदया, म� आपके मा�यम से माननीय �धान मं�ी 

जी का �यान अित मह�वपूण� िवषय क� ओर आकृ� करना चाहता ह� ं । हम सभी सासंद� के पास 

�े� क� गरीब जनता एवं आिथ�क �प से कमजोर लोग अपनी बीमारी के उपचार हेत ु�धान मं�ी 

राहत कोष से आिथ�क सहायता िमलने हेत ुअपना �ाथ�ना-प� लेकर आते ह� । उनम� से अिधकतर 

गंभीर बीमारी जैसे क� सर, िकडनी तथा हाट�  जैसी गंभीर बीमा�रय� के रोगी होते ह� । हम सभी सासंद 

अपनी स�ंतिुत पर माननीय �धान मं�ी जी को प� भेजते ह�, लेिकन राहत कोष से सहायता देते-

देते दो से तीन माह का समय लग जाता ह,ै िजससे रोगी क� बीमारी अिधक गंभीर होने के कारण 

                                                           
 Not recorded.  
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उसक� म�ृय ुतक हो जाती है । इससे उस प�रवार म� असमय म�ृय ुहोने से प�रवार का ताना-बाना 

िबगड़ जाता है ।  

 महोदया, म� आपके मा�यम से माननीय �धान मं�ी जी से सम�त सासंद� क� तरफ से मागं 

करता ह� ंिक माननीय सांसद� क� स�ंतिुत पर �व�रत कार�वाई करने और �धान मं�ी राहत कोष से 

धनरािश 10 से 15 िदन� के भीतर मंजूर कर गंभीर रोिगय� क� जान बचाने क� �यव�था करने क� 

कृपा कर� और हम सासंदगण के राहत कोष से कम से कम एक वष� म� 100 आवेदन� को �वीकृत 

िकए जाने क� सीमा बढ़ाई जाए । ध�यवाद ।  

�ी सुमेधान�द सर�वती (सीकर) : सभापित महोदया, आपने मझेु शू�य काल म� बोलने का 

अवसर िदया, इसके िलए ध�यवाद ।  

 मेर ेससंदीय �े� सीकर म� िपछले कुछ वष� से खास तौर पर पीने के पानी का बड़ा सकंट  

है । मेर े लोक सभा �े� क� 6 िवधान सभाए ं ऐसी ह�, िजनम� भूतल का पानी सूख गया है और 

ट्यूबवे�स लगभग �ाई हो गए ह� । ह�डप��स भी �ाई हो गए ह�, िजसके कारण लोग� को एक-एक 

घड़े पानी के िलए काफ� दूर-दूर तक जाना पड़ता है । वहा ंकु�भाराम िल�ट कैनाल क� चचा� बार-

बार होती रहती है । वह �ोजे�ट बना, लेिकन वह धरातल पर नह� आ पाया ह ै। हाल ही म� रा�य 

सरकार ने भी घोषणा क� है िक हम कु�भाराम िल�ट कैनाल का पानी लेकर आएगें ।  

15.00 hrs 

 मेरा जल शि� मं�ी, भारत सरकार और माननीय �धानमं�ी जी से िनवेदन है िक सीकर 

िजले के िलए पीने के पानी क� �यव�था क� जाए । वह नहर के मा�यम से हो, कु�भाराम िल�ट 

कैनाल के मा�यम से हो या यमनुा के जोड़ने से पानी क� �यव�था हो । हमारी 6-7 िवधानसभाए ं

ऐसी ह�, िजनम� पानी का संकट ह ै। आपके मा�यम से भारत सरकार से यह मेरा िनवेदन है । 
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�ी सुखबीर िसहं जौनापु�रया (ट�क-सवाई माधोपुर) : महोदया, जैसा िक अभी माननीय 

समेुधान�द सर�वती जी ने कहा है, मेरा यह कहना है िक मेर ेिजले म� पानी तो बह�त है, लेिकन मेर े

�देश क� गवन�म�ट पानी को जयपरु, अजमेर और �यावर ले जा रही है । मेर े�े� का पानी काटा जा 

रहा है । म� आपके मा�यम से कहना चाहता ह� ँिक कम से कम मेरा पानी मेर े�े� को िमलना चािहए 

और उसके बाद बाहर जाना चािहए ।  

 महोदया, आपने मझेु शू�यकाल म� बोलने का मौका िदया, इसके िलए आपका ध�यवाद । 

 म� आपके सामने एक बह�त ही मह�वपूण� िवषय उठाना चाहता ह� ँ। पूर ेदेश म� रा��ीय खा� 

सरु�ा अिधिनयम के तहत गरीब प�रवार� को खा� साम�ी दी जाती है । के�� सरकार क� यह 

योजना गरीब प�रवार� के िलए बह�त ही लाभदायक है । माननीय �धानमं�ी �ी नर�े� मोदी जी से 

मेरा आ�ह है िक कोरोना काल को देखते ह�ए इस योजना क� अविध और बढ़ाई जाए, जो 22 माच�, 

2022 तक क� गई है । इससे गरीब लोग� के चेहर ेपर खशुी क� लहर साफ िदखाई दे रही है । चार 

�देश� म� जो चनुाव ह�ए ह�, वहा ँसभी लोग� ने बढ़-चढ़कर वोट डालने म� िह�सा िलया है । उन गरीब 

आदिमय� ने खा� साम�ी का यह प�रणाम िदखाया है ।  

 महोदया, मेर ेससंदीय �े� म� दो िजले आते ह�, िजसम� िजला ट�क और सवाई माधोपरु ह� । 

इन दोन� िजल� म� और पूर े�देश म� �देश क� सरकार ने पोट�ल बदं कर रखा है, इस कारण से 

िकसी भी गरीब आदमी का खा� सरु�ा म� नाम नह� जड़ु पाता है । मेरा आपके मा�यम से िनवेदन 

है िक के�� सरकार इसम� दखलदंाजी कर ेऔर रा�य सरकार को िनद�श दे तािक वह पोट�ल को 

खोले और जो गरीब आदमी ह�, िज�ह� माननीय �धानमं�ी जी राशन देना चाहते ह�, उन गरीब लोग� 

को वह राशन िमले । यह मेरा आपके मा�यम से सरकार से अनरुोध है ।  

डॉ. आलोक कुमार सुमन (गोपालगजं) : महोदया, ध�यवाद । 
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 म� इस सदन एवं आपके मा�यम से अपने ससंदीय �े� गोपालगंज म� �वीकृत इथेनॉल 

फै��ीज क� ओर �यान िदलाना चाहता ह� ँ। 

 महोदया, वष� 2007 म� हमार ेपरम आदरणीय माननीय म�ुयमं�ी �ी नीतीश कुमार जी ने 

इथेनॉल �लाटं लगाने पर जोर िदया था और उ�ह�ने के�� सरकार को एक िच�ी भी िलखी थी, 

िजसके कारण पूर े िबहार म� 17 से �यादा इथेनॉल फै��ीज लगाने का काम श�ु ह�आ । मेर े

ससंदीय �े� गोपालगंज म� इथेनॉल फै��ी क� चार यूिनट दी गई ं । पूर ेिबहार म� 35.2 करोड़ लीटर 

�यूल हर साल पैदा करने का ल�य है । सबसे मह�वपूण� बात है िक �रसोस�ज जैसे िक शगुरकेन, 

सीरा, म�का, गेह� ँइ�यािद जो िक इथेनॉल तैयार करने के िलए ज�री है, वे पया�� मा�ा म� िबहार म� 

मौजूद ह� । पूर ेिबहार म� इथेनॉल उ�पादन के िलए अपार सभंावनाए ंह� ।  

 अत: म� आपके मा�यम से माननीय मं�ी जी पे�ोिलयम एवं नेचरुल गैस से िनवेदन करता ह� ँ

िक िबहार एवं मेर ेससंदीय �े� गोपालगंज म� िव�ण ुशगुर िम�स एवं बदं पड़े मीरगंज शगुर िम�स म� 

आव�यक सहायता यथाशी� दी जाए तािक वहा ँ इथेनॉल का उ�पादन ज�द से ज�द श�ु हो   

सके । ध�यवाद ।  

माननीय सभापित : आपका िवषय रले सेवा का था ।  

डॉ. आलोक कुमार सुमन (गोपालगजं): महोदया, हमने च�ज करने का नोिटस िदया था । 

माननीय सभापित : अ�छा, िदया था, ठीक है । आपका ध�यवाद । 

DR. TALARI RANGAIAH (ANANTAPUR): Thank you, Madam Chairperson, 

for giving me the opportunity to speak on an important matter. 

 Madam, the Common University Entrance Test (CUET), 2022 is 

scheduled to be conducted by the National Test Agency (NTA) for admissions 
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in undergraduate courses in 45 Central Universities of the country. But there is 

no single entrance examination centre in the Rayalaseema region. 

Rayalaseema is an economically backward and educationally backward 

region. So, one examination centre is very important to be established in this 

region for the benefit of the students. I request the authorities concerned to 

conduct the entrance examination in any one of the district headquarters of the 

Rayalaseema region, that are, Anantpur, Kurnool, Kadapa or Tirupati.  

 Thank you very much.  

माननीय सभापित : बह�त अ�छा ।  

�ी �दीप कुमार चौधरी जी – उपि�थत नह� । 

�ी अरिव�द शमा� जी । 

डॉ. अरिव�द कुमार शमा� (रोहतक): महोदया, ध�यवाद ।  

 महोदया, म� आपके मा�यम से कहना चाहता ह� ँ िक धारा 370 और 35ए को हटाने का, 

माननीय �धानमं�ी �ी नर�े� मोदी जी के नेतृ�व म�, हमार ेगहृ मं�ी माननीय अिमत शाह जी के 

नेत�ृव म�, देिखए यह बह�त बड़ा काम देश क� अख�डता के िलए ह�आ । अब म� आपके मा�यम से 

माननीय गहृ मं�ी जी से कह�गँा िक इसक� एक उ�च �तरीय जाचँ हो । अब हम अलग-अलग 

मा�यम� से देख रहे ह� िक वहा ँ�या ह�आ । क�मीरी पिंडत, हमार ेगजु�र भाई, हमार ेदिलत इ�यािद, 

उनको भी िब�कुल कुचलने क� कोिशश क� गई । हम अलग-अलग मा�यम� से यह देख रहे ह�, 

लेिकन स�चाई कैसे सामने आए, मेरी आपके मा�यम से दरखा�त है िक एक उ�च �तरीय, 

ऑनरबेल स�ुीम कोट�  के िसिटंग जज क� अ�य�ता म� एक जाचँ कमेटी िबठायी जाए, एक आयोग 

िबठाया जाए, िजससे िब�कुल दूध का दूध और पानी का पानी पता लगे िक वाकई म� वहा ँह�आ 
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�या था । अलग-अलग मा�यम� से जो सामने आ रहा है, वह ऑथ�िटक है या नह� है, लेिकन यह 

जाचँ िबठाकर पता लगाया जाए िक वाकई म� वहा ँपर िकतना नकुसान ह�आ है और लोग� के साथ 

िकतनी �यादती ह�ई है । ये सब त�य सामने आने चािहए । यह आपके मा�यम से मेरी सरकार से 

मागँ है । 

�ी �रतेश पा�डेय (अ�बेडकर नगर): महोदया, म� आपके मा�यम से उ�र �देश और मेर े �े� 

अ�बेडकर नगर म� जो एक ग�भीर सम�या पनप रही है, उसको यहा ंउठाना चाहता ह� ं।  

महोदया, टाडंा, जलालपरु, गोसाईगंज, कटेहरी और अकबरपरु, मेर े�े� म� ये पाचँ िवधान 

सभाए ंह�, यहा ंपर बह�त ही �यापक तरीके से �मैक का गोरखधधंा िकया जा रहा है । यह पूर ेउ�र 

�देश म� फैला ह�आ है । िजस �कार से पहले पजंाब म� इस नशीले पदाथ� ने वहा ंके नौजवान� को 

पूरी तरह से धव�त कर िदया था, आज वही ि�थित उ�र �देश म� धीर-ेधीर ेपनप रही है । उ�र 

�देश क� सरकार अपनी कानून �यव�था को लेकर हर जगह एक बड़ा िढंढोरा िपटती है, जनता ने 

एक �कार से उसको अपनी मंजूरी देते ह�ए स�ा िफर से उनके हाथ म� दी है । म� आपके मा�यम से 

यह कहना चाहता ह� ंिक उ�र �देश पिुलस इस �यापक सम�या का स�ंान ले । हमार ेपूर े�देश म� 

पड़ोसी देश� से जो �मैक का आयात होता है, उसको रोकने का काम कर े । आज नौजवान जो 

बेरोजगारी के कारण पूरी तरह से अपना हौसला खो चकेु ह�, लाचार हो चकेु ह� और उनके पास 

कोई चारा नह� बचता है, वे आसानी से ��स के चगंलु म� फंसने का काम करते ह� । उसको रोकने के 

िलए एक �यापक �क�म चलाई जाए और नौजवान� को इस बीमारी से उभार कर उनको िफर से 

म�ुयधारा म� लाने के िलए काय� िकया जाए । म� आपको ध�यवाद देना चाहता ह� ं िक आपने इस 

सम�या को सनुने का काम िकया । 

�ी जगदि�बका पाल (डुम�रयागजं): महोदया, म� आपका और अ�य� जी का अ�यंत आभारी ह�ं 

िक इस शू�य �हर म� हम लोग� को अपने �े� के �वलंत और अ�यंत लोक मह�व के अिवलंबनीय 

म�ेु को उठाने क� अन�ुा िमलती है । 
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 महोदया, म� आपका �यान तथागत गौतम ब�ु क� ज�म �थली किपलव�त ुिस�ाथ�नगर क� 

ओर आकृ� करना चाहता ह� ं। आज वहा ंदेश के ही नह�, िवदेश� से भी लाख� पय�टक आते ह� । वहा ं

रले लाइन मीटर गेज से �ॉड गेज हो गई और वहा ंिजला म�ुयालय क� भीमापार रलेवे �ॉिसगं थी । 

अब नेशनल हाइवे 233 बन जाने के कारण कई िकलोमीटर ल�बा एक फलाईओवर बन गया है 

और नीचे एक रलेवे का पाक�  था, उसको बदं कर िदया है । इसके कारण वहा ंिजतने �कू�स थे, 

हॉि�पट�स थे और तमाम गावँ के लोग� को आने-जाने म� बह�त किठनाई हो रही है । लोग� क� एक 

लगातार मागं है । वहा ंपर वे धरना भी दे रहे ह�, �दश�न कर रहे ह� िक अगर उस रलेवे के फाटक को 

बदं कर िदया गया है तो रलेवे अंडर ि�ज (आरयूबी) बना िदया जाए । इस सबंधं म� म� आपके 

मा�यम से सरकार का �यान आकृ� करना चाहता ह� ं िक वह तथागत गौतम ब�ु क� धरती है, 

आका�ंा जनपद है और उस जनपद म� भीमापार रेलवे �ॉिसगं पर आरयूबी बनाने का िनद�श द�, 

िजससे वहा ंलाख� लोग� को आवागमन क� सिुवधा िमल सक�  ।  

ध�यवाद । 

LIST OF MEMBERS WHO HAVE ASSOCIATED THEMSELVES WITH THE 
ISSUES RAISED UNDER MATTERS OF URGENT PUBLIC IMPORTANCE 

सद�य, िजनके �ारा अिवल�बनीय लोक 

मह�व के िवषय उठाये गये ।  

सद�य, िज�ह�ने उठाए गए िवषय� के साथ 

�वय ंको स�ब� िकया । 

Dr. Sukanta Majumdar Shri Devaji Patel 

Kunwar Pushpendra Singh Chandel 

Shrimati Sonia Gandhi Shrimati Supriya Sadanand Sule 

Shri Arjunlal Meena Shri Dushyant Singh 

Kunwar Pushpendra Singh Chandel 
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Shri Vijay Kumar 

Adv. Dean Kuriakose 

Shri Narendra Kumar 

Shri Nayab Singh Saini 

Shri Rattan Lal Kataria 

Shri Janardan Mishra 

Shri Maddila Gurumoorthy 

Dr. Arvind Kumar Sharma 

Shri Jagdambika Pal 

Shri Hanuman Beniwal 

Shri Ramshiromani Verma 

Dr. Alok Kumar Suman 

Kunwar Pushpendra Singh Chandel 

Shri Ritesh Pandey Shri Jagdambika Pal 

Kunwar Pushpendra Singh Chandel 

Dr. Nishikant Dubey Shri Sunil Kumar Singh 

Shri Dushyant Singh 

Kunwar Pushpendra Singh Chandel 

Shri Sumedhanand Saraswati 

Shri Sukhbir Singh Jaunapuria 

Shri Dushyant Singh 

Kunwar Pushpendra Singh Chandel 

 

______ 
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माननीय सभापित : आइटम नबंर 23. 

15.09 hrs 

UNION BUDGET (2022-2023) – DEMANDS FOR GRANTS…Contd. 

Ministry of Commerce and Industry 

माननीय सभापित : अब सभा म� वािण�य और उ�ोग मं�ालय से सबंिंधत अनदुान� क� मागं 

स�ंया 10 और 11 को चचा� तथा मतदान के िलया जाएगा । 

 सभा म� उपि�थत िजन माननीय सद�य� के वािण�य और उ�ोग मं�ालय से सबंिंधत 

अनदुान� क� मागं� पर कटौती ��ताव प�रचािलत िकए गए ह�, यिद वे अपने कटौती ��ताव ��ततु 

करना चाहते ह� तो 15 िमनट के भीतर सभा पटल पर पिच�या ंभेज द�, िजनम� उन कटौती ��ताव� 

क� स�ंयाए ंिलखी ह�, िज�ह� वे ��ततु करना चाहते ह� । 

 इस �कार ��ततु िकए गए कटौती ��ताव� क� �म स�ंयाओ ंको दशा�ने वाली सूची कुछ 

समय प�ात् सूचना प� पर �दिश�त कर दी जाएगी । यिद सद�य� को उस सूची म� कोई िवसगंित 

िमले तो वे उसक� सूचना त�काल सभा पटल पर मौजूद अिधकारी को दे द� । 

��ताव ��ततु ह�आ: 

“िक अनदुान� क� मागं� क� सूची के �त�भ 2 म� वािण�य और उ�ोग मं�ालय से 

सबंिंधत मागं स�ंया 10 और 11 के सामने दशा�ये गए मागं शीष� के सबंधं म� 31 

माच�, 2023 को समा� होने वाले वष� म� सदंाय के दौरान होने वाले खच� क� 

अदायगी करने हेत ुअनदुान� क� मागं� क� सूची के �त�भ 3 म� दशा�यी गई राज�व 

लेखा तथा पूजंी लेखा सबंधंी रािशय� से अनिधक सबंिंधत रािशयां भारत क� 

सिंचत िनिध म� से रा��पित को दी जाए ं।” 
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Demands for Grants for 2022-2023 to be submitted to the vote of Lok Sabha  

 

No. of Demand   Name of Demand      Amount of Demand for Grant to be submitted to the  
            vote of  the House 

 1    2      3 

    Ministry of Commerce and Industry  Revenue Rs.                         Capital Rs. 

10   Department  of  Commerce               5672,50,00,000        400,00,00,000 

11   Department  for Promotion of Industry   7048,00,00,000 1300,00,00,000 
   and Internal Trade 
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SHRI ANTO ANTONY (PATHANAMTHITTA): Thank you, Chairperson. I am 

very grateful to you for giving me the opportunity to participate in this 

discussion on the Demands for Grants of the Ministry of Commerce and 

Industry for 2022-23. 

 The Government has set an ambitious export target of 400 billion US 

dollars for 2021-22, and if this target does materialize, the eagerly awaited 

economic turnaround could be well on its way. During 2021-22, from April to 

December, the merchandise export recorded growth of 49.7 per cent to 301.4 

billion US dollars, compared to the corresponding period of last year and 26.5 

per cent over 2019-20 from April to December. But it is not reflecting in the 

economy. 

 Madam, I hope, the Government is aware that the commercial crops and 

spices produced in India are facing steep fall in prices, and the farmers are on 

the verge of suicide due to the price fall. There is no mention in this Budget to 

help the farmers of cardamom, pepper, and other spices and plantation crops 

like rubber, coffee, tea, and cashew. The farmers of these crops are not able to 

meet the cost of production of their produce. I hope the hon. Minister will 

address this issue while giving the reply. 

 I would like to request the Government to withdraw itself from the move 

to repeal the Rubber Act, 1947, and to introduce the Rubber (Promotion and 

Development) Bill 2022. The repealing of the Rubber Act and the introduction 

of a new Bill in its place is a deliberate attempt to cripple the Rubber Board by 
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stripping off its powers, and also to wipe out rubber cultivation from the 

country. At present, fixing the standard prices and testing the quality of natural 

rubber are the responsibilities which are vested with the Rubber Board. 

Moreover, the import of natural rubber should also be in accordance with the 

recommendations of the Board. However, the new Bill seeks to strip off all the 

powers of the Rubber Board in this regard. This raises concerns among 11.5 

lakh rubber growers in the country. The hon. Minister has denied that the 

power of the Rubber Board will be abridged. If it is so, then it is very difficult to 

understand why the Government is trying to repeal the Rubber Act, 1947.  

If it is required, necessary amendments to the Rubber Act, 1947 can be 

made for giving more powers to the Rubber Board and the area of operations 

of the Rubber Board can be enhanced. 

 The Government is providing all agricultural benefits like subsidies, 

fertilizers, pesticides, etc. to commercial crops like cotton and jute. Agricultural 

benefits should also be granted to the producers of natural rubber. 

 Madam, Kerala is very much concerned about the fall in prices of natural 

rubber. The drastic crash in the price of natural rubber coupled with rising cost 

of production and declining yields from the progressively ageing rubber 

holdings put the rubber plantation sector into a major crisis. Both large estates 

and small holdings were badly affected due to the low price of rubber. About 

11.5 lakh small scale rubber cultivators face crisis due to fall in prices of 

rubber. 
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 The main reason for decline in rubber prices is the indiscriminate import 

of natural rubber. In order to arrest the price fall, import of rubber should be 

stopped with immediate effect. Import of rubber has increased due to less 

import duty on rubber and rubber products. At present, rubber price has come 

down to Rs.160 per kilogram. It was about Rs. 240 per kilogram ten years 

back. This has made rubber cultivation not remunerative at all and the farmers 

are leaving rubber cultivation. This affects the economy of the State also. 

Ninety-five per cent of the rubber cultivation is in Kerala. So, an appropriate 

scheme for natural rubber price stabilization or Income Stabilization Fund to 

support the small and marginal farmers is necessary and essential. 

The Central Government has the authority to increase import duty in line 

with the World Trade Organisation Agreement, but it has not done so, so far. I 

also urge upon the Government of India to restrict the import of natural rubber 

from outside. 

The Government has also been trying hard to grant BIS Mark to cup 

lump. The BIS mark is required to import cup lump. If it is granted, large scale 

import will take place and result in fall in price of natural rubber. It may also 

cause environmental hazards by a possibility of bringing viruses and other 

insects as cup lump is an unprocessed product. Thus, the Government is 

trying to put the rubber farmers into another trouble. 

Not only rubber, all plantation crops - tea, coffee and spices - are 

currently passing through an unusually difficult phase, with the basic problem 
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of low commodity prices combined with high cost of production owing to low 

productivity of labour and land, which is further complicated by climate change. 

The plantation sector is crucial to the livelihood of some of the most 

marginalised and vulnerable sections of the population. The plantation sector 

provides livelihood to 23 million workers and more than 1.5 million growers. 

The sector gains prominence as the principal source of livelihood for a large 

number of Scheduled Tribes and Scheduled Castes, women, minority 

communities and spatially excluded communities. 

The specificities of the plantation sector need to be addressed 

separately rather than extending the support provided to the agricultural or 

industrial sector.  

On the supply side, the key issues that need redressal are labour and 

capital availability for continued production and smoothening out supply chain 

and marketing bottlenecks. The commodity boards had been implementing 

various measures to mitigate some of these problems. The Tea Board 

extended a moratorium of six months on interest and instalments for the loans 

taken through the Special Purpose Tea Fund (SPTF) scheme for replanting, 

planting and rejuvenation. The Tea Board also conducted special e-auctions 

for special plucking done on 21st  May. The Spices Board had intervened to 

enhance exports, by relaxing quality checks, to countries not requiring quality 

standard certificates. Similarly, the Rubber Board has, through its producer 

companies, arranged to buy rubber sheets from the farmers at a base price, 
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thus providing liquidity for the farmers. The commodity would be sold as and 

when the markets open and the full market price would be reimbursed later. 

Nevertheless, as it can be seen from the measures adopted by the 

commodity boards, there is very little financial support that the commodity 

boards are able to provide, other than institutional adjustments. For this to 

occur, the Government of India must take the commodity boards into 

confidence and address the specific problems of the sector through the 

specific commodity boards. The commodity boards have a vantage position in 

reaching out to all the stakeholders in their respective plantation sectors. 

Separate financial packages must be reached out to the plantation sector 

through the commodity boards. 

Thank you.           
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 CUT MOTIONS 

SHRI KODIKUNNIL SURESH (MAVELIKKARA): I beg to move: 

(TOKEN)  

 THAT THE DEMAND UNDER THE HEAD DEPARTMENT 

OF COMMERCE (PAGE 35) BE REDUCED BY RS. 100. 

 

    Need to allocate funds for establishing a rubber park at 

Pathanapuram, Kerala.   (1) 

 

 Need to promote cultivation of cashew in all existing 

cashew production zones and revive areas including 

Kerala, Karnataka, Tamil Nadu, Goa, Andhra Pradesh and 

Maharashtra where its production has diminished. (2) 

 

 Need to allocate funds for phased replanting of old cashew 

trees with a target of expanding area of cultivation of new 

trees under area expansion plan, with a target of achieving 

2,00,000 hectares by the end of 2023. (3) 
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SHRI S.C. UDASI (HAVERI): Madam Chairperson, thank you very much for 

giving me this opportunity to speak on the Demands for Grants of the Ministry 

of Commerce and Industry for the financial year 2022-23. I also thank my party 

for giving me this opportunity to speak on this subject. 

 Before coming to the subject, I wish to sincerely thank Shri Narendra 

Modi, hon. Prime Minister of India and Dr. Jaishankar, hon. Minster of External 

Affairs for bringing back more than 22,000 citizens safely from war-struck 

Ukraine. A student from my parliamentary constituency, Haveri, Mr. Naveen 

Shekharappa who was studying in Kharkiv, unfortunately lost his life. We were 

able to bring the mortal remains of Mr. Naveen Shekharappa back home 

because of the interventions and relentless efforts of Shri Narendra Modi and 

Dr. Jaishankar. I thank them on behalf of the family of Mr. Naveen 

Shekharappa for helping them make peace with this terrible loss. 

 Coming to the subject, I would like to say that we all know the 

importance of trade and commerce in the development of a nation and nation 

building. During the ancient times, India was the leading exporter of sugar, 

textiles, silk, and precious stones. India was also the main exporter of spices to 

the West. The prosperity of Indian trade took a backseat with the starting of the 

Industrial Revolution in the West and colonisation of India. 

The underlying theory post-Independence was that the market could not 

be trusted to produce good social outcomes, so the Government in its wisdom 

must determine where the country’s scarce resource should be deployed and 
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what exactly should be produced, in what location, and by whom. In other 

words, the people would be best served when they had no right to decide what 

to produce and no right to decide what to consume. That was all to be left to 

the Government. The businesses were hamstrung by a million controls, 

imposed in the name of socialism. Many were worried that imperial foreign rule 

would return in the guise of economic domination through trade and 

investment. The number of poor people went on increasing post-

Independence. The policies of the Congress rule in the name of the poor 

ended up impoverishing the poor. Later, the UPA rule, before the election of 

our Government, was equally disastrous for commerce and trade.  

It was infected with corruption and had paralysis in decision making. The 

achievement of the UPA Government was the collapse of the public private 

partnership model for infrastructure, huge bank losses, loss of investment 

projects for the country, and even in the SEZ. 

Now, I will talk about growth under Modi Ji. Our Government led by 

Narendra Modi Ji has tackled some of the worst challenges through reforms 

and transparent governance. For example, today itself, hon. Prime Minister 

has said: 

“India set an ambitious target of USD 400 billion of goods exports 

and achieves this target for the first time ever. I congratulate our 

farmers, weavers, MSMEs, manufacturers, exporters for this 
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success. This is a key milestone in our Aatmanirbar Bharat 

journey. Local goes global.” 

So, on behalf of the country, I congratulate the hon. Prime Minister and 

also the Ministry of Commerce for having this endeavour on this day when I 

am speaking here on the Demands for Grants of the Ministry of Commerce 

and Industry. Our commitment to deep economic reforms is a major reason 

that makes it an attractive business and investment destination. We are 

committed to being a trusted partner in global supply chain system. Our 

Government has made avenues for free trade agreements with many 

countries. There was a time when India was known for licence raj. Today we 

have promoted ease of doing business and our ranking has significantly 

improved from 142 in 2014 to 63 in 2020. Because of our efforts to support the 

startup ecosystem, today we have the third largest unicorns in the world. 

Self-reliant, that is Aatmanirbhar economy is equally important to absorb 

the shocks generated by the ever changing global scenario. Our ‘Make in 

India’ programme is a great success and production-linked Incentive schemes 

worth USD 26 billion have been implemented in 14 sectors. 

The Insolvency and Bankruptcy Code has since its enactment in 2016 

helped recover Rs. 2.5 trillion from corporate defaulters. The Government 

subsequently recapitalized banks and empowered the NCLT. Post-COVID, our 

Government is unlocking infrastructure assets through its Asset Monetisation 

Programme which will release substantial revenues.  
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India's national infrastructure pipeline at USD 1.5 trillion is even more 

ambitious than what is being undertaken in the US. The NIP envisages 

infrastructure investment of Rs. 111 lakh crore over five years from Financial 

Year 2020 to 2025. 

The Government's commitment to scale up infrastructure investments 

despite fiscal pressures reflects the priority accorded to the infrastructure 

sector, which is vital for overall economic growth and recovery due to its 

backward linkages in spurring core sector demand. It also holds the maximum 

potential for employment elasticity. 

Growth in commerce needs stability. The decision taken by our 

Government to get rid of retrospective taxation shows our commitment and 

shows the consistency in policies. 

India has gone from being a slow growing country to one of the fastest 

growing major economies in the world today. What used to be a poor country 

now has the fifth largest GDP in the world. 

So, India is currently known as one of the most important players in the 

global economic landscape. Our trade policies, reforms undertaken by Modi 

Ji's Government, and our inherent strengths have attributed to India's standing 

as one of the most sought-after destinations for foreign investments in the 

world. Also, technological, infrastructural development undertaken by our 

Government will contribute greatly for the growth of commerce in the years to 

come. The pandemic and the war in Ukraine have also caused a small setback 
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to the short term goals of our Government, but we are on track to achieve the 

long-term vision of economic prosperity for our country. 

Now, I will come to exports. Exports worth USD 400 billion were made in 

this financial year. The reason behind that was that the hon. Prime Minister 

had said that we should have a USD 5 trillion economy. So, if we want to be a 

USD 5 trillion economy, exports of goods and services will have to be at least a 

trillion dollar. It is 20 per cent of the total of USD 5 trillion because we need to 

support our import of oil, and therefore, our exports will have to really go up by 

leaps and bounds, so that we can contribute to finance our imports and 

strengthen the rupee in the days to come. So, how do we achieve this? To 

achieve this, we just need to leverage our `EDGE’ to give us an edge in the 

global completion.  

Now, what is EDGE? `E’ stands for economies of scale, `D’ stands for 

demographic dividend, `G’ stands for good governance, and `E’ stands for 

encourage innovation in industry. So, Government, through its various bold 

reforms, has provided an enabling eco-system for India to make a mark in the 

global manufacturing landscape. Quality and productivity will be the hallmark of 

India’s future manufacturing eco-system. So, from that angle, the Government 

gave a three-point Call to Action for the industry - Explore various FTA 

provisions and use them and use to its full potential; take active part in 

negotiations - FTAs are two-way traffic. We have to be demanders and also 

accommodate their demands. Secondly, through actions, instill a feeling of 

pride in our citizens that our products are at par or even better than the global 
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products. Make the difference visible. Gone are the days when imported meant 

better, `Made in India’ mark should compete with global brands in every 

category.  

 The third is to focus on development of aspirational districts and tier-II 

and tier-III cities like Godda, Haveri, Kalaburagi, Yadgir, etc. So, aspirational 

districts and tier-II and tier-III cities will be the future of exporters. Furthermore, 

what are the initiatives that the Government has taken to reach the target of $ 

1 trillion in goods and $ 1 trillion in services by 2027 and how this target of $ 

400 billion was achieved? It was because the Prime Minister took interest in 

the Ministry. An Export Monitoring Desk under the Statistics Division of DGFT 

has been setup for monthly monitoring of achievement of targets.  

The disaggregated targets enabled tight monitoring by country, by 

region, by mission, by products, by commodity groups, and by export 

promotion councils. The Prime Minister addressed the Ambassadors, High 

Commissioners, Commercial Missions, line Ministries, Departments, States, 

UTs, EPCs, Commodity Boards, Authorities, Industry Trade Associations, etc. 

on 6th August, 2021 and he said ‘Local goes global -- Make in India for the 

world’ for achieving the target of $ 1 trillion economy. The target has been 

already set. So, in the coming days both in the services and the goods, the 

merchandise export now is $ 400 billion and in services sector it is around $ 

250 billion, which is going to reach $ 1 trillion each by 2027. 
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 I would like to mention about how the challenge was converted into 

opportunity. We all witnessed the turmoil due to COVID-19 pandemic, which 

emerged as the biggest threat to the economic growth. The Indian economy 

had witnessed sharp contraction of 24.4 per cent in Quarter 1 and 7.3 per cent 

in Quarter 2 of the Financial Year 2020-2021. A series of measures have been 

taken by this Government to convert those pandemic-related challenges into 

opportunities and to improve the economic situation including inter-alia 

announcement of the Atmanirbhar Bharat package amounting to the tune of 

almost Rs. 30 lakh crore. Targeted interventions were made to support the 

economy and livelihood. Moreover, the pace of structural reforms was 

expedited.  

The major reforms undertaken under Atmanirbhar Bharat package 

include credit guarantee for MSME loans, sectoral structural reforms, policy on 

strategic disinvestment of CPSEs, reforms in public procurement, setting up of 

empowered Group of Secretaries and Project Development Cells for facilitating 

investment, reduction in compliance burden, and single window system for 

clearances. These measures, in addition to the structural reforms taken up, 

have assisted the economy in its early revival.  

India, which was not producing N-95, PPE kits, ventilators, etc. prior to 

Corona pandemic, started producing the same and is even catering to the 

world markets and became self-reliant. The Government has started the 

vaccination drive in January, 2021 and indigenously developed Covaxin 
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vaccine in its fight against COVID-19 pandemic. As on date, more than 143 

crore doses have been administered in India. This has not only saved lives of 

people, but has also set the momentum for early recovery of the economy.  

The economy has started showing signs of recovery with GDP growth 

rebounding to 20.1 per cent in Quarter 1 and 8.4 per cent in Quarter 2 of 2021-

2022. Several high frequency indicators like E-way bills, railway freight, port 

traffic, GST collections and power consumption have demonstrated a ‘V’ 

shaped recovery in the economy. ICI measures the performance of eight core 

industries, namely, coal, crude oil, natural gas, petroleum refinery products, 

fertilizers, steel, cement and electricity. The industries included in the ICI 

comprise 40.27 per cent weightage in the IIP. During 2021, the ICI growth rate 

was -6.4 per cent compared to the average growth rate of 3.0 per cent during 

the last three years.  

 The rate of growth has been robust from April to October in the current 

financial year, 2021-22, that is, 15.1 per cent. Out of eight core sectors, six 

have shown double digit growth with cement and steel sectors leading the 

pack with the growth rate of 33.6 per cent and 28.6 per cent respectively. This 

is what our Government is doing. 

 In regard to production-linked incentive scheme, keeping in view of 

India’s vision becoming Atmanirbhar to enhance India’s manufacturing 

capabilities and  exports, an outlay of Rs.1.97 lakh crore has been announced 

in the Union Budget 2021-22 for PLI schemes for 14 key manufacturing, 
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starting from fiscal year 2021-22. I don’t want to quote them all. The guidelines 

for all the PLI Schemes have been issued and applications have also been 

received under majority of schemes. The DPIIT has been doing overall 

coordination for PLI Scheme. It is the nodal department for PLI Scheme for a 

wide variety of goods like air conditioners, LED lights, etc. with an outlay of 

Rs.6,238 crore. Guidelines for these schemes were published on 4th June, 

2021; 42 applicants with committed investment of Rs.4,614  crore have been 

provisionally selected as beneficiaries under the PLI Scheme. The selected 

applicants include 26 for air-conditioner manufacturing with an investment of 

Rs.3,898 crore; and 16 for LED manufacturing with an investment of Rs.716 

crore. 

The Start-Up India initiative was launched by the Prime Minister on 16th 

January 2016 as a flagship initiative of Government of India. The initiative was 

intended to add a stronger ecosystem for nurturing India's start-up culture that 

would further drive our economic growth, support entrepreneurship, and 

enable large-scale employment opportunities. With over 60,000 recognized 

start-ups, India has transformed into the third largest start-up ecosystem 

supplementing employability as well as enhancing our self-reliance. Start-Up 

India's role has been vital in nurturing entrepreneurship beyond Tier-1 cities. 

The regional growth through the efforts of States and Union Territories (UTs) 

has created a national ecosystem to thrust our economic goals. While 55 per 

cent of the recognised start-ups are from Tier-1 cities, 45 per cent of the start-
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ups are from Tier-2 and Tier-3 cities respectively, 45 per cent of start-ups are 

represented by women entrepreneurs. This shows the roots of start-ups have 

grown deep in the country. 

On Ease of Doing Business, India has reported meteoric improvement 

from 142nd  rank in 2014 to 63rd rank in 2020 Ease of Doing Business Report, 

containing data as of May 2019. India has ranked first among South Asian 

countries as compared to its sixth position in 2014. As per the World Banks’ 

Doing Business Report (DBR), India has featured in the top ten improvers list 

consistently over the last three years. Due to its sustained reform programme, 

in DBR 2020, India has improved its rank in seven out of 10 indicators and 

moved closer to international best practices. I would give one or two examples 

how the indicators have gone up.  

On dealing with the construction permits, I would like to state that an 

Online Building Permission System (OBPS) was introduced by the Ministry of 

Urban Affairs. It is a single window for obtaining building permission and has 

been implemented for granting construction permits in Mumbai and Delhi. As 

on 1st April 2021, OBPS has been implemented in 2,465 ULBs across the 

country. On getting electricity, the procedure to obtain new commercial 

electricity connection in Delhi and Mumbai has been reduced to two from 

seven days. Earlier, in 2021, it has come down to two days whereas in 2017 it 

used to be 15 days. The time has been reduced to 15 days for connection with 

a right of way permission from 105 days.  
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 Earlier, it used to be 105 days, and now it has come down to 15 days. 

This is what ease of doing business means. For registering the property and 

accessing digitised land property records of last thirty years 24x7 online 

through integrated registration property portals of respective States of 

Maharashtra and Delhi, these portals provide comprehensive functional 

electronic database for checking incumbrance. Getting the credit, protecting 

the minority investors, paying taxes, trading across the borders, enforcing the 

contract, and resolving the insolvency, are all ease of doing which has been 

done by our Government. 

 Trade Infrastructure for Export Scheme (TIES) is being implemented 

from financial year 2017-18 till the financial year 2025-26 with the objective of 

assisting the Central and State Government agencies for creation of 

appropriate infrastructure for growth of exports. It includes infrastructure 

projects for export linkage like the Border Haats, Land Customs Stations, 

Quality Testing and Certification Labs, and Trade and Export Promotion 

Centres etc.  

ECGC provides the cost-effective export credit insurance on short term, 

medium term and long term and trade related services to exporters and banks 

to meet the growing needs of the Indian export market, and thereby exports 

from India.  

The Government of India had approved the capital infusion of Rs. 2,000 

crore into ECGC over a period of three years from 2017-18 to 2019-20 to 
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support more exports through emerging and challenging markets like Africa, 

Latin America and Asian countries. The enhanced capital infusion for ECGC 

support to export credit was more than Rs. 26 lakh crore. More than 85 per 

cent of the customers who have been benefited by the ECGC are small 

exporters.  

 In order to provide an edge over areas where domestic tariff is 

applicable to attract investments and ensure favourable balance of trade of the 

country, the SEZ units are benefited through financial incentive and fiscal 

relaxations. Hence, the levying of minimum alternative tax and introduction of 

the sunset clause would adversely affect the competitive advantages of the 

SEZ in gaining global investments. Going by the recommendation given by the 

Baba Kalyani Committee’s report, the Government is ensuring continuation of 

the fiscal benefits and extension of the sunset clause to retain the competence 

of SEZ units and it is also going to examine the prospects of inclusion of SEZs 

into the ambit of RoDTEP Scheme. So, a new legislation which is going to 

replace the SEZ Act, 2005, is being brought in to give impetus to the 

development and growth of the SEZs in the country.  

 For SEZs, the revenue forgone was to the tune of more than Rs. 2 lakh 

crore. There is a saying, “a politician is one who is worried about his next five 

years because he has to face the election but a visionary is one who is worried 

about the next generation”.  
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Modi ji, according to me, is a socioeconomic, political, cultural, scientist 

and ambassador who has studied behavioural psychology at a very micro and 

minute level. With his experience as Gujarat Chief Minister and as Prime 

Minister of the country for seven years, he has made a lot of difference in this 

country which is evident in the growth of all sectors. He understands the 

aspirations of the people of the country. In the changing world scenario, he is 

building an India in which being a citizen of India is a matter of pride. With 

these words I conclude my speech. Thank you very much.    

  

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam Chairperson, 

it appears to me that this Government is actually not in a mood to run the 

Ministry of Commerce and Industry. The Government seems to be of the 

opinion that it is not the task of the Government to run factories, like the United 

States. In the United States, the Government looks after only defence and 

external affairs and not any other department. Here it appears that the 

importance of this Ministry is gradually being reduced to a great extent. The 

Minister may say that it is not so, but we feel many things in our heart and we 

can certainly express them on the floor of this House, the sanctum sanctorum 

of democracy, with you adorning the Chair.  

 Madam, the overall trade deficit in 2020-21 was USD 14.06 billion, which 

was less than the deficit of USD 76.43 billion in 2019-20. India’s services trade 

recorded a negative growth year on year. In 2020-21, this negative growth was 
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minus 3.3 per cent in comparison with the previous year. Contribution of 

services exports in India’s GDP declined from 7.7 per cent in 2018-19 to 7.4 

per cent in 2019-20.  

 What important items do we export from India and what do we import? 

We would certainly like to know about this from the Minister’s reply. We export 

engineering goods, gems and jewellery, petroleum products, drugs and 

pharmaceuticals, organic and inorganic chemicals, textiles, electronic goods, 

cotton yarn, handloom products, rice, and plastic. This is all mentioned in the 

Annual Report of the Ministry, a copy of which I have with me. The important 

items that we import are: petroleum, electronic goods, gold, machinery 

(electrical and nonelectrical), organic and inorganic chemicals, pearls, 

semiprecious stones, transport equipment, coal, plastic material, iron and 

steel.  

माननीय सभापित : आप अ�य माननीय सद�य� को बलुा लीिजए । आप अकेले बैठे  ह�, इसिलए 

अ�छा नह� लग रहा है । 

�ी अधीर रजंन चौधरी (बहरामपुर) : महोदया, म� अकेले ही काफ� ह� ं। 

माननीय सभापित : तो िफर आप इधर आ जाइए । 

�ी सुदीप ब�दोपा�याय: महोदया, अभी नह�, हम लोग वष� 2024 म� उधर जाएगें । 

 Now I come to the countries to whom we export.  ये सब सामान िकन-िकन 

देश� म� �यादा जाता है । The Commerce Ministry is an export-oriented Ministry.  

These countries include, USA, China, United Arab Emirates, Hong Kong, 
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Bangladesh, Singapore, UK, Germany, Nepal and Netherlands.  These are top 

ten export destinations. 

उसी �कार हम लोग कहा ं से सामान लाते ह�?  They are, China, USA, UAE, 

Switzerland, Saudi Arabia, Hong Kong, Iraq, Germany, Singapore, and 

Republic of Korea.  I am interested to know the position of these export-import 

items, and where do certain items, which once dominated the world market, 

stand today. 

 I come from a State where tea is one of the best items produced.  You 

may know about the Darjeeling Tea.  The whole world accepts it as the best 

tea.  The Tea Board Headquarters is situated in my constituency.  I would like 

to say that this Tea Board has no Chairman since the last four years.  It seems 

that the Tea Board office is gradually going to be taken away from Kolkata.  

Darjeeling Tea is still the best tea in the world.  We could have exported this 

tea.  From number one position, it is gradually coming down.  it is now 

positioned at number three or four.  It does matter to me because I belong to a 

State where tea is being produced. 

 SEZ is being discussed here.  महोदया, �पेशल इकोनॉिमक जोन म� पि�म बगंाल 

के हालात पर के�� सरकार कोई �यान नह� द ेरही है ।  In India, SEZ is not at all up to the 

mark.  I could not understand why this attitude is being adopted.  SEZ is doing 

well in Tamil Nadu, Karnataka, and Maharashtra.  In a few other places like 

Gujarat, Haryana and Uttar Pradesh, it is doing a little better.  But what about 
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West Bengal?  SEZ could not achieve a better position there as it has done in 

some other places.  In some places it is much below the standards. 

 The issue with regard to Scheduled Castes, Scheduled Tribes and 

OBCs has also been discussed here.  Definitely, the Government is providing 

jobs to these people but still there are a number of vacancies.  As I told you 

last week, Railways has more than 1,50,000 vacancies.  I had categorically 

mentioned it to the hon. Railway Minister.  He did not agree with it but I was 

referring to a Report of the Standing Committee, which I had Chaired for three 

long years.  We had recorded positive reports, including a report on the high-

speed trains, like bullet train.  I do not want to go into that today. The 

Government has in its possession a number of Boards, like, Spice Board, 

Rubber Board, Coffee Board and Tea Board.  There are a number of Boards. 

 The Government has APEDA. It is a very important organisation. The 

Government has MMTC. I have already mentioned about Tea Board. The Coir 

Board is also there. The Export Council of India is also there. Madam, I am 

very much keen to know about India’s position in the world market with regard 

to tea.  

 Madam Chairperson, there is BRICS comprising of five countries 

namely, Brazil, Russia, India, China, and South Africa. This is an association of 

five major countries. These countries look after each other’s economic 

situation and also extend hand of cooperation. Are we really getting any 

economic support through the BRICS? Are we really extending our support 
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economically through the BRICS? Recently, you must have seen how the 

NATO failed. In spite of being a member, that country was attacked repeatedly. 

Similarly, as far as the BRICS is concerned, I would like to know what it is 

doing. 

 Madam, as per the IMF, the global recovery continues but the 

momentum has slowed and was hampered by the pandemic. Pandemic 

outbreaks in critical links of global supply chains have resulted in longer than 

expected supply disruptions, further feeding inflation in many countries. In 

general, risks to economy have increased and policy trade-offs have become 

more difficult. The situation reflects a downgrade for advanced economies and 

for low income developing countries as well.  

 How is APEDA performing? I have already mentioned about APEDA. 

The APEDA is Agricultural and Processed Food Products Export Development 

Authority. It is a very well-to-do organisation. It is a very powerful wing. I have 

the opportunity to come across APEDA when Shri Kamal Nath was the 

Commerce Minister of the country. We were involved in one of the APEDA 

programmes and we also went abroad. I do not remember the name of the 

country. The APEDA can play a major role as a potential alternative in this 

world. It has such a huge infrastructure. It is such a huge institution. It has big 

markets. After COVID-19, this issue can come up.  

Madam Chairperson, export policy is required to be activated here. How 

long do we have to import pulses, oilseeds, etc.? I chair the Standing 
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Committee on Food, Consumer Affairs and Public Distribution. It has now 

become one of the most important Standing Committees. Still, we have to 

import pulses, edible oils, and everything.  

Ultimately, all this will come under the Ministry of Commerce and 

Industry. The Government-led industries are in a very bad condition. Our 

industries -- which are public sector undertakings -- are divided into four 

categories namely, Maharatna, which is at the top level; then comes Navratna; 

third one is Ratna; and the fourth one is Miniratna. Shri Jyotiraditya M. Scindia 

has also mentioned about it. So, our public sector undertakings are divided into 

these four categories. This Government is not hesitating to sell Navratna units, 

Maharatna units, and the profit-making public sector units as well. Without the 

public sector undertakings, what industries do we have? Industries are 

dominated by the private parties.  

16.00 hrs 

These are being controlled by Ambanis, Adanis, Tatas, Birlas, Goenkas 

and by a group of people.  But there are at least 250 Public Sector 

Undertakings, which my memory can recollect. Except few, all are facing 

losses. For this, the NDA had to create one Department. The name of that 

Department was Ministry of Disinvestment.  Does it ever happen that a Ministry 

was named as Ministry of Disinvestment? Mr. Arun Shourie was the then 

Minister.  We want to know about the attempts and efforts with which this 

Government is trying to motivate and set up industries. Without industries, we 
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cannot create new job opportunities. The unemployed cannot be removed 

unless the big industry and medium scale industries are set up in the country. 

Unless the State Governments are given a major support, they cannot build up 

their own industries. So, without giving major importance or a budgetary 

support to this Department, I think, even if any positive proposals are taken by 

the Government, those are not being able to fulfil the desire due to crunch of 

funds. So, this Department requires more funds for their operations and at the 

same time, unemployment is growing day by day. It is skyrocketing. So, is this 

Government prepared or ready to extend full scale support to this Ministry by 

giving more impetus? 

 Madam, I have told that the golden era was in India when many 

Maharatna and Navratna type of Public Sector Undertakings made our head 

high.  Today, we discussed about Civil Aviation. But it was not admitted by the 

Government that it has been sold to Tata. I was allowed to ask the question. 

The entire world knows that Air India was sold to Tatas but no response was 

there from the Government. If you are in a mood to go in this passage, why are 

you so hesitant? Why are you feeling shy? In this Annual Report, it is 

mentioned very categorically about the organisational structure and functions 

of the Ministry of Commerce, global economic and trade situation, trend in 

India’s foreign trade, foreign trade policy, EXIM trade,  and major schemes, 

export promotion mechanisms, commercial relations, trade agreements and 

international trade organisations, special economic zones and export oriented 
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units, specialized agencies, programme undertakings for the welfare of SC, 

ST, OBCs, women and disabled persons and so on.  

 I hope the major issues, which have been placed in the preface of the 

Annual Report, each and every item be explained, may be short, but all replies 

require immediate attention of the Government and equally on the Opposition 

of this side.  

 So, as such, the way this Budget has been Tabled, I cannot support the 

Budget.  

SHRI P.V. MIDHUN REDDY (RAJAMPET): Madam, post-COVID, the 

economy is moving in the right trajectory. If you see the India’s GDP at current 

prices, it is estimated to be at Rs. 232.15 trillion and India has the third largest 

unicorn base.  

16.04 hrs   (Shri N. K. Premachandran in the Chair)  

Right now, we have around 83 unicorns in our country, creating large 

number of jobs and by 2025, it is expected that India will have more than 100 

unicorns.   It is a report given by NASSCOM. Even our hon. Minister was 

saying that in the 75th year of our Independence, there are going to be 75 more 

unicorns, one per week for the next 75 weeks. All these are very positive 

things that we hear. Exports worth Rs. 650 billion are expected in the year 

2021-22 which is a positive sign in the post-COVID scenario, especially, after 

the pandemic, in spite of all the constraints. If you look at India’s electronic 
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exports, till December 2021, in the financial year 2021-22, it is Rs. 67 billion 

and it is expected to grow to Rs. 300 billion by 2025-26. I would also like 

appreciate the hon. Minister for having utilised all the Budgetary allocation 

given in the last year and also in the previous years. But what surprises me is 

that there is a reduction in the Budgetary allocation by Rs. 1919 crore in this 

year’s Budget. I do not know how the Ministry is going to cover this up. It is 

because we are talking of improving infrastructure by setting up of economic 

zones and various other things. But a cut in the Budgetary allocation is not the 

right thing at this point of time. I think, we need to give a boost to the new 

companies which have been set up in the infrastructure sector.  

 We always talk about competing with China. There is Rs. 125 billion 

trade with China. If you see, the exports are worth only Rs. 25 billion, whereas  

imports are worth Rs. 100 billion. If we are talking of Atmanirbhar Bharat, we 

should not cut Budget allocations and we should boost and support our 

entrepreneurs to put up more industries.  

 With regard to the National Industrial Corridor Development and 

Implementation Trust (NICDIT) I would like to submit that they have asked for a 

sum of Rs. 3000 crore, but the allocation that has been given to them is Rs. 

1500 crore. It is going to delay all the projects that have been taken up.  

There have been 11 industrial corridors which have been taken up under 

this head. We also have one in Andhra Pradesh, namely, the Vizag – Chennai 

Industrial Corridor with five nodes at Visakhapatnam, Machilipatnam, 
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Donakonda, Yerpedu and Srikalahasti. So, I would like to request the 

Government to give the full allocation of Rs. 3000 crore as has been asked for 

by NICDIT. Lack of funds should not result in slowing down of the projects at 

this juncture.  

 The other important issue is about the leather sector. The leather sector 

creates a lot of jobs; it is also helping the down-trodden people and even small 

entrepreneurs can set up small units. So, leather sector should not be 

neglected. But there is a shortfall in the Budget allocation by more than Rs. 

115 crore, which is not good. We should encourage the leather sector by 

putting them under the PLI scheme. The leather sector is expected to 

contribute around Rs. 45,000 crore by way of exports in the financial year 

2022-23. It is a positive thing. But we need to do the right thing and support 

this sector.  

 Sir, we are talking of economic development and till now 358 SEZ units 

have been notified. Of these, only 268 SEZ units are operational and even 

amongst these 268 units, all of them are not fully operational. So, the 

Government should take steps to fully operationalise all the 268 SEZs and also 

those which are not functional. All the 368 SEZs should be put to good use, 

otherwise there is no point in coming out with SEZs. They need to be 

supported. If you look at the North-Eastern States, they do not have SEZs. So, 

we need to give some SEZs to the North-Eastern States so that some 

industrial development can take place there. The competitive advantage of 
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SEZ units must be protected. One way of doing so is re-looking at the 

Minimum Alternative Tax (MAT) and removing the sunset clause so that they 

will have some flexibility in expanding their businesses. 

 The Government should also take into consideration the 

recommendations of the Standing Committee. The Standing Committee has 

advocated for augmenting infrastructure facilities to boost exports. But if you 

have to go with this recommendation, then you cannot cut down the 

expenditure; you cannot cut down the Budgetary allocation. I demand that full 

Budgetary allocation, as has been asked for the infrastructure projects, should 

be given. We also need to re-visit the Intellectual Property Rights regime in 

India.  

We should be at par with the rest of the world. Our entrepreneurs should 

have an advantage. We should give them full support. Export of agricultural 

produce, marine products, plantation crops and coir should be given priorities.  

 I will give you a small example from  what the Standing Committee has 

said.  It is about human hairs.  We produce 80 per cent of world’s human hair 

but we are getting only two per cent of the value-added products.  After the 

submission of the Standing Committee’s Report, action has been taken to ban 

exports.  After that, almost eight lakh jobs have been created.  We are talking 

about unicorns which are going to create eleven lakh jobs.  
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HON. CHAIRPERSON:  Is it the Standing Committee Report on the Demands 

for Grants? 

SHRI P.V. MIDHUN REDDY:  Yes, the Standing Committee suggested that 

they ban the exports and our Member, Shri Shridhar advocated for that. 

HON. CHAIRPERSON:  I am asking whether it is there on the Demands for 

Grants Report? 

SHRI P.V. MIDHUN REDDY:  It is not there in the Demands for Grants.  I am 

only suggesting it. 

 There is one more request from my side. We export chillies which come 

to 40 per cent of the volume of spices.  Chillies is synonymous with Andhra 

Pradesh and majority of exports are from Andhra Pradesh. It is the largest 

exporter of chillies. Guntur produces almost 80 per cent of the produce of 

Andhra Pradesh.   I request the Government to set up a Chilly Board in Guntur. 

Being part of the Spices Board, we are not able to focus much on chillies.  So, 

a separate Chilly Board will definitely help the farmers and push the export of 

chillies which in turn will help the farmers.  

 I would also like to draw the attention of Shrimati Anupriya Patel to one 

point.  This is a request from the All India Food Processors Association.   

There has been an ambiguity in the classification of mango pulp and mango 

puree.   Earlier, GST was fixed at 12 per cent but they are asking them to pay 

18 per cent in spite of clarifications being given by the Horticulture Research 
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Institute that mango puree and mango pulp are the same.  This is not correct.  

Lakhs and lakhs of farmers are dependent on mango cultivation.  This change 

in the GST rates and asking them to pay retrospective charges with penalties 

is a huge hit to the farmers.  So, I request the hon. Minister to look into this 

matter.  

 I will even submit a written representation to her.  We want immediate 

action on this issue so that the GST issue is resolved and the ambiguity is 

cleared.  It is just a clarification which is required.  It will help lakhs of mango 

farmers.  Last time, when I went to her, when she was the Minister of State for 

Health, she reacted in ten minutes.   I hope that she will do the same thing now 

also.   She helped us to solve the issue. 

HON. CHAIRPERSON: The Minister is very responsive. 

SHRI P.V. MIDHUN REDDY:  Sir, when we are talking of unicorns and 

industrial development, we have to talk about the problems also.  There is 

excessive growth in population and unemployment is increasing.  

Unemployment is at 8.5 per cent which is a huge number and in employment, 

we are ranking at 86 in the world. It is not good for us.  So, the Government 

should focus on creation of employment.  It is not just unicorns which are going 

to create employment, we should think of MSMEs, we should think of farmers 

and various other sectors like the rural economy.  Only then we will be able to 

create more employment.  
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 There is a very low level of per capita income.  We should focus on 

increasing the income of the rural folks.  There is vast inequality.  We have the 

richest people in our country and also the poorest of the poor in our country.   

We are proud of the rich but we should also support the poor. We should make 

their livelihoods better.  We should work on different things.  

 The major thing that I want to put forward is agriculture and MSMEs. In 

agriculture, we are talking of increasing the farmers’ income. We are talking of 

supporting them. On paper, everything is looking perfect but in reality, you may 

find that 15 to 20 years earlier, more than 50 per cent of the total GDP was 

coming from the farmers.  In the last decade, it has come down to 34 per cent.   

Now, you may see that it is 14 to 17 per cent.  When the farmers’ income is 

doubling, why is the figure coming down in the GDP on a regular basis?  We 

have to act on this aspect.  We have 51 per cent of the people who are 

dependent on agriculture and they are only generating 14 to 17 per cent of our 

GDP.  

 So, we have to focus on these things. We have to help the farmers. 

Otherwise, we cannot create job opportunities for the whole nation. If farming 

is profitable and farmers are happy, business will improve and the country will 

also prosper.   

 I would like to state that while the percentage of farmers’ contribution in 

the country’s GDP is 14 to 17 per cent, it is growing in Andhra Pradesh. It is 35 

per cent in Andhra Pradesh. It is a very good percentage and it is growing 
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every year. Andhra Pradesh ranks top in the production of eggs. It ranks 

second in the production of meat. Andhra Pradesh ranks top in aquaculture. 

We have a share of 32 per cent in the nation’s total fish production. We have a 

share of 36 per cent of the total seafood exports in the country. Andhra 

Pradesh ranks third in milk production.  

 Our Chief Minister has started Rythu Bharosa Kendras. We have one  

Rythu Bharosa Kendra for every 5,000 people or even below at panchayat 

level. The farmers can go there and they can get 17 services, right from 

selecting the seeds and the seed is delivered in the villages. They need not be 

worried about spurious seeds. They get fertilizers, pesticides and other things. 

They can sell their crops there. So, I request the Minister to visit our Rythu 

Bharosa Kendras and make a study. We can work together and come out with 

better methods for improving the agricultural income and also the economy.  

 Sir, if you see the MSMEs, they are under severe stress. The whole 

industry is suffering just because of a few corporates. The bankers are not 

treating them properly. They are not able to get the money in time. The 

Government should focus on providing capital to these MSMEs.  

If you see the numbers, we have about 3.6 crore MSMEs. Their 

businesses have been hit very badly due to COVID-19. It is the right time for 

us to support them. Their contribution towards GDP is 29 per cent which is 

very good. They are the best creators of jobs.  If we have healthy MSME 
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companies, we are definitely going to generate a greater number of job 

opportunities. The Government should focus on this.  

I would also like to state that Andhra Pradesh ranks first in Ease of 

Doing Business as per the information given by the Department of Industrial 

Policy and Promotion. We supported the MSMEs in our State during the 

COVID-19 period. We made sure that all the MSMEs survive during the 

pandemic period.  

We have to use all our resources to move our country forward, 

especially the mining resources. I request the Commerce Ministry to see that 

all the mines are made operational. There is no point of having mines here and 

importing materials from abroad.  

 We are talking of saving money. We are trying to sell the loss-making 

companies. If we have mineral resources here and if we are importing them 

from abroad, it is very unfortunate for us. So, I think we should take steps to 

improve the mining areas.  

 We are talking about the top richest people; we are talking about 

unicorns. But we have to have the MSMEs and we have to have the 

agricultural sector also. In a car, you have four wheels. If all the wheels are 

balanced well, the car can move well. Unless we are not taking care of the 

rural economy, we will not proceed in the right direction. There should be a 

long-term planning. Thank you very much.  
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�ी कौशले�� कुमार (नालदंा): माननीय सभापित महोदय, आपने मझेु वािण�य एवं उ�ोग 

मं�ालय के अधीन वष� 2022-23 के िलए अनदुान क� मागं पर हो रही इस चचा� म� भाग लेने का 

मौका िदया, इसके िलए आपका बह�त-बह�त ध�यवाद ।  

 देश म� �यापार और उ�ोग के आधार पर ही अथ��यव�था चलती है । देश म� �यापार और 

उ�ोग के िलए हमार ेमाननीय �धानमं�ी जी लगातार �यास कर रह ेह� । म� माननीय मं�ी जी को भी 

इसके िलए बधाई एवं ध�यवाद देता ह�,ँ �य�िक इसम� उ�ह�ने भी काफ� �यास िकया है ।  

 देश के िनया�त क� तरफ सरकार का �यान िदलाने क� ज�रत है । हमारा ल�य है िक वष� 

2021-22 म� यह 650 िमिलयन डॉलर हो जाएगा, यह एक बड़ी उपलि�ध है । म� इसके िलए इ�ह� 

बधाई देता ह� ं। 

 सभापित महोदय, वष� 2022-23 के िलए वािण�य िवभाग क� कुल रािश 6,073 करोड़ 

�पये है और उ�ोग िवभाग क� कुल रािश 8,348 करोड़ �पये है । ए�सपोट�  को बढ़ावा देने के िलए 

अ�छी रािश यानी 3,671.50 करोड़ �पये है । इससे कृिष �े� म� िनया�त को भी बल िमलेगा । 

उ�ोग को बढ़ावा देने के िलए नेशनल इंडि��यल कॉ�रडोर के िलए 1,500 करोड़ �पये का बजट 

है ।  

 म� माननीय �धान मं�ी जी का िबहार क� ओर �यान िदलाना चाह�गंा । िबहार बड़ी आबादी 

वाला रा�य है । वह औ�ोिगक �ािंत म� काफ� िपछड़ा ह�आ है । उस पर �यान देने क� ज�रत है । 

िबहार म� भी एक इंडि��यल कॉ�रडोर बनाने के िलए म� माननीय मं�ी जी से अनरुोध क�ंगा िक वे 

इसक� घोषणा कर� । जब तक आप िबहार को आगे नह� ले जाएगें, देश आगे नह� जा सकता है । 

सभी �े�� म� िबहार का काफ� योगदान रहा है ।  

‘मेक इन इंिडया’ पर भी आपने 1,538.4 करोड़ �पये क� बात क� है । इसके तहत भी 

िबहार पर �यान देने क� आव�यकता है । बैकवड� एडं �रमोट ए�रयाज म� उ�ोग को बढ़ावा देने पर 
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आपका बजट 791.40 करोड़ �पये का है, जो थोड़ा कम है । हमारा देश बड़ा है, अिधकाशं इलाके 

िपछड़े ह� िजनका औ�ोिगक�करण के �ारा ही िवकास िकया जा सकता है ।  

 सभापित महोदय, 3,631.64 करोड़ �पये नॉथ� ई�ट रीजन म� उ�ोग को जीएसटी �रफंड 

के िलए आपने �ावधान रखा है । यही बात अगर आप िबहार जैसे िपछड़े रा�य, चाहे ओिडशा हो, 

पि�म बगंाल हो, अगर इसी �कार उ�ोग� को जीएसटी म� फायदा देने का काम कर�गे, तो िनि�त 

�प से उ�ोग धंधे लग�गे, नह� तो िपछड़े इलाके हमेशा िपछड़े ही रह जाएगें । िबहार म� भी एक 

इकोनॉिमक जोन क� �थापना करनी चािहए ।   

 म� अपने देश के माननीय �धान मं�ी जी से भी आ�ह क�ंगा िक वे िबहार म� उ�ोग 

�थािपत करने पर �यान द� । आप जानते ह� िक कोई भी उ�ोगपित वह� उ�ोग लगाता है, जहा ं

उसको लाभ िमलता है, सरकारी सिुवधाए ं�ा� होती ह� । इस बात के बार ेम� हमार ेसदन के नेता 

आदरणीय �ी राजीव रजंन जी ने इसी स� के पहले चरण म� चचा� क� है ।  

उ�ह� क� बात को आगे बढ़ाते ह�ए म� आपसे कहना चाहता ह� ंिक ससंद म� भी िबहार के कई 

साथी जब िबहार के िलए िवशेष रा�य का दजा� िदए जाने क� मागं करते ह�, तो कहते ह� िक �या 

फायदा, आप �पेशल पैकेज मािंगए ।  

 म� लंबे समय से िबहार के िलए िवशेष रा�य का दजा� िदए जाने क� मागं करता रहा ह�,ं 

�य�िक िबहार िपछड़ा है । अ�य जो �देश िपछड़े ह�, उनको भी इसका लाभ िमलना चािहए । वहां 

जो उ�ोग लग�गे, उनको नॉथ�-ई�ट क� तरह जीएसटी म� �रफंड द�गे, कैिपटल सि�सडी 30 �ितशत 

िमलेगी, 100 �ितशत इनकम टै�स म� छूट िमलेगी, जो आप िहमालयी रा�य और नॉथ� ई�ट 

रा�य� को दे रहे ह� ।  

उनको तीन �ितशत लोन के �याज पर छूट िमलती है, �ासंपोट�  सि�सडी िमलती है, 

इं�योर�स सि�सडी िमलती है और िबजली पर भी छूट िमलती है । ये सभी छूट� िनजी उ�ोगपितय� 
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को िबहार एवं अ�य िपछड़े रा�य� म� आने के िलए आकिष�त कर�गी । ये सभी सिुवधाए ंिबहार को 

औ�ोिगक�करण क� िदशा म� आगे ले जाएगंी ।  

 इससे िनवेश बढ़ेगा, राज�व क� �ाि� बढ़ेगी, रोजगार के अवसर भी �ा� ह�गे । िबहार म� 

उ�ोग� के िलए काफ� संभावनाए ंह� । वहा ंसमतल भूिम है, लेबर अिधक है और स�ती है, िबजली 

24 घटें िमलती है, �ासंपोट�  का भी फायदा िमलेगा, कानून �यव�था भी वहा ं च�ुत-द�ु�त है । 

आदरणीय नीतीश कुमार जी के नेत�ृव म� लगातार 17 वष� से वहा ंएनडीए क� सरकार है । 

 सभापित जी, वहा ंकानून �यव�था काफ� ठीक है । माननीय मं�ी �ी गोयल जी चले गए ह�, 

वे कल हम लोग� के साथ िबहार िदवस म� गए थे । माननीय मं�ी जी से हमने कई बार आ�ह िकया 

था और कल वहा ं िबहार के उ�ोग मं�ी भी आए ह�ए थे । उ�ह�ने भी आ�ह िकया िक िबहार को 

आगे ले जाने के िलए आप उ�ोग� को बढ़ावा दीिजए । देश और िवदेश के िनवेशक� का आ�ान 

िकया जाए िक वे िबहार म� उ�ोग� क� �थापना कर� । आपने पीएम गित शि� योजना क� घोषणा क� 

है और साथ ही एक लाख करोड़ �पये रा�य� को इं�ा���चर के िवकास के िलए िदए ह� । यह फंड 

आप सभी िपछड़े रा�य� को दीिजए । िफर आप देिखएगा िक वहा ंभी िवकास होगा और पूरा देश 

आगे बढ़ेगा । 

 महोदय, इ�ह� श�द� के साथ म� अनदुान मागं� का समथ�न करता ह� ं। ध�यवाद । 
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SHRI SUNIL DATTATRAY TATKARE (RAIGAD): Hon. Chairperson, I am 

thankful to you for allowing me to be a part of the discussion on the Demands 

for Grants pertaining to the Ministry of Commerce and Industry for the year 

2022-23.  

 I would like to apprise the hon. Minister that I have been diligently 

following up with his Ministry and its officials on two issues pertaining to my 

Parliamentary Constituency, Raigad, Maharashtra. 

 One issue is pertaining to the Central Warehousing Corporation at 

Bhendkhal in Uran Tehsil of Raigad district.   Here, I would like to draw the 

attention of this august House on a matter concerning about 600  PAP 

employees and their 3000 family members, and around 7000 ancillary 

population at the Central Warehousing Corporation   in Bhendkhal, Uran. In 

1970, the City and Industrial Development Corporation (CIDCO) acquired 75 

acres of land and leased it out to HTPL for 15 years to operate a CFS on a 

turn-key basis.    

 Approximately, 600 workers are currently employed as PAP with CWC.  

The 15 years’ land lease of HTPL with CWC would expire in May, 2022.  An  

increase  in annual rent by 10 per cent, which translates into Rs. 58 crore, is 

causing great hardships. As the Direct Port Delivery Scheme has been 

enforced by the Ministry of Shipping, over 70 per cent of the containers which 

are passing through JNPT, directly reach their consignees’ destination 

avoiding CFS including HTPL; and it has made a serious dent on their overall 
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business. It is getting difficult for them to stay afloat.  CWC, HTPL is a leading 

and integral  constituent of JNPT-CFS hub with more than 48 CFSs and over 

100 warehouses in the periphery of JNPT, and it has played a key role in  

transforming  JNPT into a logistics hub. 

 Sir, for CWC to maintain its towering stature, a biz policy revamp is the 

need of the hour as it puts food on the table of the local population of about 

25,000 who are staring at abysmal uncertainly once operations grind to a halt 

in May, 2022. 

 Hence, I would sincerely urge the hon. Minister to deliberate on with all 

the stakeholders and officials concerned so as to steer towards positive 

direction and holistic development of all the stakeholders. 

 My next point is about the Mega Leather Footwear and Accessories 

Cluster (MLFAC).   A whopping allocation of Rs. 14,000 crore is surely a step 

forward towards promoting industries and indigenous products.  In fact  ‘One 

District-One Product’ vision is  possible only when necessary support and 

capacity building for infrastructure is worked upon with sincere and diligent 

efforts.  

 I cannot stress more on the fact that MLFAC is considered as  one  of 

the important projects for stimulating the much needed development and 

growth of the leather industry in Maharashtra ensuring holistic development. 

This shall also contribute towards 400  billion dollar export target for this 
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financial year.   The Government of Maharashtra wrote a letter No. Sr. Chavim-

2018/C.R.259/Corporations Social Justice and Special Assistance Department, 

dated 5th March, 2021.  Hence, I would like to draw the attention of the hon. 

Minister towards the proposal sent by the Government of Maharashtra 

requesting for submission of preliminary proposal for MLFAC project in Raigad 

district.     In fact, the area of the proposed land in Raigad district has many 

advantages.  It has close proximity to Mumbai-Goa National Highway No. 66, 

and Delhi-Mumbai Industrial Corridor.  It is at close quarters to Dighi Port in 

Shrivardhan.  It is also near  Indapur and Kolad Railway Stations on Konkan 

Railway.  There is Raigad’s propinquity to Mumbai, and so, the availability of a 

significantly larger area makes it the best location for the Mega Leather 

Footwear and Accessories Cluster project.  

 I am sure, with PM Gati Shakti, which is driven with seven engines 

namely roads, railways, ports, mass transport, waterways, logistics, 

infrastructure, would certainly support the leather industry which contributes 

about two per cent to India’s GDP.  This sector employs over 2.5 million people 

and has a potential to create 2 million jobs in the next five years.   

 The proposed one acre land in Ratwad in Mangaon Taluka in Raigad 

District was made available for this mega leather project by the Maharashtra 

Industrial Development Corporation of Maharashtra State.  I sincerely urge the 

hon. Minister and learned Cabinet to kindly approve the new scheme of 

footwear leather and accessories development programme at the earliest.   
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 I, once again, thank the hon. Speaker for allowing me to speak on this 

issue. I met hon. Piyush Goyal ji with my mentor and my national leader, 

adarniya Pawar sahib.  I also met  Piyush Goyal ji alongwith Supriya ji.  He is 

from the State of Maharashtra.  I worked with his mother in Maharashtra 

Assembly.  I urge him to sanction this particular project in Raigad, 

Maharashtra.   

 Thank you very much.  Jai hind, Jai Maharashtra.  

DR. DNV SENTHILKUMAR S. (DHARMAPURI): Vanakkam, Chairperson, Sir.  

Thank you for giving me this opportunity to speak on the Demands for Grants 

under the control of the Ministry of Commerce and Industry.   

 The Ministry of Commerce and Industry has two departments, the 

Department of Commerce and the Department for Promotion of Industry and 

Internal Trade. For the Budget 2022-23, the Ministry has been allocated Rs. 

14,421 crore. The Department of Commerce for the year 2022-23 has been 

allocated Rs 6073 crore which is 18 per cent reduction over the Revised 

Estimate of 2021-22. This allocation is less against the projected requirement 

of Rs. 7369 crores which lead to a shortfall of Rs. 1296 crores.  This comes up 

with reduction in allocation to crucial heads such as MPEDA, the Export Credit 

Guarantee Corporation, the Tea Board, the Trade Infrastructure for Export 

Scheme, NEIA and Interest Equalisation Scheme. As the fundamental work of 

the Department of Commerce is to promote export, the deficit in budgetary 

allocation to above-mentioned crucial heads would impact the optimal 
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functioning of the vital programmes and export promotion since these are the 

schemes or boards which are involved in export promotion. Hence the 

Departments should be allocated additional funds for realizing the targets 

envisaged under various schemes related to the Department of Commerce. 

Next comes the Department for Promotion of Industry and Internal 

Trade. In 2022-23, the department has been allocated Rs. 8348 crores which 

is just a marginal decrease over the Revised Estimate of 2021-22. The 

Standing Committee observes that there has been a considerable shortfall in 

budgetary allocation over the projected demand made by the department. The 

shortfall accounts to Rs 1919.54 crores where originally the department 

demanded Rs. 10,267.45 crore. This would impact the infrastructural projects 

and schemes envisaged for the year 2022-23. The leather sector has good 

potential to create employment, contribute to exports and pave the way for 

exponential growth. 

As there is a mention of schemes related to the leather and footwear 

sector for the year 2022-23, the Ministry may consider extending the 

Production Linked Incentive to the leather sector as well. The department has 

been able to utilize only 37.46 per cent of the allocation after enhancing the 

allocation at RE stage for the Startup India Programme.  

The Standing Committee fails to understand as to why the allocation had 

to be enhanced at RE stage while the utilization has remained so low and how 

the Department proposes to utilize the total allocation before the end of this 
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financial year.  What are the steps taken by this Ministry to capitalize on China 

Plus One strategy? It is the business strategy to avoid investing only in China 

and diversifying business into other countries.  Is there any policy measure to 

benefit from this strategy? Since India is the dominant global player in 

pharmaceutical Industry and, at the same time India, has high import 

dependency on the Active Pharmaceutical Ingredients as nearly India imports 

70 per cent of its API requirements from China. 

 This huge dependency will affect the pharmaceutical industry. This was 

felt in times of the pandemic where the API being imported from China was an 

issue. Hence, there should be emphasis on intensive research and 

development, and necessary steps should be taken to reduce the import 

dependency.  

 I would once again thank you for giving me the opportunity to speak on 

the Demands for Grants under the control of the Ministry of Commerce and 

Industry. 

HON. CHAIRPERSON: Thank you very much. I see, nowadays, most of the 

hon. Members are reading the texts of the speeches. Actually, that is not the 

convention of this House. I request the hon. Members to try to avoid reading 

the speeches because the convention of the House is entirely different. 

 Now, Shri Pinaki Misra. 
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SHRI PINAKI MISRA (PURI): Mr. Chairperson, the difficulty is that there are 

so many facts and figures. … (Interruptions) 

HON. CHAIRPERSON: Definitely, we have to refer the facts and figures but I 

am talking about the entire speech.  

SHRI PINAKI MISRA : True, Sir. Mr. Chairperson Sir, I stand here to support 

the Demands for Grants under the control of the Ministry of Commerce and 

Industry. But at the outset, I must convey my disappointment. Since the hon. 

Minister is here, I am sure she must be equally disappointed that from the 

projected requirement of Rs. 7,369 crore, only an amount Rs. 6,073 crore has 

been granted. There is a massive shortfall of Rs. 1296 crore. I have no doubt 

that the Ministry would be disappointed. Particularly, if we see the figures from 

2016-17 to 2019-20, which is the pre-pandemic period, the percentage of 

actual expenditure has been more than what was granted. This is a Ministry 

which is a flagship Ministry, which continues to avail everything that is given to 

it, and then to have a shortfall speaks somewhat poorly for the kind of 

importance that should be accorded to a Ministry of this nature.  As a result of 

this, I think, what has happened is this. The lowering of the budgetary support 

has gone across the board. My colleagues have already mentioned this. While 

the Government is attempting to promote exports, the allocated amounts have 

been decreased for very crucial heads like the exports of marine products, 

which has a very important export growth potential for a State like Odisha. It 

has a massive potential for export of marine products. Then, there has been a 
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slump in the tea exports which is one of India’s significant flagship export 

items. 

 The other source of disappointment is the fact that exports have actually 

declined in 2021 by around 28.65 billion. This, I think, has been noted all 

around, even by economists as well as by the sundry observers. The export to 

import quotient has been significantly down this year. The happy thing is that 

agricultural exports are rising. That is something good for a country which is so 

largely dependent upon agriculture and where our farmers play such a 

significant role in the economy of our country. Apart from the services sector, 

the agricultural sector is a sunshine sector in the country.  

Therefore, the increase in agricultural exports has seen a rise of around 

24 per cent between April and November 2020. This is a very happy augury. 

But at the same time, there has been a slump in exports in other crucial 

sectors like iron ore which affects the States like Odisha and Jharkhand.  

The pharmaceutical export has, of course, increased and that is 

something which is turning out to be a very important export sector of India. 

This is another sunshine sector for India. The hon. Prime Minister has been 

right in congratulating the Indian industry for the manner in which we have 

come up with our domestic vaccines during this period. We have actually 

managed to carve out the niche for ourselves worldwide in the vaccine industry 

under the leadership of the hon. Prime Minister. Without a doubt, he has 



23.03.2022  819 
 
personally focussed on it. Therefore, this certainly marks a significant growth 

sector in this country.  

Mr. Chairperson Sir, I think, the Ministry will do well to ensure that this 

WTO-compliant scheme of Remission of Duties or Taxes on Export Products is 

extended to the sectors of pharmaceutical, organic and inorganic chemicals, 

and iron and steel so that we retain our price competitiveness in global 

markets, particularly because of the kind of stiff competition that countries like 

China, with their price competitiveness, give to India. Therefore, this is a very 

good scheme and this scheme should be more aggressively expanded, I 

believe, in India. 

 There is one disappointment. I know some speakers from the Treasury 

Benches have actually remarked on how our index has improved because of 

the ‘ease of doing business’. Has it improved sufficiently? Are you still in touch 

sufficiently, at the cutting-edge level, at the grass-roots level, with the industry 

and industrialists to find out from them, ascertain from them whether they are 

finding it easier to do business in India? This is something that is a very 

seminal question. 

Hon. Chairperson, I am a Counsel who appears day in, day out for the 

industry and I have to, day in, day out, hear the lament of the people. While on 

paper, India’s rating may have gone up but in actual terms, at the cutting-edge 

level, there are still many, many pinpricks and grouses which need to be sorted 

out.  
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The industry is still not finding that level of ease of doing business which 

again is, I think, one of the Prime Minister’s dreams. I am not saying that he 

does not mean well because I think he has been coming from a State like 

Gujarat which is a pioneer in India in doing business. I know that he has 

sufficient experience and background, having seen his own State for so long, 

doing so well in business and industry, that he would want to promote this in 

the rest of India. But it is a very difficult bureaucracy to handle in this country. It 

is putting a quagmire which all of us recognise. It is very difficult to navigate. 

Therefore, while the intent at the top level may be good, is it sufficiently 

aggressive to cut through the labyrinth of red tape in India, which has always 

beset us for the last 60-70 years?  

It is because, I think, particularly, Mr. Chairman, the Treasury Benches 

will be aware of the fact that the kind of hope we had, after COVID-19, that 

China was dropping in its attractiveness as a destination for industry, and 

therefore, India would automatically become a magnet, has not happened to 

the extent that one would have liked it to happen. We thought there will be a 

deluge in this country. There has certainly been no deluge. There has been a 

trickle. But I think that, perhaps, did miss the trigger too in this period because 

what should have been a deluge has only remained, I say again, a trickle. 

Therefore, let us hope that the next time this opportunity comes to us, we do 

not miss the bus second time around.  
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 The other thing, Mr. Chairman, is --- I have already said about how in 

foreign trade, our exports have slumped --- the reason why our exports have 

slumped.  I think, the hon. Minister is from UP. One of the really encouraging 

sectors in this country and I think, one of the pride sectors was the footwear, 

leather and accessories development sector. In UP, your Kanpur and Agra had 

become very, very important hubs of the leather industry.  

Now this whole politics, I call it, the five-year cyclical problem of 

elections in UP, is over. In UP, there is so much of politics involved there that 

everything else takes a backseat. But now that, that is over and well-settled for 

the next five years, I would certainly expect that the kind of major slump that 

has happened in UP in the footwear and the leather industry is taken care of 

now, so that it comes back again to becoming one of the pillars of our domestic 

market as well as our export market as it had become over the past two 

decades or so.  

It is a matter of great pride when we were using the Indian products, 

which were at par with leather products anywhere in the world. Now on a 

personal scale, I can tell you that where we used to source our shoes and 

sandals in India, they are now having to import leather, and as a result of 

which, there is a waiting period of almost 6-8 months now. If you place an 

order with a prominent shoe manufacturing company in Mumbai, for instance, 

they say they are not getting leather because the leather has to come from 
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Italy. What used to come earlier from Kanpur and Agra has to now come from 

Italy or to Spain. Similar is the case with furniture manufacturers.  

 Therefore, there is an acute shortage of this. Therefore, I think this is 

something that can be very easily taken care of. It is a wonderful sector. It has 

needlessly gone to seed because of our domestic politics. Now that politics is 

over, let us ensure that this business comes back to centre-stage again.  

 One of the worrisome aspects that the Standing Committee has noted is 

that there is a major concentration of SEZ activities only in certain developed 

States in India. The potential for this should be more widespread, should be 

more far-flung. But that is not happening, number one. Therefore, there is a 

lopsided development in this country which again the Prime Minister has taken 

note of in the past that perhaps the West of this country has a much faster and 

an accelerated rate of growth than in the East, and there should be parity in 

that.  

 Number two, what is also worrisome, Mr. Chairman, is that there are 

nearly 268 SEZs functioning in the country today whereas a total number of 

358 SEZs have been notified, which means that only two-thirds are functioning 

and one-thirds are completely atrophied. What is the reason for this if a 

significant investment has gone in in this sector? Therefore, this is something 

again which should be looked at. 
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 I know that Mr. Chairman is looking at me. I will just take a minute more. 

I think the Standing Committee has recommended it. There is an institutional 

post of a Chief Economist, who would be an independent body in the Ministry 

of Commerce. It would be a salutary position which should be looked at. 

Perhaps, it would help if the hon. Minister has a look at this. 

 Let me now come to the Department for Promotion of Industry and 

Internal Trade. Again, there is a minor shortfall there. But what is little 

disappointing here is the number of patents filed and granted in India is still 

miniscule compared to US and China. That does not augur well for our 

innovative capacity. I do not even need to start reading out the number of 

Indians, which is, I think, more than 25 Indians run the top 25 companies all 

over the world, including the US. Therefore, there is no reason why our 

number of patents should be so limited and so pitifully few compared to the 

patents filed abroad. 

 Lastly, I believe that the national investment in manufacturing zone 

concept is a very good concept again. There has been one which started in 

Kalinga Nagar, which has been given final approval by the Department of 

Industrial Policy and Promotion. This is spread over 163 square kilometres 

which envisages creation of three and a half lakh jobs. This is a massive 

employment figure with an investment potential of almost Rs.100,000 crores at 

one go in the first phase and then spiral up to Rs.250,000 to Rs.300,000 
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crores. So, this will substantially enhance the financial and social status of that 

eastern zone.  

 Mrs. Sarangi is here and she had been one of our brightest bureaucrats 

in the State, and she will obviously feel very happy that this is something which 

has been very aggressively pursued because we do this, I think, between the 

BJP MPs and us, on a bipartisan basis in this House. But the Government of 

India ought to take a view on this. Therefore, creation of internal infrastructure 

for these kinds of projects which have been approved by the Department for 

Promotion of Industry and Internal Trade is a must. Once the final approval has 

happened, one, some internal infrastructure must take place at the hands of 

the Government of India. Two, environment clearance which has become a 

very big salutary provision in our environmental laws, of course, we need it, but 

it has become a major road block in many areas too. Therefore, environment 

clearance ought to be taken as a simpler process with a single window green 

channel kind of a way so that this process is accelerated.  

 With these words, Mr. Chairman, I thank you once again for having 

given me the opportunity to support the Demands for Grants for the Ministry of 

Commerce and Industry. I wish the Ministry all luck going forward in this year. 

Hopefully this year is going to be a COVID-19 free year and this Ministry 

should blossom into one of the really flagship Ministries of the Government. 

Thank you very much.           
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SHRI KARTI P. CHIDAMBARAM (SIVAGANGA): Sir, the Indian economy has 

suffered from three self-inflicted wounds and one due to  external factors. The 

three self-inflicted wounds are demonetisation, faulty implementation of GST 

and an unplanned lockdown without any safety net for all those who suffered. 

The external factor which has just come up on us right now is, of course, the 

war situation between Ukraine and Russia. All this affects the Indian economy, 

but this Government is blind to that because they are riding a boastful tide 

which is whipped by a tornado of sentiments which is far divorced from reality. 

 Sir, 67 per cent of all MSMEs, which is really the backbone of the Indian 

industry, have suffered during the lockdown. Fifty per cent of them have had a 

drop of a minimum of 25 per cent in revenue and 11,000 MSME owners have 

committed suicides and 17,000 self-employed people have committed suicides 

because of the condition of the economy. Let the Minister not think that I am 

only gloom and doom about what is happening in the country; there are some 

bright spots. One particular person’s wealth has increased by USD 21 billion 

during this period and they should be really proud about that. So, it is not all 

doom and gloom; there are some bright spots. Nothing is being done for the 

MSME sector. 

 If you look at what has happened in the Budget right now, the Credit 

Linked Capital Subsidy Scheme has not been allotted any funds. The 

Government must clarify why they have not allotted any funds. Further, for the 

Technology Upgradation and Quality Certification Scheme, the budget has 
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been cut by 75 per cent. The benefits of IBC are not given to proprietorships; 

they are given only to the corporates and other businesses. The benefit, which 

would have come to them, has not been given to them. This Government is a 

tremendously MSME-unfriendly Government.  

 Sir, I will give you examples of what is happening in three other sectors. 

The textile sector is a very important sector in India. They have a scheme 

called Production Linked Incentive Scheme. In that scheme, the benefit is 

given for the end-product, but not for the intermediary products which come 

along the way. You need to have 50 per cent increase in turnover every year in 

order to get the benefit of that. This is an unrealistic target. This is almost as 

unrealistic as 10-minute grocery delivery which somebody else is announcing 

right now. These are all completely MSME-unfriendly policies which this 

Government is following. 

 Regarding the plantation sector, even the Standing Committee has said 

that the allocation is below par. Every trade organisation, right from UPASI, 

has said that the allocation to the plantation sector is low. You would 

appreciate it as you come from a State which has got a lot of plantation sector. 

They are going to force people, small plantation growers, to move out of this 

sector. The benefits which agriculture gets are not given to the plantation 

sector and it is incumbent upon the Government to explain why plantation is 

different from agriculture because there are many small plantation owners who 
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do not get the benefits of the schemes which are available to the small 

farmers.  

 The other thing to which I would like to bring your attention is – my 

colleague, Mr. Pinaki Misra, alluded to it – that the intellectual property 

framework in India is seriously lacking. The number of patents filed in India, 

compared to China or the US, is low. The methodology of filing patents and the 

security of patents is not of global standards. The Government must pay 

attention to this if it really wants this country to become a leader in technology 

and innovation. Our patent management systems must become world-class 

and the Government should pay attention to that.  

 Sir, this Government is known for its boastful claims. What did this 

Government claim when it announced the Make in India Scheme? It said that 

25 per cent of the Indian GDP would be made up from manufacturing in India, 

but what is the reality? In the year 2015-16, it was 17 per cent; In 2016-17, it 

was 16 per cent; in 2017-18, it was 16 per cent; in 2018-19, it was 16 per cent; 

in 2019-20, it was 14 per cent; and in 2020-21, it was 14 per cent. In fact, it is 

coming down. Contrary to what they say of increasing it to 25 per cent of GDP, 

the ratio of manufacturing as a part of our GDP is coming down. This is 

another boastful claim.  

 Yet another boastful claim was that we will become a USD 5 trillion 

economy, but what is the size of the economy now? It is USD 2.7 trillion. Their 
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target is to reach USD 5 trillion by 2024-25. Do they have a path to reach this 

target in two years’ time? I think, they do not.  

 The Prime Minister, in his initial run in 2014, claimed that the strength of 

the Indian rupee is something which his Government is really going to focus 

on, but what is the situation now?  

The rupee is at its all-time low at 76.50 to the dollar today. The rupee 

has never sunk to this level ever in the Indian history. The only thing which has 

really gone up is the figure of unemployment which is at a 45-year high! This 

Government is known for boastful claims. This Government is not capable of 

steering our economy. This Government is manned by Ayatollahs who are only 

capable of giving us diktats on how to live our personal lives and they do not 

have the capacity to steer the economy from the self-inflicted wounds and from 

the global crisis.  

 I hope, the Minister will take these points into account and address them 

while he replies.  

 Thank you very much.  
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SHRIMATI APARAJITA SARANGI (BHUBANESWAR): Thank you, Sir, for 

this opportunity. 

 At the outset, I heartily congratulate hon. Prime Minister, Modi, hon. 

Minister for Commerce and Industry, and his entire team for two outstanding 

achievements. Firstly, the Ministry of Commerce and Industry had set a target 

of achieving USD 400 billion worth of exports this year, that is, in the year 

2021-22, and today is the day when they have achieved it. This is an all-time 

high, and I think you all deserve applause. The highest ever was USD 330 

billion worth of exports in a year, but we have achieved USD 400 billion. 

Today, in the morning, hon. Prime Minister, Modi has tweeted. He has 

congratulated everybody associated with this outstanding feat. He has also 

said that this is definitely a major breakthrough in Aatmanirbhar Bharat 

journey. 

The second outstanding achievement of this Ministry relates to FTA. We 

are all aware what FTA is all about. It is Free Trade Agreement. The Ministry of 

Commerce and Industry, and the entire team needs to be complimented for 

signing the Free Trade Agreement with UAE in record time. I want to let the 

House know that this Ministry is currently into negotiations with various 

countries and various developed economies. The Ministry is very much serious 

about signing the FTAs with developed economies like UK, Canada, Australia, 

and maybe US in the near future. This particular Ministry is all serious and we 
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definitely need to acknowledge whatever is good. Whatever is being achieved 

needs to be applauded. 

While I was listening to the discussions and while we were going through 

the Demands for Grants of the Commerce and Industry Ministry that has been 

tabled, naturally there would be a general impression that this particular budget 

provision has been made for rich exporters. I think one of our friends also 

mentioned something like rich exporters. But I say in this House – I want to 

allay all apprehensions – with all conviction at my command that the exports 

from India are closely linked with employment and job creation. I underscore: 

“all exports of the country are closely linked with employment and job creation”. 

Sir, please allow me to refer to two studies that have been made by the 

Government of India which supports my claim. Firstly, in 2012-13 – I do not go 

by which Government and when – EXIM Bank had conducted a study by which 

USD 1 million worth of exports generate 138 jobs in the country. The second 

study was conducted by this Government, by the Government of hon. Prime 

Minister Modi in 2018-19 by UNCTAD. This study suggests that USD 1 million 

worth of exports lead to 238 jobs in the country. So, I think, we are into it and 

we are into employment and job creation, and that is the priority of Prime 

Minister Modi’s Government.  

If grapes from Nasik, if vannamei prawns from West Bengal and Odisha, 

which is my State, if beautiful handicrafts from Varanasi, if ginger and turmeric 

from North-East can find a way into the global market, I think two things are 
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implied, and we must take cognisance of these two things. Firstly, our 

producers, our farmers are getting better price, which the Government is 

ensuring. The second thing, which is very important is that the products that 

are being sold in the global market that are produced by our farmers, our 

people, definitely are qualitatively superior and that is why they have been 

accepted in the global market.  

Let me tell you emphatically that our Government, Prime Minister Modi’s 

Government, has been trying to create a very conducive environment in the 

country so that all people, all those who are associated with production, the 

entire chain should be given a facilitating environment. So, I think we all need 

to acknowledge this. 

17.00 hrs 

 Hon. Prime Minister’s vision is `zero defect, zero effect’. Of course, we 

have been talking about ‘local goes global’.  Sir, one of my friends on the other 

side talked about the Rs. 6,700 odd crore Ministry’s Budget. I would like to 

mention here that the figures have to be right when we come to this august 

House. This year, the  Ministry of Commerce and Industry has been allocated 

a total sum of Rs. 14,421 crore. I talk of two Departments within the Ministry.  

The Ministry is an umbrella with two Departments. In the BE for 2022-23, 

I repeat, Rs. 14,421 crore have been allocated, of which Rs. 12,721 crore is 

Revenue Budget and Rs. 1700 crore is Capital Budget. I would like to say with 
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all emphasis that this allocation is 12.94 per cent more than the BE for 2021-

22. I request the House to compare BE with BE and RE with RE. Never 

compare BE with RE of the last year. So, we have 12.94 per cent more than 

the BE of 2021-22. 

 As regards the various schemes, I would like to touch upon very few 

schemes. I am reminded of the words of H.W. Longfellow, the poet of A Psalm 

of Life,  `Art is long and time is fleeting’. Everybody has to speak. I would not 

like to take much time. But certain schemes need a mention, and that is why, 

please give me some more time. Number one is Start-up India initiative – 

extremely good, and when it was launched in 2016, the entire idea was to 

create and to build a strong eco-system for nurturing entrepreneurship and 

innovation. Here, I would like to quote hon. Prime Minister because his vision 

has been guiding the entire initiative. He had said, “Today, India is rapidly 

moving towards hitting a century of the unicorns. We want 100 unicorns in the 

country. The golden era of India’s start-up is starting now. Start-ups are going 

to be the backbone of new India.”  Last year, we had 42 unicorns. We are 

aware of the fact that we have more than 749 districts in the country. In 625 

districts, we have at least one start-up. This is a commendable achievement of 

the Government, and these start-ups are working with 55 separate industries. 

The number of start-ups has increased from 500 about five years back to 

60,000 today. So, we have more than 60,000 start-ups today. 500 start-ups 
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were just five years back. So, this is a commendable achievement and it 

deserves applause.  

 The Ministry has recently launched the Start-up India Seed Fund 

Progrmame, and I am very delighted to inform the House that by the end of 

this Financial Year, ending on 31st March, 2022, Rs. 250.75 crore under this 

scheme would be given to about 63 incubators. This is not a mean 

achievement. We are with the people of the country. We follow the mantra – 

‘Sabka saath, sabka vikas, sabka vishwas aur sabka prayas.’ I support the Rs. 

50 crore allocation to Start-up India Budget BE this year and 125 per cent 

increase in  the Start-up India Seed Fund Scheme. I would like to mention here 

some figures. From Rs. 126 crore in BE 2021-22, we are proposing Rs. 283.50 

crore in BE 2022-23 under the Start-up India Seed Fund Progrmame. This has 

to be acknowledged and appreciated.  

 Now, I will talk about the Global Innovation Index. This is something that 

the Indian Government does not do. Where do we stand there? Because of all 

the emphasis on entrepreneurship, on creating a conducive environment for 

promotion of exports, we are at the 43rd rank. At one point of time, we were at 

the 81st rank. So, I think we have improved here too.  

 Sir, as I told you, we are people-oriented. We want our people to have 

the right kind of facilitating environment. The Ministry has done phenomenal 

work in terms of increasing exports.  
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 I would mention it again and again. I applaud the Ministry for launching a 

dedicated Contact Care Services, an helpdesk to resolve the issues of 

exporters, mitigate their grievances, and receive suggestions. I think that we all 

need to commend this step.  

 The Budgetary support in 2022-2023 has been more than adequate for 

export promotion. I think that we all are concerned with exports of our goods. 

This is very important. I would like to mention here that the Revised Estimate of 

2021-2022 has been about 50 per cent more than the BE for 2021-2022. This 

indicates the intention of the Government. The RE was 50 per cent more. … 

(Interruptions) 

HON. CHAIRPERSON : Comparison with BE and RE is coming in your speech 

also. 

SHRIMATI APARAJITA SARANGI: Sir, I understand it. I am talking of RE. 

What I am trying to mention here is that from BE we moved to RE. Now, if the 

intention of the Government is positive, naturally the RE will be more than the 

BE. 

HON. CHAIRPERSON: No, what I am suggesting is that always BE and RE 

will be compared. 

SHRIMATI APARAJITA SARANGI: I agree. Sir, let me mention here that 

when we are talking of BE of 2022-2023, we will definitely be comparing it with 

the BE of 2021-2022 when we say whether the Government’s intention is 



23.03.2022  835 
 
positive or negative, but the graph moves and line goes up from BE to RE, I 

think that this is absolutely fantastic. So, I think that we need to understand 

and appreciate in that regard. 

HON. CHAIRPERSON: No, comparison of BE and RE is quite common in the 

Budgetary process.  

… (Interruptions) 

DR. NISHIKANT DUBEY (GODDA): The RE was low during the UPA. … 

(Interruptions) 

HON. CHAIRPERSON: It is okay. 

SHRIMATI APARAJITA SARANGI: Yes, absolutely. 

HON. CHAIRPERSON: I am not talking about UPA or NDA. Generally, in the 

Budget discussion BE and RE comparison is always there. It is quite common. 

I am just making a comment and that is all. 

SHRIMATI APARAJITA SARANGI: I think one of our friends, Mr. 

Bandhopadhyay had very good words about Agricultural and Processed Food 

Products Export Development Authority (APEDA). I was very happy to hear it. I 

would just mention here that all these initiatives of the Prime Minister and his 

entire team actually kind of show the intention of the Government or the 

message that the Government wants to convey to the people of the country.  
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APEDA has created five pack houses for fresh fruits and vegetables in 

Assam, Sikkim and Mizoram. They have done so many works, but since Mr. 

Bandhopadhyay mentioned APEDA, I just thought that I should mention one of 

the major initiatives of APEDA. 

 One major scheme, which is very attractive and I am sure all my 

esteemed colleagues on this side or that side would appreciate is the Districts 

as Exports Hub scheme. I am delighted to inform you that products with export 

potential have been identified in 739 districts and it is not a mean job. I was 

part of the bureaucracy and I know how it is done. It is extremely difficult for 

the District Collector to get in touch with all the stakeholders within the district 

and finalise which product is to be considered worth exporting. So, it is quite a 

good exercise.  

I must compliment the Ministry of Commerce and Industry for having 

engaged with the State Government agencies and District Collectors. They 

have gone down to the District Collectors’ level in 739 districts. It is again in 

line with Prime Minister’s vision of ‘Local goes global’. So, I want to emphasise 

that there is a roadmap, there is a strategy, and there is a plan of action of 

Prime Minister Modi and his team. I will not take much of your time, but I would 

definitely like to talk about the Production Linked Incentive Scheme to promote 

telecom and networking products manufacturing in India. It has been allocated 

Rs. 528 crore and PLI for large-scale electronics and IT hardware has been 

allocated Rs. 5,300 crore.  
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I would not be doing my duty sufficiently and adequately if I do not 

mention the Government e-Marketplace. It is a wonderful initiative, which has 

already facilitated over 89 lakh transactions as on 8 February, 2022, and by 

the end of this year procurement through GeM is likely to be more than Rs. 1 

lakh crore. GeM has proven to be a vital step for strengthening the ecosystem 

for trade and commerce in the country. 

HON. CHAIRPERSON: Now, I think that it is your time to wind-up. 

… (Interruptions) 

SHRIMATI APARAJITA SARANGI: Sir, I wanted to be as concise and brief. I 

wanted to go on talking as there are so many achievements to the credit of this 

Government, but I do not think that I would be given sufficient time to dwell on 

those.  

 But I would conclude with two lines, please allow me, Sir. This explains 

the objective, the vision of Prime Minister, Modi, the Ministry of Commerce & 

Industry: “Good, better, best, never let it rest, till your good is better and your 

better, best.” Sir, we are moving from good to better and better to best. Thank 

you so much. 

HON. CHAIRPERSON: Hon. Members, those who wish to place their written 

speeches on the Table of the House, the hon. Speaker has allowed to lay the 

speeches on the Table of the House, which would be considered as part of the 

debate. 
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ADV. A.M. ARIFF (ALAPPUZHA): Sir, your suggestion is welcome. … 

(Interruptions) 

HON. CHAIRPERSON: It is not my suggestion; it is the rule.  

ADV. A.M. ARIFF: On the other hand, I would request you to give at least five 

minutes to the parties which have a smaller number of MPs.  

HON. CHAIRPERSON: We are providing sufficient time for all the Members. 

And the Chair is not interfering in the speeches.  

ADV. A.M. ARIFF: Okay, Sir.  

 I stand here on behalf of the CPI (M) on the Demand for Grants of the 

Ministry of Commerce & Industry. All the Members have spoken on our 

economy and its aspects. Our economy has been passing through horrific 

times starting with demonetisation and the GST implementation, which 

culminated with the onset of COVID-19 pandemic in early 2020. But 

unfortunately, this Government has failed to rise to the expectations of the 

industrialists, traders and common people of this country during these tough 

times. What I meant by industrialists is not about Adani, Ambani or other 

corporate giants. If at least 10 per cent of the announcements made by this 

Government could have been implemented, it would have brought a big relief 

for the small and medium type industries. I was watching the BJP Members 

speaking about Rs.20 lakh Atmanirbhar Bharat package. What is the reality? 

Have they ever bothered to review whether our economy has benefited from 
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this package? I request you to verify about the present situation of the MSME 

sector. Shri Kartic Chidambaram has already revealed about the situation of 

the MSME sector, how many industrialists are committing suicide, etc. The 

reality is that lakhs of industries have been wiped way from the field. This is 

one of the major reasons for our highest unemployment ever. Some BJP 

Members expressed pride about achievements in exports by the Government 

of India. I have to bring to their notice some bitter experience of exports related 

to seafood, coir,  and cashew. As we all know, the seafood exporting industry 

is a major contributor to the country’s forex reserve and plays a major role in 

generating employment for women in almost all coastal States including 

Kerala. They are facing the problem of four or five-fold increase in ocean 

freight charge, which is badly affecting our import and export industry, which 

also results in enhancing the unemployment rate.  

Has this Government taken any proactive measure to help the seafood 

exporting industry during COVID-19?  This Government boasts of announcing 

Emergency Credit Line Guarantee Scheme (ECLGS) for 26 industries. But the 

seafood exporting industry was excluded from those 26 industries without any 

reason. Instead of helping the exporters, what this Government had done was 

to penalize them in multiple ways. Not only were those banks hesitant to renew 

the credit limits but also charged high rates for annual processing fee and 

service charges. Also, this Government did nothing to overcome the severe 
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shortage of containers due to which the shipments have become irregular on a 

permanent basis and many of the orders got cancelled.  

I am not elaborating further. This is the plight of almost all industries in 

the country. Ironically, though this Government has no time to help the 

industrialists and trades, the hon. Minister has ample time to criticize the 

industrial leaders by questioning their integrity and sincerity to the nation. The 

hon. Commerce Minister’s speech in the meeting of the Confederation of 

Indian Industry was widely criticized. I am not going into details on this. Is this 

the way to promote the industry and trade in the country? Is this the way to 

achieve 2 trillion-dollar exports by 2027? Surely, no.  

 Sir, coming to the coir industry which is the lifeline of the people of my 

constituency, Alappuzha, things are no different there. Due to the lockdown 

imposed during COVID-19, factories were closed and orders worth crores of 

rupees got cancelled. Even then, no assistance was provided for the coir 

industry by this Government and it is still struggling to get orders. The shortage 

of containers and the ocean freight charges badly affected the coir industry. 

 Is there any respite for the cashew industry? Thousands of women used 

to work in cashew factories across Kollam and parts of Alappuzha district in my 

constituency. This Government turned a blind eye to the demands of the 

cashew industry to access credit facilities. Instead, the banks started invoking 

the provisions of the SARFAESI to recover the loans which became pending 

because of COVID-19. The Ministry of Commerce and industry could not do 
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anything to save them from this crisis. The demands of the Cashew Export 

Promotion Council of India for loan restructuring were also not considered by 

this Government.  

 Regarding Public Sector Undertakings, you have only one programme 

which is disinvesting all of them to the corporates. You are selling out all the 

PSUs at throwaway prices to the corporates. You are making losses by selling 

them smoothly and easily. On the other hand, your people are proudly 

speaking about Make In India, Made In India, Atmanirbhar Bharat etc. I am not 

elaborating more.  

In each and every sector of industry and trade, not only has the 

Government failed to instil confidence but also demoralised with its anti-people 

policies. I request the hon. Minister to patiently hear the problems of the 

industrialists and the labourers who are dedicated to the growth of each 

industry and take steps to fulfil their genuine demands for their survival.  

�ी जनाद�न िसहं सी�ीवाल (महाराजगजं) : म� वािण�य एवं उ�ोग मं�ालय के अनदुान क� मागँ 

2022-23 पर अपने िवचार रखता ह� ं । आज इस अनदुान मागं� का समथ�न करते म� अपने महा��ा 

माननीय �धानमं�ी �ी नर�� मोदी जी, माननीया िव� मं�ी �ीमती िनम�ला सीतारमण जी एवं 

माननीय वािण�य एवं उ�ोग मं�ालय मं�ी �ी पीयूष गोयल जी को हािद�क बधाई एवं साधवुाद देता 

ह� ँ िक माननीय �धानमं�ी जी के माग�दश�न म� आज के वैि�क िवषम प�र�थित म� भी िव�ीय वष�-

2022-23 के बजट के मा�यम से वािण�य एवं उ�ोग मं�ालय के िलए िजस �कार से एक बह�त ही 

बड़ी धन रािश 6073.00 करोड़ (लगभग छ : हजार तेहतर करोड़ �पये) का आवंटन िकया गया 
                                                           
 Speech was laid on the Table. 
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है,वह वािण�य एवं उ�ोग मं�ालय के अधीन काया�ि�वत योजनाय� को और अ�छी तरीके से 

काया�ि�वत करने म� काफ� मददगार होगा । 

िवगत दो वष� म� कोरोना जैसे वैि�क महािवपदाकाल के कारण िव� क� बड़ी-बड़ी 

महाशि�या ँ धराशायी हो गई  । वैसे तो हर �े�� म� कोिवड-19 क बरुा �भाव पड़ा है लेिकन 

वािण�य एवं उ�ोग �े� म� सवा�िधक रहा है  । दिुनया म� लाकडाउन के कारण हर �तर के 

�ासंपोट�शन एवं यातायात पर बह�त बरुा �भाव पड़ा ।  उ�ोग एवं उ�पादन �े� भी काफ� �भािवत 

रहा ।  दिुनया क� अथ� जगत म� हडकंप मच गया  । इसके बावजूद भी वािण�य एवं उ�ोग मं�ालय 

के �ारा दिुनया म� �यापार एवं उ�ोग के �े� म� भारत को सतत आगे बढ़ाने का काय� िकया जा रहा 

है वह बह�त ही सराहनीय है  । इस िवषम प�र�थित म� भी वािण�य एवं उ�ोग मं�ालय के काय� का 

आकलन िनया�त के �े� म� आशा के िवपरीत ह�ई बढ़ोतरी होने से कर सकते ह� जैसे:-फरवरी 2022 

म� भारत का िनया�त िपछले साल के इसी महीने क� तलुना म� 25.41% से बढकर 57.03 िबिलयन 

अमे�रक� डॉलर हो गया  । 

अ�ैल-फ़रवरी 2021-22 म� कुल िनया�त (व�त ुऔर सेवा दोन� को िमलाकर ) िपछले िव� 

वष� क� समान अविध क� तलुना म� 36% से बढ़कर 601.77 डॉलर हो गया है  । 

अ�ैल-फ़रवरी 2021-22 म� कुल सवा�िधक िनया�त 375 िबिलयन डॉलर के करीब चालू म� 

िव� वष� के दौरान कुल सेवाओ ंका िनया�त 226 िबिलयन डॉलर से अिधक हो गया है  । इससे हम 

समझ सकते ह� िक वािण�य एवं उ�ोग मं�ालय का काय� िकतना सफल तरीके से सचंािलत हो रहा 

है | इस सफल सचंालन के िलए म� पनु : वािण�य एवं उ�ोग मं�ी माननीय �ी पीयूष गोयल जी को 

�दय स ेध�यवाद देता ह� ँ। 

इसी के साथ अब म� अपने ससंदीय �े� महाराजगंज लोकसभा �े�,िबहार म� वािण�य एवं 

उ�ोग मं�ालय से स�बि�धत कुछ काय� का अनरुोध करता ह�:ँ- 
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 - मेरा ससंदीय �े� कृिष के �े� म� िवशेषकर अ�न उ�पादन एवं स�जी,फल उ�पादन के �े� म� 

अ�णी रहता है । इसिलए मेर े �े� म� कृिष से स�बि�धत कोई बड़ा उ�ोग �थािपत िकया जाये 

िजससे िक मेर े�े� सिहत िबहार रा�य के अ�य िजल� के कृिष उ�पादक� को बड़े पैमाने पर लाभ 

िमल सके । 

- मेर ेससंदीय �े� अतंग�त सारण (छपरा)िजला के बिनयापरु एवं मशरक �खंड तथा िसवान िजला 

के भगवानपरु �खंड म� लगभग दस हजार एकड़ म� िव�ता�रत,जल-जमाव वाला बिहयार चवर है  । 

इसिलए मेरा आ�ह है िक इस जलीय चवर म� भी इससे से स�बि�धत कोई बड़ा उ�ोग �थािपत 

िकया जाये । 

- मेर ेससंदीय �े� के कई �मखु ऐसे �थान ह� जो परुाने ज़माने म� �यापर के �े� म� अपना �थान 

रखते थे जैसे:-िसवान िजला म� महाराजगंज,बसतंपरु,भगवानपरु हाट एवं सारण (छपरा) िजला म� 

माझँी, मशरक, जनता बाजार, एकमा, बिनयापरु और तरयैा ँ । इन �थान� पर आज भी बड़े पैमाने 

पर िविभ�न व�तओु ंका �यापा�रक काय� होता है  । इसिलए मेर ेससंदीय �े� अंतग�त बड़े �तर पर 

वािणि�यक �यापर क� � �थािपत िकया जाये िजससे िक हमार ेससंदीय �े� सिहत अ�य �े� के 

�यापारीगण अपने देश सिहत िवदेश� म� भी अपने �यापर को सगुमतापूव�क सचंािलत कर सके । 
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डॉ. मनोज राजो�रया (करौली-धौलपुर) : म� वािण�य एवं उधोग मं�ालय क� 2022-23 क� 

अनदुान मागं� पर अपने िवचार रखता ह� ं। 

वािण�य एवं उ�ोग मं�ालय का बह�त बड़ा मह�व है । महोदय उधोग िकसी देश क� 

अथ��यव�था क� मूल कड़ी होती है । उ�ोग, कारखान� का िजतना �यादा िव�तार होता है उतना 

ही िकसान� तथा यवुाओ ंके िलए रोजगार सिहत अ�य �े� म� फायदेमंद होता है । 

अगर देश म� उ�ोग अिधक पनपते है तो िकसान को अपने क�चे माल को बेचने म� आसानी 

होती है उसक� बेहतर उ�नित म� सहायक होते ह� । देश के नाग�रक� को भी रोजगार िमलता है और 

देश क� अथ��यव�था म� मह�वपूण� सहायक होते ह� । 

िपछली का�ेंस क� सरकार� ने देश म� लाइस�स राज लाकर उ�ोग� को ख�म करने का काम 

िकया था िजससे देश के �यापा�रय� ने उ�ोग �थािपत करने म� कम �िच िदखाई थी । लेिकन 

माननीय �धानमं�ी �ी नरे�� मोदी जी के नेतृ�व मे वष� 2014 म� सरकार बनने के बाद �यापा�रय� 

को अपना �यापार सरलता से करने के िलए काफ� हद तक लाइस�स राज को ख�म िकया है । वो 

अपना �यापार सगुमता के साथ कर सके इसके िलए सरकार ने अनेक कानून� एवं िनयम� म� 

सरलता क� है । 

वत�मान म� भारत कई मु� �यापार समझौत� (एफटीए) पर काम कर रहा है । इसका 

उदाहरण यह िक भारत- यूएई एफटीए िक पूरी �ि�या केवल 88 िदन� म� पूरी हो गई । भारत- 

ऑ��ेिलया एफटीए को भी अंितम �प देने क� �ि�या उ�नत चरण म� है । ि�टेन और कनाडा के 

साथ एफटीए भी सभंािवत ह� । 
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उ�ोग �थािपत करने के मामले म� वत�मान म� दिुनया हमार े साथ काम करना चाहती है 

अपने देश म� िनवेश करना चाहती है और हमारी सरकार उस पहल को हािसल करगेी ऐसा मेरा ही 

नह� हर नाग�रक का िव� वास है । 

सरकार काफ� सि�यता से पूर ेवष� नई योजनाओ ंएवं प�रयोजनाओ ंक� घोषणा करती रही 

है और इस बजट म� उ�ोग� के िलए अगले 25 वष� के िलए आगे क� राह िदखाने का �यास िकया 

गया है । 

भारत ने िडिजटल इंिडया और �ॉडब�ड कनेि�टिवटी के िव�तार के बल पर एक भी 

अंतररा��ीय दािय�व को कम नह� होने िदया । उ�ह�ने कहा िक वैि�क महामारी के बावजूद भारत 

से सेवाओ ंका जबरद�त िनया�त ह�आ है और वह 240 अरब डॉलर के ल�य को हािसल करगेा । 

बजट 2022-23 म� �दान िकए गए 10.5 लाख करोड़ �पये के बढ़े ह�ए पूजंीगत �यय के 

बार ेम� भी बताया । िजससे उसका 3-4 गनुा गणुक �भाव पड़ता है िजससे मागं म� विृ� होगी और 

देश के आम नाग�रक के िलए रोजगार के अवसर बढ़�गे । 

माननीय �धानमं�ी जी के नेत�ृव म� के�� सरकार ने पूजंीगत िनवेश को 35 �ितशत 

बढाकर 7.5 लाख करोड़ करने के िलए माननीय �धानमं�ी �ी नर�े� मोदी एवं माननीय मं�ी का 

अिभन�दन करता ह� ँ। रा�य� को दी जाने वाली रािश को 15000 करोड़ से बढ़ाकर 1 लाख करोड़ 

करना मोदी जी के �ारा सघंीय ढाचेँ को िनरतंर मजबूती देने के �यास� को �मािणत करता है । 

बिुनयादी प�रयोजनाओ ंके िव�पोषण म� सहायता के िलए रा�य� को �याज म�ु 50 वष�य ऋण के 

�प म� 1 लाख करोड़ �पये िदए जा रहे ह� । क� � और रा�य दोन� के िलए 10.5 लाख करोड़ का 

साव�जिनक �यय िनधा��रत िकया गया ह� । 

180 देश� म� उ�ोग और िवदेशी िमशन� के परामश� से अपनी तरह का पहला धरातल से 

शीष� तक पह�चँने का �ि�कोण अपनाया । 10 महीने लगातार 30 अरब डॉलर से अिधक के िनया�त 
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के कारण 31 जनवरी तक, भारत पहले ही 336 अरब डॉलर क� िनया�त उपलि�ध हािसल कर 

चकुा है । 

महामारी के बावजूद, इस वष� हमारी सेवाओ ंके िनया�त का आंकड़ा 240 िबिलयन डॉलर 

को पार कर जाएगा, जो भारत के इितहास म� अब तक का सवा�िधक है । 

यह सब माननीय �धानमं�ी जी के �ढसकं�प से ही सभंव हो पा रहा है ।  

हम सभी अपने सामूिहक �ान और नए भारत के िलए िकए जा रहे �यास� के साथ िमलकर 

काय� करते ह�, इस कारण इसम� कोई सदंेह नह� है िक 2047 म� हम िवकिसत और सम�ृ भारत 

इंिडया/100 के ल�य को पूण� करने क� िदशा म� पूरी तरह से आशाि�वत ह� । 

�ी रामिशरोमिण वमा� (�ाव�ती): माननीय सभापित जी, आपने मझेु वािण�य और उ�ोग क� 

अनदुान क� मागं� पर चचा� म� भाग लेने का अवसर िदया, इसके िलए आपको बह�त-बह�त ध�यवाद ।  

 महोदय, भारत के िवकास म� मै�यफैु�च�रगं सै�टर का बड़ा योगदान है । माइ�ो, �माल, 

मीिडयम एटंर�ाइजेस ई-कामस� �ेड म� तमाम ज�री सिुवधाए ं�दान क� जाए ंतो आिथ�क िवकास 

म� रोजगार और आय के �तर म� तेजी लाने और स�लाई क� चेन �मता बढ़ाने के िलए िडिजटल 

�ािंत वरदान सािबत होगी । 

 महोदय, ऐसे म� यूरोप से आने वाले िनया�त घटने लगे ह� । यह �झान िपछले स�ाह के 

दौरान �धान इंजीिनय�रगं उ�पाद� म� पहले ही नजर आने लगा है । यिद यही �झान जारी रहा तो 

आगामी महीन� म� कुल िनया�त मागं पर असर पड़ सकता है, �य�िक भारत के िलए यूरोप सबसे 

बड़ा िनया�त का बाजार है । सरकार को इस पर िवशेष �यान देने क� ज�रत है । 

 महोदय, भारतीय ई-कामस� ए�सपोट�  को वैि�क बाजार म� सफल बनाने के िलए 

िडिजटलीकरण म� �मता बढ़ाने और इसके �ित जाग�क करने क� आव�यकता है । िवदेश �यापार 
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नीित को ऐसे �े�� क� पहचान करानी चािहए जो ई-कामस� म� शािमल हो । ई-कॉमस� सै�टर के 

ऑनलाइन कारोबार को आसान करने के रा�ते म� आने वाली तमाम बाधाए ंदूर करने क� ज�रत  

है । ई-कॉमस� सै�टर के अंदर अपने देश म� कुछ मह�वपूण� चनुौितया ंह� । जैसा िक हम जानते ह� िक 

केवल भारत देश म� लगभग 600 डालर िबिलयन �रटेल माक� ट का �े� है, लेिकन आज ई-कामस� 

के मा�यम से �रटेल माक� ट म� केवल पाचं �ितशत ही �यापार होता है ।  अगर, इन चनुौितय� का 

िज� िकया जाए तो सबसे पहली चनुौती इं�ा���चर क� है । हम सभी जानते ह� िक इंटरनेट ई-

कॉमस� के िलए बैक बोन का काम करता है । दभुा� �यवश िसगंापरु क� जनता के 50 �ितशत उपयोग 

क� तलुना म� हमारी सबसे कम 0.5 �ितशत जनता ही इंटरनेट का उपयोग करती है । 

 इसके अलावा जो कमी है, वह पस�नल क��यूटर� क� उपल�धता है । भारत देश म� ��येक 

एक हजार पर केवल 3.5 �ितशत, चाइना म� ��येक एक हजार पर 6 तथा अमे�रका म� ��येक एक 

हजार पर 500 �यि�य� के पास पस�नल क��यूटर होता है । कहने का अिभ�ाय यह है िक ई-

कॉमस� के �े� म� इं�ा���चर को बढ़ाने क� आव�यकता है । इसके अलावा भी अ�य आव�यक 

�े�� म� सधुार करने क� आव�यकता है, जैसे- साइबर लॉ क� कमी, �ाइवेसी, सरु�ा सबंिंधत 

भगुतान, टै�स से सबंिंधत िडिजटल सा�रता तथा उपभो�ा क� समझ, वायरस क� सम�या और 

अंत म� बताना चाह�गंा िक सॉ�टवेयर� का इंि�लश म� होना आिद है ।  महोदय, मेरा ससंदीय �े� 

�ाव�ती और बलरामपरु ��येक �ि� से िपछड़ा ह�आ जनपद है । वहां पर न कोई औ�ोिगक इकाई 

है और न ही कोई औ�ोिगक �े� है । म� माननीय मं�ी जी से अनरुोध करना चाह�गंा िक मेर ेइन 

दोन� िपछड़े िजल�, �ाव�ती और बलरामपरु म� सरकारी या गैर-सरकारी कोई न कोई उ�ोग 

�थािपत करने क� कृपा कर�, तािक वहा ंके गरीब और बेरोजगार यवुक-यवुितय� का पलायन रोका 

जा सके और उ�ह� के �म से उन िजल� का व उनका िवकास सभंव हो सके । ध�यवाद ।    
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SHRI KULDEEP RAI SHARMA (ANDAMAN AND NICOBAR ISLANDS): I 

would like to express my views concerning Ministry of Commerce and Industry. 

The trade related infrastructure plays vital role in exports. The presence of 

adequate and robust infrastructure and services are integral elements for 

attaining increased productivity and growth in the exports arena. Investments 

and improvements in infrastructure has the potential to significantly lower 

production as well as transaction costs, thereby enhancing export 

competitiveness and expanding market access. 

The availability of a good logistics infrastructure and an effective logistics 

management system facilitates uninterrupted movement of goods. Further, the 

efficient management and integration of data related to exports facilitates 

prompt clearance process, enhance transparency, maintain accountability and 

improve business environment. Infrastructure development is, therefore, key to 

reducing costs of exports and enhance export competitiveness in global 

market thereby boosting our exports. 

Trade performance in the COVID-19 years of 2020 and 2021 has 

yielded a mixed bag of results reflecting both upswings and downturns in its 

growth trajectory. The exports experienced a decline by around USD 28.65 

billion in 2020-21 whereas an exponential growth in merchandise export was 

Witnessed in December, 2021. It is of the view that export has been an 

intrinsic component of India's economic growth and revival which is spiralling 
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back to normal from the pandemic-induced dormancy. Hence, it could not be 

seen as a stand-alone activity. However, the declining trend in export to GDP 

ratio since 2018-19 is a concerning factor which would be affecting the 

economy at large. While the surging trend in exports is noteworthy and 

commendable, it should be buttressed with proactive measures to sustain the 

growth momentum. It also recommended that every constituent sector of 

export should be augmented and strengthened in order to economically endure 

the growth in exports on a long-term basis. 

Being the seventh largest exporter of commercial services, India holds 

immense opportunities to become a leading global exporter of services in 

future. Hence, it should be ensured that the trade policies and schemes of the 

Department that extend support to traders must accord parity to both services 

and merchandise export. The Ministry should take efforts to provide thrust on 

boosting the export of evolving sectors of IT, ITES, Telecommunications along 

with the traditional areas of Tourism and Transport. It further opines that the 

niche areas in globally traded services such as financial services, health care, 

education, accountancy and other business services should be identified for 

promoting their exports. 

The Industrial Policy of Islands aims at promoting value added Industries 

based on locally available raw materials for generation of the industrial growth 

in the last two decades has been very slow due to logistics problems, non-

availability of raw materials and absence of local markets. 
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The sectors of Tourism, Value added Fishing, Shipping services etc., 

provide an attractive environment for the industries to flourish. 

There are few demands regarding my constituency which I would want 

to bring to the notice of the Minister. The Islands have a unique topography 

and living system which cannot be seen anywhere else in the country in such 

dimensions. For example, Shipping is the life line of the Islands and Shipping 

based industries can flourish in the state. The domain knowledge available in 

the shipping and port management sectors can be successfully exploited. I 

request the Minister to promote investment in shipping sector in Andaman and 

Nicobar Islands. Ship building and ship repairing dry dock at shore point and 

Campbell Bay. The two major dry docks should be developed as in Singapore, 

Kuala Lumpur and Bangkok, Major dry docks will enable better business and 

employment opportunities for the Islanders. This will also benefit Indian Navy 

as they have a big fleet of ships. 

Tourism sector has been recognized by the A & N Administration as the 

'Sun Rise' sector with tremendous opportunities for the private sector to come 

in. I request the government to promote Sustainable and Eco-Friendly projects 

in Tourism sector that can be the keystone for the development of the islands 

as it has almost limitless potential. Promoting tourism by connecting the 

islands with South Asian countries will solve the unemployment issue and the 

economy of the Islands can also be increased manifold. 
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 Rural industries based on handicrafts, coir processing, wooden, 

bamboo, fish pickles and cane etc. Unemployment is one of the major factors 

in the social structure of A & N Islands. Hence, to improve the scenario, 

Handicraft Industry can play a major role in eradication of unemployment. It 

has been estimated that around 500 artisans are involved in handicraft-

oriented work in the A & N Islands, but they face major difficulties in Marketing 

their products & Transportation problems. I request the Government to frame a 

policy for upliftment of handicraft industry.  

There is vast potential of Andaman and Nicobar Islands in the fisheries 

sector with an estimated potential of 1.48 lakh MT of fishes which is 3.8 

percent of our total potential. I demand that the Government of India and 

Department of Fisheries should chalk out a comprehensive policy which 

focuses on promoting investment in this sector through policy incentives and 

promote exports. The development of fisheries in Andaman and Nicobar 

Islands will generate large scale employment both direct and Indirect along 

with contributing to the vision of a 5 trillion-dollar economy. The islands have 

one third of the coastal area of the country. The Government should promote 

deep sea fishing, should install fish processing units, cold storages, ice plants. 

Also provide Air transportation for export of the fishes. 

I demand that in order to address the widespread unemployment in 

Andaman & Nicobar Islands, there is a need to create IT Enabled Services 

(ITeS). In order to promote service sector export, government should establish 
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BPO and IT industry m my constituency which has an advantage due to its 

strategic location and proximity to South East Asian countries. 

In FY 2022, the top three Indian IT companies, TCS, Wipro and Infosys, 

are expected to offer 1.05 lakh job opportunities, due to the increasing demand 

for talent and skill. India's IT and business services market is projected to 

reach USD 19.93 billion by 2025. IT spending in India is estimated to reach 

USD 98.5 billion in 2022. Keeping these upcoming opportunities in mind, 

setting up of IT industry in the Islands will lead to job opportunities for the 

youths of Islands and will also lead to the economic development of my 

Parliamentary Constituency. 

 With these words, I conclude my speech. 

SHRI K. NAVASKANI (RAMANATHAPURAM): Hon. Chairman Sir, 

Vanakkam. Thank you for allowing me to take part in the discussion on 

Demands for Grants pertaining to Ministry of Commerce and Industry.  Industry 

is very much important for the growth and development of any country. Exports 

and the industrial growth of a country determine the important role it plays in 

the international arena. We have to really introspect the status of our industrial 

growth in our country. We are second largest country in the world in terms of 

population. We have huge manpower. But I am duty bound to register that yet 

we are dependent on several countries for several products. Year after year 
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our imports are on the rise. The Government held the campaign of ‘Make in 

India’ with a pomp and show. But after that announcement, You should think 

whether you have done anything to make it happen. Whether this Government 

is so serious in implementing Make in India programme? Whether this 

Government is ready to clarify as to how many schemes it has planned for 

implementation? Whether this Government is ready to inform the people of this 

country about the Schemes in which we have progressed? How many 

entrepreneurs were benefitted? How much funds have been allocated? Can 

this Government elaborate on these aspects?  

To be frank, I can say there is no ‘Make in India’ Scheme in the country. 

It is only ‘Sale in India’ which is in existence. You have not created anything. 

Rather you are selling everything which was created by the previous 

Governments. Profit making PSUs including Railways are gradually being sold 

to private players.  While the countries of the world got themselves engaged in 

getting them on developmental track after corona pandemic, In Canada, the 

Government there gives one-third of rent amount as its contribution to Industry. 

Moreover 50 per cent of the salary to employees was given by the Government 

of Canada there. The people expect direct help from the Government in such a 

way. For revival of Industry, they expect direct financial help from the 

Government. Government should not only engage in giving loans but they 

should research and come forward to ensure development of Industry in our 

country.  
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In such a period of crisis, we have to revive our Industry back on track. 

Last year as much as Rs 7431 Crore was allocated. But this year this has been 

reduces to Rs. 6073 Crore  which amounts to 18 per cent reduction. We have 

the largest manpower in the world. But due to lack of encouragement given to 

creating technology, we are forced to be dependent on foreign nations. We are 

in a situation to just procure several equipments and assemble them in India 

besides using them. Several computer related technological devices are 

imported from foreign countries. We assemble them and then go for marketing. 

Therefore Government should execute plans for implementing manufacturing 

of these products domestically. Domestic products should be encouraged. 

Investors are facing several difficulties in several Special Economic Zones of 

our country.  As a result several SEZs could not function up to their optimum 

level of utilization. Therefore there are several issues relating to attracting 

investors. We are aware of the fact that even small countries in the world are 

attracting big investments. Therefore Government should act with a clear mind 

as regards attracting Foreign Investments. Our policies should be reviewed in 

such a way that will lead to attracting investments. Exports should be 

increased. Quality testing should be in sufficient number that can help in 

increasing our exports of products. In my Ramanathapuram parliamentary 

constituency, Ramanathapuram district is a backward district. It is drought 

affected part without water resources and industrial development. Government 

should act upon to create industries in this area. In Ramanathapuram area, 

round Chilly is cultivated in more than 40000 acres of land under traditional 
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farming. This round chilly production is a specific identity of our district. 

Farmers of our area have been consistently demanding for an international 

certification  to be give to Ramanathapuram round chilly. I have raised in this 

august House a demand for getting international certification for Paramakkudi 

chilly. Hon Minister for Commerce had even assured on the floor of the House 

that my demand will be considered favourably. Our chilly has a market value 

among the chilly powder makers of the world. I urge that, keeping in view, this 

Government should consider this demand and help in getting GI special sign 

for its world standardization certification for round chilly of Ramanathapuram. 

Mostly this round chilly is exported.  

Therefore, special training camps should be organized through Spices 

Board in Ramanathapuram as regards manufacturing and marketing of this 

produce. A Regional Office of the Spices Board should also be set up in 

Ramanathapuram, which produces chilly in large quantities. Ramanathapuram 

district is in the list of backward districts. There is no industrial set up in this 

Ramanathapuram district. Therefore Union Government should analyze the 

feasibility of setting up of a Heavy Industry which can manufacture equipments 

in Ramanathapuram area through SIPCOT. Coconut farmers are in large 

numbers in Aranthangi assembly constituency of Pudukkottai district in my 

Constituency. There is a sizeable amount of production of coconut related 

products in this area.  
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Therefore, I urge upon the Union Government to set up a factory for 

manufacturing byproducts of coconut in Aranthangi of Pudukkottai. The raw 

material for this is in abundance in this area besides generating revenue. This 

industry will also provide employment to the people of this area. Therfore 

Government should consider about fulfilling this demand.  Similarly groundnut 

and paddy cultivation are in large scale in Aranthangi. Modern Mills should be 

created in this area by the Government. Similarly, in Tiruchuli assembly 

constituency in my Ramanathapuram constituency, is also a backward area 

where cotton is cultivated in large scale.   Therfore the Government should 

come forward to set up a factory to manufacture and export cotton-related 

products from this area. My Ramanathapuram parliamentary constituency has 

a long coastline. There is a great scope for export of fishes. There is a high 

demand in foreign countries for the fishes of Ramanathapuram. Due to lack of 

facilities, fishes could not be exported.  

Therefore, I urge upon the Union Government to set up a fish exporting 

centre in my Ramanathapuram constituency.  

Thank you. 

SHRI THOMAS CHAZHIKADAN (KOTTAYAM): Thank you very much, Sir, for 

giving me an opportunity to participate in the discussion on the Demands for 

Grants under the control of the Ministry of Commerce and Industry for 2022-

23. 
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 Unfortunately, the allocation made for the Ministry of Commerce in the 

current year is about Rs.1,348 crore less than the Revised Estimates of the 

previous year.  This is reflected in the allocations made to the various 

Commodity Boards in the country.  Last year, the Rubber Board was allocated 

Rs.268 crore and in the current year it has been allocated Rs.263 crore.  The 

Spices Board was allocated Rs.115 crore last year, and this year also it has 

been allocated the same amount.   The Tea Board was allocated Rs.353 crore 

last year, and in the current year it has been allocated only Rs.131 crore. 

  Sir, with regard to allocation, the Coffee Board has been given a slight 

increase, that is, from Rs. 188 crore to Rs. 226 crore. The reduction in the 

allocation for these Commodity Boards will definitely affect the welfare 

measures, which are for the farmers. The Rubber Board is giving subsidies to 

the rubber growers. Definitely, this lower allocation will reduce the subsidies 

being given to the rubber producers. 

  A major share of rubber production in the country is coming from the 

State of Kerala, of which, almost 85 per cent of the share is coming from my 

Kottayam district. The reduction in the price of natural rubber is affecting the 

economy of the State in general and my Kottayam district in particular. For the 

last so many years, we have been requesting that a Minimum Support Price for 

rubber should be fixed at Rs. 250. There is a base for that claim. In 2018, the 

then Commerce Minister had written to the then hon. MP that the cost of 

production of rubber was Rs. 172 per kilogram. In reply to my Question No. 
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2939 in the Lok Sabha, it was stated that the cost of production of rubber was 

only Rs. 99.46 per kilogram. 

  I verified it with the Rubber Board. They informed me about the 

methodology. According to the methodology -- which was informed to me in 

writing -- they are not taking into consideration the rental value of the land 

where the rubber is planted; whereas as per the methodology of 2018, they 

were taking into consideration the cost of the land also and that was the right 

way of calculating the cost of production.  

  My humble request is that the Government should give a direction to the 

Rubber Board to calculate the cost of production including the rental value of 

the land on which rubber is planted.  

  Now, I come to natural rubber. The Government is proposing to repeal 

the Rubber Act of 1947. The new Bill is also circulated to us. Earlier, we were 

supposed to give our opinions up to 21st January. Now, the opinions can be 

given up to 8th of April. Therefore, our humble request is that there should be 

some changes in the provisions of the proposed Bill.  

  Firstly, rubber should be considered as an agricultural produce. As per 

the Bill, rubber is an industrial product. It should not be like that. Rubber is 

grown on land. It is an agricultural produce. So, it should be declared or 

defined as an agricultural produce. Secondly, as I have already mentioned, 
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natural rubber should have the MSP. In the Bill, there should be provisions to 

declare Minimum Support Price of Rs. 250 per kilogram of natural rubber.  

  Thirdly, in the new proposed Bill, the Government has got exorbitant 

powers. Clauses 27 to 29 give right to the Government to override the decision 

of the Rubber Board. That is not correct. The autonomy of the Rubber Board 

should be retained. Once a decision is taken by the Rubber Board consisting 

of thirteen representatives/members from various areas, the Government 

should not override such a decision. It is something like curbing the autonomy 

of the Rubber Board. That should not be allowed.  

 Clause 30 of the new Bill proposes that there will be a minimum price as 

well as a maximum price and whoever purchases or sells rubber above the 

maximum price or below the minimum price, will be punished with 

imprisonment plus fine.   This is something which is totally against the interest 

of the rubber growers. That should be withdrawn. That should not be allowed 

to continue.  

 Sir, I have two more points to be raised. As far as cardamom is 

concerned, it had reached a price of Rs. 7,000 per kg earlier. It came down to 

Rs. 2,500 and then somewhere to Rs. 3,000.  Now, it is stabilized somewhere 

near Rs. 800.  The cost of production per kg of cardamom is Rs. 1,000. So, the 

reason for the fall in price of cardamom is mainly because of the unauthorised 

import of cardamom from ASEAN countries.   
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Guatemala cardamom which is of lower quality is being unauthorisedly 

imported through the ASEAN countries. So, that should be prevented and the 

Government should take steps for that.  

 Sir, in the case of black pepper, it is fetching only Rs. 500. It has gone 

down to Rs. 300.  Now, it has come up to Rs. 500. Earlier, it was Rs. 750 per 

kg. Here also, they are importing from ASEAN countries. They are importing 

Vietnam pepper. It is being done through ASEAN countries. That should not be 

permitted.  

 I have one single point. There was an Order given by the Directorate 

General of Foreign Trade. No import of black pepper should be made below 

the price of Rs. 500 per kg. That was challenged in the High Court of Kerala. 

The High Court of Kerala has now stayed this Order on the reason that the 

Directorate General of Foreign Trade has no powers to issue such notification 

and the Government of India should issue, if at all, it is required. It should be 

issued by the Government of India and I would request the hon. Minister to 

take steps in this regard.  

 Yesterday, we met hon. Minister of State for Commerce. We requested 

the hon. Minister. I would request that steps should be taken immediately. The 

Government of India should issue an Order prohibiting import of black pepper 

costing below Rs. 500.  
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�ीमती रजंनबेन भ� (वडोदरा) : म� वािण�य और उ�ोग मं�ालय क� अनदुान� क� मागं� पर 

अपने िवचार रखती ह� ं । वािण�य और उ�ोग मं�ालय को 14 हजार 421 करोड़ �पए का बजट 

आवंिटत िकया गया है  । इस बार क� �ीय बजट मे वािण�य और उ�ोग मं�ालय के तहत उ�ोग 

और आंत�रक �यापार सवंध�न िवभाग के िलए बजट आवंटन शािमल है  ।  

बजट म� अनसूुिचत वािणि�यक ब�क� �ारा देश के 75 िजल� म� 75 िडिजटल ब�िकंग 

इकाइया ं (डीबीयू) �थािपत करने का ��ताव है । यह ��ताव हमारी चल रही िडिजटल ब�िकंग 

पहल के अन�ुप है । बजट क� सबसे मह�वपूण� घोषणा पूजंीगत �यय के िलए उ�च आवंटन और 

ईसीएलजीएस [आपातकालीन �ेिडट लाइन गारटंी योजना] का िव�तार है ।  

बजट िव�ीय िववेक को बनाए रखते ह�ए बिुनयादी ढांचे, ि�थरता और समावेशी िवकास पर 

�यान देने के साथ भिव�य के िलए एक मजबूत न�व बनाता है । यह सि�य नीित िनमा�ण के मा�यम 

से अंतिन�िहत आिथ�क सधुार का समथ�न करता है । बजट �व�छ गितशीलता के आसपास िविभ�न 

पहल� के साथ जलवाय ुप�रवत�न को सबंोिधत करने के िलए भारत क� �ितब�ता को प�ु करता  

है । यह �ामीण �े�, एमएसएमई और समाज के िविभ�न आिथ�क �प से कमजोर वग� को संबोिधत 

करके अपने �ि�कोण म� समावेशी है ।  

सरकार ने आिथ�क िवकास को फैलाने और भारत के िनया�त बा�केट म� िविवधता लाने के 

िलए िजला �तर के िनया�त पर �यान क� ि�त िकया है । 2021 क� श�ुआत म� श�ु होने के बाद, 

िनया�त हब पहल के �प म� िवभाग के िजल� ने अंततः देश के सभी िजल� म� िनया�त �मता वाले 

उ�पाद� और सेवाओ ंको सकंिलत िकया है ।  

पूजंीगत �यय को 35% बढ़ाकर 7.5 लाख करोड़ कर िदया गया है, बिुनयादी ढाचंो के 

िवकास के िलए रा�यो को 50 वष� के िलए �याज म�ु लोन िदये जाएगेँ,साव�जिनक खच� के िलए 
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क� � और रा�य सरकार दोन� िमलकर 10 लाख करोड़ खच� कर�गे, �पये का पूजंीगत खच� बजट 

2022 म� �दान िकए गए 10.5 लाख करोड़ का आिथ�क गितिविधय� म� कम से कम 3-4 गनुा गणुक 

�भाव होने क� उ�मीद है । 

बजट 2022 ने पया�� िव� पोषण �दान िकया है तािक अगले वष� म� आिथ�क िवकास 8% 

से ऊपर बना रह ेऔर कम से कम दो दशक� के िवकास को देखने क� उ�मीद है, यह सिुनि�त 

करना िक समिृ� सभी के िलए �वािहत हो सके । 

कोरोना महामारी के बावजूद, इस वष� हमारी सेवाओ ंका िनया�त $ 240 िबिलयन को पार 

कर जाएगा, जो भारत के इितहास म� अब तक का सबसे अिधक है । 

म� वािण�य और उ�ोग म�ंालय को आवंिटत बजट का पूण� �प से समथ�न करती ह� ँ। 

SHRIMATI SUPRIYA SADANAND SULE (BARAMATI): Thank you 

Chairperson, Sir, for giving me an opportunity to speak on this very important 

discussion on Demands for Grants under the control of the Ministry of 

Commerce and Industry for 2022-23.  

 Sir, I would like to start with this because we all started the day today by 

reading the hon. Prime Ministers tweet. It is probably a coincidence that today 

the discussion is on commerce and industry and the hon. Prime Minister 

tweeted about the same subject. It is a good news for the country. But I just 

want to ask a question with my very limited knowledge. I wish Piyush Goyal Ji 

was here today but two competent Ministers are here.  Anupriya Ji is one of 

the young Ministers in this team about which we are proud of. I would like to 

ask a question regarding this 400 number that you have achieved. My 
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compliments to your Government if you have achieved it. But is it by volume or 

is it purely because of inflation that has come? So, I really need to know this. Is 

it directly through jobs and wealth created in this country? I do not want to use 

the word … (Interruptions) …  because it is probably a little unparliamentary in 

a debate but that is what I mean. So, could you kindly explain to me the reality 

of this number? The fact that the hon. Prime Minister has reached the number, 

of course, there has to be some great might behind it but I just need to know 

whether it is in volume or it is in real numbers. This is my humble request to the 

hon. Minister here.  

 There are two or three other questions. It was very nice to see a very 

healthy banter between my two colleagues, our new MP, who has just come, 

Smt. Aparajita, and my learned colleague, who is senior to all of us, is Mr. 

Pinaki Misra about the budget.  

 Sir, I appreciate your intervention and I would like to look at it in their 

own way. They are both right because I think what the Treasury Bench 

Member was trying to explain to us, or what she was saying is what was asked 

for last year and then what was revised. What we expect this year is what was 

revised or what it has spent. So, that is what the Government needs. So, they 

should add to RE and not to BE. So, to last year’s RE, they should have added 

this year’s BE. That should have been this year’s BE.  
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 Obviously, that means that there is a cut. Shri Pinaki Mishra is 

absolutely right when he said -- Pinaki ji, I stand corrected – that it is a 20 per 

cent decrease from last year’s RE. So, clearly, it is a decrease. I understand 

that the hon. lady Member who spoke earlier is from the Treasury Benches 

and so she cannot accept the truth. I respect her point of view, but the reality is 

that there is a cut.  

HON. CHAIRPERSON: Even the RE is not the actual expenditure.  

SHRIMATI SUPRIYA SADANAND SULE: Sir, it is correct. I agree with you. 

Thank you.  

 Another question that I would like to ask the hon. Minister is about the 

Industrial Infrastructure Upgradation Scheme. This Government is talking 

about industries so much. I appreciate that. But the point is that there is a 

mismatch between what your aims are and what the funds allocated are. There 

were seven approved projects by your Government. Out of which, according to 

the report of the Standing Committee, only one is done and the rest is left high 

and dry. So, is that why it matches that the money is not spent or allotted? 

That is a clarification that we need from the Government.  

 The other thing is about the Intellectual Property Rights. We are very 

proud about the patents that are coming. But this Government commits that it 

has reduced it from 12 months, but the Standing Committee report says that 
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there is absolutely no improvement. Innovations, fast tracking applications and 

so much of technology gets in and we want that to happen.  

We all talk about Start-ups. Treasury Bench Members also talked about 

it, in the Report of the Government only I am happy to say that Maharashtra is 

the State, the State I come from, which has the highest number of Start-ups 

that are doing well. They are from Maja Maharashtra and I take a lot of pride 

when I say that. There are some times when it is not just about which party we 

are in, eventually we are one country. I think, we all at some point, when it 

comes to such larger issues of the nation, we need to complement each other, 

because eventually some issues are common. Country comes first and then 

our ideological differences. I think, my State has done well in this particular 

aspect.   

A lot has been said about pharmaceutical companies. That has a big 

potential; it is our big ticket. But I appreciate what has been said by the two 

speakers from the Treasury Benches and they gave a lot of credit to the hon. 

Prime Minister, but I, very humbly, would like to say that one of these 

companies which the whole of India is talking about and taking credit for 

comes from Pune district where I belong, the Serum Institute of India. They did 

not start this vaccination in 2014. There are a few things that happened. हमार े

टाइम म�, 60 साल म�, थोड़ी चीज� ह�ई थ� । उसम� एक वै�सीनेशन था ।  

 The Serum Institute was started in the 50s by the Poonawala family and 

they did not start exporting in 2014 or 2022. They have been preparing 
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vaccines and exporting them for the last 50 years. So, that is something which 

we must give credit to. Of course, during COVID, there were no differences. It 

was we all of us versus the COVID. But let us put some facts on the paper. 

These are private companies. If this Government feels so strongly about 

pharmaceuticals, then there is a pharmaceutical company which is owned by 

the Department of Chemicals and Fertilizers based in Pune district. Why does 

the Government not put in a good administration and run it efficiently? There 

will be Serum Institute, there will be Covaxin and there will be even our 

products which are run by the Government. Most pharmaceutical companies in 

India which are doing exceptionally well are privately owned. So, the industry 

has to be supported. I appreciate the point made by Pinaki ji. Actually, they do 

live in fear. Every day you read in some newspapers, or see in some TV 

channel that some companies are being raided. I am not against raids. If 

somebody is doing a bad job; if somebody has done something unethical, 

please raid them. But this Government’s data says, I am not saying this, that 

maximum raids that have happened have happened in the last two years. This 

is in the reply of the Government in the Rajya Sabha. I do not speak ever 

without data. What Shri Pinaki ji has said is right. I would like to quote a very 

dear friend of mine who gave an interview. With your permission, I will not take 

his name because he may get raided after that and I really feel that he has 

contributed a lot to this country. He says that I know industrialists today think 

that this Government is not open to any criticism. He explains that there is  fear 
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that there will be consequences and that is why the industrialists today restrain 

and they do not want to say anything.  

Anyway, this is in the public domain. Shri Rahul Bajaj unfortunately is no 

more with us and he would say that and this was Naushad Firms. Naushad 

said this in one of his interviews. Both are courageous and I just hope that my 

friend Naushad does not get raided after what I have said. He said a very fair 

thing. I would not put this out of context. He has talked about Government of all 

years. So, I will not just blame you all. मेरी आदत ऐसी नह� है िक म� यह कह� ंिक मेरा सब 

अ�छा, त�ुहारा सब बरुा । जो अ�छा है, उसको अ�छा ज�र बोलंूगी । 

 But I think industry contributes to this nation, they are the real job 

creators.  I am not going into the job situation.  The latest India Today story is 

exactly about Government jobs because India’s industry is not growing at the 

speed it has grown, or due to even environment as well as so much of 

technology coming in, jobs are changing. So, everybody is looking for a 

Government job and we know the chaos that happens. 

 Everybody talked about one district-one product.  It is a great project.  

We are also happy to support it but what next?  My district has been chosen 

for tomatoes.  My District Collector is waiting for what you are going to do.  I 

would like to ask you on this point.  All sounds wonderful on paper and 

wonderful in speeches. I think we need to stop this jingoism and get into some 

action.  This is my request to this Government.  
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 I would like to make two or three quick points.  On Dubai Expo, this was 

a very good intervention. For the last six months, Dubai Expo had been there 

from October to March. I would like to ask as to what you have achieved.  I am 

sure that you have achieved something but this country would like to know 

those achievements.  ऐसे ही सभी दबुई जाकर घूम कर वापस आ गए, यह अ�छी बात है, 

लेिकन उनका टू�र�म बढ़ रहा है और हमारा पैसा जा रहा है, ऐसा न हो । 

 So, I would like to ask you that, on B2B or B2C,what investments have 

you achieved by this Dubai Expo in the last six months.   

Then there was so much talk about champion services sector, New 

Trade Policy, etc.  On Trade Policy, even Shrimati Aparajitha Sarangi spoke 

extensively about it, the time has come for a new policy.  The whole dynamics 

of the world is changing.  My question to this Government is, can you commit 

on the floor of this House on this aspect?  The Treasury Bench member was 

saying that you want to do business with America and all such things.   

They sound beautiful to the ears but what I worry about is this. Are you 

guaranteeing that by every trade agreement that you do, you will protect the 

farmers 100 per cent? Especially what I worry about is milk.  We had a 

controversy in the past with milk and onions.  Then the Commerce Ministry will 

put up its hand and say that there is some legacy issue.  Now there are no 

legacy issues left in this Department. So, do not tell us like 50-60 साल पहले ऐसा 

ह�आ, इसीिलए हम यह भगुत रहे ह� । Everything is new, new agreements and new 

dynamics are there.  Please take some ownership of what you are doing.  
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Please I want to hear about this in your reply.  I do not want a vague 

reply that you will protect every farmer, be it onions or vegetables or milk.  So, 

will you guarantee that protection? 

Regarding SEZs, this is one point which I would like to make.  I just want 

to ask her two questions.  I want to ask her on the PLI scheme.  It is a very 

good scheme.   We must all compliment them but it is only for the big boys.  

How will the PLI scheme help the MSMEs?  I want to put this question to them 

because hon. Narayan Rane ji who is a Minister in this Cabinet has himself 

admitted that there is no PLI scheme for the small and medium enterprises.  

So, are we only doing this only for the big boys?  And even in the scheme, only 

when the production increases by 50 per cent, you will benefit.   Tomorrow, 

they will be NPAs and then, I do not want any legacy problems like this.  

Otherwise, these will be your legacy problems which we will inherit, if we are 

there. I think, please think this through.  It is a good scheme but it has to be 

applicable for everybody.  

The most favoured nation is a very important thing specially with the 

changing dynamics. This entire Department is totally interconnected with the 

Ministry of External Affairs.  So, I would like to make sure that this Department 

thinks over all these things.  Please do not fall in for jingoism.  This is a very 

serious Department.  It has repercussions on everybody, right from the top to 

the bottom to the last farmer in this country. Please think it through before you 

do anything.  
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I urge you that if you love raids, please raid them. हम इन सभी से डरते नह� ह� 

। But industry is something which has absolutely contributed for generations.  

The Baba Kalyani Report that everybody quotes is from my district again.  The 

way the Punewallas are from Pune district, Baba Kalyani Report is on few 

things which you have heard about SEZs.   

Unfortunately, I do not have much time to speak on these things.  But 

please realise that industry is something we need to protect. There are 

hundred ways of correcting them but putting them in jail and scaring them is 

not a solution. This is not going to get you better marks in ease of doing 

business because ease of doing business also is some report which you will 

use it when it suits you. If this Government was doing this ease of business so 

well, then why have so many people become Non-Resident Indians?  

Specially not all but all the ones who fall in the top category of high net 

worth in this country today are preferring to keep one foot outside.  That really 

is one point on which this Government should think over.   If our high net worth 

individuals are preferring to live in India, then the quote of my friend is 

absolutely true.  Please introspect and think for the sake of the future of this 

country.  
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SHRI C.N. ANNADURAI (TIRUVANNAMALAI): Financial accountability, in a 

democracy, envisages efficient management and monitoring of public 

resources in a transparent manner. The total budget allocation for the FY 

2022-23 is 6073.00 crores for Department of Commerce. The total budgetary 

allocation for Department for Promotion of Industry and Internal Trade for FY 

2022-23 is 8348 crores. The Parliamentary Standing Committee on Commerce 

notes that against the projected requirement of Rs. 7369 crores submitted to 

the Ministry of Finance, an amount of Rs. 6073 crores has been allocated to 

the Department in BE 2022-23. A shortfall of Rs. 1296 crore in the total 

allocation is due to the lowering of budgetary support for the crucial heads of 

MPEDA, Tea Board, ECGC, TIES, NEIA and Interest Equalisation Scheme. 

The Committee recommends the Department to scrutinize the reasons for the 

slump in export of crucial sectors of iron ore, oil seeds, oil meals and tea in 

2021-22. The Department should identify the infirmities and opt for a more 

focused approach in increasing market access of the sectors that exhibit a 

downtrend in exports.  

 In the Budget allocation of DPIIT, the major problem of low utilization of 

fund has been seen in IPRPM. Patent filing system is not world class and 

needs more improvement. Most of the projects are having very slow progress 

and need close monitoring. 
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 In view of China Plus One strategy, the Government of India should 

seize the opportunity to attract foreign investment to the country, creating 

business-friendly environment and world-class facility and manufacturing 

infrastructure. We should encourage free trade agreement with countries which 

want to leave China and invest in India. 

 The Government of India should, in view of the emergency situation 

caused due to COVID-19 pandemic, enhance the production of good quality 

drugs and vaccine. We must also reduce the dependency on foreign countries 

for API by creating necessary infrastructure and research and development as 

well as promote non-traditional markets for pharmaceutical exports. 

 I would like to draw the attention of the Ministry of Commerce and 

Industry to facilitate the development of constituency Tiruvannamalai, Tamil 

Nadu and its people by creating more job opportunities and by establishing 

more commercial activities so that the benefits of India’s march towards 

progress also reach my constituency. 
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�ी नारणभाई काछिड़या (अमरलेी) : म� वष� 2022-23 के िलए वािण�य एवं उ�ोग मं�ालय के 

िनयं�णिधन अनदुान� क� मागंो पर चचा� तथा मतदान पर अपने िवचार रखता ह� ं । 

माननीय �धानमं�ी जी के नेत�ृव म� वत�मान सरकार हर िकसी क� िचतंा करती है । इसी को 

लेकर माननीय िव� मं�ी जी ने बजट म� कहा िक कौशल िवकास काय��म� और उ�ोग� के साथ 

भागीदारी को नई िदशा दी जाएगी, िजससे कुशलता के आयाम� को लगातार बढ़ावा िमलेगा तथा 

�थािय�व और रोजगार क� �मता भी बढ़ेगी िजसका लाभ देश के यवुा को अव�य िमलेगा  । 

वत�मान बजट से कोिशश नए अवसर बनाने क� हो रही है �य�िक िनि�त �प से भारत अब िवकास 

के पथ पर अ�सर हो चला है और िकसी भी �कार क� चनुौितय� से घबराने वाला नह� है  । नए 

लोग� को अिधक मौका िमले, इस पर भी �यान िदया गया है । जैसा क� हम सभी को �ात है क� 

म�यम वग� इस देश का अिभ�न अंग है न केवल म�यम वग� अिपत ुहम हर वग� क� उसक� ज�रत� 

के िहसाब से समझते ह�, उसी िहसाब से देश म� योजनाए ंबनती ह� । मा. िव� मं�ी जी ने बजट म� 

कहा िक कौशल िवकास काय��म� और उ�ोग� के साथ भागीदारी को नई िदशा दी जाएगी, िजससे 

कुशलता के आयाम� को लगातार बढ़ावा िमलेगा तथा �थािय�व और रोजगार क� �मता भी बढ़ेगी । 

यिद म� वािण�य एवं उ�ोग के िलहाज से बात क�ँ तो यह बजट 2022-23 को समावेशी 

िवकास के िलए वहृद-आिथ�क एवं सू�म-आिथ�क यानी दोन� मोच� पर िचतंाओ ंको दूर करते ह�ए एक 

िदशा- िनधा��रत करने वाला बजट िस� होगा  । संकट को अवसर म� बदलने सबंधंी �धानमं�ी �ी 

नर�े� मोदी के �ि�कोण को हम सभी को �यान म� रखना चािहए क� सरकार काफ� सि�यता से 

पूर ेवष� नई योजनाओ ंएवं प�रयोजनाओ ंक� घोषणा करती रही है और क� �ीय बजट म� अगले 25 

वष� के िलए आगे क� राह िदखाने का �यास िकया गया है । बजट म� बिुनयादी ढाचें के िवकास पर 

काफ� जोर िदया गया है और �धानमं�ी गित शि� रा��ीय योजना के मह�व पर �काश डाला गया 
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है । यह योजना बिुनयादी ढाचंा प�रयोजनाओ ंम� बेहतर तालमेल �थािपत करने के िलए डेटा और 

पर�प�रक तौर पर जड़ेु रा��ीय मानिच�� का लाभ उठाएगी  । 

कोिवड-19 वैि�क महामारी के दौरान िकस �कार देश ने �रमोट विक� ग मोड को तेजी से 

और भारत ने िडिजटल इंिडया और �ॉडब�ड कनेि�टिवटी के िव�तार के बल पर एक भी 

अंतररा��ीय दािय�व को कम नह� होने िदया । वैि�क महामारी के बावजूद भारत से सेवाओ ंका 

जबरद�त िनया�त ह�आ है और वह 240 अरब डॉलर का ल�य हािसल करगेा । 

हम सब को यह अव�य �यान म� रखना चािहए क� भारत �टेम (िव�ान, �ौ�ोिगक�, 

इंजीिनय�रगं एवं गिणत) �नातक� क� दूसरी सबसे बड़ी स�ंया तैयार करता है और इससे हम� न 

केवल �टाट�अप कैिपटल बनने बि�क आरएडंडी और नवाचार क� � बनने के िलए �ो�सािहत होते  

ह� ।  

साथ ही हम सब को यह भी �ात है क� भारत कई म�ु �यापार समझौत� (एफटीए) पर 

काम कर रहा है । पूरी 'दिुनया हमार ेसाथ काम करना चाहती है और हम� उस पहल को हािसल 

करना होगा ।' और हम इस ल�य को िनि�त �प से �ा� कर ही ल�गे  । हमारी िवदेश �यापार िनित 

अब हम� लोकल से �लोबल तक ले जा रही है । 

ध�यवाद                

�ी हनुमान बेनीवाल (नागौर): माननीय सभापित महोदय, सदन म� आज वािण�य और उ�ोग 

मं�ालय क� अनदुान क� मागं पर चचा� हो रही है । 

 जब उ�ोग मं�ालय क� बात आती है, तो म� कहना चाह�गंा िक अगर उ�ोग म�ंालय देश म� 

अ�छी तरह से �यान द,े तो बेरोजगारी क� सम�या से िनजात िमल सकती है । हमार ेयहा ँकई ऐसे 

उ�ोग ह�, जहा ँपर �थानीय लोग� को रोजगार देने का कानून बनना चािहए । अगर 80 �ितशत 

�थानीय लोग� को रोजगार िमले, तो बड़े पैमाने पर बेरोजगारी क� सम�या का समाधान हो सकता 
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है । माननीय मं�ी �ीमती अनिु�या पटेल जी यहा ँपर बैठी ह�, जब आप जवाब द�, तो इस बात पर 

�यान िदया जाए । कुछ मेर े�े� से जड़ेु पॉइंट्स को भी म� रखूगँा । 

 महोदय, म� अपनी बात वािण�य क� �थाई सिमित �ारा िदए गए सझुाव के िब�दओु ंसे श�ु 

क�ँगा । सरकार को भारत को चीन म� िनमा�ण करवा रही बड़ी वैि�क क�पिनय� का वैकि�पक 

िनवेश �थल बनाने के िलए कदम उठाने क� ज�रत है । आज चीन जैसे देश� से बड़ी मा�ा म� 

िखलौने व अ�य इले��ॉिनक आइटम� सिहत कई सामि�य� का आयात िकया जा रहा है और इस 

कारण से भारत के पार�प�रक कुटीर उ�ोग� पर बह�त खराब असर पड़ा है । आज म� आपके िवभाग 

से जड़ेु एक सवाल का जवाब पढ़ रहा था, िजसम� आपने दो साल� म� असरुि�त िखलौन� पर 

�ितबधं लगाने सिहत अ�य मामल� म� जवाब िदया । मेरा आपसे आ�ह है िक आप मेक इन इंिडया 

क� बात करते ह�, लेिकन म� धरातल पर, गावँ के �तर क� बात क�ँ, तो ऐसे कई लघ ु उ�ोग, 

पार�प�रक उ�ोग� क� हालत बह�त खराब है, जो वष� से चले आ रहे थे । अगर म� अपने ससंदीय 

�े� और राज�थान के पार�प�रक ह�ड टू�स उ�ोग क� बात क�ँ या टांकला गावं, जो मेर े�े� के 

अंतग�त है, यहा ँके दरी उ�ोग क� बात क�ँ, तो ऐसे कई उ�ोग� क� हालत बह�त ही खराब है । मं�ी 

जी को ऐसे काय� पर �यान देने क� ज�रत है तािक देश के पार�प�रक उ�ोग बचे रह� और इन 

उ�ोग� से जड़ेु लोग� के रोजगार बरकरार रह� । 

 महोदय, आज ई-कॉमस� का बह�त बोलबाला है और यह बात सही है िक ई-कॉमस� एक ऐसा 

�ाि�तकारी प�रवत�न है, िजसके िव��यापी मंच से एमएसएमई कम िनवेश पर भी कारोबार को नई 

ऊँचाइय� तक पह�चँा सकता है । एक सव� के अनसुार वष� 2020 म� ई-कॉमस� से�टर म� 8 �ितशत 

और वष� 2021 म� 30 �ितशत क� वृि� ह�ई । वष� 2024 तक इस से�टर का कारोबार 111 अरब 

डॉलर तक पह�चं जाएगा, लेिकन मेरा आपसे िनवेदन है िक इसका लाभ भारत क� क�पिनय� को 

िकतना िमल रहा है और िकतना िमलेगा, इस सबंधं म� मं�ी जी बताए ं। मं�ी जी यह भी बताए ंिक 
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�या इस से�टर से भारत के उ�िमय� को �यादा लाभ िमल रहा है? म� िवदशेी उ�ोग� और इस 

से�टर के िलए एक �भावी नीित के ि�या�वयन क� मागं भी मं�ी जी से करना चाह�गंा ।  

 म� एक समाचार प� पढ़ रहा था । वह राज�थान का एक �मखु समाचार प� है, उसके 

अनसुार िवदेशी बाजार� म� राज�थानी उ�पाद� के बढ़ते वच��व को इसी से समझा जा सकता है िक 

न केवल कुल िनया�त, बि�क साल दर साल इसक� बढ़ोतरी भी रकेॉड�  �तर क� ओर बढ़ रही है । 

अगर वष� 2019-20 से तलुना कर�, तो वष� 2020-21 म� िसफ�  तीन हजार करोड़ �पए क� बढ़ोतरी 

ह�ई थी और म� यह बात इसिलए बोल रहा ह� ँ�य�िक राज�थान म� बह�त बड़ा अवसर है । दिुनया भर 

म� कोरोना क� मार के बावजूद राज�थान ने जो रकेॉड�  कायम िकया है, उसे देखते ह�ए आप 

राज�थान और हमार ेपि�मी राज�थान म� इस ओर �यान द�गे, तो िनि�त �प से देश क� आिथ�क 

तर�क� म� एक बह�त बड़ा योगदान राज�थान को िमलेगा । इसके िलए राज�थान के उ�िमय�, 

एमएसएमईज, ह�डी�ा�ट सिहत िविभ�न से�टर को और �यादा �ो�सािहत करना होगा । 

 देश म� एफएमसीजी उ�ोग� म� विृ� ह�ई है । म� मं�ी जी का �यान एफएमसीजी �े� से जड़ेु 

सवेंदनशील मामले क� तरफ आकिष�त करना चाह�गंा । ए�सपायर डेट क� सामि�या,ँ खराब 

गणुव�ा क� सामि�या,ँ �ाडं के नाम से बेची जा रही ह� । ऐसे मामल� के िलए कानून भी है, लेिकन 

कभी भी सवेंदनशीलता के साथ ऐसे लोग� पर �भावी कार�वाई नह� होती । इस पर ज�र �यान  

द�गे । 

 म� मं�ी जी से यह भी कहना चाह�गंा िक कृिष िनया�त नीित को लेकर शासन के पास वत�मान 

म� �या काय�-योजना है? आपके मं�ालय ने िपछले दो-तीन वष� म� ऐसी नीितय� के ि�या�वयन के 

िलए �या-�या �यास िकया है एवं उसका िकतना लाभ देश के िकसान वग� को िमलेगा? 

 महोदय, कोरोना के सकंट काल म� मजदूर वग� बह�त ही �भािवत ह�आ था । बह�त-से लोग� 

को पलायन करना पड़ा था, लोग चले गए थे । कोरोना के बाद बह�त-सी आ�मह�याए ं भी ह�ई,ं 
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िजसक� वजह बेरोजगारी थी । जहा ँउ�ोग लगे ह�, वे उ�ोग वहा ँके �थानीय लोग� को रोजगार नह� 

दे रहे ह� । राज�थान के बाड़मेर म�, जहा ँ�चुर मा�ा म� तेल, कोयला और गैस िनकलता है । अगर 

आप बाड़मेर के अ�दर सव� कराएगें तो आपको पता चलेगा िक आस-पड़ोस के गावं� म� �दूषण के 

कारण �या हालात ह�? �थानीय लोग� को रोजगार नह� िमल रहे ह� और क�पिनय� क� दादागीरी 

जबरद�त तरीके से यहा ँचल रही है । वहा ँके नेताओ ंका एक कॉकस बन गया है । िकसी नेताजी 

को �ासंपोट�  का ठेका दे िदया गया, िकसी ने अपने चार आदिमय� को लगा िलया और आम आदमी 

�भािवत हो रहा है । सीएसआर फ�ड खच� नह� हो रहे ह� और रोजगार िमल नह� रहे ह� । इसिलए 

मेरा िनवेदन है िक ऐसे उ�ोग� म� 80 �ितशत �थानीय लोग� को रोजगार कैसे िमले, इसके िलए 

भारत सरकार को सोचना होगा । राज�थान का जो माब�ल और �ेनाइट है, पहले सरकार उस पर 

10 से 12 परस�ट टै�स लेती थी, लेिकन सरकार अब जीएसटी के �प म� 18 परस�ट टै�स ले रही 

है । इटली का जो माब�ल आता है । 

 हमार ेदेश म� इटली से माब�ल आता है, मेरी सरकार से मागं रहेगी िक उस पर एटंी डंिपगं 

ड्यूटी लगाए ं। जो िमिनमम इ�पोट�  �ाइस है, उससे आपने �टील इंड��ी को बचाया । म� चाह�गंा िक 

आप �ेनाइट और माब�ल इंड��ी को भी बचाए ं। गावं� म� गरीब िकसान� के खेत� म� अ�छी �वािलटी 

का माब�ल और �ेनाइट िनकलता है । देश क� सरकार को उस ओर �यान देना चािहए, तािक इन 

उ�ोग� को बढ़ावा िमले ।  

 आप �वदेशी क� बात करते ह�, लेिकन आपका �वदेशी तो पड़ा रह जाता है और िवदेशी 

माल िबकता है । लोग स�ते के च�कर म� उसको खरीदते ह� । इस पर भी आप ज�र �यान   

दीिजए । जीएसटी क� वजह से बाहर के िवदेशी माल का आयात बढ़ रहा है । मेरी मागं रहेगी िक 

‘लोकल फॉर वोकल’ के िलए आप जब बात कर�, तो उसम� आप यह काम ज�र कर� । … 

(�यवधान)  
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माननीय सभापित : अब आप समा� क�िजए ।  

… (�यवधान) 

�ी हनुमान बेनीवाल : सभापित महोदय, म� एक िमनट म� अपनी बात समा� करता ह� ं । िजकं 

उ�पादन म� राज�थान का अ�णी �थान है । वहा ं दरीबा माइ�स ह�, राजपरुा, च�दे�रया, जावर 

माइ�स आिद जगह� पर काफ� मा�ा म� िजंक, िस�वर, मक� री आिद का उ�पादन होता है ।  

 इन �थान� पर पया�वरणीय �ि� से बह�त नकुसान हो रहा है । इसके द�ु�भाव� से वहा ंकई 

�कार क� बीमा�रया ं फैल रही ह� । इसके िलए संबिंधत कंपनी/उ�ोग समूह को �यान देने क� 

आव�यकता है । वहा ंके लोग� को उिचत मआुवजा िदया जाए । �थानीय लोग� को रोजगार न देकर 

बाहरी लोग� को भत� िकया जा रहा है । इससे वहां के लोग� का जीवनयापन मिु�कल हो गया है । 

उनक� जमीन� पानी क� कमी से बजंर हो गई ह� । िकसान� का जीवनयापन सकंटमय हो गया है । 

िवशेष तौर पर दरीबा/राजपरुा माइ�स (राजसम�द) के आसपास रहने वाले लोग� को �वा��य क� 

�ि� से कई द�ुप�रणाम आए िदन भगुतने पड़ रहे ह� ।  

म� कुछ �मखु मागं� के बार े म� कहकर अपनी बात आधे िमनट म� समा� करता ह� ं । मेर े

ससंदीय �े� नागौर म� िव� �िस� पान मेथी का उ�पादन होता है, जो सगुंिधत पान मेथी होती है, 

वह व�ड� म� िसफ�  नागौर म� ही पाई जाती है । इसके उ�पादन क� लागत बह�त �यादा है । इसका 

समिुचत मू�य िकसान� को िमले, इसके िलए नीित बनाई जाए । नागौर क� पान मेथी को िजयो-टैग 

देने के िलए सरकार िनद�श जारी कर े। नागौर क� पान मेथी को मसाला कोमोिडटी म� शािमल िकया 

जाए । राज�थान के अंदर और मेर ेससंदीय �े� नागौर म� मसाल� क� भरमार है । अत: नागौर म� 

मसाल� का �ोसेिसगं स�टर क� � सरकार अपने �तर से �थािपत कर े। 

मेर ेससंदीय �े� म� उ�च गणुव�ा का लाइम�टोन है । लाइम�टोन के छोटे प�े िकसान� को 

कैसे िमल�? बड़ी कंपिनय� को तो आप द ेरह ेह�, बड़े उ�ोग लगा रह ेह�, लेिकन िजस िकसान के 
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खेत म� लाइम�टोन िनकलता है, उसको कैसे प�ा िदया जाए, उसके िलए नीित बनाए जाने क� 

आव�यकता है । एमएसएमई के मा�यम से ऐसे उ�ोग� को और अिधक आप �ो�साहन द� ।  

नागौर िजले के नावा ंम� नमक उ�ोग है । नावा ंऔर साभंर िह�द�ुतान के अंदर सबसे बड़ा 

नमक उ�पादक है । अभी जो नई �ेन क� बात हो रही है, िद�ली का जो �पेशल �ेन के नाम से �ैक 

बन रहा है, उससे कम से कम दो हजार उ�ोग� पर सकंट आ गया है । नमक क� �या�रय� के बीच 

से रलेवे क� लाइन जाएगी । आप इसके िलए कोई रा�ता िनकािलए । आप उ�ह� जमीन के िलए दो-

तीन लाख �पये बीघा का मआुवजा दे रहे ह� । आप या तो उनको पचास लाख �पये बीमा दीिजए 

या कोई दूसरा िस�टम तय कर�, िजससे नमक उ�म� को वहा ं से पलायन न करना पड़े । इससे 

नावां, नागौर म� पूरा उ�ोग धधंा सकंट म� आ गया है ।  

मेरा आिखरी पॉइंट टंगे�टन के बार ेम� है । देश म� नागौर िजले म� टंगे�टन िनकलता है । उस 

माइन को इसिलए बदं कर िदया िक आप बाहर से टंगे�टन लाते ह�, तो वह आपको स�ता िमलता 

है । आप ऐसी कोई तकनीक लाए ंिजससे टंगे�टन स�ते म� िनकाला जाए । इससे वहा ंके लोग� को 

रोजगार िमलेगा । खेतड़ी के अंदर ताबंा (कॉपर) िनकलता था, बीकानेर म� कोयला िनकलता था । 

धीर-ेधीर ेये उ�ोग रसातल के अदंर जा रह ेह� । इन उ�ोग� को आप कैसे नए िसर ेसे तैयार कर�गे, 

कैसे लोग� को रोजगार द�गे, इसके बार ेम� म� आपके मा�यम से माननीय मं�ी जी से मागं करना 

चाह�गंा । आपका बह�त-बह�त ध�यवाद । 
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SHRI PON GAUTHAM SIGAMANI (KALLAKURICHI): Budget 2022 has 

made no change to the existing income tax structure, leaving the common man 

and major sections disappointed. Budget 2022 cut import duty on cut and 

polished diamonds and gemstones to 5% from 7.5% and customs duty on 

imitation jewellery raised to higher of 20% or Rs 400/kg. 

The Budget has been brought to "woo the public with new promises" but 

the Union Govt has forgotten to implement its old announcements. The Union 

Govt is planning a gradual phase out of concessional tariff rates offered for 

capital goods & project imports. Budget 2022-23 has proposed a 7.5% tariff on 

all such products & services. These Production Linked Incentive (PLI) 

Schemes and other government measures will increase investments in food, 

textile, electronics & chemicals sectors. However, the dependency on import of 

capital goods still continues. Increase in customs duty on capital goods in 

these sectors would mean that such investments would be dearer and thereby 

also affect cash flows and profitability. The increase in duties will only enable 

more burdens on companies. 

The Budget proposed a massive 35 per cent jump in capital expenditure 

to Rs 7.5 lakh crore, coupled with rationalisation of customs duty, an extension 

of time for setting up new manufacturing companies and plans for starting 

digital currency and tax crypto assets; but the government did not provide any 

relief to the pandemic-hit middle class. Farmers are upset, Inflation has 

                                                           
 Speech was laid on the Table. 
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touched the sky Governance means delivery not just giving false promises, 

speeches and no delivery, nothing has been on action. Farmers are in distress 

& committing suicides; the unemployed youth expected a lot from the Govt as 

tall promises were delivered. 'Make in India', 'Digital India nothing substantial 

has happened for unemployed youth and unorganized workers. 

The manufacturing, the agricultural sector, the trade, commerce, export, 

everything has gone down. A parliamentary query has revealed that the 

government has spent close to Rs 4,880 crore of tax payer money on only 

advertising 

A US dollar was worth Rs 59 when this Govt took over. Seven years 

later, it is closer to Rs 77. The relative weakness of the rupee reflects the 

reduced purchasing power of the Indian currency. The GDP growth rate has 

been a point of growing weakness for the last seven years. India's 

unemployment rate is at a 45-year high, the total number of employed people 

fell by 9 million the first such instance of total employment declining in 

independent India's history. Manufacturing Sector in India has fallen from 

17.5% in 2014 to 15% now. Rural debts are constantly rising. Higher inflation 

and higher government debt has led to macroeconomic instability. Experts 

suggest India's GDP growth will slow down further to 4.8% in January-March 

2022. 
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With weak growth, bad economic policies, the Union government has 

failed on all fronts. It only uses polarization as the weapon during elections. 

Our Hon. CM has also condemned the Centre’s functioning of GST Council. 

The DMK-led Govt. under the dynamic leadership of Thiru MK Stalin 

always believe in Local Self-Governance model and back a true federal 

governance that devolves power from the Centre to States. 

Thank you. 

�ी गौरव गोगोई (किलयाबोर) : ध�यवाद सभापित महोदय, म� Demands for Grants under 

the control of the Ministry of Commerce and Industry for 2022-23 पर बोलने के 

िलए खड़ा ह�आ ह� ं।  

 म� उ�र-पूव��र से आता ह� ं । उ�र-पूव��र म�, िवशेष �प से असम म� अगर कोई िवशेष 

इंड��ी है, तो वह चाय क� इंड��ी है । �धान मं�ी मोदी जी ने पूर ेदेश को बताया िक वे चाय बेचते 

थे, लेिकन आज क� तारीख म� जो लोग चाय का उ�पादन करते ह�, चाय बागान� म� जो �िमक काम 

करते ह�, उनक� हालत के बार ेम� आज म� इस सदन म� यह िवषय उठाना चाहता ह� ं।  

 सर, आज िजस �कार से चाय इंड��ी आगे बढ़ रही है, आने वाले समय म� बह�त अंधकार 

है । एक टाइम पर भारत क� चाय पूरी दिुनया म� मशह�र थी । हम अ�वल नबंर पर थे, �थम �थान 

पर थे, आज हम चौथे �थान पर आ गए ह� । चीन हमसे आगे है, के�या हमसे आगे है, �ीलंका हमसे 

आगे है । ये हमसे आगे कैसे आए? कैसे के�या और �ीलंका जैसे छोटे देश, जो इितहास म� चाय 

उ�पादन म� भारत के बाद आए, लेिकन आज के समय म� भारत से आगे ह� । यह कैसे ह�आ?  
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18.00 hrs 

महोदय, भारत सरकार को चाय के ए�सपोट�  म� िजस �कार से सहायता देनी चािहए थी, 

वह नह� दी है । �ीलंका सरकार ने िजस तरह से वहा ंक� चाय के ए�सपोट�  �मोशन म� काम िकया, 

िजस �कार से क�िनया सरकार ने अपने यहा ंक� चाय के ए�सपोट�  �मोशन म� काम िकया, वही 

मागं हमारी दािज�िलंग चाय, असम चाय के िलए क� � सरकार से है । क� � सरकार ने टी बोड�  का 

बजट कम कर िदया । क� � सरकार म� �मोशन ऑफ इंड��ी है । उसके िडपाट�म�ट फॉर �मोशन 

ऑफ इंड��ी ने इंटरनल �ेड म� 0.4 परस�ट आरई म� िड��ज िकया है । क� � सरकार को िजतना 

मह�व देना चािहए था, वह नह� िदया है । आप हैरान ह�गे िक नेपाल से चाय लाकर उन पर 

दािज�िलंग, असम क� चाय का �ाडं िचपका कर बेचा जा रहा है । आज िजतना �ोड�शन दािज�िलंग 

या असम म� होता है, उससे चार-पाचं गनुा �यादा नेपाल क� चाय उनके नाम से िबक रही है, 

�य�िक चाय नेपाल से आती है और दािज�िलंग या असम क� चाय के पैकेज बनाकर उ�ह� बेच देते  

ह� । हम चाहते ह� िक क� � सरकार िज�मेदारी से काम कर े । असम म� िजतना �ोड�शन होता है, 

उसी के िहसाब से पैकेिजगं होनी चािहए । 

HON. CHAIRPERSON: Just a minute, Gogoi-ji.  

Hon. Members, if the House agrees unanimously, then we will extend 

the time of the  House till the discussion on Demands for Grants pertaining to 

the Ministry of Commerce and Industry is over. 

SOME HON. MEMBERS: Yes, Sir. 

HON. CHAIRPERSON: All right.  The time of the House is extended till the 

discussion on the Demands for Grants relating to Ministry of Commerce and 

Industry is over. Yes, Mr. Gogoi, please continue.  
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SHRI GAURAV GOGOI: Sir, you would be surprised to know that in 2021 

before the States of Assam and West Bengal went into elections, in her Budget 

Speech, the hon. Finance Minister announced a Rs. 1,000 crore package for 

the development of tea estates and tea workers.  What has happened to that? 

Absolutely nothing.  

 This was known as the Pradhan Mantri  Cha Shramik Protsahan Yojana.  

I would ask the Ministry to please tell us what has happened to the Rs. 1,000 

crore because the Government went into the two States of West Bengal and 

Assam tom-tomming this proposal. Once the elections are done, that is it!  We 

are in 2022, and we have not heard anything about it.  The tea plantation 

workers  live in abject poverty.  They do not have access to clean water; and 

they do not have access to good education. I welcome this proposal of Rs. 

1,000 crore.  I welcome it provided they spend it on sanitation, provided they 

spend it on education, provided they spend it on electricity, and provided they 

spend it on hygiene and maternal health. These are the  problems of tea 

planation workers.  But where is that proposal?  

 Sir, today, 30 per cent of Assam’s tea is being produced by small tea 

growers.  It is no longer an industry becoming a livelihood. That is the case 

everywhere.  Now, in a case where there are small tea growers, they need 

handholding. One big problem is the quality of tea coming from small tea 

growers.  So, they need handholding. But where will that handholding come 

from? The Ministry of Commerce does not have that kind of extension 
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mechanism which the Ministry of Agriculture has.  Through the KVKs, they 

really handhold farmers, give them machineries, give them trainings, give them 

incentives. 

 So, I would ask the Government that today to let us have a goal that our 

Indian tea will be number one, and it will sell beyond the Chinese tea.  But for 

that, we need to focus on the small tea growers, and come up with a clear 

policy.  If certain things are not possible in the Ministry of Commerce, then 

have a  mechanism,  think innovatively and creatively like the Ministry of 

Agriculture is doing, and also give those necessary trainings, subsidies, 

incentives, and  quality planting materials, quality pesticides to the small tea 

growers.  Then, you see what the small tea growers will do for you. 

Sir, I will now move to a different subject. I would move to the subject of 

FTAs.  Now, this Government needs to clarify its stand on FTAs because there 

has been a flip-flop since 2014.  After  2014, when the Prime Minister Modi-ji 

took office, he went to Israel, he went to Australia and gave a one-year 

deadline to FTAs, that in one year, the India-Australia FTA should be done in 

2017.  When he went to Israel, he said that in one year, we should do an FTA.  

When he came back, absolutely nothing happened on the FTAs. 

Then, the signals that come from the Government is that ‘No; FTAs are 

bad.  In  the past, UPA Government did a lot of FTAs; those FTAs did not help 

us.’  They did not do FTAs.  They went on and they withdrew from the RCEP. 

So many years of negotiations were held for India to join the ASEAN-led 
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RCEP. But in the end, what did this Government do?  They walked out.  They 

walked out leaving our ASEAN partners in a lurch.  

Now, what is the new signal which has come up?  The new thing that is 

coming from this Government is that, ‘No, FTAs are actually good.  Let us 

again focus on FTAs.’ 

 Now, the Minister, Piyush Goyal ji, is trying to form a BIT with his 

American counterpart.  In the previous Administration, Lighthizer had come 

and met Piyush Goyal many a time but nothing has come out.  Even now, we 

are talking about India-Australia and India-Israel free trade.  All these free 

trade negotiations are pending.  India’s strength in these free trade 

negotiations is our services, our IT workers, our engineers and our nursing 

staff.  So, we have to ensure that our young professionals are able to access 

these markets because the world is ageing.  Countries like America and Japan 

do not have the workforce but we have the workforce.  In future, our workforce 

will be our strength.  The remittances are so strong a form of contribution 

towards a State’s economy.  Sir, you are from Kerala and you know how 

important remittances are.  Just look at what is happening in Sri Lanka.  So 

many workers have come back and the remittances have gone down.  That 

has been another major factor why their economy currently is not doing well.  

So, let us put through these FTA negotiations, complete them within the time, 

and ensure that our workforce is able to access the global economy.  



23.03.2022  887 
 
 My third point, Sir, is on air pollution.  This is something that I speak and 

feel about strongly.  My sense is that air pollution is just not the responsibility of 

the Ministry of Environment and Forests.  The carbon emission from industries 

is one of the most significant sources of pollution whether that is into the air or 

into the water.  What responsibility is this Ministry taking?  What responsibilities 

are the companies taking? Have these companies been registered?  These 

days the companies report their data to the Central Pollution Control Board 

and the State Pollution Control Board.  They know that these Boards do not 

have any tooth or power to act on them.  That is why, I am asking this Ministry 

to amend this Act, bring some legislation, and give teeth to this Companies Act 

so that the companies are forced to report their emissions to SEBI and to the 

Registrar because the world is going in that way.  Today, the European 

countries are planning to impose additional tax on Indian goods calling it EU 

Border Tax.  That will make our goods much more uncompetitive in European 

markets.  Therefore, the companies in India have to re-engineer their 

processes so that their products become greener and cleaner and they can 

compete in those markets.  Otherwise, they will be shut out of the European 

markets.  It is the prerogative of the Ministry of Industry and not just the 

Ministry of Commerce.   

 In the end, I would just say, Sir, that this Government is talking about 

private investment.  I understand that this Government, in this Ministry is, 

talking about private investment.  I know, the Government has invested a lot 
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through public investment.  But public investment is not a substitute of private 

investment.  The private investment today is stagnant.  It is stagnant in the 

North-East.  The new North-East Industrial Policy has led to a stagnation of 

private investment.  I agree that public investment has come but there is no 

private investment.  Where are the jobs?  The current North-East Policy has 

come to an end in March of this year.  I request the Government to take the 

right lessons of the previous Industrial Policies that were extremely successful 

during the tenure of our former Prime Minister, Dr. Manmohan Singh.  Take the 

right lessons, meet the chambers of business of the North-East, focus on 

startups, focus on entrepreneurship and come up with a New Industrial Policy 

that will actually act and it is not, as my friend Supriya said, about jingoism. Sir, 

I thought these were some very important concerns I must raise and I am 

thankful to you for giving me this opportunity.  Thank you very much.                   

�ी रतन लाल कटा�रया (अ�बाला) : सभापित महोदय, म� कॉमस� एडं इंड��ी मं�ालय क� मागं� 

का समथ�न करने के िलए खड़ा ह�आ ह� ं। भारत के यश�वी �धान मं�ी �ी नर�े� मोदी जी के नेत�ृव 

म� भारत का वािण�य और इंड��ी मं�ालय िकस तरह से िदन-रात काम कर रहा है, उसी का यह 

प�रणाम है िक आजादी के इस अमतृ महो�सव म� भारत िदन-रात आगे क� ओर बढ़ रहा है । अभी 

हमार ेजापान के �धान मं�ी �ी फुिमओ िकिशदा जी ने भारत के साथ 5 ि�िलयन येन, जो िक 

लगभग 42 िबिलयन डॉलर बनता है, का ए�ीम�ट िकया है ।  

जो भारत के अंदर रोजगार के अवसर पैदा कर�गे और हमारी स�ंथाओ ंक� मदद होगी । 

इसी तरह से ऑ��ेिलया के �धानमं�ी मॉ�रसन अभी भारत आए ह� और उनके साथ भी 1500 

करोड़ �पये के समझौते भारत ने िविभ�न �े�� के अंदर िकए ह�, जो भारत क� इंड��ी को आगे 
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बढ़ावा देने का काम कर�गे । हमारी इंडि��यल पॉिलसी, हमारी वािण�य पॉिलसी िकस तरह से 

आगे बढ़ रही है, उसक� आज सारी दिुनया �शंसा कर रही है । यहा ँ तक िक हमारा पड़ोसी 

पािक�तान, जो हमार े�ित बह�त द�ुमनी का �यवहार रखता है और उसने समय-समय पर हमार े

ऊपर कई हमले भी िकए ह�, अभी जब भारत ने �स से तेल लेने क� बात क� तो पािक�तान के 

�धानमं�ी इमरान खान का साव�जिनक तौर पर यह बयान आया िक दिुनया म� अगर कोई देश 

अपने से�फ इंटर�ेट को सामने रखकर नीित बनाता है तो वह भारत है । भारत कभी भी अपने 

िहत� के साथ समझौता नह� करता है और इसीिलए आज भारत आगे बढ़ता जा रहा है । हमारी जो 

�ेड पॉिलसी है, उसका म�ुय ल�य यही है िक धीर-ेधीर े आगे बढ़कर जो अपॉचु� िनटी हम� सार े

ससंार के अंदर �ा� हो, हम� उ�ह� �ैब करना है ।  

 महोदय, आप जानते ह� िक िपछले दो साल� म� कोिवड महामारी के प�रणाम �व�प सारी 

दिुनया इस बात को लेकर आज भी �रसच� म� लगी है िक कोिवड महामारी चीन के वहुान शहर से 

श�ु ह�ई । आज सारी दिुनया इस बात को लेकर िचिंतत है, दिुनया पहले ही चाइना क� 

सा�ा�यवादी पॉिलसी, क�जा करने वाली पॉिलसी से बह�त ��त है, लेिकन कोिवड के प�ात 

चाइना क� साख दिुनया के अंदर और िगरी है । आज दिुनया के बह�त से देश चाइना क� मॉक� ट से 

अपना िपडं छुटवाकर भारत क� ओर आना चाहते ह� । म� कहना चाह�गँा िक आज भारत के िलए यह 

एक बह�त शानदार अवसर है िक भारत दिुनया के दशे� के साथ बातचीत करके अपने �यापार �े� 

को बढ़ाये, अपनी इंड��ी को बढ़ाये । इसके िलए भारत सरकार नई-नई योजनाए ंभी बना रही है, 

जैसे एक लाख 97 हजार करोड़ �पया खच� करके जो �ोड�शन िलं�ड इंस�िटव �क�म चलायी गई 

है । हम देश के िविभ�न उ�ोग� को बढ़ावा द�गे, उनम� इ�वे�टम�ट को बढ़ावा द�गे । हम देख रहे ह� िक 

देखते ही देखते रलेवे म� हमने फाइव टाइम इ�वे�टम�ट को बढ़ाया है । भारत आज 38 िकलोमीटर 

�ितिदन के िहसाब से सड़क�  बना रहा है । यह उसी का प�रणाम है िक जैसे-जैसे देश के अंदर 

एफडीआई आ रहा है, इ�वे�टम�ट आ रहा है, वैसे-वैसे हमार ेउ�ोग भी तर�क� क� ओर बढ़ रहे ह� । 
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आज इंिडया का ए�सपोट�  फरवरी-2022 म� 25.41 परस�ट से बढ़ा है और यह 570 यूएस िबिलयन 

डॉलर तक पह�चँा है ।  

हम ओवरऑल ए�सपोट�  वािण�य एवं सेवा के �े� म� देख रहे ह� िक वष� 2021 म� 36 

परस�ट क� विृ� ह�ई है जो वष� 2022 म� भी चल रही है । यह 601 िबिलयन के बराबर है । हमने 

वािण�य म� 375 िबिलयन और सेवा के �े� म� 256 िबिलयन क� विृ� �रकॉड�  क� है । 

 महोदय, म� अ�बाला लोक सभा �े� से आता ह�,ं जो एक आरि�त �े� है । अ�बाला म� 

जगाधरी �े� सार ेभारतवष� म� बत�न के िलए जाना जाता है । वहा ंक� बत�न इंड��ी सारी दिुनया म� 

बह�त फेमस थी, लेिकन धीर-ेधीर ेउसके ऊपर संकट आता गया और आज वह इंड��ी सरकारी 

मदद के िलए तरस रही ह ै। म� मं�ी महोदय से �ाथ�ना क�ंगा िक इस ओर �यान िदया जाए ।  

मेर े लोक सभा �े� म� अ�बाला छावनी �े�, जो साइंस का सामान सारी दिुनया को 

ए�सपोट�  करता है, वह� पर माइ�ो�कोप क� ऐसी-ऐसी मशीन� बनती ह�, जो बह�त महगंी भी आती 

ह� । अमे�रका, इं�ल�ड व यूरोप के देश� म� उनक� स�लाई होती है । वहा ंकई बार साइंस टे�नोलॉजी 

पाक�  क� बात आई, लेिकन अभी तक वह फलीभूत नह� ह�आ है । इसी तरह से िम�सी उ�ोग और 

फामा��यूिटकल का उ�ोग भी मेर े�े� के अंदर बह�त है । म� मागं करना चाह�गंा िक इन �े�� क� ओर 

�यान िदया जाए । महोदय, म� इस सदन का �यान एक बात क� ओर िदलाना चाहता ह� ं। आज आप 

देख रह ेह� िक िद�ली के अंदर पॉपलेुशन बह�त �यादा हो गई है । ग�ु�ाम के अंदर पॉपलेुशन बह�त 

�यादा हो गई है, फरीदाबाद म� पॉपलेुशन बह�त �यादा हो गई है । िद�ली से 200 िकलोमीटर क� 

दूरी पर अ�बाला �टेशन पड़ता है । पजंाब, ज�मू क�मीर, िहमाचल �देश, चडंीगढ़, उ�रखंड, 

पि�मी उ�र �देश व ह�रयाणा सिहत 200 िकलोमीटर के ए�रये म� अगर इंडि��यल कॉरीडोर बन 

जाता है, �ासंपोट�  हब बन जाता है तो इन �े�� के अंदर, आने वाले 50-60 साल के अंदर हम दो 

करोड़ लोग� का समावेश कर सक� गे । यह �े� 5-6 �टेट्स के िवकास म� बह�त बड़ी भूिमका िनभा 

सकता है । मेरी मं�ी महोदय से यह मागं है िक आप यहा ंपर इंडि��यल कॉरीडोर �थािपत करने 
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क� बात कर� । अ�बाला म� ढाई हजार करोड़ �पये से ऊपर कपड़े का �यापार होता है । अगर आप 

उसको टै�सटाइल हब क� �ि� से… (�यवधान) सर, मझेु दो-तीन िमनट और चािहए । म� यह मागँ 

करना चाह�गंा िक सरकार इन बात� क� ओर भी �यान द� । मं�ालय ने वािण�य को बढ़ाने के िलए, 

उ�ोग� को बढ़ाने के िलए इतने कदम उठाए ह� िक आज भारत के ए�ीक�चर �ोड�ट्स क� भी मागं 

सारी दिुनया के अदंर बढ़ रही है । म� आज ही पढ़ रहा था िक �स और यू�ेन का जो य�ु चल रहा 

है, उसके चलते भारत के �हीट क� मागं कई देश� के अंदर बह�त बढ़ रही है । म� यह कहना चाह�गंा 

िक मोटे अनाज� के साथ-साथ, चावल और गेह� ं के साथ-साथ आज हॉिट�क�चर के अंदर भारत 

बह�त तेजी से आगे बढ़ रहा है । हम इतना अनाज पैदा नह� करते ह�, िजतनी सि�जया ंऔर फल 

पैदा करते ह�, �य�िक ये सारी चीज� पे�रशेबल ह� । सरकार इस ओर भी �यान देकर इन चीज� के 

ए�सपोट�  को बढ़ावा देने के िलए कोई न कोई योजना बनाए । 

िजससे हमार ेदेश को बह�त सारी फॉरने इनकम भी �ा� होगी । ऐसी और बह�त सी बात� मेर े

ज़हन म� ह� । समय का आभाव है इसिलए म� अपनी वाणी को िवराम देते ह�ए यही कहना चाहता हूॅं 

िक आइए भारत मा ँके लाल नर�� मोदी जी के साथ कदम से कदम िमला कर भारत के इस अमतृ 

महो�सव म�, भारत को इस दिुनया का महान रा�� बनाए ंतािक ��येक भारतवासी अपना सर ऊंचा 

उठा कर कह सके िक यह हमारा भारत देश, िजसे हम सोने क� िचिड़या कहा करते थे, भारत माता 

के लाल नर�� मोदी ने अपने �य�न� से िफर से इसको सोने क� िचिड़या बना िदया है ।                                                   

�ी िवजय कुमार (गया) : सभापित महोदय, आपने मझेु वािण�य और उ�ोग मं�ालय से सबंिंधत 

अनदुान मागं� पर चचा� के िलए अवसर िदया, इसके िलए म� आपका आभारी हूॅ ं। 

 महोदय, आज एक दखुद घटना घटी है । हैदराबाद म� रोज़गार के िलए 11 िबहारी मज़दूर 

गए थे । वे एक दकुान म� रह रहे थे, वहा ंपर जल कर उन 11 �यि�य� क� मौत हो गई । म� उन 11 

�यि�य� के आि�त� के �ित अपने िदल से गहरी सवेंदना �य� करता हूॅ ं। िबहारी मज़दूर वहा ंपर 

रोज़गार के िलए जाते ह� । िबहार म� उ�ोग-धधें और फैि��या ंन के बराबर ह� । िबहार जब झारख�ड 
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से अलग ह�आ था तो वहा ंपर न जगंल बचा न वन�पित बची है । िसफ�  पहाड़ और बालू बचा है । म� 

‘मेक फॉर इंिडया’ के तहत भारत सरकार से, माननीय �धान मं�ी जी से मागं करना चाहता हूॅ ंिक 

िबहार म� भी उ�ोग लग� ।  

माननीय सभापित महोदय, िबहार म� वष� 2008 म� एक �टील �ोसेिसगं इकाई �थािपत 

करने क� योजना बनी थी । वहा ंपर जमीन का अिध�हण भी हो गया, जमीन क� नपाई भी हो गई । 

27.3 एकड़ जमीन का अिध�हण ह�आ, उसका िनरी�ण भी हो गया, िम�ी क� जाचं भी कर ली गई, 

लेिकन अभी तक उस पर कोई कार�वाई नह� ह�ई है । इसको लगभग 13 वष� बीत चकेु ह� । 

महोदय, माननीय म�ुय मं�ी जी के नेतृ�व म�, िबहार के उ�ोग मं�ी माननीय सै�यद 

शहनवाज़ ह�सैन के अथक �यास� से गया िजले म� िद�ली-अमतृसर कॉ�रडोर के िनमा�ण के िलए 

1650 एकड़ जमीन का अिध�हण करने का िन�य िकया गया है । माननीय नीतीश जी काफ� 

�यास कर के वह अिध�हण करा रह ेह� । चूिंक गया का जो ए�रया है, हमार ेससंदीय �े� का जो 

ए�रया है, वह काफ� न�सल �भािवत ए�रया है । जब वहा ंकॉ�रडोर बन जाएगा, तो अ�छा होगा । 

जमीन का जो अिध�हण करने का काम चल रहा है, काफ� धीमा चल रहा है । वह काम काफ� तेज़ी 

से होना चािहए । हमारा �े� न�सल �भािवत ए�रया है । वहा ंवन �े� कम है । िबहार म� जो ए�रया 

है, एक तरफ उ�री िबहार बाढ़ के समय जलम�न रहता है, तो दूसरी तरफ हमारा दि�ण िबहार 

सखुाड़ क� मार झेलता रहता है । हम माननीय मं�ी जी से चाहते ह� िक जो दोन� इकाई है, एक तो 

�टील �लाटं, जो वज़ीरगंज, गया म� ह,ै त�काल वहा ंकाम श�ु िकया जाए ।  

18.25 hrs    (Shri Rajendra Agrawal in the Chair) 

 सभापित महोदय, म� इस सदन के मा�यम से, आपके मा�यम से यह मागं करना चाहता ह� ं

िक गया म� डोभी म� जो ग�ह�रया ए�रया है, वह एन.एच.-2 और एन.एच.-83 से जड़ुा ह�आ है और 

कॉ�रडोर के िलए जो ए�रया िलया गया है, वह हवाई माग� से भी काफ� नजदीक है । हम समझते ह� 
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िक उस पर काफ� ग�भीरता से काम करने क� आव�यकता है । महोदय, कल ही ‘िबहार िदवस’ 

मनाया गया । उसम� पीयूष गोयल जी गए थे और िबहार के सभी माननीय मं�ी भी गए थे । म� पीयूष 

गोयल जी को भी ध�यवाद देना चाहता ह� ंिक ‘िबहार िदवस’ के मौके पर उ�ह�ने िबहार को िवशेष 

सहायता िदए जाने क� बात कही । िबहार म� अपार सभंावनाए ंह� और जो सभंावनाए ंह�, उनका लाभ 

लेने क� आव�यकता है ।  

िबहार म� जब तक िवकास नह� होगा, तब तक दशे का िवकास स�भव नह� है । हमारा 

िबहार िपछड़ा है । हमार ेमाननीय म�ुय मं�ी जी और जदयू के जो भी सासंद ह�, हम लोग बार-बार 

िबहार के िलए िवशेष रा�य का दजा� िदए जाने क� मागं करते रहते ह� । हमारी सरकार क� जो मागं 

है, मंशा है, उसे हम लोग माननीय �धान मं�ी जी से मागँते रह�गे । जब तक हम� यह नह� िमलेगा, 

तब तक हम मागँते रह�गे । 

 जय िह�द, जय भारत । ध�यवाद ।                               

SHRI LAVU SRIKRISHNA DEVARAYALU (NARASARAOPET): Hon. 

Chairperson, Sir, I thank you very much for giving me this opportunity to speak. 

 Sir, many people have spoken about retrospective tax, but I want to put 

this on record that it is an embarrassing thing that we have seen in this 

country. It was one of the most regressive steps that we have seen. It has 

embarrassed us not only in this country but across the world. It had spooked 

the investors’ confidence and it took many years to bring that confidence back 

to the investors. When I say this, I am sure that the Treasury Benches will be 

very happy because it had happened when a different Government was in 

power.  
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I want to remind them, I want to put this in the House with respect to 

aquaculture, of the steps that they have taken in the last one year with regard 

to Merchandise Exports from India Scheme, MEIS. In Andhra Pradesh, 

aquaculture is one of the highest exporters in the country. We have been 

exporting to many countries across the world. The MEIS had been a boon for 

the aqua exporters. They had given a letter of discontinuation of MEIS on 

31.08.2021 and they discontinued it within one day from 01.09.2021, without 

giving any prior information that it would be discontinued from so and so date. 

They have just discontinued this scheme in a knee-jerk fashion.  

In addition, from September, 2020 to December, 2020, they had capped 

MEIS at rupees two crore. They did not take into consideration the value of the 

commodity they were exporting; they just said that they were capping it at the 

value of rupees two crore. I would like to point out that only two per cent of the 

companies are above rupees two crore. Only two per cent of companies are 

able to take the benefit of MEIS. They have not taken the value of export as 

the basis; they have just taken rupees two crore for the purpose of capping. It 

is ironical that on the one side, they said that they were going to cap it at 

rupees two crore for these companies and also said that only two per cent of 

the companies would get affected because of this move and on the other side, 

they said that under the PLI Scheme that they are bringing, they want to make 

the better companies that are exporting and the bigger companies that are 

exporting to get further bigger and better. So, it is an irony and a contradiction 
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has happened with respect to discontinuation of MEIS and bringing out of PLI 

Scheme with respect to food processing industry, mainly aquaculture.  

Now, I come to the Tobacco Board. It was there in my constituency. It is 

there in Guntur District. It has done an amazing service to the farmers. It is 

because of the Tobacco Board, direct payments are done to the farmers. The 

Tobacco Board could regulate the number of acreages that the farmers can 

sow and could regulate the crop size as well.  

 It brought price stability to the farmers. This also created unity amongst 

the farmers. There are supposed to be 700 people in the Tobacco Board but 

only 400 employees are available right now. Tobacco Board which is 

profitable, which is doing a lot of service to the farmers, you are not 

encouraging it, you are not making it grow. I want the Ministry to look into this 

matter. Also, a three per cent DA hike is pending for those 400 employees that 

are already working there. I request the Ministry to look into it. 

 I would like to make a final point with regard to the Chilli Board. India is 

the world’s largest exporter of chillies. Andhra Pradesh is the highest producer 

of chillies in India. In the whole country, 37 per cent of chillies are produced in 

Guntur district, that is from my district, and mostly from my constituency 

Narasaraopet. The Standing Committee on Commerce has also recommended 

for the Chilli Board to be established at Guntur district so that whatever the 

Tobacco Board is doing for the farmers, in the same way, the Chilli Board can 

help the farmers, make the price stable, and make the farmers confident. 
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 However, the Government is not coming forward. They are saying that 

Government is not in the business; we do not want to regulate the Tobacco 

Board or the Chilli Board. We are not asking you to regulate. There is a 

difference between regulating and facilitating. We are asking the Government 

to facilitate it by establishing the Chilli Board at Guntur and strengthening the 

Tobacco Board at Guntur. 
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SHRI G. SELVAM (KANCHEEPURAM): The Department of Commerce has 

been allotted Rs. 6073 for the year 2022-23 which is 80 per cent escalation 

over the RE of 2021-22. 

 The Department should be allotted additional funds for targets 

envisaged under various schemes related to the Department of Commerce. 

 The Standing Committee observes that there has been a considerable 

shortfall in budgetary allocation over the proposed demand by the Department. 

 The leather sector has good potential create employment and contribute 

to exports for exponential growth. As there is mention of scheme related to the 

leather and footwear sector for the year 2022-23. 

 The pharmaceutical industry and this was felt in times of pandemic 

where importing API from China was an issue. 

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you, Mr. Chairperson, for 

affording me this opportunity to speak on the Demands for Grants for the 

Ministry of Commerce and Industry. 

 I would like to quote the recommendations of the Standing Committee 

on the Demands for Grants. Very vital, important recommendations have 

already been given by the Standing Committee. It has also highlighted the 

China Plus One strategy for making India an alternative investment destination 

for major global companies that intend to substitute their China dependence 
                                                           
 Speech was laid on the Table. 
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supply chains. This has to be taken very seriously not only because of it but 

because of the present global situation, the geopolitical situation. Yesterday, 

Mr. Joe Biden, the President of United States of America has even warned 

China for having direct alliance with Russia, and also the ASEAN countries 

which for the last 20 years are planning to have the alternate investment 

destination. But this is the best time for India to be able to rise to the occasion. 

Definitely, we can be one of the global leaders especially in trade and industry. 

India should have a proactive policy so as to utilise the political situation, 

especially the current geopolitical situation. That is the first point which I would 

like to make. 

 The second point is regarding the situation which is prevailing in our 

country. Regarding ease of doing business, the Government is always claiming 

that the ranking has come down from 86 to 36, a good atmosphere is also 

there, and also world-class manufacturing infrastructure is also there for having 

the investments in the country. That is the claim which the Government is 

making. Just now, Shri Gaurav Gogoi has already stated that when UPA 

Government was going for the Free Trade Agreement, big criticism was 

coming from the part of the BJP. I still remember, even Late Arun Jaitley, the 

learned Member, also opposed the Free Trade Agreement. But now even the 

Government is also proposing the Free Trade Agreement. I would like to quote 

the Standing Committee’s Report: 
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“…Free or Preferential Trade Agreements or an interim and mini-

trade agreement with countries that seek to invest in India under 

the ‘China Plus One’ strategy.” 

 It is also concentrating on China Plus One strategy. That means we 

have to be careful in entering into Free Trade Agreements in which we have to 

safeguard and protect the interests of the domestic farmers and the domestic 

industry. That is why when so many agreements have come, big opposition 

has also come because the domestic industry, the domestic farming 

community have not been taken into consideration in entering into Free Trade 

Agreement with the foreign countries. 

 Here, the recommendation is absolutely welcome, but only subject to the 

condition that the interests of Indian  industry as well as the farming community 

have to be taken care of.   These are the suggestions  which I would like to 

quote from the recommendation of the Departmentally-related Standing 

Committee on Commerce and  Industry in respect of the Demands for Grants 

for the Financial Year 2022-23.  The Committee has noted that the amount 

which has been allocated to the Ministry has been utilized in an optimum way. 

That has already  been utilized. There is no fault on the part of the Ministry in 

spending the money, but unfortunately, the Budget allocation for 2022-23 is 

very less when compared to that of the Revised Estimates of  2021-22 and the 

Budget Estimate of 2021-22.  That is why, when I was in the Chair, I was 

saying that  Revised Estimate is also one of the important ingredients  in 
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deciding  the performance  of the Ministry. The Revised Estimate, in a way, is 

the actual  expenditure of the Ministry. So, we have to compare the Revised 

Estimate  with the Budget Estimate of the coming Financial Year. That has to 

be done. If that be the case, the allocation for 2022-23  for the Department of 

Industrial Promotion and Internal Trade or the Department of Commerce is 

very less when compared to the Revised Estimate of 2021-22. So, further 

allocation has to be there. This is the recommendation of the Standing 

Committee. I fully support the recommendation of the Standing Committee. 

 Coming to the critical and controversial issues which we have to look 

into to have a critical analysis of the industrial or the investment climate which 

is prevailing in our country. Ease of doing business and best infrastructure are 

the two conditions by which Foreign Direct Investment may come to our 

country or more investment will be attracted.  

The Government is always claiming that their performance is wonderful 

and they have done a wonderful thing when compared to the UPA 

Government. What is its impact? It should reflect in the result. If we are having 

a climate-friendly environment and investment-friendly environment in our 

country, and if we are having good infrastructure facilities for starting 

industries, definitely, it should reflect in the Foreign Direct Investment; it should 

reflect in the investment in the country. What is the Foreign Direct Investment 

in India? In 2014-15, that is seven years back, USD 45.15 billion was the 

Foreign Direct Investment and now it has just come to USD 81.97 billion after 
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these seven years, after all these reforms. So, if we had such reforms of ease 

of doing business in other sectors, the FDI would have been much better. So, 

the claim of the Government, as Karti Chidambaram has just now stated and 

Gogoi has also repeated, that most of the claims are not based on ground 

reality and not based on the real facts. Instead of that, big claims are being 

made by the Government so as to create an atmosphere through the PR 

exercise. Hon. Prime Minister is also making a tweet today regarding the 

exports. We are not sure in respect of the numbers. We will hear from the hon. 

Minister what is the actual position of the exports of our country, and after that 

we will be able to comment on that issue also.  

Similarly, during the lockdown period and during the COVID-19 period, 

in order to address and combat this COVID-19 period, Aatmanirbhar Abhiyan, 

Make in India had been announced by the hon. Finance Minister. We would 

like to know what its real impact is. A sum of Rs. 1.97  lakh crore, that is, USD 

26 billion had been announced in the Union Budget 2021-22 also.  The 

production-linked incentive is also given for 14 sectors. I fully agree with the 

production-linked incentive, but that is applicable to the big houses. Supriya 

Sule Ji has indirectly said `big boys’, I would specifically point out that it is only 

for big corporate business houses. What about the MSMEs? What about the 

small scale industries? So, this production-linked incentive has to be made 

applicable to all. But the conditions are very stringent. You have to make 50 

per cent of the profit. It means it is practically not feasible in such a situation. 
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Then to whom it is applicable? It is applicable only to the big business houses 

and corporates. They will be entitled to get production-linked incentive. So, this 

scheme has to be reviewed. 

 There also, if you see, the result is not being reflected because 

unemployment situation in the country is rocketing like anything. It is at 8.5 per 

cent. We are having the festival of Amrit Mahotsav to celebrate our 

Independence. What is the rate of unemployment? If you are having 

investment-friendly atmosphere, FDI, etc., then definitely unemployment issue 

will also be addressed. So, that has also to be reviewed. 

 I would like to seek a clarification and get a specific answer from the 

hon. Minister. What is the direct policy in respect of disinvestment? I am asking 

this because mergers and acquisitions have been proved to be an effective 

tool for the purpose of corporate or industrial restructuring activities. Telecom 

industry is one of the most profitable and rapidly developing industries and 

Indian telecommunication industry is the world’s second largest. It is relating to 

another Department, but I would like to know the policy of the Government as 

a whole.  

The recent merger of Vodafone India and Idea Cellular is an interesting 

example of the Government’s policy contradiction. The NDA was always 

alleging that there was a policy paralysis at the time of the UPA Government, 

but now there is a policy contradiction on the part of the NDA Government. I 

am saying this because you are privatising the profit-making public sector 
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undertakings and you are investing in the loss-making private units. This is 

what has happened in Vodafone Idea. I am not going into the details. If you 

examine, 38.7 per cent of the share is being held by the Government of India 

in a loss-making company. Rs. 1,60,000 crore has been invested by the 

Government of India in a loss-making private unit, and public sector 

undertakings like BPCL are being privatised. This is what is called policy 

contradiction. This policy contradiction has to be explained. 

Lastly, regarding my Constituency, I would like to mention about the 

cashew sector. I have met the hon. Minister, Shrimati Anupriya Patel ji and she 

had responded well. I appreciate it. I had also met the Cabinet Minister. 

Cashew industry not only in Kerala, but throughout the country is facing severe 

crisis. Nearly, 95 per cent of the workers in the cashew industry are women 

and that too backward Scheduled Castes, Scheduled Tribes and weaker 

sections of the society.  

We are seeking a revival package for the cashew industry when it is 

facing a big crisis. Further, 2.5 per cent of import of raw cashew nuts is also 

there. This has to be eliminated so as to save the industry.  

I would suggest a meeting of the hon. Finance Minister, Commerce 

Minister with representatives of Members of Parliament so as to resolve this 

issue. I demand a cashew revival package for a traditional industry by which 

lakhs and lakhs of poor workers will be protected. 
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With these suggestions, once again I express my sincere thanks and 

with these words, I conclude. Thank you very much, Sir.   
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SHRI DHANUSH M. KUMAR (TENKASI): Recently our Union Budget for the 

year 2022-23 was presented by our Finance Minister. My constituency is totally 

based on agriculture. There are no big industries and any commercial 

activities. For development of any region, industries play a big role. 

 So, I want to request the grants for setting up industries in South Tamil 

Nadu, especially in my constituency. Nowadays, there is only agriculture a way 

of earning. Please set up big industry and commercial set-up for my 

constituency people also. The Central Government should take action for the 

people of South Tamil Nadu by providing special industries there also. Some 

big projects should be started. By industry setup, they will get employment and 

earning can be increased in this way.   

  

                                                           
 Speech was laid on the Table. 
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SHRIMATI APARUPA PODDAR (ARAMBAGH): Thank you, Sir, for allowing 

me to speak during this discussion on the Demands for Grants of the Ministry 

of Commerce and Industry. We are discussing a very crucial issue, which is 

responsible for reviving the economy that has already suffered a lot during the 

COVID-19 crisis and also due to some Government policies.  

 I would like to place some statistics before the House. India’s overall 

merchandise exports both in goods and services is $ 497.90 billion in 2020-

2021 as against $ 526.59 billion in 2019-2020. It has witnessed a decline of 

around $ 28.65 billion in 2020-2021 registering a negative growth of 5.44 per 

cent. For a period from April to December, 2021 imports are estimated at $ 

547.12 billion against $ 347 billion for the same period in 2020 registering a 

substantial increase of $ 199.36 billion.  

 माननीय सभापित जी, माननीय �धान मं�ी जी हमेशा कहते ह� – आ�मिनभ�र भारत । But 

is it Atmanirbha Bharat or is it Import-Nirbhar Bharat? अगर हम सब चीन से ही 

इ�पोट�  कर रहे ह�, चाइनीज़ टे�रटरी म� भी आ-जा रहे ह� और चाइनीज़ �ोड�ट्स भी इंिडयन माक� ट 

म� आ रहे ह� । �या यह इ�पोट�  िनभ�र भारत ह?ै यह सरकार िडसाइड कर े। 

The overall (merchandise and services combined) export to GDP ratio is 

on a declining trend over the last few years. In 2020-21, the ratio stood at 18.7 

per cent. The ratio was 18.6 per cent in 2019-20, and 19.91 per cent in 2018-

19. Merchandise export to GDP ratio of 12.2 per cent in 2018-19 has come 

down to 11.07 per cent in 2019-20 and 10.94 per cent in 2020-21. Services 

exports' contribution in India's GDP declined from 7.7 per cent in 2018-19 to 
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7.53 per cent in 2019-20. These figures show the real picture of the economy 

and that of the country. 

यहा ंहम सरकार का  िवरोध करने के िलए खड़े ह�ए या नह�, यह बात मह�वपूण� नह� है । जब 

देश क� जनता क� �यूल �ाइस और एलपीजी िसल�डर खरीदने के िलए पॉकेट कट रही है, जनता 

को परशेानी हो रही है तो हम उनक� आवाज़ बनकर यहा ंखड़े ह�ए ह� । हम इस चीज का िवरोध 

करते ह� िक आप इस पर �यान नह� दे रहे ह� । आम जनता को तकलीफ हो रही है । वोट लेकर 

जीतना अलग बात है और आम जनता के दद� को समझना अलग बात है । म� यही दर�वा�त 

माननीय मं�ी जी से करना चाहती ह� ं। 

 A department in the Ministry monitors Intellectual Property Rights. As 

per a report of the Department of Science and Technology, on R&D 

expenditure, India spends a mere 0.7 per cent of its GDP, which is lesser than 

the other countries such as, China, Brazil, Russia, and South Africa. 

 The logistics cost in India is higher in comparison with developed 

countries and reducing it is crucial for bringing down overall cost in exports and 

achieving a competitive edge in the export market. The Ministry has formulated 

a National Logistics Policy to address logistical issues in a holistic manner. 

However, the policy has not been finalized. I would request the Minister to 

finalize and implement the policy as early as possible. 

Sir, I come from West Bengal and my neighbouring State is Assam. 

Welfare of the tea workers is not in a good condition. There has been 

considerable reduction in the budgetary allocation from Rs.353.65 crore in 
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Revised Estimate in 2021-22 to Rs. 131.92 crore in BE 2022-23. I would want 

the Minister to clarify on this injustice to tea workers of West Bengal and the 

reasons for the decline in budget. Also, a Scheme - Pradhan 

Mantri Rojgar Protsahan Yojana - was proposed in the budget speech of FY 

2021-22 but the same has not yet seen the light of the day despite the fact that 

an allocation of Rs. 1000 crore has been made for the Scheme which aims to 

enhance the quality of life of tea workers. 

The Standing Committee of Commerce observed that there has been a 

considerable shortfall in budgetary allocation of Rs. 8,348.00 crore for the year 

2022-23 vis-à-vis demand of Rs. 10,267.45 crore made by the Department. 

The Committee notes with concern that there is a massive shortfall of Rs. 

1,919.54 crore which could have an adverse impact on the infrastructural 

projects and schemes envisaged for the year 2022-23.  

 The Committee is also of the opinion that serious efforts have to be 

made to reduce the time taken for the patent examination, specifically in the 

field of communication, computer, biomedical, food, biotechnology and textiles.  

 Lastly, we should take immediate steps to ensure that adequate number 

of employment is generated in the country in this financial year of 2022-23 in 

order to address this serious problem of unemployment in the country. 
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SHRI RITESH PANDEY (AMBEDKAR NAGAR): Sir, a lot of hon. Members 

have raised various issues. I am just going to quickly go through the demands 

for grants that have been allocated and the ones which have been reduced in 

this year’s budget.  

 The hon. Members and, especially Shri Gaurav Gogoi, who spoke 

before me have already mentioned the plight of the tea workers and this grant 

from the Revised Estimates of 2021 of Rs. 353.65 crore has come down to  

Rs. 131 crore. We have also seen the same situation with the National Export 

Insurance Account for which the grant has come down from Rs. 744 crore in 

2021 to Rs. 450 crore in the year 2022. This again hurts our exporters because 

their goods require insurance. The grant for gems and jewellery sector which 

was Rs. 8.67 crore has come down to Rs. 0 this year. Investment in Export 

Credit Guarantee Corporation has also reduced from Rs. 760 crore to Rs. 400 

crore. The budget for Central Sector Schemes has been revised from  

Rs. 6,646 crore in 2021 to Rs. 5,209 crore in 2022. For the Export Inspection 

Council, the grant is Rs. 0 and the grant for Northeastern areas has been 

revised from Rs. 300 crore to Rs. 125 crore which is extremely sad given the 

fact that our Northeastern India really needs this support in order to progress.  

 We have been constantly talking about unicorns and how the country is 

going to gain from the employment that the unicorn companies are going to 

generate. We also know that most of these unicorns have come through the 

sector of technology. They have used the vast and ever-increasing linkages of 
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internet that is going in the far-flung areas of this country and people are 

increasing their consumption through online purchases. These unicorns have 

capitalised these purchases and have grown into very, very big companies. 

But when we look at the new e-commerce rules, we certainly can see some 

hindrances in this leap that our unicorns have made in the recent past. Several 

contradictions in the new e-commerce draft rules have triggered confusion 

among many people in this sector. We have also seen that they have flagged 

these confusions and some provisions actually run contrary to the existing 

rules that are governing these sectors.  

 I would like to point out that the draft policy is too broadly laid out and it 

is also outdated. It follows the 1998 WTO definition of the e-commerce as 

‘buying, selling, marketing and distributing of goods and services through the 

electronic network’. This definition includes industries and entities that do not 

traditionally fall under the e-commerce umbrella such as financial products or 

services, news and other publications, and cultural products such as traditional 

handicrafts and textiles. In China’s model, there are restrictions of application 

of stringent laws to a limited number of stakeholders which our model lacks. 

So, we need to actually look back and consider these red flags that industry 

members have raised. 

 The second part of the rules is the definition of ‘Related Party’. This is 

also very concerning as it potentially includes all entities such as those 

involved in logistics and joint ventures. There are many companies that provide 
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the backend work. If you order something, they deliver the goods to your 

house. They cannot be included in this policy as defined under ‘Related 

Parties’.  

These logistics companies are the ones which are generating a lot of 

employment. Once you increase costs for them, they would not be incentivised 

enough to compete in the market and provide these services. We need to 

create a very competitive market. 

 While the FDI policy prohibits companies such as Amazon and Flipkart 

from having control over the inventory sold on their platforms, on the other 

hand, e-commerce rules of Consumer Affairs Department hold these platforms 

liable in case the seller fails to deliver. Therefore, on the one hand you are not 

allowing these companies to have control over the goods that they are selling 

on their platform, and on the other hand if those goods do not get delivered, - 

which they do not have any control over because the intermediaries are 

supplying and they are providing the platform - it essentially holds them liable 

for something they are not responsible for. That too deters these companies, 

and it can in the future hurt bigger companies that the Government is inviting, 

like Tata and Reliance.  

 Sir, I would like to talk about my Constituency a little bit and the Export 

Trade Promotion Policy. My Constituency is a weaver majority area. A lot of 

weavers there are facing huge competition and policy paralysis from the 

Government.  
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Today, the unchecked export of cotton and cotton yarn that is happening 

from our country to Bangladesh, Vietnam, Thailand and China is affecting this 

industry adversely. Today, because of advance agreements for cotton yarn 

that is going out of our country, the supply of cotton yarn within the country is 

reducing. That affects the weavers in our country because they are not being 

able to procure yarn in time even though they have time-bound agreements to 

supply goods.  

 In conclusion I would just like to say that while India’s export of cotton 

yarn increased by 66 per cent but, there is a mere 24 per cent increase where 

weavers are involved and shipments have to go out. There has to be a parity 

there. The export of cotton yarn has to be limited so that our local industry is 

protected. Thank you. 

माननीय सभापित: माननीय सद�यगण, �लीज सीिमत समय म� अपनी बात रिखए । अब �लॉग 

ओवर है, इसिलए अपना व��य फटाफट रिखए । 

DR. UMESH G. JADAV (GULBARGA): I would like to express my views on 

Demands for Grants under the control of the Ministry of Commerce and 

Industry for 2022-23. I support the demand by the ministry. 

I would like to put the demands pertaining to my Parliamentary 

Constituency are as follows: - 

                                                           
 Laid on the Table. 
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Request for sanction and setting up of Mega Textile Park at Kalaburagi: 

The Kalaburagi District in Kalyana Karnataka region which has been accorded 

Special Status under Article 371 () of the Constitution by Govt. of India is 

lagging behind in industrial development. The mainstay of the people of this 

District is rain-fed agriculture and in case of failure of monsoon the people 

have no alternative vocation and migrate to Mumbai and other places in search 

of their livelihood. The city was home to now defunct MSK Textiles Mills which 

was started during pre-independence days and has been closed down about 

two decades back by National Textiles Corporation of India to whom it was 

entrusted to run. The Kalyana Karnataka region extensively grow cotton in the 

Taluks of Jewargi in Kalaburagi District, Shahapur, Surpur and Yadgir in 

Yadgir District and Raichur District and the cotton grown in these 

Taluks/Districts is sent to Gujrat Textile Mills, in the absence of any Textile 

Mills in Kalaburagi District. 

The setting up of Mega Textile Park will provide employment 

opportunities to the industry-starved District of Kalaburagi and also the 

neighbouring Special Status accorded Districts of Bidar, Yadgir, Raichur and 

Koppal. It will also afford an opportunity of employment to the skilled workers 

of erstwhile MSK mill displaced by its closure. 

We therefore request the Government kindly set up Textile Park in 

Kalaburagi District under the Scheme of "Mega Investment Textile Parks 
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(MITRA)" and help elimination of poverty of this region in general and 

Kalaburagi District. In particular. 

Industrial development of Kalyan Karnataka region: Our region of Kalyan 

Karnataka has been accorded Special Status by the Govt. of India under 

Article 371 (i) of the Constitution. Our Kalaburagi District is one of the District in 

this region. The Kalaburagi District lies on Mumbai-Chennai rail line.  

The Kalyan Karnataka region including Kalaburagi District have 

remained industrially backward. The people of this region are heavily 

dependent upon agriculture for their livelihood. In case of failure of agriculture 

in a given year due to failure of monsoon etc. people have no other alternative 

vocation. Hence there is urgent need to undertake massive industrial 

development of the region. We therefore request your honour to kindly 

sanction the following industrial projects to Kalyan Karnataka region. 

Industrial Township under the Surat-Chennai Industrial corridor: The 

Govt. of India, we believe, has drawn up a massive and ambitious Surat-

Chennai Industrial township for the Industrial development. We very strongly 

feel that the said Corridor if extended to cover our industrially backward 

districts of Kalaburagi and Raichur will go long way in the industrial 

development and empowerment of people of this region. 

Creation of Land bank in Kalyan Karnataka for the future growth of 

industries: In order to industrially develop Kalyan Karnataka region it is 
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necessary to create a land bank of not less than 1000 acres in each of the five 

Districts of Kalaburagi, Bidar, Yad Raichur Koppal in Kalyan Karnataka region 

for the future establishment of industries. Hence, we request your honour to 

sanction and create a land bank of 1000 acres in each of the five Districts of 

Kalyan Karnataka region for the industrial development of a region which has 

been accorded Special Status under Article 371 (j) of the Constitution by the 

Govt. of India in the vicinity of Kalaburagi City. 

Request to start Grinding Unit at CCIL, Kurkunta: Speaker Sir, CCI 

Kurkunta is going under the disinvestment as a non-operating plant if the 

operations are started in a limited way i.e., at least by starting a cement 

grinding unit or as decided by the company or a cement consultant an 

economic activity will start in this region and it will display that government is 

trying to increase employment in this backward region as well as it may 

increase the valuation of this unit. 

Therefore, in view of this you are requested to direct the concerned 

department and the company to explore possibility of minimal operation either 

by their own or by the outside agency without waiting for the disinvestment to 

happen. 

Inland Container Depot at Kalaburagi: Inland Container Depots work well 

since they help reduce stress and load on ports by decongesting them. With 

global markets slowly recovering from the pandemic, imports and exports are 
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back in growth mode. This is expected to create increased load on ports 

across the world. 

Apart from being a storage container, the additional services that an 

inland container depot provides are many. They are helpful for businesses 

since they do not have to worry about warehouses, transit, and repair services 

for containers. The biggest boon they offer is safety and security of the cargo. 

The Inland Container Depot also helps clear customs and the related 

documentation. 

One of the biggest advantages of having a strong network of Inland 

Container Depots is that they not only support the growing import export 

activities of the country but can act as an accessible resource that contributes 

towards the economic development of the country. They act as a feeder 

infrastructure for the ports. So Keeping all the fact in mind our Kalaburagi 

Region Request the Hon'ble Minister to setup the ICD at Kalaburagi District.  

Thank you. 

ADV. DEAN KURIAKOSE (IDUKKI): Mr. Chairman, Sir, I come from an area 

of the nation where maximum commercial crops like cardamom, pepper, 

rubber, tea, etc., are produced. The overall development of these crops, 

industry, production, scientific research, market intelligence, external and 

internal promotion, welfare measures, training, etc., are almost fully managed 
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by the particular commodity Boards like Rubber Board, Tea Board, Spices 

Board, Coffee Board, etc.  

 If we see the budgetary allocations, for Tea Board, the Budget estimate 

for Tea Board last year was Rs.353 crore but now it is Rs.131.92 crore only. 

For Rubber Board, last year’s allocation was Rs.263.95 crore and it is 

Rs.268.75 crore this year. For Spices Board, last year’s allocation was 

Rs.115.5 crore and this year it remained same at Rs.115.5 crore. Such 

unreasonable reduction in Budget allocations do affect the functioning of these 

Commodity Boards. The benefits that we are getting through these 

Commodities Boards are getting curtailed owing to these reduced allocations. I 

do have some experience with regard to the Spices Board. 

19.00 hrs 

 We had a lot of field officers in our district but due to the financial 

constraints, their deployment has been stopped now.  Earlier, a number of 

benefits in the form of incentives and financial assistance, were given to the 

farmers through these field officers.  But now everything has been stopped. 

 I had raised this matter in this august House, and the hon. Minister, Shri 

Piyush Goyal had replied also saying that our district is going to be announced 

as the ‘cardamom cluster’ due to which a lot of benefits, like a quality 

evaluation lab, can be derived.  It will be beneficial for the farmers.  But nothing 

has happened in this regard. 
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 The Spices Board is now allied with the State Horticulture Mission to set 

up a quality evaluation lab.  We are under the process of setting up that lab.  

But nothing has happened due to the financial constraints. 

 With regard to our tea plantation sector, I demanded a Rs.1,000 crore 

package for the tea garden workers.  Just now, our hon. leader, Gaurav Gogoi 

ji has mentioned about a package for the tea garden workers of Assam and 

West Bengal.  In the previous Budget, the hon. Finance Minister announced 

Rs.1,000 crore for the overall development of tea garden workers 

in Assam and West Bengal.  But nothing has happened.  That was his 

experience.  I demanded Rs.1,000 crore for our tea garden workers because 

they are under severe crisis.  In my constituency, Peerumedu, there are 17 

estates.  The management is not in a position to carry on with these estates.  

There is no proper management.  They are not in a position to disburse the 

wages in time.  A number of strikes are taking place.  Ultimately, the poor 

workers are suffering due to lack of housing, drinking water, and other basic 

facilities.  That is the issue we are facing nowadays, and that is why I had 

demanded for a Rs.1,000 crore package.   

The hon. Minister had given a written reply, and I have got the reply too.  

Already, Rs.25 crore have been allocated to the Tea Board for undertaking the 

welfare measures of our workers.  I would again like to say that this budgetary 

allocation is not at all sufficient. 
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 Due to a drastic fall in the prices of commodities, our farmers are under 

severe crisis.  For the commercial crops, we cannot demand for the agricultural 

benefits.  We are not getting anything from the Agriculture Department, and 

that is why we have been demanding for MSP for each product.  In the case of 

rubber, as per the Swaminathan formula, MSP is calculated as the total cost of 

the crop plus 50 per cent profit thereon.  As per that, we have been demanding 

Rs.250 per kg. as MSP for rubber.  In the case of cardamom, we are 

demanding an MSP of Rs.1,500 per kg.; Rs.1,000 is the production cost plus 

Rs.500…… (Interruptions) 

माननीय सभापित : यह ए�ीक�चर पर चचा� नह� है । आप इस चचा� को थोड़ा सा शॉट�  म�   

क�िजए । म� समझ रहा ह�,ँ लेिकन आप इसे छोटा करके बाक� िवषय पर आइए ।  

ADV. DEAN KURIAKOSE: I am coming to my last point. 

 We would like to have Rs.1,500 per kg. as MSP of cardamom.  In the 

case of pepper, there has been unlimited import from Sri Lanka.  Unlimited 

Guatemala pepper is coming to our domestic market, which is severely 

affecting the domestic price of pepper.  That is why we demand that the 

Minimum Import Price should be increased.  It should be fixed above Rs.500 

per Kg. 

 In the case of APEDA, the Budget allocation this year is less than the 

previous years.  There has been a reduction of Rs.5 crore from the allocation 

made last year.  The cut short policy of this Government is severely affecting 
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the livelihood of our farmers.  If this policy is continued, it will severely affect 

the livelihood of our farmers.  Hence, I urge upon the Government to enhance 

the funds allocated to the Commodity Boards. 

 Thank you, Sir. 

�ी िवनोद कुमार सोनकर (कौशा�बी) : सभापित महोदय, आपने मझेु िमिन��ी ऑफ कॉमस� एडं 

इंड� �ी क� िडमा�ड फॉर �ा�ट्स पर बोलने का अवसर िदया, इसके िलए आपको ध�यवाद देता  

ह� ं। 

 सबसे पहले म� देश के यश�वी �धानमं�ी जी को बधाई दूगंा िक िजस �कार से इस मं�ालय 

ने काम िकया, उनके नेतृ�व म� आज देश म� गौरव का �ण है िक 400 िबिलयन डॉलर का िनया�त 

ह�आ है । िनि�त �प से यह देश के िलए गौरव का �ण है । साथ ही साथ, यह इस बात को भी 

दशा�ता है िक यह देश अब आ�मिनभ�रता क� तरफ बढ़ रहा है । हम सभी ने देखा है िक कोरोना 

जैसी महामारी के समय यह देश बह�त छोटी-छोटी चीज� के िलए आयात पर िनभ�र रहता था । 

माननीय �धानमं�ी जी के नेत�ृ व म�, मेक इन इंिडया जैसे काय��म क� श�ुआत करके िजस तरह 

से इस मं�ालय ने काम िकया है, उसी का प�रणाम है िक आज भारत आ�मिनभ�रता क� तरफ बढ़ 

रहा है । इस आ�मिनभ�रता म� बह�त बड़ा योगदान पूव�वत� सरकार� के �ारा श�ु िकए गए एसईज़ेड 

काय��म का भी था और वत�मान म� हमारी सरकार के �ारा िजस �कार से इंडि��यल कॉ�रडोस� 

क� श�ुआत क� गई, उसके कारण भी आज देश आ�मिनभ�रता क� तरफ बढ़ रहा है । िनि�त �प 

से, इन इंडि��यल कॉ�रडोस� को िजस �कार से यह मं�ालय सचंािलत कर रहा है, 7 िदस�बर, 

2016 को मं�ालय के एक आदेश के �ारा वत�मान म� चल रहे 11 इंडि��यल कॉ�रडोस� और 

भिव�य म� जो अ�य इंडि��यल कॉ�रडोस� आने ह�, उन सभी को एनआईसीडीसी के �ारा िनयं�ण 

म� िलया गया है । इसके कारण मेक इन इंिडया काय��म को बह�त बढ़ावा िमला है ।  
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अगर देखा जाए तो एक समय हमार ेदेश म� होज़री आइट�स के िलए बगंाल हब होता था, 

लिुधयाना हब होता था, लेिकन बीच म� सरकार� क� नीितय� के कारण हम लोग इसे आयात करने 

लगे थे । इसम� आज पनु: हम लोग आ�मिनभ�रता क� तरफ बढ़ रह ेह� । साथ ही साथ, यह मेक इन 

इंिडया काय��म का ही प�रणाम है िक चाइना पर हमारी िनभ�रता लगातार घट रही है । हम सभी ने 

देखा था िक अगर दीपावली का �योहार हो तो �योहार हमारा होता था, लेिकन ल�मी-गणेश वहा ंसे 

आते थे । इसी �कार होली के �योहार म� ऐसा होता था िक �योहार हमारा था, लेिकन रगं वहा ंसे 

आते थे । अब इस मं�ालय के �यास� से िजस तरह से उ�िमय� को सहयोग िदया गया, उनका 

सवंध�न िकया गया, उसके कारण आज देश आ�मिनभ�रता क� तरफ बढ़ रहा है ।  

महोदय, आपने देखा होगा िक देश के यवुाओ ंने आईटी से�टर म� परचम लहराने के बाद, 

अब �टाट�  अप म� देश और दिुनया म� परचम लहराने का काम िकया है । �टाट�  अप मा� एक 

रोजगार नह� है, बि�क चाहे देश म� यवुाओ ंको रोजगार देने का काम हो, चाहे अपनी इकोनोमी को 

बढ़ाने का काम हो, देश के यश�वी �धानमं�ी जी ने 5 ि�िलयन डॉलर इकोनोमी का िवज़न देश के 

सामने रखा है, उसको पूरा करने म� िनि�त �प से �टाट�  अ�स का बह�त बड़ा योगदान है । इन 

�टाट�  अ�स को सहयोग करने के िलए इस मं�ालय के �ारा लगातार अनेक �कार क� सहायता 

महुैया कराई जा रही है । इसको बढ़ाने के िलए 10 हजार करोड़ �पये क� जो योजना श�ु क� गई 

है, उसके कारण आज �टाट�  अ�स बह�त तेजी से बढ़ रहे ह� ।  

�टाट�  अ�स केवल बड़े शहर� और महानगर� म� नह� आ रह ेह�, बि�क �ी िटयर और टू 

िटयर िसटीज से भी बह�त तेजी से आ रहे ह� । इसम� देश क� मिहलाए ंभी बह�त तेजी से जड़ु रही ह� । 

साथ ही साथ, �टाट�  अ�स को बढ़ावा देने के िलए सरकार ने जो 2 हजार करोड़ �पये प�र�यय के 

साथ सीजीएसएस योजना �ार�भ क� है, उसके मा�यम से भी लगातार �टाट�  अ�स को बल िमल 

रहा है । इसके कारण आज हमार ेयवुा आ�मिनभ�र हो रहे ह�, देश क� आिथ�क तर�क� म� अपना 

योगदान कर रहे ह� और साथ ही साथ, लोग� को भी रोजगार देने का काम कर रहे ह� । 
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 म� म�ुय �प से माननीय मं�ी जी को �यान िदलाना चाह�गंा िक देश के यश�वी �धान मं�ी 

जी ने देश के लाल िकले से 15 अग�त, 2015 को एक घोषणा क� थी । इस देश के अनसूुिचत 

समाज के यवुाओ ं के िलए, अनसूुिचत जाित और जनजाित के यवुाओ ं तथा मिहलाओ ं के िलए 

�ट�ड-अप योजना क� श�ुआत  क� थी । उसके मा�यम से उ�ह�ने देश से आवा�न िकया था िक म� 

चाहता ह� ंिक इस देश के अनसूुिचत समाज के यवुा, एसटी मिहलाए,ं एसटी समाज के लोग रोजगार 

मागंने वाले नह�, बि�क रोजगार देने वाले बन� । उसको लेकर देश के यश�वी �धान मं�ी जी ने यहा ं

पर एक ए�ट भी पास िकया और �ोिवजन िकया िक चाहे देश के सरकारी काया�लय ह�, चाहे 

पीएसईज़ ह�, चाहे रलेवे हो, चाहे �देश सरकार के पीएसयूज़ ह�, चाहे �देश सरकार के काया�लय 

ह�, वे अपने उपभोग के िलए चार परस�ट तक क� खरीद एससी/एसटी ए�टर�ाइजेज से कर�गे ।  

माननीय मं�ी जी, इसम� एक सकंट है िक जब कंपनी ए�ट 256 के अनसुार रिज��ेशन 

होता है तो जो भी कंपिनया रिज�टड� होती ह�, उनको एससी/एसटी का सिट� िफकेट नह� िमलता है, 

िजसके कारण जो सरकार� ह� या पीएसयूज ह�, वह खरीदना भी चाह� तो खरीदने म� असमथ� ह� । मेरा 

आपसे िनवेदन है िक जब कंपनी ए�ट म� रिज��ेशन होता है, उस समय उसम� एससी/एसटी के 

लाभाथ� या एटंर�े�योर होते ह�, उनको �माण प� देने का �ोिवजन कर�, िजससे वह अपने सामान� 

क� िब�� सरकारी काया�लय� म� कर सक�  ।  

 माननीय सभापित महोदय, म� इसके साथ ही साथ मं�ी जी का �यान आकिष�त करना 

चाह�गंा िक देश के यश�वी �धान मं�ी जी के नेतृ�व म� लगभग 6 करोड़ से �यादा उ��वला गैस 

कने�शन िदए गए ह� । इस उ��वला कने�शन योजना म� एक िनयम है िक अगर एलपीजी से कोई 

दघु�टना होती है तो उसको दस लाख �पये तक के इं�योर�स का लाभ िमलना चािहए । लेिकन 

आपके मं�ालय के अधीन �वलनशील पदाथ� अिधिनयम, 1952 के अंतग�त एक �ोिवजन है िक 

जब तक उस रसोई गैस का उपयोग आप प�क� रसोई या प�के �लेटफॉम� पर नह� कर�गे, तब तक 

उस इं�योर�स का लाभ उनको नह� िमलता है । हमने 6 करोड़ से �यादा गरीब� को उ��वला गैस 



23.03.2022  923 
 
कने�शन िदया है, जो झोपड़ी म� ह�, गरीब ह�, प�क� रसोई बनाने क� उनक� �मता नह� है, प�के 

�लेटफॉम� बनाने क� �मता नह� है । जब दघु�टनाए ंहो रही ह� तो उनको उसका लाभ नह� िमल रहा 

है । इस �कार क� अनेक घटनाए ंदेखने को सामने आ रही ह� । मझेु लगता है िक आपके यहा ंवष� 

1952 म� �वलनशील पदाथ� के िलए अिधिनयम बना है, उसको एक बार चैक करके सशंोिधत 

करने क� ज�रत है ।  

 माननीय मं�ी जी, म� आपसे एक अंितम िनवेदन क�ंगा िक उ�र �देश िडफ� स औ�ोिगक 

कॉरीडोर क� सरकार ने श�ुआत क� थी, िजसको अलीगढ़, आगरा, झासंी होते फ�ट�  फेज म� िकया 

गया था । सेके�ड फेज म� वह िच�कूट, कानपरु और लखनऊ तक ��तािवत है । म� आपसे िनवेदन 

करता ह� ंऔर आपने �वय ंदेखा है िक िच�कूट से कौशा�बी लगा ह�आ है, जो मेरा लोक सभा �े�  

है । िच�कूट से �यागराज भी लगा है, जहा ंपर लाख� एकड़ जमीन सरुि�त पड़ी ह�ई है । अगर इस 

िडफ� स कॉरीडोर को हम वहा ंतक बढ़ा द�गे तो िनि�त �प से वहा ंके यवुाओ ंको रोजगार िमलेगा । 

ध�यवाद । 

SHRI V.K. SREEKANDAN (PALAKKAD): I would like to express my views 

on Demands for Grants pertaining to  the Ministry of Commerce and Industry 

Kerala is the major and highest producer of natural rubber in the country, 

providing employment to several lakhs of people in the State. The Rubber 

Board headquartered at Kottayam in Kerala, has been providing assistance in 

all forms to the rubber growers in the country and it has been acting as the 

custodian of all matters related to natural rubber. The board has been a source 

for anything related to issues related to natural rubber for the growers and the 

people connected with it till now. Now this government wants to reduce or 
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curtail the power of the Rubber Board or in other words cut down to size, by 

repealing the Rubber Act, 1947 and replace it with the proposed Rubber 

(Promotion and Development) Bill, 2022. Once this Bill is passed the Rubber 

Board will become a mere rubber stamp made out of the rubber produced by 

the grower. No more free and fair debates of new ideas. Board will have to toe 

the "official" line. No functional autonomy. This will definitely defeat the whole 

purpose of having a Board. 

Rubber growers are small and marginal farmers, and safeguarding their 

interests is crucial to sustaining rubber production in the country. Natural 

rubber cultivation gives livelihood to more than 1.3 million households. The 

proposed Bill defines a 'grower' as one who owns the estate. The mean size of 

a rubber holding is hardly 0.5 hectare. The proposed Bill defines the 

cultivations of rubber as an industrial activity which will prevent the rubber 

growers seeking agricultural loan from banks as well as the government is 

once and for all closing the doors of renegotiating with the World Trade 

Organisation to make rubber an agricultural product. By this bill the 

advantageous people of it will exploit the rubber growers as the Rubber Board 

will not have any say in such a situation. Therefore, it is urged that the 

Government should not go ahead with the proposed bill if the same is not in 

the interest of natural rubber growers. 
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The Ayurvedic products from India especially from Kerala is gaining 

momentum worldwide, but the fact is that we are not giving much thrust into it 

as there is no council for the same.  

When we talk about Ayurveda, certainly our mind goes towards Kerala 

as I can say it is a hub of Ayurveda, not now, but time immemorial. This is one 

of the avenues by which we can certainly get much more foreign exchange. 

Therefore, I urge upon the Ministry of Commerce to take necessary steps in 

tandem with the Ministry of AYUSH 

Palakkad is a rice bowl of Kerala producing good varieties of rice, 

especially Palakkadan Matta which is famous worldwide. However, export of 

rice from this part of Keyla is very negligible. Therefore, I urge upon the 

Ministry to take steps to encourage export of these varieties of rice from 

Palakkad. 

The ongoing trade deficit is a big issue and is expected to stay elevated 

in coming months. The trade deficit with China has grown into US Dollar 69.4 

billion in 2021 as against US Dollar 45.9 billion in 2020. Why does this 

increase? We are talking about Atmanirbhar, but the reality is that we are 

depending on China for everything. If China closes any segment of industry 

there, which will have an impact in India too. The word Atmanirbhar should not 

be used for emotional purposes, it should be put into reality, and then only we 

can reduce the trade deficit. I hope that our Hon'ble Minister will definitely look 
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into it and shall try to reduce the trade deficit by taking steps towards 

enhancing exports and reducing imports. 

The new foreign trade policy of the government is yet to come out and it 

is being delayed by six months. I urge the Hon'ble Minister to make exports a 

more attractive venture, by giving further incentives, etc. so that we can bring 

many more people into this trade and bring many more items in our export 

basket which will definitely generate more employment and this should begin 

with the creation of export activities from each district level across the country 

With this I conclude and urge upon the Hon'ble Minister to implement the 

abovesaid few suggestions or demands, including issue concerning my 

parliamentary constituency, Palakkad. 

Thank you. 

SHRI VIJAYKUMAR ALIAS VIJAY VASANTH (KANYAKUMARI): I would 

like to place my views on the subject. Especially for extending the Emergency 

Credit Line Guarantee Scheme (ECLGS) by a year, till March 2023.  Although 

the Budget recognises MSMEs as the key drivers of growth and employment in 

the country, measures to revitalize the sector doesn't seem to be concrete 

enough. 

 As we all agree MSMEs are the backbone of our economy which 

creates employment in huge numbers and contributes to 29% of our GDP. Our 
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leader Shri Rahul Gandhi is stressing upon this point for a while and he has 

cited how our economy can recover by helping MSMEs. Though the Govt has 

plans for organized sector, we have to remember that 90% of MSMEs are in 

unorganized sector. The unemployment crisis faced by our Nation can be 

largely solved by helping unorganized sectors create employment. Govt should 

offer lifeline to unorganized sector also so that they can get back on their feet 

and provide employment. 

Income tax up to 35% for LLPs and partnership firms should had been re 

considered helping smaller firms. Statutory Compliances has become a burden 

on the business owners with so much complications and tedious efforts. These 

needs to be cut down. In case of a seller and buyer if either of them fail to 

adhere to the compliances, then both the parties are affected. I fail to 

understand why the party which has adhered to the compliances has to suffer 

here. 

Other industry which has been not given a helping hand is the tourism 

sector. No concrete proposal is made for reviving the Tourism industry. Many 

small industries connected to tourism like handicrafts and handlooms will also 

prosper once tourism sector revives. 

A lot of new schemes are being announced for new startups. But the 

Govt is not supporting the already existing Startups which are struggling. Such 

a situation shall discourage the new entrants to start any business. 
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The scarcity in availability of raw materials, capital equipment and 

machinery required for industry is affecting the electronics. Automakers and 

other industries in a big way.  

Manufacturers are depending on China for equipment and raw materials 

and supply from China has drastically reduced post Covid and its affecting 

Indian market. I request the Govt to assist and encourage industries and 

manufacturers in large scale manufacturing that would make India self-reliant. 

With respect to my constituency Kanyakumari we are mostly into 

cultivation of products like rubber, clove and honey. 

There is a huge opportunity for rubber-based industries in my 

constituency. After so much struggle a rubber research institute has been 

allotted for the district. However, the non-ability of rubber board to commit for 

the lease amount of the land has delayed the functions. I take this opportunity 

to request the honourable commerce and industries minister to give suitable 

direction to the rubber board for release of Rs 10 lakhs per annum as lease 

amount. 

Further I would request the minister to reduce the GST on rubber that 

will help to prop up the dwindling rubber plantations because of loss to the 

rubber farmers. 

The cloves of Kanyakumari District have been awarded GI tag recently. 

Clove is cultivated in around 2000 acres within my constituency. Kanyakumari 
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itself contributes 65% of cloves grown in our country. I would urge upon the 

Hon. Minister that Government should promote and encourage clove of 

Kanyakumari. Also my request is that while importing clove for domestic 

consumption the commercial interests of Kanyakumari clove farmers has to be 

protected. 

As part of expanding and developing Tuticorin port I learned that an 

industrial corridor is being planned. I would request the hon minister to extend 

the same up to Kanyakumari so it would boost the small industries of 

Kanyakumari Dist. 

Thank You. 
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SHRI JAGDAMBIKA PAL (DOMARIYAGANJ): I would like to lay my views 

on the discussions on Demands for Grants for the Ministry of Commerce and 

Industry for 2022-23. Shri Piyush Goyal ji, Hon'ble Minister of Commerce and 

Industry has called for increasing India's share in global trade to 10% and 

taking our share of exports in GDP to about 25%. I hope under the leadership 

of our Hon'ble Prime Minister this budget will be very beneficial to promote 

Manufacturing and make India self-sufficient. We all know that other countries 

are also talking of programmes very similar to Aatmanirbhar Bharat and I think 

there can be no better endorsement of the importance and the success of this 

vision than the fact that the world today wants to emulate the India story. Shri 

Goyal called for taking India among the top 3 nations in Global Services Trade. 

He called for supporting MSMEs in foreign trade, besides creating Top 10 R&D 

labs/innovation centres to position ourselves as a leader in technology during 

the next 25 years as India embarks upon the Amrit Kaal towards India @100. 

This budget is also aims towards strengthening India's Manufacturing 

ecosystem in a collaborative approach. 

 Kalanamak Rice, also known as 'Buddha ka Mahaprasad' (an offering to 

Lord Buddha), the Kala Namak Rice has been rebranded as 'Buddha Rice', 

presenting it as an offering made to the Buddhist monks, in order to promote it 

in Buddhist countries. the export of the rice is being seen as a morale booster 

for farmers cultivating Buddha Rice in Gorakhpur, Deoria, Kushinagar, 
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Maharajganj, Siddharth Nagar, Sant Kabeer Nagar, Bahraich, Balrampur, 

Gonda, Shravasti, which according to the Geographical Indications (GI) share 

a similar climate.  

 In order to promote the production, processing packaging and branding 

of Kala Namak Rice, the UP Government has declared it as the One District 

One Product (ODOP) of Siddharth Nagar whereas the Central Government 

has announced it as the ODOP of Basti, Gorakhpur, Maharajganj and Sant 

Kabir Nagar as well. I am glad to share that the monumental efforts of the 

Central and State Government we have exported 35 tons of Kalanamak Rice 

to Singapore and 10 tons to Nepal in 2021-22. Further, last year 20 tons of 

Kalanamak rice were exported to Singapore.  

The export of maize has touched USD 816.31 million in the first ten 

months of current fiscal 2021-22 (April-January), already exceeding the USD 

634.85 million achieved during the last financial year. From an exports 

realization of USD 142.8 million in 2019-20, the export of maize increased 

nearly six fold, taking the total value of shipment to USD 1593.73 million in the 

last three years despite logistical challenges posed by the COVID19 pandemic 

outbreak. Neighbouring countries like Bangladesh and Nepal are the major 

importers of maize from India. Bangladesh has imported maize worth USD 

345.5 million in the current fiscal (April-January), while Nepal has imported 

maize worth USD 132.16 million during this period. 
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With initiatives of the Ministry of Commerce & Industry to explore and 

diversify new markets, Vietnam has emerged as a major destination for export 

of maize. India exported maize worth USD 244.24 million to Vietnam in the first 

ten months of current fiscal (April-January 2021-22). Other prominent importing 

countries are Malaysia, Myanmar, Sri Lanka, Bhutan, Taiwan, Oman, etc. 

Maize, which is globally known as the queen of cereals, has emerged as 

one of the significant foreign exchange earners under the commodities 

covered under the Agricultural and Processed Food Products Export 

Development Authority (APEDA) ambit. 

The significant rise in agri-exports is seen as a testimony of the 

government's commitment to increase farmers' income through creating 

requisite infrastructure and improving value chains on boosting exports of 

agricultural and processed food products 

Maize is the third most important cereal crop in India after rice and 

wheat. The cereal crop is primarily cultivated in the states of Karnataka, 

Madhya Pradesh, Kerala, Bihar, Tamil Nadu, Telangana, Maharashtra and 

Andhra Pradesh.  

In India, maize is grown throughout the year and it is predominantly a 

kharif crop with 85 percent of the area under cultivation in the season. 

In addition to staple food for human beings and quality feed for animals, 

maize serves as a basic raw material/ingredient to many of industrial products 
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that includes starch, oil, protein, alcoholic beverages, food sweeteners, 

pharmaceutical, cosmetic, film, textile, gum, package and paper industries etc. 

The rise in export of agricultural and processed food products has been 

largely due to the various initiatives taken by APEDA such as organizing B2B 

exhibitions in different countries, exploring new potential markets through 

product specific and general marketing campaigns by active involvement of 

Indian Embassies. 

APEDA has also taken several initiatives to promote Geographical 

Indications (GI) registered agricultural and processed food products in India by 

organizing virtual Buyer-Seller Meets on agricultural and food products with the 

major importing countries across the world.  

In order to ensure seamless quality certification of products to be 

exported, APEDA has recognized 220 labs across India to provide services of 

testing to a wide range of products and exporters.  

APEDA organizes participation of exporters in the International Trade 

Fairs, which provides a platform to the exporters to market their food products 

in the global marketplace. APEDA also organizes national events like AAHAR, 

Organic World Congress, BioFach India etc. to promote agri-exports.  

I, therefore strongly support the Demands for Grants under the control of 

Ministry of Commerce and Industry for the year 2022-23.        
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SHRI S. JAGATHRAKSHAKAN (ARAKKONAM): Sir, commerce and industry 

is the lifeline of India’s economy.  

 The ruling Governments of the past have taken so much pain to build 

our economy to this level. It took not only sixty years but also several ups and 

downs for India to reach this success in trade, commerce, and industrial 

growth.  

From Jawaharlal Nehru Ji to Dr. Manmohan Singh, every great leader 

has helped in building Indian business brick by brick. All existing industries, 

particularly, small, medium scale industries which boomed for several decades 

are in the worst condition. I am not exaggerating. It is a fact.  

 The ground reality is very disturbing. More than one crore business 

houses from small to medium to big were buried by the Government.  

 Almost 90 per cent of the existing business houses are debt-ridden. 

Today in India, at the moment, only the Big Ten can do business and others 

cannot. Even if others try to do business, they will be forced to leave. This is 

the sad ground reality. The Government has no proper answers to this 

grievance of the people.  

 The hurriedly introduced GST has disturbed the small businesses and 

has damaged the sales tax system. Several lakh companies are not able to 

cope up with GST procedures. Unfortunately, in most of the cases, the Central 

Government does not have proper data in this regard.  
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 The SMB sectors had to overcome three big hurdles in the last five 

years – The first was demonetisation, second was GST, and third was the 

COVID pandemic. An estimated 12 crore jobs were lost and an equal number 

of people got affected in one way or the other due to the COVID-19 crisis.  In a 

nation like India, how can over 80 million SMBs, which contribute roughly 40 

per cent to the GDPO sustain themselves? The Government has totally failed 

in this regard.  

 There are challenges with regard to supply of raw materials, manpower, 

and working capital. Policy-makers should support local manufacturing, 

especially the SMBs which can play a major role in making India self-sufficient 

in certain areas. I hope the Government will at least listen to the problems and 

issues of the industries and take appropriate steps to enable them to come out 

of economic uncertainty. The Government has a responsibility towards them.  

 Sir, with regard to 100 per cent credit guarantee scheme at a 

concessional rate of 9.25 per cent for the MSMEs, I would like to submit that 

after the Rs. 3 lakh crore scheme, the second biggest component was a Rs. 20 

lakh crore package that was announced in May, 2020. But nothing happened. 

We heard a slogan of `Ease of doing business’ and `one crore loan in 59 

minutes’! The hon. Finance Minister prodded the public sector banks to ensure 

easier flow of credit to micro, small, and medium enterprises and asked them 

to simplify the process. But bankers are refusing to heed to the words of the 

Finance Minister of this country. The Finance Minister discussed as to how we 
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can take forward the MSME credit guarantee scheme and now there is need 

for quick disbursal of additional loans to MSMEs and urged bankers to simplify 

the process. Currently, the rate of interest on loans given by banks to MSMEs 

varies from 9.5 per cent to 17 per cent depending on the risk. But no one is 

getting loans at 9.5 per cent. It normally goes up to 14 to 15 per cent and even 

to 17 per cent.  

 Sir, before I conclude my speech, I would like to quote a few lines of 

Thirukkural as a goodwill gesture to this Government ---  

“Allalpattu Aatraadhu Azhudha Kanneerandre 

Selvathai Theikkum Padai” 

  It means, tears shed by the people who suffer due to authoritative and 

oppressive treatment by the Government have the propensity to dethrone the 

king.  

 Thank you.  

डॉ. िनिशकातं दुबे (गोड्डा) : सभापित महोदय, म� आपका आभारी ह� ं िक आपने मझेु िडमाड्ंस 

फॉर �ाट्ंस क� चचा� म� बोलने का मौका िदया है । म� इस िडमाड्ंस फॉर �ाट्ंस के मा�यम से अपने 

देश के यश�वी �धान मं�ी, माननीय मोदी जी, उनके तेज-तरा�र बेहतरीन मं�ी, मेर ेभाई �ी पीयूष 

गोयल जी और उनके दोन� सहयोगी मं�ी बहन अनिु�या पटेल जी और सोम �काश जी को 

ध�यवाद देना चाहता ह�ं, िज�ह�ने िडमाड्ंस फॉर �ाट्स क� इस चचा� म� भाग लेकर या इसक� चचा� 

को �यादा अ�छा करके दशे के िलए बड़ा काम िकया है । आज इनका 400 िबिलयन का ए�सपोट�  
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ह�आ है, इसके िलए दोन� माननीय मं�ी जी, जो यहा ं मौजूद ह� और जो माननीय मं�ी जी कल 

जवाब द�गे, वे सभी बधाई के पा� ह� ।  

 सभापित महोदय, म�ने बह�त चचा� सनुी और मझेु ऐसा लगा िक चचा� म� भाग लेना चािहए । 

यहा ंलेगेसी क� बात ह�ई । हम ने कात� िचद�बरम साहब, सिु�या सलेु जी और �रतेश पा� डेय साहब 

क� बात� को सनुा, �या कर�, लेगेसी ही ऐसी है । सर, इस देश म� वष� 1990-91 के बाद जब 

�लोबलाइजेशन का व� आया । जब �� माक� ट क� बात आई, तो हमने कई ऐसे ए�ीम�ट्स साइन 

कर िलये, जो िक इस सरकार ही नह�, बि�क आने वाली सारी सरकार� के साथ िलगेसी का इ�य ु

होने वाला है ।  

 म� आपको एक छोटी-सी बात बता रहा ह� ँ । हमने ‘गैट’ पर साइन कर िलया, ‘डंकल’ पर 

साइन कर िलया । आप और हम िजस सगंठन से आगे बढ़े ह�, �वदेशी जागरण मंच म� िम�टर काला 

का लगातार हम लोग� को भाषण सनुने का मौका िमलता था और लगता था िक डंकल ए�ीम�ट 

�या है, गैट ए�ीम�ट �या है । ड��यूटीओ म� चाइना आने को तैयार नह� था, लेिकन हम लोग 

ड��यूटीओ म� आ गए । जब का�ेंस इंटेले�चअुल �ॉपट� राइट्स क� बात करती ह�ई नज़र आती है 

और ए�ीम�ट क� बात करती है, तो आप समिझए िक आज यह िसचएुशन है िक िजतना इस देश म� 

गो�ड का आयात नह� िकया जाता है, गो�ड पर िजतना पैसा नह� देते ह�, उतना इले��ॉिनक 

आइट�स पर पैसे देते ह� । हमारी सरकार के आने के पहले ऐसा कोई भी इले��ॉिनक इि�व�म�ट 

नह� था, जो यहा ँबनता था । उसका कारण यह है िक हमने जो ए�ीम�ट साइन िकया है, ये ए�ीम�ट्स 

सॉवरने गवन�म�ट साइन करती है, यह का�ेंस और यूपीए का सवाल नह� है । स�ंकृत म� एक �ोक 

है: स�यं �ूयात् ि�यं �ूयात् , न �ूयात् स�यम् अि�यम्  । लेिकन �या कर�, स�य तो बोलना ही है । 

आज हम चाहकर भी िवदेश� से आने वाले जो इले��ॉिन�स के सामान ह�, उनके आयात को हम 

नह� रोक सकते ह� । त�कालीन िव� मं�ी िचद�बरम साहब ने वष� 1996 म� एक ऐसा ए�ीम�ट साइन 

कर िलया, िजसको भारत सरकार चाहकर भी री-डू नह� कर सकती है ।  
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 आज आप िकसान� क� बात कर रहे ह� । आप भूखे को िखलाने क� बात कर रहे ह� । कोिवड 

म� �धानमं�ी जन क�याण योजना म� �धानमं�ी जी ने लोग� को िखलाया । लेिकन कैसे िखलाया? 

वष� 2013 म� जब यूपीए क� सरकार थी, तो ये लोग बाली ए�ीम�ट साइन करके आ गए । �ी आन�द 

शमा� साहब उस व� कॉमस� िमिन�टर थे । �या यूपीए को यह पता नह� था?  

आप फूड िस�य�ुरटी ए�ट लागू कर रहे थे । आपको लग रहा था िक हम बह�त बड़ा काम 

कर रहे ह� । आप कहा ँसे िखलाएगें? वष� 2014 म� जब हमारी सरकार आई और उस िनगोिसएशन 

को फाइनल होना था, तो दोहा म� �या ह�आ? वहा ँलड़ाई हो गई । हमने मना कर िदया । हमार े

�धानमं�ी जी ने कहा िक ए�ीम�ट होता है तो हो, नह� होता है तो न हो, दिुनया को हमार ेऊपर 

िजतना इ�पोिजशन लगाना है, लगा ले, लेिकन मझेु गरीब� को खाना िखलाना है, हमको िकसान� 

को बचाना है । इसके बाद पूरी दिुनया को हमार े�धानमं�ी जी के सामने, हमारी कॉमस� िमिन��ी के 

सामने झकुना पड़ा और हमने नव�बर म� री-िनगोिसएट िकया और वह ए�ीम�ट साइन िकया । यिद 

आज उसको साइन नह� करते तो �या हम अपने गरीब भाइय� को भूखे ही छोड़ देते? �या यह 

िलगेसी नह� है? �या इसके िलए आपको इं�ो�पे�शन क� आव�यकता नह� है? केवल अंगलुी उठा 

देने से दोष ख�म नह� हो जाता है, आपका दोष ख�म नह� हो जाता है, िलगेसी का �ॉ�लम ख�म 

नह� हो जाता है ।  

 म� आपको बताऊँ िक कई ऐसी चीज� ह� । ये िकसान� क� बात करते ह� । बासमती चावल का 

हम ए�पोट�  करते थे । आपके जमाने म� मं�ी ने जो िकया िक बासमती के �थान पर प�रमल चावल 

भेजना श�ु िकया । �या आपको पता है िक आज पूरी दिुनया म� भारत का बासमती राइस बैन है? 

पािक�तान ने अपने बासमती राइस को जीआई टैग के साथ बेचना श�ु कर िदया है । �या 

िकसान� के साथ आपका यही �याय था? यही का�ेंस सरकार थी, सार ेए�सपोट�स� के ऊपर केस 

चल रहे ह� । सीबीआई और ईडी के केसेज चल रहे ह� और आप कहते ह� िक सीबीआई और ईडी के 

केस �य� चल रहे ह�? यह आपने िकया । आपने इस देश के िकसान� का नकुसान िकया । 
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 आज आप आयरन ओर के माइिनगं क� बात करते ह�, उसके ए�सपोट�  क� बात करते ह� । 

हम भी वही चाहते ह� । ए�सपोट�  हो, पैसे आए,ं लेिकन पैसे कैसे आएगें? �या आपको पता है िक 

रलेवे ने डुअल �ेट िस�टम लगाया िक �टील का डोमेि�टक यूज होगा या इंटरनैशनल यूज होगा, 

माइिनगं िवदेश जाएगी । आपको पता है, इसम� 30 हजार करोड़ �पए का नकुसान ह�आ । उसका 

इ�पै�ट यह ह�आ िक हमने �ेड-3 और �ेड-4 का माल चाइना को ड�प करना श�ु िकया और 

आज यह िसचएुशन है िक आप ए�सपोट�  नह� कर सकते ह� । स�ुीम कोट�  के आदेश के बावजूद 

इ�लीगल माइिनगं चलती रही । हम उसके भ�ुभोगी ह� । इससे सबसे �यादा नकुसान झारख�ड 

का ह�आ, ओिडशा और गोवा का भी नकुसान ह�आ । आप कभी उसक� तह तक जाने क� कोिशश 

करते । आपने �या-�या छोड़ा है और �या-�या ऐसी चीज� ह� िक दिुनया म� लड़ाई कर ेकोई और 

भर ेकोई । यह कैसे सभंव है?  

 यह इस देश क� िसचएुशन है । म� आपको बताता ह� ं। आज का ही �वे�न है, जो ‘िखलौने’ 

अथा�त टॉय पर है । हम लोग सभी बचपन म� िखलौन� से खेलते थे । िदवाली आती थी, उसम� हम 

ब�ब जलाते थे । आज �या नजर आ रहा है? आज हम� केवल चाइनीज ब�ब नजर आ रहे ह�, ये 

छोटी-छोटी चीज� ह� । ये सार े िखलौने चाइनीज ह� । भगवान भी चाइनीज ह�, यिद मझेु गणेश और 

पाव�ती क� पूजा करनी है, तो वह भी चाइना से आ रहा है । ल�मी-गणेश भी चाइना से आ रहे ह� । 

आपने �या िकया? यह आज का ही उ�र है िक भारत सरकार ने वष� 2020 और 2021 म� इस 

तरह के कानून बनाने क� कोिशश क� िजससे यहा ं िखलौने भी बन पाए,ं ब��स भी बन पाए ंऔर 

ल�मी-गणेश, जो हमारी िहदूं स�यता और स�ंकृित का अिधकार है, वे भी यहा ंबन पाए ं। 

 आपने �या िकया? आपने पूरी क� पूरी इंड��ी को समा� कर िदया । कभी आपने अपने 

अंदर झाकंने क� कोिशश क� िक ये इंड��ीज कैसे ख�म हो गई?ं आप कहते ह� िक हमको 

आ�मिनभ�र बनना है । तेल �य� मंगाते ह�? कभी आपने तेल के बार ेम� सोचा? आज का ही जवाब 

है, सयंोग ऐसा है िक आज जब म� �पीच क� तैयारी कर रहा था, तो आज ही मं�ी जी, जो आ गए 
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ह�, उनका व��य म�ने सनुा । आप ए�सपोट�  पर ए�सपोट�  बढ़ाते रहे । �या आपको उस व� नजर 

नह� आया िक म�टड� ऑयल चािहए या पॉम ऑयल चािहए । भारत यिद माक� ट म� जाता है, तो पूर े

व�ड� माक� ट म� यह कहा जाता है िक टाइगर आ गया ।  

हमारा जो इ�पोट�  है, इतना बढ़ जाता है िक व�ड� माक� ट म� जो दाम है, वह चाहे िकसी भी 

चीज के ह�, चाहे वह प�स खरीदने के िलए जाए, चाहे वह तेल खरीदने के िलए जाए �य�िक भारत 

एक बह�त बड़ी माक� ट है । आपने भारत को आ�मिनभ�र बनाने के िलए �या काम िकया? हमारी 

सरकार ने यह काम िकया है । 

 म� डेटा देख रहा था । यिद म� डेटा क� बात क�ं तो वष� 2018-19 के मकुाबले वष� 2020-

21 म� पॉम ऑयल का इ�पोट�  घटा है और इसके अलावा सरकार ने यह कोिशश क� है िक हम यहा ं

के िकसान� को इतना इनस�िटव द� िक पॉम ऑयल पर उनक� िनभ�रता ख�म हो जाए और वे म�टड� 

ऑयल क� पैदावार कर� या यहा ंक� लोकल उपज का उ�पादन कर� । �या आपने इसके बार ेम� 

कभी सोचा था? लॉिजि�टक क� बात कही जाती है । इस देश म� िजतने भी �लान बने, तो यह 

देखने क� बात है िक हम व�ड� माक� ट म� क�पीट �य� नह� कर पाते ह�? यिद आप कहते ह� िक हम 

दिुनया म� इ� पोट�  नह� कर रहे ह�, ए�सपोट�  ही �यादा करना पड़ रहा है । हमार ेसामान चाइनीज 

माक� ट को �य� क�पीट नह� कर पा रहे ह� या साउथ एिशया म� बा�ंलादेश जैसे देश ह� । उसका 

कारण यह है िक हमारी जो लॉिजि�टक कॉ�ट है, वह ��येक साल बढ़ती है । यह म� नह� कह रहा 

ह�,ं यह इनके समय क� सीएडंएजी क� �रपोट�  कह रही है । डेढ़ लाख से दो लाख करोड़ �पये केवल 

लॉिजि�टक क� सम�या के कारण िक उसका क�टम ि�लयर�स कैसे होगा, उसका ब�िकंग 

ि�लयर�स कैसे होगा, पोट�  तक सामान कैसे जाएगा या पोट�  से सामान कैसे वापस आएगा, इस तरह 

क� जो लाल-फ�ताशाही थी, जो रडे-टेिप�म था, हम डेढ़ लाख से दो लाख �पए ��येक साल 

बरबाद करते थे । 
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यिद डेढ़ लाख करोड़ या दो लाख करोड़ �पये क� कॉ�ट यिद िकसी सामान म� जोड़ द� तो 

वह सामान व�ड� माक� ट म� कैसे क�पीट करगेा? कुछ माननीय सद�य हमार ेएमएसएमई से�टर के 

बार ेम� बह�त ल�बा-ल�बा भाषण देते ह� िक आप छोटे उ�ोग को फायदा नह� देते ह�, बड़े उ�ोग को 

फायदा देते ह� । हमने बड़े उ�ोग को बचाने क� कोिशश क� है और छोटे उ�ोग� को भी बचाने क� 

कोिशश क� है । आज यिद �टील इंड��ी बची है, तो इसके िलए म� अपनी सरकार को ध�यवाद 

देना चाहता ह� ं िक चाइना का जो घिटया �टील यहा ं आ रहा था, उसे िमिनमम सपोट�  �ाइस 

लगाकर हमने अपनी इंड��ी को बचाने का �यास िकया ।  

इसी तरह से नया लॉिजि�टक लॉ लाकर हमने सभी उ�ोग� को फायदा पह�ंचाने का काम 

िकया है । आज आप िकसी भी पोट�  पर चले जाइए, 24 घटें के अंदर आपका सारा ि�लयर�स हो 

जाता है, चाहे आप इ�पोट�  कर रह ेह� या ए�सपोट�  कर रहे ह� । आज व�ड� र�िकंग म� जहा ंहम 190 

न�बर पर थे आज उस व�ड� र�िकंग म� हम लगभग 63 न�बर के आसपास पह�चं चकेु ह� । इतना बड़ा 

काम माननीय मोदी जी के नेत�ृव म� �ी पीयूष गोयल जी ने और इनके मं�ालय ने िकया है ।  

म� इतना ही कह�गंा िक जो हमारी स�ंकृित और स�यता है तथा िजस मं� को हम लगातार 

पढ़ते रहे ह�:- 

ऊँ सहनाववत ुसहनौभनु�ु । 

सह वीय� करवावह,ै तेजि�वनावधीतम�त ुमा िवि�षावहै ।  

हम� गावं, गरीब िकसान क� िचतंा है । हम� अपना ए�सपोट�  बढ़ाना है । हम� इ�पोट�  कम करना 

है और इसके िलए जो यह मं�ालय काम कर रहा है, वह बह�त बिढ़या काम कर रहा है । आप अपनी 

लेगेसी के बार ेम� िचतंा ज�र क�िजए । अपने अंदर झािंकए और अपने िदल से जािनए पराए िदल 

का हाल, तभी इस देश का िवकास हो पाएगा । हम सभी िमलकर देश का िवकास कर पाएगें । 

 इ�ही श�द� के साथ जय िहदं – जय भारत । 
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SHRI KODIKUNNIL SURESH (MAVELIKKARA): Mr. Chairman, Sir, I thank 

you for giving me the opportunity to participate in the discussion on the 

Demands for Grants of the Ministry of Commerce and Industry for the financial 

year 2022-23. 

 I am very happy to note that the hon. Minister of Commerce and Industry 

is present here. His Ministers of State Shrimati Anupriya Patel and Shri Som 

Parkash are also present here. Normally, I do not participate in the discussion 

relating to the Ministry of Commerce and Industry because I am not an expert 

on this subject. My colleagues like Karti Chidambaram and many others are 

experts on this subject. At the same time, I was compelled to participate in this 

discussion because of my State Kerala. 

 Sir, as everybody knows Kerala is a cash crop State. We produce spices 

like pepper, cardamom and also rubber and tea. But what is the condition of 

these cash crops now? This sector is facing the worst crisis in the history, 

because the Government is totally ignoring this sector. Apart from this, 

allocation of funds to this sector is also very meagre. That is why, I am 

participating in this debate on the Demands for Grants of the Ministry of 

Commerce and Industry and through this debate, I would like to bring to the 

kind attention of the hon. Minister some issues faced by this sector in Kerala. I 

am not going into all the problems faced by this sector. But I would specifically 

highlight the problems faced by the cashew industry which is affecting the 

people of my Parliamentary Constituency.  
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The cashew sector in Kerala, and various parts of my constituency 

Mavelikkara, is facing an existential threat as almost 90 per cent of cashew 

factories are remaining shut now and the rest are closing down fast. Due to 

this situation, more than three lakh cashew sector workers, the majority of 

whom are women and people from the deprived sections of the society, are 

facing a very serious crisis. I wish to inform that 30 per cent of the workers 

belong to the Scheduled Castes, 35 per cent workers are from Other Backward 

Classes and there is a relatively low presence of young workers; 8.6 per cent 

of workers are engaged in private cashew processing units; SC category 

workers are predominantly engaged in shelling and cutting work; 59 per cent of 

them are engaged in shelling; and 50 per cent of them are involved in cutting 

work.  

I would like to invite the hon. Minister to visit some cashew factories in 

my constituency so that he can understand the lives and working conditions of 

these workers. 

Sir, it is clear that the work force is primarily composed of socially and 

economically backward communities whose basic rights are not protected by 

the State and Central Governments. The pandemic as well as the crisis in the 

cashew sector have worsened the problems faced by these workers. The State 

Government has completely failed to address the issues of the cashew sector 

and with 90-plus cashew factories closed in Kollam District itself, the situation 

is worrying. The State Government could not protect the cashew sector 
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workers or exporters or factory owners and as a result of this, more than five 

cashew factory owners have committed suicide. The Government of India also 

has not done anything in particular to improve the situation in the cashew 

sector and the main reason for the crisis in the cashew sector is charging of 

five per cent cess on raw cashew kernel, and this situation has forced the 

cashew processing factory owners to close down their factories. I would also 

like to detail the reasons for the suicide of five cashew processing unit owners 

as it exposes the gross negligence the authorities are showing towards the 

cashew sector as a whole. 

Even with the Kerala Government taking up the issue of financial 

troubles of the cashew factory workers with the banks, and the Government 

issuing orders declaring a moratorium on the recovery of loans till 31st 

December, the banks and lenders went ahead with serving notices to the 

cashew entrepreneurs who had defaulted on paying loans, and published the 

names of defaulters asking them to clear their dues within 60 days. 

The notice served under the SARFAESI Act, 2002 meant that the banks 

are going ahead with loan recovery, notwithstanding the Government 

intervention to find ways to revive the industry, is an abject failure of the State 

Government and the Central Governmnet to address the financial crisis issue 

in the cashew sector.  

I must remind the House that the crisis in the cashew sector is 

widespread as only around 100 factories are currently functioning out of 836 
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factories that are spread around Kollam and the neighbouring districts in 

Kerala. 

 Sir, today I am very happy because the Demands for Grants relating to 

Commerce and Industry are being discussed in this House.  So, I want to 

expose the failure of the Ministry in protecting the interests of the cashew 

sector.  The Government of India and the State Government are earning a lot 

of foreign exchange by way of cashew sector.  But at the same time, the 

Government is duty-bound to protect the interest of poor cashew workers.  But 

they never listened to them. 

 The impact of COVID 19 had also complicated the situation of the 

cashew factory owners as they could not recover from the already worsening 

situation, as more and more loan accounts became non-performing assets. 

 Therefore, by taking up the crisis and concerns of the cashew factory 

and processing centre owners, the Government must declare a loan 

moratorium for the cashew sector, restrict the existing loans with easy payment 

options and waive-off all possible charges, and also stop invoking SARFAESI 

Act.  

 Sir, I would also request the Government to consider credit guarantee 

schemes to facilitate the cashew business.  The banks and the Government 

should consider restructuring  the non-performing assets, waive-off interests or 

postpone the demand for payment, and resize the principal amount in smaller 
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instalments so as to revive the entire cashew sector, which will otherwise die a 

slow and very painful death.  

 Sir, I would also highlight the problems being faced by the cashew 

sector for which fresh and targeted solutions are required. They are: 1) 

unavailability of raw cashew nuts, 2) rising input costs, 3) stiff international 

competition, 4) rising debts, 5) delay in resolving financial crisis, 6) low 

domestic production of raw cashew nuts, 7) bad loans and banks, 8) total loan 

exposure of over Rs. 3,500 crores, 9) five out of 22 banks having major 

exposure to cashew industry, 10) 200 entrepreneurs in the sector had faced 

revenue recovery in 2018 and the number is still rising, and 11) more and more 

running cashew business accounts are turning as non-performing assets.  

 Sir, these are the 11 reasons for the crisis in the cashew sector.  

HON. CHAIRPERSON: Please conclude, now. 

SHRI KODIKUNNIL SURESH: Sir, I am just concluding. From my party, I am 

the last speaker today. 

 These problems are complicated even further by the Central 

Government’s policies that include the Government allowing cashew kernels to 

be imported from Vietnam, which is also affecting the Indian cashew sector. In 

this matter, I would urge upon the Government to declare a special package of 

Rs. 5,000 crore for revamping of cashew sector in Kerala.  
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 The workers are working in closed factories.  They are living in a 

miserable condition.  So, I would request the Government to announce Rs.  

10,000 ex-gratia for those poor workers who are working in the closed 

factories. The Government of India is not giving any support to the workers.  

The Government of India earned the foreign exchange when the factory was 

running but after the closing down of these factories, they are not protecting 

the interest of the workers.  At least, they should give some incentives or an 

ex-gratia amount of Rs. 10,000 to the poor cashew workers.  

 Sir, before I conclude, I would like to make one more point regarding 

rubber sector.  This issue is also related to the people of my constituency.  I 

am not going to take much time.  The rubber cultivation in Kerala is facing 

extraordinary challenges.  Hon. Minister is very much aware of that.  For the 

last ten years, the prices of rubber have been falling down.  The previous 

Commerce and Industry Minister, Nirmala Sitharaman ji had several rounds of 

discussions with all the stakeholders but nothing has happened.  The rubber 

growers are facing the same problem.  The policies of the Government of India 

are totally against the rubber farmers.  The price of rubber is continuously 

going down.   

 With these words, Sir, I conclude my speech and request the hon. 

Minister to respond on these issues. Thank you very much.  
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�ी भागीरथ चौधरी (अजमेर) : महोदय, आपने मझेु वािण�य एवं उ�ोग िवभाग क� अनदुान मागं� 

पर बोलने का अवसर िदया, उसके िलए आपका बह�त-बह�त आभार, बह�त-बह�त ध�यवाद ।  

 महोदय, यह सव�िविदत है िक िवगत दो साल के कोरोना क� िवभीिषका से हमारा देश ही 

नह�, बि�क पूरी दिुनया जूझ रही है, पर�त ुभारत के औ�ोिगक िवकास के िलए हमारी क� � सरकार 

ने बेहतर काय� िकए ह� । वह उ�ोग� के मा�यम से िनया�त म� िनर�तर विृ� कर रही है । हमारी 

सरकार का यह बह�त ही सराहनीय कदम है । हमारी सरकार सू�म एवं लघ ुउ�ोग (एमएसएमई) के 

मा�यम से औ�ोिगक िवकास के नये आयाम �थािपत कर रही है । हमारी सरकार िनया�त को 

बढ़ावा देकर आने वाले वष� म� बेहतर �दश�न करगेी । हमारी चाइना �लस वन रणनीित कपड़ा, 

फामा��यिुटकल, िवशेष रसायन, इलेि��कल आिद �े�� म� भारत को बेहतर अवसर �दान करगेी । 

इस वैकि�पक िनवेश के मा�यम से हम चीन जैसे देश� से औ�ोिगक �ित�पधा� म� आगे बढ़�गे । 

भारत म� िनवेश क� इ�छा रखने वाले देश� के साथ म�ु या अिधमा�य �यापार समझौते के �यास 

करने ह�गे ।  

19.43 hrs      (Shri Kodikunnil Suresh in the Chair) 

हमारी ‘वोकल फॉर लोकल’, ‘आ�मिनभ�र भारत’ एवं ‘मेक इन इंिडया’ जैसी मह�वपूण� नीितया ँ

एमएसएमई से�टर के मा�यम से उ�ोग जगत म� आ�मिनभ�र बनाने म� मह�वपूण� भूिमका िनभा रही 

ह� । हम� �वदेशी उ�पादन� को बढ़ावा एवं पहचान िदलाकर िवदेशी आयात पर िनभ�रता कम करनी 

होगी । इससे �थानीय लोग� को रोजगार एवं बेहतर जीवन-यापन िमलेगा ।  

 महोदय, आदरणीय �धानमं�ी नर�े� भाई मोदी जी और हमार ेउ�ोग मं�ी पीयूष गोयल जी 

के नेत�ृव म� जो आज हम� िवकास के साथ रोजगार के अवसर बढ़ाने के िलए भारत क� 

अथ��यव�था को वष� 2025 तक 5 ि�िलयन अमे�रक� डॉलर का ल�य पाना है, उसके िलए हम 

अ�सर ह� । इसके िलए म� उ�ोग मं�ी जी का आभार �य� करना चाह�गँा । आपको पता है िक 
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िपछले 10 माह म� 5 हजार करोड़ �पये का िनया�त ह�आ है । म� अपने �े� क� बात करना चाह�गँा । 

देश म� राज�थान �देश माब�ल एवं �ेनाइट उ�पादन का सबसे बड़ा के�� है । इसके साथ ही साथ 

यह �देश म� कृिष के बाद सबसे �यादा रोजगार देने वाला �यवसाय भी है । वत�मान म� �देश के 33 

िजल� म� से 23 िजल� म� माब�ल एवं �ेनाइट के खनन एवं उ�पादन का काय� हो रहा है । उसम� 

लगभग 3 हजार ग�गसा इकाइया ंऔर 50 लाख लोग ��य� और अ��य� �प से जड़ेु ह�ए ह� । 

वत�मान म� उ� दोन� उ�पाद� पर िदनाकं 10.11.2017 से जीएसटी क� दर 18 �ितशत चली आ 

रही है । जीएसटी क� दर� तय करते समय सू�म एवं लघ ुउ�ोग� क� भारी उपे�ा या अनेदखी क� 

गई है, जबिक पूव� म� से�स टै�स के �प म�, जब जीएसटी क� दर� नह� थ�, तब 5 �ितशत क� दर 

थी और रवेे�यू भी डबल था । उ� दर के चलते गत साढ़े तीन वष� म� दोन� उ�पाद� के खनन एवं 

�स�ंकरण म� नया िनवेश थम गया है । 

 मा�यवर, म� आपके मा�यम से उ�ोग मं�ी जी और �धान मं�ी जी से िनवेदन करना चाह�गंा 

िक कोरोना महामारी के चलते, वैि�क मंदी के कारण हजार� इकाइय� को आिथ�क सकंट से जूझना 

पड़ रहा है । इसिलए मेरा िनवेदन है िक 18 �ितशत जीएसटी क� दर को कम िकया जाए । हमारा 

जो �वदेशी माब�ल और �ेनाइट है, उससे रोजगार िमलता है, लेिकन जो �यापारी है, उनके ऊपर 

आज सकंट आया ह�आ ह,ै उससे उनको िनजात िमलनी चािहए । 

 उसके अलावा हमार ेदेश के अजमेर िजले म� �वाट्�ज़ और फे�सपार सबसे �यादा है । वहां 

गैस पाइप लाइन 11 िजल� से गजुर रही है और म� चाह�गंा िक िसरिेमक हब के िनमा�ण के िलए के�� 

सरकार आदेश द�, तािक वहा ंिसरिेमक हब का िवकास हो सके… (�यवधान) । 

म� वािण�य और उ�ोग मं�ालय क� मागं� का समथ�न करने के िलए खड़ा ह�आ ह� ं । म� 

चाहता ह� ं िक माब�ल और �ेनाइट जो �वदेशी माल है, िजसम� लाख� लोग� को रोजगार िमलता है 

और �यापा�रय� को �यापार िमलता है । �वदेशी माल जो िब�कुल फूटा ह�आ आता है, जो िब�कुल 
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थड� �लास का आता है, उसके ऊपर टै�स �यादा लगाया जाए और �वदेशी माल पर जीएसटी 

को कम िकया जाए । बह�त-बह�त ध�यवाद । 

कंुवर दािनश अली (अमरोहा)  : सभापित महोदय, आपने मझेु वािण�य और उ�ोग मं�ालय क� 

िडमाडं फोर �ाट्ंस पर बोलने का मौका, इसके िलए म� आपका ध�यवाद करता ह� ं। 

 अभी मझुसे पहले स�ा प� के व�र� सासंद यहा ंबोल रहे थे । उ�ह�ने बह�त लेगेसी क� बात 

कही । उनसे पहले भी कुछ सासंद� ने लेगेसी क� बात क� । लेिकन, अगर लेगेसी क� बात करनी है 

तो िफर िदल खोल कर करनी चािहए । अभी उ�ह�ने कहा िक हमने ऐसा िकया है । यहा ंपर आयरन 

ओर का िज� आया है और �टील का िज� आया है । मझेु याद है िक पूरा देश और पूरी दिुनया 

जानती है िक आयरन ओर का िकस तरीके से कना�टक और आं� म� लोग� ने दोहन िकया । �टेट 

के बॉड�स� को तोड़ कर आयरन ओर िनकाला और चाइना भेजा । दिुनया जानती है िक वे कौन लोग 

थे, कौन से रड्ेडी �दस� थे? वे �या करना चाहते थे? म� उन चीज� को यहां सदन म� रखना नह� 

चाहता ह� ं । लेगेसी जैसी िमलेगी, जैसा आप श�ु कर�गे । फॉर�यनेुटली और अनफॉर�यनेुटली वे 

बीजेपी के ही नेता थे, जो कना�टक म� ह�आ और पूरी दिुनया ने देखा । लेिकन हम लोग एक चीज 

भूल जाते ह� िक जब खदु को िमलता है, तो उस व� हम �यान नह� देते ह� । म� सीधे-सीधे आना 

चाहता ह� ंिक आज क� डेट म� देश के अदंर इंड��ीज म� िजस तरीके का एटमॉि�फयर ऑफ िफयर 

है, वह िकसी से िछपा नह� है । स�ा प� के व�र� सासंद ने कहा िक हमने िसफ�  छोट� के िलए नह� 

सोचा, बि�क बड़� के िलए भी सोचा है । वह एक �टेप �क गए, बड़� म� जो सबसे बड़े ह�, िसफ�  

उनके िलए यह सरकार सोच रही है । बाक� इंड��ीज़ जो ह�, चाहे वे बड़े ह� या एमएसएमई के लोग 

ह�, िकतने एमएसएमई ओनस� ने आ�मह�या िपछले सात साल� के दौरान क� है, यह िकसी से छुपा 

नह� ह�आ है ।  

 सभापित महोदय, म� डर के माहौल क� आपसे बात करना चाहता हूॅ ंिक इंड��ीज़ के अंदर 

िकतना डर का माहौल है । मेर े यहा ंआने से पहले म�ने ए�ोबे�ड इंड��ी ऑग�नाइज़ेशन के एक 
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�र�ेज़�टेिटव से बात क� थी । एक बार वे मेर ेपास आए थे, म� दोबारा से उनसे कुछ इनपटु लेना 

चाहता था, िजससे िक म� सदन के सामने रख सकंू । सभापित महोदय, म� आपको डर के माहौल 

क� बात बताता हूॅ ं िक उ�ह�ने मझुसे हाथ जोड़ िलए और कहा िक साहब �लीज़ आप बोल�गे तो 

उ�टा सरकार हमार ेऊपर कार�वाई करगेी बजाय इसके िक पॉिज़िटव नेचर से उसको नोट कर के 

हम� कुछ फायदा पह�चंाने के, उ�टा हमार ेऊपर छापे और रड्ेस और पड़�गे । यह माहौल है, जो 

�लेम कर रहे ह� ease of doing business in India today. This is how the industry 

people are targeted if they are not falling in line with the Government. It is very 

unfortunate.  

सभापित महोदय, यहा ंपर सरकार क� योजना ‘वन िडि���ट वन �ोड�ट’ क� बह�त बात 

ह�ई । म� अमरोहा लोक सभा �े� से आता हूॅ ं। महोदय, मेर ेयहा ंबह�त परुाना कारोबार ढोलक बनाने 

का है । ऐसी ढोलक पूर ेदशे म� शायद नह� बनती होगी, जैसी अमरोहा म� बनती है और उसका बह�त 

ए�सपोट�  भी वहा ंहोता है । … (�यवधान) मं�ी जी कह रही ह� िक हम� भी भेिजए । हम िब�कुल 

भेज�गे । म� मं�ी महोदया, से चाह�गंा िक आप उसम� सहयोग कराइए । उसम� ए�सपोट�  क� बह�त 

आव�यकता है । अगर सरकार थोड़ा सा वहा ंपर पशु कर दे तो बह�त अ�छा होगा । … (�यवधान) 

म�ने िडि���ट ए�सपोट�  वाली बात रखी है । 

HON. CHAIRPERSON: Please conclude. Your five minutes’ time is over.  

कंुवर दािनश अली: सर, दो-तीन िमनट म� समा� कर रहा हूॅ ं।  

HON. CHAIRPERSON: You come to the last point. 

कंुवर दािनश अली: सर, अब म� ऐसी बात क�ंगा िजससे परशेानी न हो, म� कुछ कं�ी�यूट कर 

सकंू । सर, दो िमनट का समय दीिजए । 

HON. CHAIRPERSON: You take one minute more.  
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कंुवर दािनश अली: म� चाह�गंा िक मेर ेयहा ंढोलक उ�ोग के बार ेम� कुछ िकया जाए । उसके साथ 

ही कॉटन बे�ड इंड��ी भी वहा ंपर है, उसके बार ेम� सरकार से सहयोग िमले तो लोग� को बह�त 

फायदा होगा । मेर ेअमरोहा िजले म� यहा ंनौगावा ंसादात एक जगह है । सभापित महोदय, वहा ंपर 

इतनी अ�छी जैकेट्स बनती ह�, जो कॉटन बे�ड होती ह�, वे देश भर म� जाती ह� । अगर उनको थोड़ा 

सा पशु िकया जाए तो ए�सपोट�  िकया जा सकता है । म� �यादा कुछ न कहते ह�ए यही कह�गंा िक 

मेर े यहा ं आलू बह�त उगता है, मेर े यहा ं आम बह�त होता है । वहा ं पर म�गो प�प का बह�त 

यूिटलाइज़ेशन हो सकता है । माननीय मं�ी अनिु�या जी, म� चाह�गंा िक फूड �ोसेिसगं इंड��ी के 

मा�यम से इस पर कुछ काम िकया जाए । … (�यवधान) 

�ी देवजी पटेल (जालौर) : सभापित महोदय, आज म� िमिन��ी ऑफ कॉमस� ए�ड इंड��ी क� 

िडमाडं फॉर �ाट्ंस के समथ�न म� बोलने के िलए खड़ा ह�आ ह� ं।  

सभापित महोदय, मझेु यह कहते ह�ए बह�त खशुी हो रही है और म� आदरणीय �धान मं�ी 

जी और आदरणीय मं�ी जी को ध�यवाद दूगंा िक आपने कृिष के �े� म� बह�त अ�छे कदम उठाए ंह�, 

उसका नतीजा है िक आज कृिष �े� म� हमारा िनया�त 19,709 िमिलयन डॉलर पर चला गया है । 

गेह� ंिनया�त म� लगभग चार गनुा उछाल आया है और हम चावल म� िवदेशी म�ुा अिज�त करने म� शीष� 

पर रहे ।  

सभापित महोदय, मेरा �े� पूरा कृिष से �रलेिटड है । म� मं�ी जी से �यादा टाइम नह� लूंगा, 

लेिकन शॉट�  म� यह कहना चाह�गंा िक हमार ेवहा ंपर पूर ेिव� का सबसे उ�म जीरा और ईसबगोल 

होता है । लेिकन आज भी उसको उतना �ो�साहन नह� िमला है । कई दफा म�ने कहा है िक 

ईसबगोल क� फै��ी और िनया�त का कुछ मैकेिन�म अगर हम बनाए ंतो अ�छा होगा । हमार ेलोग� 

ने वहा ंपर कोिशश क� है, हम भी कोिशश कर रहे ह�, लेिकन उसके िनया�त म� इतनी सफलता नह� 

िमली ।  अगर सरकार के मा�यम से जालौर िजले को और िसरोही को ईसबगोल और जीरा के िलए 

�ो�साहन िदया जाए और वहा ंकोई अ�छा िस�टम तैयार िकया जाए तो िकसान� के िलए यह एक 
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फायदेम�द कदम होगा । इससे वहा ं के िकसान� क� आय को दोगनुा करने म� भी हम� फायदा  

िमलेगा । 

 सभापित महोदय, जब हमारी फॉरने �ेड पॉिलसी बनती है, उस व� हमार े से�टस� के 

ए�सपट्�स को लेकर हम� कुछ िवषय जोड़ना चािहए । मेरा जो िवधान सभा �े� है, म� उसका 

उदाहरण दूगंा । हम लोग �टेनलेस �टील म� काम करते ह� । पूर ेभारतवष� के अ�दर 80 से 90 

फ�सदी �ेडस� या मै�यूफै�चरस� मेर े�े� म� ह� । अगर वे मै�यूफै�चरस� और �ेडस� बस एक िदन काम 

बदं कर द� तो यहा ंक� जो �टेनलेस �टील इंड��ी है, वह ठप हो जाएगी और उसका �ोड�शन 

नह� होगा । यह प�रि�थित हमार ेयहा ंक� है । लेिकन उसम� एक सम�या यह आ गई है िक तीन-चार 

बड़े जो उ�ोगपित ह�, चाहे उ�ह� हम टाइकून बोल�, उन लोग� ने कह� कोई राय देकर, जो रॉ 

मैटे�रयल वे लोग बनाते ह�, उस रॉ मैटे�रयल के इ�पोट�  को बैन करवा िदया । एम.एस.एम.ईज़. और 

हमारी जो छोटी-छोटी इंड��ीज ह�, जो ‘आ�मिनभ�र भारत’ के तहत या भारत के अ�दर काम 

करना चाहती ह�, उन पर इसका गहरा असर ह�आ । उस इंड��ी के िफिन�ड गड्ुस को रॉ मैटे�रयल 

न िमलने के कारण वे िकसी बड़ी इंड��ी के अ�दर काम नह� कर पा रहे ह� ।  

 महोदय, मेरा आपके मा�यम से सरकार से िनवेदन है िक िजस रॉ मैटे�रयल क� भारत के 

अ�दर शॉट�ज है या जो भारत के अ�दर नह� बन रहा है, ऐसे रॉ मैटे�रयल के इ�पोट�  को बैन नह� 

करना चािहए । अगर उसके ऊपर आपका कोई िस�टम है, जैसे हम चीन से यह बैन करना चाहते 

ह� तो आप यह क�िजए, लेिकन यिद वह दूसर ेदेश� के जो मै�यूफै�चरस� ह�, वहा ंसे आता है तो उसे 

आने दीिजए । इससे हम उस इंड��ी को बचा सकते ह� और वह इंड��ी भी सरवाइव कर सकती  

है ।  

 अभी मेर ेिम�, अजमेर के सासंद साहब, माब�ल, �ेनाइट पर बोल रहे थे । आज मेर ेजालौर 

िजले का �ेनाइट सबसे उ�म �ेनाइट है । जो नई लोक सभा िबि�डंग बन रही है, उसके अ�दर 

जालौर का �ेनाइट लग रहा है, लेिकन जालौर का जो �ेनाइट है, अगर उसे हम ए�सपोट�  म� कुछ 
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तव�जो द� या उसका ए�सपोट�  करने के िलए अगर हम वहा ंपर रके लगाए,ं उनके इंडि��यिल�ट्स 

को �ो�साहन द� तो शायद हमारी वह �ेनाइट इंड��ी आगे बढ़ सकती है । 

 सभापित महोदय, मेरा आपसे िनवेदन है िक अगर हम उसे �ो�साहन द� तो शायद वहा ंपर 

भी हम ए�सपोट�  �वािलटी का �ेनाइट दे सकते ह� । उससे वहा ंक� जो इंड��ी है, वह सरवाइव कर 

सकेगी । 

 कोरोना काल के अ�दर जो सबक� राय है, जो सबक� सम�याए ंह�, वही ह� । म� यह नह� 

कहता िक वह इंड��ी सरवाइव नह� कर रही है, बि�क वह बह�त अ�छे से आगे बढ़ी है, लेिकन जो 

छोटी-छोटी सम�याए ंह�, जैसे इ�पोट�  बैन है, और जैसा िक हमने �टेनलेस �टील का िवषय रखा 

है, उस �टेनलेस �टील का रॉ मैटे�रयल लाना बैन है, तो हम इन िवषय� पर �यान द� । 

 कृिष के �े� म�, खासकर, ईसबगोल और जीरा के ऊपर अगर हम �यान द�गे तो केवल मेरे 

�े� का नाम ही नह�, बि�क भारत का नाम पूर े िव� म� �रकॉड�  म� आएगा �य�िक इतना अ�छा 

ईसबगोल और कह� नह� बनता है, यह म� आपके मा�यम से ज�र कहना चाह�गंा । 

 बह�त-बह�त ध�यवाद । 

SHRIMATI VANGA GEETHA VISWANATH (KAKINADA): Thank you, Sir. 

First of all, as a woman Member of Parliament, I would like to congratulate the 

hon. Minister, Smt. Anupriya Patel. I would also like to congratulate the hon. 

Minister for Commerce and Industry, Piyush Goyal ji for utilizing 100 per cent 

of allocation in the last few years.  

 Sir, due to shortage of time, I wish to raise only two particular issues of 

my constituency as well as my State with regard to the Ministry of Commerce. 

The Ministry of Commerce has sanctioned the establishment of two institutions 
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in my constituency. One is the Indian Institute of Foreign Trade (IIFT) and the 

other is Indian Institute of Packaging (IIP). Both are sanctioned at Kakinada, 

East Godavari, Andhra Pradesh. A piece of land of about 25 acres each has 

been allocated free of cost to both the institutes. That has been handed over to 

the Department of Commerce. But since then many years have passed by but 

no development has taken place.  

 Sir, the National Building Construction Corporation (NBCC) has already 

submitted a DPR report for construction of IIFT at Kakinada.  

20.00 hrs 

 On the other side, IIFT has also been issuing notification for admissions 

for three years, but due to lack of building, the academic year has not yet 

started.  I humbly request the hon. Minister to sanction the budget for IIFT, 

Kakinada and also for Indian Institute of Packaging, Kakinada. 

 Madam, I would like to bring to your notice one very unfortunate thing. 

There are three institutions – IIFT, Delhi; IIFT, Kolkata; and IIFT, Kakinada. 

IIFT, Delhi and IIFT, Kolkata were sanctioned 100 per cent budget for the 

construction of their buildings, but in respect of IIFT, Kakinada, Andhra 

Pradesh Government is being asked to contribute 50 per cent towards 

construction of building. I think, the hon. Minister knows about the Andhra 

Pradesh. After the bifurcation of Andhra Pradesh, Andhra Pradesh is facing a 

paucity of funds. Hence, I would humbly request the hon. Minister to allocate 
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100 per cent funds for construction of building.  I have met hon. Piyush Goyalji 

many times. He also forwarded the letters. The file is circulating, but the results 

have not yet come.  

My last point is about an SEZ at Kakinada. In Andhra Pradesh, three or 

four SEZs are there. In my constituency, Kakinada, 10,000 acres of land was 

allocated for an SEZ. Out of that, farmers owning 2,000 acres of land were 

agitating and not willing to give their lands. For 12 years, they had been 

fighting. They went to courts also. But nobody took care of them. Our hon. 

Chief Minister of Andhra Pradesh, Mr. Jagan Mohan Reddy garu gave back 

2,000 acres of land to those farmers and solved the problem of SEZ, 

Kakinada. I humbly request the hon. Minister to develop the Kakinada SEZ for 

the development of the area and for employment opportunities.  

 Thank you so much. 

�ी उ�मेश भै�यासाहबे पािटल (जलगावँ) : सभापित महोदय, आपने मझेु इस मं�ालय क� 

िडमाडं फॉर �ाट्ंस पर बोलने क� अनमुित दी, इसके िलए म� आपको ध�यवाद करता ह� ँ। 

 सभापित महोदय, म� अपने कॉमस� इंड��ीज िमिन�टर पीयूष गोयल जी और रा�य मं�ी 

अनिु�या पटेल जी तथा सोम �काश जी का अिभनदंन करता ह� ँ। इस मं�ालय के 14 हजार करोड़ 

�पये के बजट पर आज हम चचा� कर रहे ह� । 

 सभापित महोदय, अभी िडपाट�म�ट ऑफ कॉमस� एडं इंड��ी क� चचा� हो रही है । सव��थम 

वष� 1905 म� यह बनायी गई थी । सभी ने इितहास म� पढ़ा है िक भारत सोने क� िचिड़या थी । 

हमारा देश िस�क, कॉटन, शगुर तथा �पाइसेस का ए�सपोट�र था । हम सब ने �पाइस �ट के बारे 
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म� भी पढ़ा है । हमार ेगौरवशाली इितहास म� लीिडंग िबजनेस से�टर ऑफ दी व�ड� और कमिश�यल 

टाउन जैसे हड़�पा व मोहनजोदड़ो थे । हमारा देश सोने क� एक िचिड़या थी । आजादी के पहले 

इसे अं�ेज� ने लूटा और आजादी के बाद का�ेंस ने लूटा । देश म� ऐसी िसचएुशन थी । इस वष� के 

बजट म� िवत मं�ी जी ने इस मं�ालय के सबंधं म� कई मह�वपूण� घोषणाए ंक� ह� । जे�स एडं जूलरी 

से�टर को �ो�साहन देने क� बात क� गई है । म� एक मागँ क�ँगा िक customs duty on cut and 

polished diamonds and gemstones would be decreased to five per cent. आज के 

िदन म� हमने 400 िबिलयन डॉलर गड्ुस ए�सपोट�  का ल�य �ा� िकया है । इसके िलए म� 

अिभनदंन क�ँगा । इसके साथ ही िजस �कार जनता ने िवप� को चार रा�य� म� जवाब िदया, वैसे 

हमार ेदेश के िकसान और छोटे �यापा�रय� के प�र�म से यह ल�य �ा� ह�आ ह ै। 

 सभापित महोदय, का�ेंस के एक नेता ट्िवटर पर बह�त एि�टव रहते ह� और से�फ 

सिट�फाइड इकोनॉिम�ट भी ह� । वह अ�सर बात� करते रहते ह� िक एमएसएमई को कुछ नह� िमला, 

छोटे �यापारी को कुछ नह� िमला और िकसान� को कुछ नह� िमला । मझेु लगता है िक आज 400 

िबिलयन डॉलस� ए�सपोट�  का टारगेट अचीव हो रहा है । यह उनक� ही बदौलत हो रहा है । मझेु 

लगता है िक उ�ह�ने एक बड़ा जवाब िदया है । 

 सभापित महोदय, म� कुछ बात� को नह� दोहराऊंगा । लेिकन, अभी हमारी एक सासंद बहन 

ने एसईजेड के बार ेम� कहा िक इसके िलए ला�ट सेशन म� अम�डम�ट ह�आ । यह एक मह�वपूण� कदम 

बढ़ाया गया । रगेलेुटस� के मा�यम से कं�ोल िकया गया । इसके साथ ही साथ ए�ो-ए�सपोट�  जोन 

होना चािहए । 

महोदय, िजस का�ंटीट्युएसंी से म� आता ह�,ं that is the capital of banana. यहां 

सी�स का, लेमन का �ोड�शन बड़े पैमाने पर होता है, यहा ंसे मैट ए�सपोट�  होता है । मझेु लगता 

है िक ए�ो ए�सपोट�  जोन अगर इसे करते ह�, तो देश के िलए पथं �धान डबल इनकम का जो 
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�लैगिशप �ो�ाम चला रहे ह�, उसके िलए यह इनीिशएिटव बह�त ही फायदेमंद रहेगा । मझेु लगता है 

िक िमिन�टर मैम को इसके ऊपर सोचना चािहए । 

 दूसरा, ओडीओपी जो योजना लाए ह�, वह सही म� एक �रवो�यूशन है । ओडीओपी के साथ 

अगर अपेडा का रीजनल ऑिफस कने�ट होता है, ए�सपोट�  डेवलपम�ट अथॉ�रटी अगर कने�ट 

होती है, तो फैिसिलटी बढ़ती है । मैनफैु�चरस� म�, फाम�स� लोग� म� अवेयरनेस नह� है, इसिलए मझेु 

लगता है िक वहा ंएक रीजनल ऑिफस होना चािहए ।  

 चाइना �लस वन ��ैिटजी, मेरा अगला सझुाव वही रहेगा िक अ�टरनेिटव इनवे�टम�ट 

डेि�टनेशन के िलए कुछ कदम बढ़ाने चािहए । म� अपनी बात एक छोटा सा शेर सनुाकर समा� 

क�ंगा । सरकार क� दशा और िदशा का िववरण इससे पता चलेगा । 

“प�रदं� को मंिजल िमलेगी हमेशा  

   यह फैले ह�ए उनके पखं बोलते ह�, 

                                 वही लोग रहते ह� खामोश अ�सर  

                               जमाने म� िजनके ह�नर बोलते ह� ।” 

हमार े�धान मं�ी और सरकार के ह�नर का डंका पूर ेदेश और िव� म� बज रहा है ।  

�ी गरुजीत िसहं औजला (अमतृसर): महोदय, आपने मझेु वािण�य एवं उ�ोग मं�ालय क� 

अनदुान� क� मागँ� पर बोलने का मौका िदया, इसके िलए आपका ध�यवाद ।  

 म� आपके मा�यम से िमिन�टर पीयूष गोयल जी, पटेल जी और सोम �काश जी, जो हमार े

पजंाब से ही ह�, उनसे यह िवनती करना चाहता ह� ँ । अमतृसर बह�त िह�टो�रकल िसटी है । ग�ु 

रामदास जी ने इसको बनाया था और तब कसूर से लाकर �यापारी यहा ँसैटल िकए थे ।  

20.07 hrs       (Hon. Speaker in the Chair) 
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उसके बाद महाराजा रणजीत िसहं जी ने यहा ँ�यापार बढ़ाया । देश क� आजादी से पहले करोड़� 

का �यापार यहा ँसे होता था । इसका अंदाजा आप ि�िटश �ल के समय जब ि�िटश इंिडया था, 

उस समय जो अमतृसर क� �ित �यि� आमदनी थी, वह ऑलमो�ट इ�वल टू बॉ�बे और 

कोलकाता के बराबर थी । यह एक �झान था । वष� 1930 म� एयरपोट�  अमतृसर म� इसीिलए बना 

था िक वह �यापार का एक बह�त बड़ा के�� था । देश क� आजादी के बाद �यापार िब�कुल तबाह हो 

गया, लेिकन धीरे-धीर ेअमतृसर िफर अपने पावँ पर आया । अमतृसर म� काफ� इंड��ीज लग�, 

िजसम� चाय का �यापार होता था, िनिटंग क� इंड��ी थी, �ोसेिसगं �लाट्ंस थे, शाल� क� इंड��ी 

थी, राइस इंड��ी, ��ू इंड��ी, ओसीएम, लाल इमली जैसी बड़ी-बड़ी िम�स थ� । धारीवाल लोई 

हमार ेसाथ ही है । प�ट क� इंड��ी थी, ह�डलूम क� इंड��ी थी । गलीचा, कारपेट, फुलकारी, दरी 

क� अनेक� इंड��ीज़ अमतृसर म� थ� । दो जगं पजंाब ने पािक�तान के साथ लड़� और हमारा जो 

िजला है, वह िब�कुल बॉड�र के ऊपर है । जगं क� वजह से भी हम� बह�त नकुसान ह�आ है, लेिकन 

वष� 1984 के बाद हमारी सारी इंड��ीज़ अमतृसर से पलायन कर गई ं । अमतृसर क� तलुना जब 

भी कोई करता है, तो हम लोग उसक� रोम, वेिटकन िसटी, म�का और ये�सलम से बराबरी करते 

ह�, लेिकन जब कुछ देने क� बात आती है तो हम बह�त पीछे ह� ।  

म� आपके मा�यम से सरकार से दरखा�त करता ह� ँिक हमार ेजैसे ��ू क� इंड��ी म� पजंाब 

का पहला शेयर टै�स नबंर 1949 म� अमतृसर म� अभी तक श�ु है । म� आपके मा�यम से िवनती 

करना चाहता ह� ँिक अमतृसर बॉड�र बे�ट है । पजंाब ने देश को बह�त बड़ा योगदान िदया है । एक तो 

�पेशल इकोनॉिमक जोन पजंाब को िदया जाए । ज�मू म� भी कुछ �पेशल इकोनॉिमक जोन ह� और 

िहमाचल �देश म� भी है, नीम पहाड़ी ए�रया म� । हमारी िजतनी इंड�टीज़ ह�, वे सारी वहा ंचली गई ह� 

और हमार ेलोग बेरोजगार ह� । ब�चे इसीिलए नशे क� िगर�त म� फंस रहे ह� । िजतनी इंड��ीज़ बची 

ह�, म� कहना चाहता ह�ं िक उनम� �ेट इ�विलटी होनी चािहए । जब महारा�� और गजुरात से रॉ 

मैटे�रयल आता है, तो �ेट बह�त �यादा है । माल तैयार करके जब मंडी म� भेजते ह�, तो वे उसका 
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मकुाबला नह� कर पाते ह� । यह भी एक बड़ा कारण है । जैसे कोयले क� स�लाई है, वह सीधे 

भिट�डा से होनी चािहए । वहा ंडीलर बैठे ह�ए ह�, जो महगंा कोयला हमारी इंड��ी को देते ह� ।  

म� आपके मा�यम से मं�ी जी से �र�वै�ट करना चाहता ह� ं िक कोल क� स�लाई उनको 

डायर�ेट होनी चािहए । यिद �ेट इ�वेिलटी नह� होती, तो कुछ टै�स म� �रबेट दे दीिजए, िबजली म� 

�रबेट दे दीिजए । अमतृ सर एक बह�त ही िह�टो�रकल िसटी है । आप भी वहा ंआए ह�, िजतने हमारे 

लोक सभा म�बस� ह�, सभी वहा ंजाते ह� । मेरी हाथ जोड़कर िवनती है, वहा ंबह�त बेरोजगारी है, बाड�र 

के नजदीक है, कृपया करके बाड�र ए�रया म� इंड��ी जोन घोिषत करके, वहा ंसरकार इंड��ी लाने 

क� कोिशश कर� ।  

�ी राजे�� अ�वाल (मेरठ) : आदरणीय अ�य� जी, आपने मझेु वािण�य और उ�ोग मं�ालय के 

िनयं�णाधीन अनदुान मागं� पर बोलने का अवसर �दान िकया, आपका ध�यवाद । म� केवल तीन- 

चार िमनट म� अपनी बात पूरी करने क� कोिशश क�ंगा ।  

 मेरठ उ�ोग का एक अ�छा के�� है । �पोट्�स क� इंड�टी है, ह�डलूम क� इंड��ी है, पेपर 

क� इंड��ी है और कई छोटी-छोटी इंड��ीज है, लगभग 500 यूिनट्स ह� । लेिकन एनसीआर के 

अंदर आने के कारण खास �कार क� सम�याओ ंका सामना करना पड़ रहा है । �दूषण सभी का 

िवषय है, इंड��ीज सहयोग करना चाहती है, बराबर सहयोग िकया है जब भी कोई िनद�श आया है । 

परतं ु तीन एज�िसया ं  एनजीटी, सीपीसीबी और किमशन ऑन एयर �वािलटी मैनेजम�ट है । इन 

तीन� एज�िसय� के िनद�श बराबर जाते रहते ह� । उसके अनसुार इंड��ीज काम भी करती ह�, परतं ु

िनद�श बदलते रहते ह�, कोई �यव�था वह करते ह� तो िद�कत होती है ।  

अभी पेपर इंड��ीज ह�, उ�ह�ने सारी �यव�थाए ंक� ह� । उ�ह�ने ऑटोमेिटक पो�यूशन का 

�या लेवल हो, इस िवषय म� मं�ालय के िनद�शानसुार सार ेकाम िकए । अब उनको आदेश आया िक 

सारी इंड��ीज को पीएनजी के ऊपर लेकर आइए । अब पीएनजी से इंड��ीज चलानी ह� तो 
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वॉयलर च�ज करने पड़�गे, उसक� कॉ�ट आएगी । पीएनजी के िलए आजकल जो �यूल का उपयोग 

कर रहे ह�, उसके अंदर तीन गनुा दाम खच� हो रहा है । आगरा के अदंर सि�सडी दी जाती है, यहा ं

सि�सडी नह� दी जाती है । पीएनजी क� स�लाई क� भी �यव�था नह� है । इस �कार क� 

किठनाइय� से इंड��ीज को बड़ी परशेानी पैदा हो रही है । वहा ंभ�े चलते ह�, भ�े के बार े म� आदेश 

ह�आ िक िजगजैग तरीके से भ�े चलाइए, उ�ह�ने इसक� �यव�था क� । अब कहते ह� िक आप िवशेष 

�कार का ईधंन �योग क�िजए । एनसीआर म� होने क� वजह से उनको बह�त किठनाइया ं पैदा हो 

रही ह� ।  

 जैसा म�ने �ारभं म� कहा, सभी इंड��ीज के लोग सहयोग करना चाहते ह� । उ�ह�ने बराबर 

सहयोग िकया है ।  

मेरा आपके मा�यम से माननीय मं�ी जी से अनरुोध है िक वह सबंिंधत मं�ालय के 

अिधका�रय� को बैठाकर एक िसगंल िवंडो टाइप िस�टम बनाए ं । इंड��ीज के लोग� से बात कर� 

और उनक� सम�याओ ंको सनु� । वे सहयोग कर�गे, उनको ठीक से एक बार िनद�श िदए जाए ंतािक 

वे अपने काम को चला सक�  । म� इतना ही आपसे िनवेदन करना चाहता ह� ं।  

 दस-प��ह िदन पहले क� बात है । ह�रयाणा क� बात आपको याद होगी । ह�रयाणा के 

माननीय म�ुयम�ी महोदय ने एनसीआर �े� से अब कुछ िजल� को वापस करने का अनरुोध िकया 

था । पो�यूशन को लेकर एनसीआर का जो कानून है, वह पर�पर िवरोधी भी ह� और बदलती भी 

रहती ह� । उसके कारण इंड��ीज को चलाना बह�त मिु�कल हो रहा है । म� पनु: इस बात को 

आ�हपूव�क कहता ह�ं िक �दूषण नह� होना चािहए, उसके सार ेमानक� क� पूित� होनी चािहए । परतंु 

इसके कारण से कोई ambiguity न रहे, �थानीय अिधका�रय� को शोषण करने का मौका न िमले । 

इसके िलए कोई �यव�था हो, म� आपसे यही िनवेदन करना चाहता ह� ं।     
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माननीय अ�य�: सभा क� काय�वाही, ग�ुवार, 24 माच�, 2022 को �ात: �यारह बजे तक के िलए 

�थिगत क� जाती है ।  

20.14 hrs  

The Lok Sabha then adjourned till Eleven of the Clock on Thursday, March 24, 
2022/Chaitra 3, 1944 (Saka).  

_______ 
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